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Legl-slatlve Assembly Debates, 1944,

A - I “Railay B?‘nrd" > . e:atez,m %
8 fed personnel. 6 S
= A.R P. DEPARTMENT— peranting
Question. 7e Mpslim _ doctors,  ete., emplmed P‘%‘:ﬁ::;“mnz'xdgo“?ﬁgi I:ll.l—- =

of Calcutla Porn Tmst, 721, QuskoFe— -
-~ Administration of ihe Delhi Restriction of

\ Uses of Eand -Act, ete. 40.° —— -2
3 ] Alig::h Musiim Usniversity and compart-
l: 3 ““Motion 4or lcave to mtroduce 1!7361 5 i‘%%gr “?“'e‘h _of  exsminafions.
- Delhi Muslin Wakfs (Amendment) Bi l——- I ‘ e

~Motion for leave to-introduce. 782 | '\15‘3\2;1 1"2'8:28 to Income-tax Oﬂm =

g}:::g:: :,g ("onsldexlvusolezg, E Amendmeits to the New Delhi Rent-Con-

= . Demand “for .éLl)phmtll( ary Grant in yaspech | ¥ B Ur(tl::mn(;? fg pilgrims o~ m,u

in ~the
g

SHANL, MAULVI \LUHA“MAD—-—
Mauslim Lmvenxty (Ammrlmeu,)

| Bo;u-d of Revenue, 1671 o \ '\nun. e fna "} tha
- 718-19. A Chief"
De ariment of Indisns Overseas, ~1644. ‘ a‘:mf‘ﬂ: lﬁlwﬁaﬂ’wa ey g‘lﬂd
Department  of prdusinea and (‘"di - Guent 1 tnks G 1\!

bupp]les 1658-59; = Sy “Railways, 1991-65
Emigration Exterual. - 1711 42 _ s M
Finance l)epsrtmdm 1649-50. - E’;.?’;’.‘g‘”n"f lzlm Mutwrolngieﬂ ﬁ

eotis, < 1715.. S Filth deposit ailt =
Miscellaneous E‘peudwm- 661, 662. oo Post, ’?‘)ﬁﬁg :: : hm""‘“““%:‘:’.ﬁ b
Sali. 1632, i arep, Delhi. 1756,

Paxes -on income including Corparation |
- Tax. - 1564-65, : <
=~ 38 - Working L\nen.-m—E\pentes ot . General Tren and ster] released for- civilian mse.
. = De]mrmnm 668. 3 4. 2 ¥ S
- Workimg -Expenses—Expenses” of Trafﬁ('
66

ient of India" Trade

1. d salt deﬂicw,_~ ete,, an Bxhir;' 3
1748-49, 1752, =

¥ Departmen >
¢ Working h\I"‘""V‘—\l““’ tenance of Members of the Sunni Ma
3 b Structural Works. 663. Delbi. - -602:05.
+-"  General discussi of “the (-eneral Budget e Monotoly for sale of m dn%—
834 - ZMSarm District, Bihar. 1749,

Hindu Code, Part 11 (Mmmge)—' ==

-
m the saloy
92,

= ~of ‘Sa
E In)u:tue 0 ‘C!nahmn in Bxhar in the
. matter of grant of ‘mgm hcancea 1807,

23 183133, eis -a i
ppointed  in
Motion re— : . Scheme.  1913-14, v
Election . of \lambers to the Central Officers of Class I,

Adyisory Council for Railways. /1234 =0 i
of  Members to the M fervxf;e m X
for Commuree anmmmt > b\erh:mhug

Ullﬂlbflkll\mlf‘ Pﬂd"‘m
" Deputy Superigtenden, ‘ste.




2 “SAIVEAQ XTARASSY GATLVISIONT L OF XAaNT
i Muslims for appointment as “Miscellaneous™ re Post-war Reconstruction
Q“(()’:;oe:s,' u:.é., ‘ou Income-tax Depart- with special reference to’ the Scheduled

ment. 3-64. Castes. 1105, 1108

Radw sets l;nported 664fm America and ;

“ other countries.
Sale of Nauonnl Saving Certificates.
1801.

o3 Taking of charge from the Manngmgl
& Committees of the Jama _Masjid, etc,|

+ Time for 1 I of old sfock of otion’]
) textiles. “1?';53“ |
g in the Lower Gazetted | ‘

Vacanties filied
e Servnce on Ben«al and Assam Railway.

3 Vacanmes in mlermedmce grades in
res  Department,
Railway.

- Question (Supp]emencan) re—
Coal ition.  207.

.- Congolidated pay of- British and Indian

soldiers g’Ignd that of - American soldxeu,

1

the ‘
Bengal and Assam

< ete,
v Experta imported byethe Central Govern-
. ment. 429,
Government age: h for purchase of food-
grains, efe.

i< Income and P\pml(lhur(’

of Indian Coffee |
% Cess Committes.

1026-27, ‘

. Income and expenditure of . Indian Tea |
¢ “Cess Commitee. y
" Lower percentage of Muslims appointed in
" ilways. I
= Mn.ladmmnstmhnn of the salt

supply l
in B;har. 19,
- of new Tulepbana anad Telegraph

D
Maslim - Inlpenton‘ in" Sind

2 o
~ % and 'Bnlnchmtun “Postal Circle. “185].
A - Production and sale of standard eloth in |,
Provinces.  1027-28.
» Resolution 7¢ floatation of loan for subsi- \
dising the agriculturists.. 741.46.
- ABD['L Q‘\IYFM ’\!]l—- ‘
y  Grant in|
t Df "Départmont of [ndustriesl

:m Civil Sufplies”. 1658
Election of —— to ‘the Defence Conslta-
= tive Committes. 1409.
- General discussion of the Gene\'al Budget.
805—11.

: Hindu Code, Part IT (‘Mnrrmgo)— y

v -~ Motions to refer-to Joint Committee and to
civculate. 1901,

" Indian Finance Bil—

ygtslsnn"h congider —=. 1485, 1488, 1491,

“*Motion for adjournment re ordcr served on

Wmmm Naidu dmectmg her not to
=2 pate.in public ete. 65,
67- 70
Motion to reduce demand for— .
-~ “Appropriation to Reserve’ 7:  Enhance-

ment of Passenger Fares. 517-18-
& 'Execnhva Conncil” 72 No confidence irf
-Government. . 982-86, » i
,1018, 1026.
i t of
Government
g economies.

5%

* re_app

Comxmttee “for mﬁnining

Qih e

“Home. Department” ¢ :bnu.oﬁuwars

'

%&he Defenoq of India

“Railway Boanl*

Extensions  to snperannuated parsonnel
-27.

N i of““‘"Cutealn'
lev‘n\ Services,  582-83. 2
Question (Supplementary) -re- general elec-
tions to the Central Legislative Assembly
and the Council of State. 842, -
Resolution re—

Reforms  Committes™ for. Baluchistan,
176366, 1772, 1792. =, * :
Release of political prisoners. 107-08;

Statement of Business by. the Honourable

Sir Sultan Ahmed. 728-2
| ABDULLAH, MR, H;’ M.— .
Election of —— to the Central Advisory
Coangil for Railways. 1998.
_ Motion to reduce demand for . “Railway
Board" re extensions 'to supemnnuated
personnel. .~ 619-20,

Q,ueawm Ted=
Appointment of Railway Watch and Wurd
Sub-Tnspeetor, Delhi. 965

Sater

v. 1154,
percentage prescribed- for pro-

from inferior to subordinate~
n Railways, 1149,
Composition of Selection Boards for Delhi

Division. - 1320
a‘t for cash and pay work on. North-
ery Railway, - 652.
= Divisional Personnel Officer, Dolhi. ~965.
_ Bmployees of the Chief (Cashier and
Treasmel. North-Western Railway. 652-

for Jvmaf—wlm ida vt
‘Muslims in ~ Divisional Bnpermlendentl
“0 Deihi. 1148,

Insufficiency nl labour, for loading nnd
anl Delhi Division. 9.

Lower l)g‘ of Mmlum. appointed in
Railways. 964..

Maximum age for inferior servants for

promotion ta subordinate pests on North-
Western Railway. 1149.50.

Muslim .«Lusxsmnt.s in le\\ay_ Board office.
964-65. ;
Railway

" Muslim _employees’

arcels Office, 1148,
gmmlw m

; Passes ﬁot
ment on North-
‘Pnuuey of Afuslims in  Delhi.~ Division,
v, North-Western Railway. 1318

Percentage of Muslim recruitment for Delhi

Division Railway grain shops, 1318-19.
Priority loading of foodgrains to Hi
-64.

Raising the grade of Héad Clerk, Commer-
cial Branch, Divisional Supel‘mfendent‘
Office, Delhi, and Head Clerk; Assistant

. Operating ‘Officer; Simla. 114849,
ABBULNABI, WALIZADA—
See “Walizada Abdulnabi”.
Abolition lﬁf Whipping Bﬂl-‘
3ill(s)"”.

Ancguegum— ST N -4
uestion re. classification 'of —— Agency
© o tracts, -1617 J

¢ -- 2l

1g for Maslims on Oudh and Tu‘hnf.
1575. 3

"Fqﬁa Tospectons, e on_ thwm‘
ilway. 652,
grmted to -

<\ St
-
3
s
.
.
E- ¢
v
£
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. ABUL xALAM AZAD. MAULAN CGovernment of Indi. —_ 1935—
= . Qlﬁ;;‘non re - letter %“ Taj Cuzrggﬁny_ oi Question re persons authorised to make rnl&
-~ ore to ——. 1 under sub- secnon 2) of n 24,
5. ACCIDENT(S)— = 433, = smm k e‘i oy
2 Question 7e— Legal l”ractmonzr.v— L v
8 —= due to axcesnve speed of servige Quemon Te nm-enforcement of section 4 of
= vehicles. 770-7T1 —— in Baluchistan Area. 962-63.
£~ — to travelling pubhc between Delhi and National Service— K
. & Ghaziabad. 977, 3 .. Question 7¢ prosétution of Indians in the
ACCOMMODATION— b United Kingdom ‘under the —
Question re—
. T for _Women Government  servants, ,PA_\’men\ of Wages—
283.. Question 7e—
leﬁcul(\ in_securing —— “by Members of Applications under -—~— against

way Station. 149-50.
Requisitioning of —— in Shahdara, Delhi,
for staff of Upper Jumna Valley electri-
= city company. 357-58, 1573.
Unsatisfactory arrangements for —— of
Members of Assembly at Simla. 842,
ACCOUNT(8)—
Question 7¢ discretion fo Registrars of Joint
Stock (‘umpxnmc to refuse inspection,
ete.,-of —— of certain undertakings.

40 3
ACCOUNTS IJEPART;\‘IENT—-
Question 7¢ posts.of Assistant Accounts
ers and Senier Accountants loeabuzd
in the Railway —. 1678.

A AAICCé)'-UN']‘S OFFICE, RAILWAY ' CLEAR-

See “Railway Clearing Accounts Office”
ACCOU\TA’\T(S)—

~ Question re posts of Assistant Accounts
. Officers and nior localised in the
e > Railway utits Departmens. 1678.
ACCOUNTANT REGISTERED—
Question re¢ representation by the Socnetv
of in Northern India. -352-62.

* ACGREDITED (OPRES[’O\DE\T(S)—-

See “Correspondent(s).
i ACC'Rg_DlTED PRESS CORR!\.SPON.—
Sre “‘Press Uormpondcnt(s)"
- ACT(8)— -
Ameridan Exclusion— :
5 Question 7e the and its  effects on
5 S Indians. 142. .
i Cantonments—
» Question re «Ilﬂi(uluew in the working of
97273, ~

Child Marriage Restraint—

Question re cases nnder ——.

Defence of India—

_ Motion to .veduce demand for ““Home
Bcpartmen * re abuse of Powers under
the —— and Rules. 1115-38.

Question re ‘delay in payment for coal
reqnwhonad for Raxlwuy; under Defence
of India Act.

¥ Delhi Restriction of uses of Lnnda
. Question 7e admmutrptwn of the — m.

1562.

49.
“Drug Control—

Factories—
“Question re cases 6f infri ent. of hours

loyees  not

the Logmlnh\e Assembly at Delhi Rail- ,

meon re deh:y in enfommg the —.
194.95.

4
ll.legal ‘
deductions, etc., of East Indian and

Novth-Western Railways. 1861 1@5

Applications under 'mt illegal
deductions, ete.,-by Rallw&y Administra-
tions, - 1757. -

Irregulagities leporletl undvr
East Indian Railway.- 358.

Punjat’ Urban Rent valr\cuon—
Quemnn re_operation of the <— in Delhi.
3668-70.

agamsb~

Racnprouu— % 5
Motion for adjournment re—
Dilatory tactics of Government in eﬂformng
the —. 210-11, 224.
_ Failure to enforce the ——. 91,
Question 7e rules to enforce ——. 7.8,
Registration of Foreighers— < i
Declarations of Exemption under the ——
(laid. on the iable). 93-94, 43636, 1089-
2000. 2

ACTIVITY(IES)—
Question ré—
of National 453&1!!."
1625-26.
—— of#the United Kingdom Cummercml
Corporation.  839.
« Extension of —— of ‘the Conciliation Officer
{Railways) and Supernsor of Railway

War Front in

Labour. 1024-25,
ACTUARY(IES)—= -

Question re status nnd poaltum of Ammuta

of Tnstitute of =—. 2
ADDITIONAL DEPU’I‘Y PRINcnh}L
INFORMATION- OFFICER—

Quéstion 72 pay, ete., of the —. . 431

ADDRESS(ES)—

His Excellency the Governor- .General’s —
to the Council of State and lhe Lagmhhn
Assembly. 337-44.

Question 7¢ Mr. J. J.ngshand) s —— 8t tbn

., B e Cohgr
ADJOL’RI\\IE\'T(S)—- -
Motion for —— re—

Appointment of an \Australian as the

of Bengal. 50.

Gow:rnm' < 3
i 1 by the Gover

50,
93,

Atrocme.s perpecrated on Indum men and
women by trovp. stationed n.t Chakulia
near Jamshedpore, 1926-27, -1997, 20#4.

“Disaliqwed by the Governor- Genersl 2014.

Atthick by War fechnician students on’ the

+ procession ¢ villagers at Rajampet. 1759.

Disallowed. 1759.

Ban on Mrs. Sarojini Naidu, 92. 5

Disallowed. - 92.

B’r.n on Pakistan Day Meeting at anknow.

’Ru!’ed “out —. 1463,
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A Omeslhtwnofa]ugs number of passenger
: trdna on the ‘\Iorth Weatem Railway.

ls«ve wtmd. 185

- Ciyil lies Commiissioner's Order refus-
2 ing supply-of_rice to South Kanara
= District. 1154-55,

" Ruled out. of order. 1155.

Compulsion on landlords to contributé to
National Savings Ceértificates in |
Shahabad; Bihar.

-~ Compulsion used by Magistrates in the sale
,' of Natjonal Snvmgs Certificates. 91-92.
» Ruled out of Order. 02.
Demand and exaction of enhanced --Excise
Duty at Caloutta, (xonrlm and ~Delhi on |
- duty-paid tobacco.
Db
“Deterioration of aﬁc\ency ok the TeIegraph
_~_ Department,
Disatlowed. 502.
Dilatory. tactics of Gmervmcnt in cnforcmg
© = the Reciprocity Act. 21091,
© Withdrawn, 5 <
Disappearance of rice from Patna® and
Bhnga!pﬁr markets: cousequent. on partial
rationing, 50-51
- Disallowed. 51.
Dmn.uﬂmg of Gouripur ‘lnhmlgdll] Jharia
Jhanjate Railway line.
Disallowed: . 1606. i
Disgérul 3 t};e & Hnldu ’\Inhasn;)g\a |

final dispo sn! “of cloth® and
mhrmmdAugust or September,

ES Ruled uua‘_of ordm 737
Failure of - Military suthorities te prevent
dacoity by Hurs in Metho Dero, Sind.
1867-68. =
Disallowed. 1868. |
~ Failure to enforce the Reciprocity Act. 91A {
Withdrawn. 91.- !
Failure to give protection aguinst ol
violence at Havipur. 50.
~Disallowed. . 50. :
“Faihire to- preserve the lil;farv and dncu
ments of the All- Ing.;g Congrz-ss
i A

=

* Ruled 66t of order. 1575
h@h restrictions on detenus in the ‘matter
, £ length of )ethrs “written by them.
Drsallnwed 186 o
Incluax&n of grant to the Indmn Im&f.uu
“of International Affairs under
Affaivs® Department expenditure. - 904-05.-
‘Ruled out of order. 905. -
In)ushoe to Muslims in Bihar in the matter
gnm. ot mg.r licences. 1806-07,

=

!ﬁﬁm@ of ‘ban on employment of ‘women on
undergroun: coal mines. .

d work. in s

1461-62. & .

[ ADMINIATR

8 See “Loans
A}ZW‘AN(}!(QA

 Notice served on = Hindustan Times and
National Call - ncy rto publish_ certain
statements unless passed by Special Press
Adviseér. 51, -

Disallowed. 51 3
 Order preventing |'a|lway travel for attend-,
\ ing the All-India Kisan Conference at

Beawadn, 65360, 678-96.

Negative ;

Order served un Mrs. ‘Sarojini Naidu
& her not to participate in public
s z't( 2, 56-73,

Onders p'nse «l on  National- lall- and
Hindustan Times by Chief Commissioner

of Delhi. 210; . -

Ruled fout of order.” 210.

Urigsa Goverpment's Ban on public meet-
ings, ete., for sxnnmg Central Govern-
menj’s mdg... ns pmu\ 1270-71.

Ruled out of order.

P"cpc%ed Enfcremcx-.' of Enhanced Passen-

. ger Farcs on East Indian lewav 1271,

Dhado wd,- 1271 -

Répr carried on under tha cover of the
Defence India Rules. 155-57, 176-92.
Adopted. -
Sale at profit in Iadia of gold purchased in

Sauth Africa by the
1517. ”
> Ruled ount ¢f order. 1517.
Sir G- .8, Bajpai’s stateément in America
‘concemln" famine in Bengal.
Kaled ot of order. 1868,
. Special allowance to British: Junior mnrned
officers in Indja.. 980-81.
Disallowed. €81, - Srs
“Starvaiion due to i
m in-B

United Kingdom.

. for distribution ef fi
South Kanarn District. 1462-63.
Disallowed. 1463.°
T.|kmg over of pnmnus of the Bengal 'md
ay ited States
s

Ruled: out: of oy
ON(8)— :
Motions ze Bnited . Nations Relief> and
Rehabilitation —— —%)greemeub 2001-14.
Question ve ——of the Delhi Reslnctmn of
Uses of Land Act,-ete. 89,
.‘.\DMIN]'STR.\TIOI\ OF JUSTICE—
Demand for grant. 1199,
Demand for supple

VE OFFICER(S)— -

ADMISSTO\'(Q)— =
Question re—
of ontside first " year Ihf.ermadmte
students to a college in Delhi, 1566,
—— of sons of transferred_ Govdrnmm

Offigials in Delhi Coﬂege- o
Procedure for — as - accredited ,Oﬁi,‘?
pondents. 433-34. %

“Procedure for ——, classification, Mx.
Aocred\ted Press : ats

e Government of India. 1968,

ADVANCE(S) BE&EIKG -

LOANS AND— FIN

'!n‘berest—fru Advsmu"




1

ok 4

. N+ Government —— for purchase of food-

g £}
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ADVERTISEMENT(S)—- . AGRICULTURAL RESEARCH, TMPERIAT
Question re giving of Government —— only | COUNCIL OF—

< to certain Newspapers. 1969-70.
ADVISORY COMMITTEE(S)—
Question re Press Correspondents ——.
1458.59. . i
See also *‘Committee(s)”.
AERODROME(S)—
Question e land acqmrpd by mllm:ry in
Assam for 428.
Land a(qune(l by mlhmry in Bengal for

—— 428.
AFRICA, SOUTH—
See “‘South Africa’.
AGE—
Question re maximum —— for inférior
servants_for promotion to subordinate
sts on North-Western Railway. 1149-

i AGENCY(IESI-—
Question re overseas business secured by
North-Western Railway through certain
151-52. =

AGENCY TRACT(S)—
Question 7¢ classification of nbongmes in
617.

AGENT(8)—

= Question 7e—-
Executive Ommrs as* —— of Military
Estates Officers. 1974-75.

grains, ete.  835-37.

Jurisdiction for purchase of Aman crop of

the four chief —— in Bengal. 557.
AGENT-GENERATL—

Question re- statemeni in America by
India’s concerning Mrs. Gandhi's
detention and death. 965-66, 1084, 1089,
1091

AGRA—
Question re  doubling. of railway line
between Delhi, and —. 1324,
SAGREEMENT(S8)—.
Motion re United Nations Relief and
NS Rehabilitation Admmmtl‘nﬁon —. 1831-
* 55, 195667, 2001-14.
‘Question re—

—— of European re!‘reshment_ room at
Hapur. 1699, e

Indig’s representatives and the’ United
Nations Relief and Rehabilitation —.
542,

Opportunity to \qunb]\ for dlscnu’lol" of
the — for U.N.R.R.A. 841,
Negotiations between Im:ha -and  United
States of America regarding Lease-Lend

< Pt:.:x'i:en as riagazda Indo-Burma Immigra-
AGRICULTURE—

TDemand for grant. 1201.
Demand for Sup) l:menury Grant. 1710.
AGRICUL! TUEAL £ OCKS— o
See *‘Bullock(s)"
AGRICULTURAL COMMODITY(IES)—
See ‘‘Commodity(ies)”. -

AGRICULTURAL MARKETING—

1201 2
Aongcumnnﬂ‘sr ONS—
Question re 'for — 367. -

.Sr;_l “Imperial Coinerl” of Agricultural
esearc
A'IggTGULTURAL RESEARCH  INSTI-
+  Question re leaping promotions to a South
Indian Assistant in Imperial —. 11914,
AGRICULTURAL STATISTICE—
See “‘Statistic(s)”
AGRICULTURAL TRACTORS—
See ‘‘Tractor(s)”.
AGRICFLTURIST(S)——
Resolution 7e floatation of loan for subsidis-
ing the —. -53.
Asl—i[\l U) NAWAZ KHAN, MAJOR NAWAB
R-

Election of to the &tamlmg (,omm\tteo
for roads. 905.
Election of —— to the Standing Finance
Committee. 1464.
Hindu Code, Part IT (Marriager—
Motion to refer to Joint Commnee and to
circulate. 831, A
Indian Finance Bill— . 3 e
~ - Motion to consider. 1593.
Resolution - 7¢  Reforms Committee for .
Baluchistan. < 1761, 1779-82, 1787, 1790.
AIR ATTACK(S)— -
Question ¢ Japanese ~—— on Indidn Tovms.

230.
AIR PORT(S)—
Question re post-war sovereignty of ——
built in' India by Foreign C-overmueuta.
487-89.

\IR TRAINING SCHEME(S)—

Question 7e exclusion of Bannrps Hlntln
University from pre-cadet ——. 80,
AIRCRAFT ‘(A\iEl\DMENT BILL—- o

o) See “‘Indian——"" under ‘* l.u(l)" %
Question 7¢ supply of (et 'Banlrenv ;
to  Congress - Wnrkmg Committee -
members. 1264. 3
Question re— -
Inadequate representation of Hindus in ——
Municipal Committee. 842
Lower class assigned to certain ucnnby
prisoners in Central Jail, —. 1624, ‘
Quashing of sentences pa.ssed on certain
Security prisoners in Cenlul Jail, —. '
Rea\gnnlmn of ap ronhcen from the Frae—
land Hostel, —1 495-96. :
AJMER-MERWARA—
Demand for grant.—]
ATMER M MERWARA MOTOB VEHICLES

RULES—

See “Raule(s)”. ¥
ALCOHOL FA.CTORY(IEB)—

See “‘Factory(ies)". 3 B
ALIGARH—
¢ Quuhbn re hndm for loodmg, efo;, of

in Government of India
> plg;r Delhi and —. 1750.
ALIGARH MUSLIM UN'IVERSITY—

Question re —— and rtmental :ylhm
of examinations. I%
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AI.LAEABAD CANTONMENT-— Increase in pay and dearness — for non- - 3
. Question 78 certain military servants dis- Gazetted wny servants. 1693. -
g quahmd for election to — Board. 431, | Indian evacuees employed by Government
1573, *_or given maintenance =
ATL-INDIA CONGRESS COMMITTEE—— ’\Iemonnl fm' dearness —— by Dalhxv .f_
= See “Committee(s)". Shah Railway Station _employ
.ALL-II\DIA KISAN CONFERENCE— 1516. =
See “‘Conference(s)’. Memorial of Sub: Postmasters in U.P. for
* ALL-INDIA RADIO— increase of —— 1
" Question o Nan-official Members of t.he Central Legis-
: Assamese === 1075, lative Assembly receiving salgries or- >
Employment of Scheduled Castcs n —— permanent ——. “1035.
897.. Nou-payment of ~— to failors in’ Chvll
Muslims as - Technical Assistants and Pioneer Force. 1752.
¢ Programme Assistants in ——._ 421. Non-payment of extra duty —— to Bomboy
: Muslims in —. 41920, Circle Railway Mail Service staff, 501
. Muslims promoted as Station Engineers and Non-payment of officiating ~ to certain
= Assistant Engineers in ——.  420-21. Special Ticket Examiners on North- 2
; Programme for expansion of ——.  1091. Westermr Railway. . 977-78. 3
Bt;ps for raising number of Muslims in the Representations for revision of dearness
echmcnl anrl F.ngmeenng Section  of rates, R
=y < . . Special to British Janior married

ALL-I officers in India: - 1227-28, 1453-54

T Bunday “and other holiday —— rmd o

rtists i - Anglo-Indian and European Guards on old
ALL- I\DT\ RAILWAY ROU! TINE "INSTI- East Tndian Railway Section.
TUTE— Wheat purchased by Bast Indian leway
T I:Sor:'T‘"Inshtn(c(s) to supplement dearness . 366. 2 -
A MEN- » % :
Questian re— - AMAN CROP— «
- St anlertamment nf British and Indian | Question re: jurisdiction for purchase of —
L - “zoops. T67-68, 127 the four chief agents in Bengal 3
Essential nbhcatmm listed for — of | AMAR NATH, MR.— 2 ks
: paper. = c Question. 72 re-employment of , Over- * ;
ABI-OWANC - seer, Punjab Irngnhon Department after
‘
e d for gnns in respect of "Super- conviction. 1032 ‘
\ _anpuafion —— and‘ Pensions™. AMBAT:A— -
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Question re ——. 424.25.
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Incometax.
41547,
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APPLICANT(S)—
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" APPLICATION(8)—
Qnuuon re—
—— {or active service from _certain

. employees of Railway Clearing Accounts
*'~  Office. 1679.
—— under Payment of Wages Act against
¥ lll.egul deductions, etc., on East Indian
wd North-Western lewnyz 1825
—— under Payment- of W smut,
" illegal deduction, etc’, byng:‘:hmy
istrations. 1757. 3
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ARCHAOLOGY — _
Demand for b - 1200, - 4
Demand for Supplementary Grant. 1709.

A[}(‘H:EOL()GY, + DIRECTOP-GENERAL
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= See *
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ASSISTANT COL EECTOBS OF
CUSTOM(S)—
Question 7¢ quota of Muslims fon appoﬁh
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] Ilato Assistant Commuiiwnﬁ‘ ﬁ»
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“< - of Public Information to Lahore. 1227,
_ Trausfer’ of Ticket Collectors™ of ~ Delhi
_ Divigion of North-Western. Reilway to
Transportation . Group. 152
Stata Railways

* Section 161, Indian Po

Unpaid overtine work of
£ - way workshop staff. 3

Staff  ander’,
Code.  183..
omkbpm- rail-

“nrkmg hours of certain staff ‘on Rast |~

Indian and \hxlh\Vestcm Rm]ways
1513, .
Question' (Supplementary) re—
Amerltan Officers employed’ on Paﬂwn\p

Apphcabthty of Tidian Criminal' Law to
Amencs\n troops stationed in  TIndia.

= -A pomt.ment of Brigadier Wheeler* as
(l)) re%;r General of Archmology. 554.«
S ents fn respect of supplies of coal
S or%ukars -and  shipments,
Em loyees of . the ~Chief Cashier _and
r-asmr, «gthesum Rmvm

< Gmntmg permanent remén to
<., denominational sthiools. in Baluchish'u.
- 196.

“ Post- war: sou-rm;zuh of air ports built in
- India_ by Foreign Governments.

~ Resolutions re flostation of loan for subsi-
dﬂsmg the agriculturists. 737-38.

AZIZUL, HUQUE, THE HONOURABLE
SIR M.

Amondm:nu fo the Insurance Rules (Laid
ron the tablej. - 1407

Expansion (NAmendment) Bill—
ave to introduce.

consider, 211-12

Maotion to
B?flfd dor. énpphméntary Grans in respect
Gommerce Deparbmen(?. 1665,

md Civil
S‘upphm 1656 57 1658, 1650
nml diseussion of the Gene‘ml Budget.
“ - o B70,°923-26; _831-32.
Indian Companies “(Amendment) BI“—"' -
Motion for laue*to froduce. 55,
Motion o consxda}n— 447-49, 459,

461, 462-64, 467, 468
fo

Mﬂhoh to consider ——.  447-49, 450, |

~ Motion for: adjournment re exbeagwn for
final disposal of cloth and yarn tex-
marked August or September. 727. <
Motion re. election of Members to the Stand-«

. ing Committee  for Commerce
Department.  1702.° :
United Nations Relief and Rehabilitation

Administrati xon ‘Agreeiment. . 1931—36,
1840, 1841, 1) 1949, 1950, 1953,
1654, lu:x:, 956 1.959 1960 1961 1962,

1964, 2002, 2003, 2004, 200513,
“Motion to- reduce . demand for “Deg
ment of Indistries and: Civil Snpp

7% Iy of Consumer goods g6° smaam 3
of auti-inflation. 1171, 117297
Motion {o reduce demand for leway

d’" re meagre dearness allowance to
v workers. 611.

e Duties Continuation ' Bill—
Motion for leave to ‘introduce. 798
Motion to consider. 1908, 1827, 1928.
Motion. to pass. 1929.

B i g2
BAJORIA, BAT I' BATINATH—
Election o
for ros

Hinde Code, ir (Marriage)—

i to Jmut Ummntlov and

81827,

aduce uunu-)d Ior~

Miscellaneous™ 72 Post-war Reconstraction -

with special referon(e to the schadnled
castes. 1114,

““Railway uvard To—

- Financial >

of leways
ce to Pml-Wn Develop-,

S

\on-represcatation of Sclieduled Castes in
laﬂ“a) Sel\'lcu. 883~ =
Question  re xﬂstrctmns ixqpasedt. on
collieries.  856-57. .
Resolution 7é—
arring of CGovernment servants’ elec-
tion to Port Haj Committees. 758, 755-

86.
Floatation of loan ior
~  agriculturists. 7454
BAJPATL, SIR°G. 8—

subsidising  the

-’\16}.1011 for n(bonrnmenb e R
‘s statement: m Amsncs conéermng
famine in
BALUCHISTAN—
Quutmh T e 7
nent i to- deno-

minational schools in —.

Non-enforcement of Section 4 of Legal
Practitioners Act in —— Ared. 962-63.
esolution 7¢  Reforms Committes for
——= 760+ 64 1760-93. i

BAN(S)— . : =

Motion for ad]ourument re—
—— on Mrs. Sabojini- Naidu.

.- ~—— on, Pakistan Buy Meeting

1

Iaftmg of —— on

employmen
qn underground work in eoﬂ mmm
11036,

X Onm Government's — en pﬁblm ‘meet-

ings, etc., for discussin, Oeafa\'alﬂovem-
men{. ogdgtains lig 1270-71.

Dm&r{c!;.

with -

lﬁnfhmm-'
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@ 849, 850,

BANERJEA, DR. P. N.—
Central Excise Bill—
Motion to consider. 239-40.
(,onndsntwn of clauses. 243, 244, 249,
252, 256, 2569, 264, 267, 26970,
274 SW-(D 310 312 518 519 322 323,
324, 321.
Consideration of the Report of the Public
Accounts Committee. 328-30, 331
Demand for excess grant in
“Executive Council”’. 7
Deniand for supplementzry grant in respect
of—

respect of

Appropriation to Depreciation Fand. 671,
672, 673, 674, 675, 676.

Council of State. 1637,

Department of Indians Overseas. 1644.

Department . of Industries. and = Civil
upplies. - 1656, 1658.

Department of Information and Broad-
casting.

Finance I)epnrtment 1646, 1648, 1649.

Food Department. 1666, 1667, 1669.

Salt. 1633.

War Transport Department. 1660, 1662.

Working Expenses
cal Department. 670.

General discassion of the General Buadget.

851, 854, 911-1 943.

General discussion of the Rallway Budget.

Expenses of Electri-

Hinda Cude, Part 11 (\Iarrlage)—

Motion to refer to Joint Committee and to

circulate. - 819, 821, 825, 832,
Indian Coconut Cess Bill—

Motion to refér to Select Committee, 218,
219, 222
Indian Finance Bill—
Motion to consider. 1236, 1257, 1283, 1350,
1 1361, 1362, 1371, 1381, 1382, 1415,
. 1430, 1443, 1444, 1475, 1519, 1520,
1521 1522, 1549, - 1550, 1557, 1578-88,

. 1591, 1503, 1614, 1615.

Indian Income-Tax (Amendment) Bill—
Motion to refer to Select Committee, 801,
Motion to consider. 1725, 1726.
Consideration of clauses. 1883,

Motion for adjournment re—

Atrocities perpetrated on Indian men and
women by troop stationed at Chakulia
near Jamshedpore, 1997.

Compnlsion used hy \Iagl:trates in thgezaa]e

No-confidence in the Government. 984,
985, 886, 1008-009, 1010.

“Fm-nca T‘ 7 appoil t of
axpendlhu'e and suggesting economies.
1071, 1072, 1074.

“‘Home Deparbment * re abuse of Powers
under the Defence of India Act and
Raules, 1115, 1122, 1125, 1126, 1133.

,"Midce]laneous" re Post‘Wa.r Reeonsﬁmction
with special reference to the Scheduled
Castes. 1107, 1110.

“‘Railway Board” re—

Disapproval of Policy and Working of the
Railway Board. 536,

Euhancement. of Railway Fu'es 523.

623, 630-

Non- 1epresentatwn of Scheduled Castex in

Railway Services. =
Question re—

Bridging the Brahmaputra at Pandu and
doubling of certain Metre Gange Line on
Bengal and Assam Railway, 137.

Quumm position. 21-22.

of Canadian Gov:
of wheat to India. 209.
Question (Supplementary)y re—
* Applying Famine Code to certain districts
in Bengal. 202.

Colour prejudice in the Union of South
Africa as regards Municipal Franchise of
Indians. 1209.

Communication from ~Indian Chamber of
Commerce. Calenfta, regarding expansion,
ete., of non-Indian industries.

Compulsion on landlords to contribute fo
National .« Savings Certificates in
Shahababad, Bihar. 1984.

Difficulties in coal position in Bengal due to
actions of @oal Commissioner. 955.

t's offer

Excise duty on tobacco. 1452, 1453.

Feeding of their own troops in- Indxa by the
United {!:Inhons 12345'1‘ =

Proposed - inion Premi
in London. 1037.

Qnahﬁmuons and duties of Coal Commis-
sioner.

Quinine position, 2

Statement by Mr. Hutchings re Bengal
famine. 15. >

Statements by Secretary of State on Indmn
food mtuntmn 197.

1o

of National Savings Certi

Order served on Mrs. Sarojinic Naidu
directing her not to participate. in public
_meetings, etc. i -
Pr ol ¥ Stantmnced

fares on East Indian Railway. 1271
Starvation due to in: uate arrangements
“for distribution of fo:&gums in Buntwal,
» South Kanara District.
Motion re—
Election of members to the Shndmg
Finance Committee. 1228, 1230, 1231,
1233.

Motion to reduce demand for—
- *‘Appropriation to reserve’ re Enhmoement

of Passenger Fares. 517, 520, 521.
"Execuhva Cmmcﬂ" o— 3
it of Ce itte fnr‘

Flontnuon of loan for snbsndmng the agri-
calturists. 742

Reforms Committee for B;lndmf,m. 1776,
1783-84.

St of Diaiisssaty’ it Fibromrabl
Sir Soltan Ahmed. 720, 1346.

BANGLE INDUSTRY—
estion re—
Coa{“snpply to the Glass —, Firozabad.

Reduchon in supply of kerosene oxl to
Glass—, Flrgnbad 1218-19.
BANIYACHUNG—
Question 7re malana epldenuc in — in
Sylhet. 547-49, 1 -
BANK(S)—
0 . 7

= diture and suggesting economies.
195’3“ e

i -
Profits, etc., of Reserve —— of India.
1262.
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7 78«!3'0! bullion by Reserve —, 80, ;

Sale of gold_ Ly Reserve —— of India. |
1269. -

] BANKING FACILITIES—
See “Facility(ies)”.
BAR— ’ . L. .
Question 7¢ _desirability of appointing High
‘Conrt. Judges from the —. 1032.
 BARETELY— :
Question re harassment caused to a passen-
ger at — by the Divisional Superinten-
dent, Moradabad Division. 154-55.

7

BARPETA—
Question 7e— .
High price of textiles at ===, <1401,
Scarcity of salt at ——, “1404.
BARRACK(S)— *
Question” re  placing certain —— out of |*

bounds for Personnel of Transportation
Training Centre, Jullundur. 1461, 1097.
BATHING—
* Questjon re non-supply of hot water for ——
at Delhi Railway Station Waiting rooms.
975-76. -

o
. BEARER(S)— g
Question ¢ duties, etc., of waiting  room
—— at Junction Stations on East Indian
Railway. 1607,
BEGAR(S . 3
L S R A
¥ forced labour and —. 903-04.
BEHAVIOUR—

Question re complaints against the — of
the Superintendent of Indian L&zgnages
Bection of the Bureau™sf Public Informa-
tion, 422-23, 426.

| BELGAUM OFFICER CADETS—
\ See “Cadet(s)"”.
BENARES—
Question re  supply of the 47 of — to
Congress “Workitig' Committee members.
#BENARES HINDU UNIVERSITY—
Question re exclusion of —— from pre-
4 cadet air training schéme. 80.
‘BENGAL~— Rt
< Motion for adjournment re—
Appoi of an A

| s ‘Governor of — 9293,
' Sir G. S. Bajpai’s statement in America
* concerning famine in —, 1868,
QuAuwﬁun M;. Cod di ;
ing Famine Code to certain districts in
——. " 198202

P of an Australian as Governor
e of ——. 210,
I Average retail prices of rice in ——. 39.
0. <

‘ “Complaints regarding the quality of food-
T gmu.mpphd.m " =

B e e
___actions of Coal cﬁ"ﬁm 956-56.
. Directives issued to —— Government for
{ coping with famine in —. 12.13.

as the [

Discrimination bet

Railway and oth

< servants stationed in

—— as vegarde supply of foodgrains at
concession rates. '15. -

Enquiry into causes of —— famine. 2.3,

Extension é)f medical relief services in

Feedin‘g of -lnbonr ‘engaged  on military
works in — by military authorities,
29,

Foodgrains supplied o ——.  40.41.
elp of the Military in famine relief
operations in ——, L

Jurisdiction for purchase of Aman crop of
the four chief agents in —. ¥

Land acquired™ by military in — for
aerodromes, ete. 428,

Measures for rationing, ete., in —, 558,
1574.

Methods -of distribution of foodstuffs in
Calcutta and districts of —. 346.47.
Overloaded coal from and Bihar Coal-
fields taken over by East Tndian and

Bengal—Nagpur Rai ways. 3

Prices” at’ which wheat is purchased in the
Punjab and sold in ——, 3

Progress in the adoption of rehabilitation
schemes in 556, 1573-74.

Rice purchased for export to Ceylon frog

8.

.~ Bb7-5
Rice sold at high ‘prices in certain parts
of —— . 347, .

Rumours of big bribes in ——.
Salt shortage in . 1030.
Shortage of cloth in — 1918,

Shortage of salt in —, 424, 559.
Starvation deaths in ——. 3.4 13-14.
Statement by Mr. Hutchings 7e ——
famine. 1415, - :
Statement on  famine conditions in —_

10-12. 2
Stocks of foodgrains hoarded by employers
i 2

bl
(¢ et 3
released from* army r
5 1 202-03.
s the Informative Campaign
regarding food situation in —. 81,
BENGAL AND ASSAM RAILWAY—"
See “Railway(s)”.

BENGAL GOVERNMENT—

Question re— -
,  Directive issued t0'— in the ni

;vl'ibuﬁon cenfres in =

for

Supply of foodgrains at controllad or con-
cessional prices to non-military employees
of — 27,

BENGAL NAGPUR RATLWAY—

See “Railway(s)”.

BENGAL REGULATION OF 1818—
Questi e Fitarits of Tai

Narayan under —, 78, : >
BENGALEE INSPECTOR(S)—
See “‘Inspector(s)’. .
BENGALI RECRUIT ¥
" See “Reecruit(s)”. (S)_' g
BENTHALL, THE HONQURABLE
m)\‘mnn-

-
S

=)

of dis.

-
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Appointment of-—— to perform f ions |
¥° the Finance Member at Railway’
Budget general discussion.
Demand for grant in respect of—
Appropriation to Reserve. 503.
Railway Board. 503.
Demand for supplementary grant in respect
of—
Appropriation to Depreciation Fund. 673,
676-717.

Miscellaneous o]!)mnhtutc 662.

War Transport Department. 1661-62.

Working Expenses—Expenses of Electncal
Department. 669, 670.

Working Expeums——Expenses of Genem]
Department. 668,

Working Expenses—E‘pen!es of Traffic
Department.  667.

Working ~ Expenses—Maintenance - ‘and
supply of Locomotives Power.

Working Expenses—NMainte: nance of
Structural Wo 663.

General discussion of the Railway Burlgel
370, 373, 379, 385, 387, 308, 309, 400,
402, 40313.

Indian Finamce Bills—
Motion to consider. 1256, 1544, 1582

Motion for nd]onrnment re—
Cancellation of a large number of pasgenger
+ trains on the North-Western Railway.
155.

B.

Dismantling  of ~ Couripur—Mohanganj—
Jharia—Jhanjate Railway line. 1806.
Loss of raily revénne due to not charging
fare and freight on certain military

special trains. 1998.

Order preventing railway travel for attend-
ing the All-India Kisan Conference at
Bezwada. 660, 679-80 681, 686-871 694.

Proposed enf d passen-
ger fares on East Indinn Railway. -1271.

Taking over of Portions of the Bengal dnd
Assam Railway by the United States
Army Railway Units. 5

Motion re—

Election of a Member to the Central
Advisory Council for Railways.* 1869,
1870.

Election , of Members to the Central
Advisory Council for Railways. 1234,

235,
Eiu:hg;n of members to the Standing
ce Committee for Railways. 1234.
‘Motion -to reduce for “Appropriation to
Reserve’” re enhancement of Passenger
Fares. 21,
Motion to reduce Demand for Rnlway

Board"” re—

D:sap roval of Policy and Worl of the
wny Board. q.%2!1 h&

634—36.
of Rail with special
rateunce té?’g,;uﬂrWu Development. 567,

ml'uy

678-
BHAG .\LT’UR—— - ~

BHAGCHAND SONI,
SETH—

dumo- allowarnce
xuhn. 610,611 613,616-18'\

of Scheduled Castes in

Ra ulway Services. - 576, 582, 583,

Stoppage of lsrz. number. of puaenger
trains, , 638, 639, 640, 642.44.
Presentation or the Railway Budgef for
1844-45, 208 201,

v

A re export of —— manafactured in

18
Todia,” 140001, 1€91.

BEVIiN BUYS—

Question re sent to England for train-

ing. 207.

s

BEWOOR, SIR GURUNATH—

Amendments  to Ajmer-Merwara ‘Moter
Vehicles” Rules (laid on the table). 439-
42,

Amendments to ~ certain Motor ~ Vehicles
Rules (laid on the table). i

Demand for Supplementary Grant in respect

of-

Department of Posts and Air. 1659.
Indian Posts and Telegraphs Depm'tment.
1635-36.
Indian Aircraft. (Amendment) Bxl]— X
Motion for leave to introduce. 85.
Motion to consider. 468-71, 479-82:
Consideration of clauses. 482,
Motion to pass. 482. .
Indian Finance Bill—
Motion to consider. 1545.
Motion re— =
Election of a member to the Sn\ntling
Committee for Roads.
Election of members to the Standing Com-
mittee for Roads. T797.
Flection of members to the Standing Com-
mittes for the Posts Bnd Air ) epatt-
= ment.~ 797-88.+
Motion to reduce demand for “Demhnmﬁ
of Posts and Air” re need for substantial
increase of Dearness Allowance, 1194-95.

BEZWADA—

Motion for adjournment re’ order prevant-
ing railway travel for attending the All-
Indm Kisan Conference at —. 659:60,

=

Motion for adjournment re duappurma of
rice from Patna and —— markets conse-

quent on partial rationing. 50-51. ~
RAT BAH.A.DUR

Election of — to ﬂm Shndmg Finance
Committee. 1464,

Indian Finance Bill—
_ Motion to consider. 1431-32.
Question re steps taken to help Indian and
non-Tndian orphan refugees. 1749. =

BHAGWAN SAHAY, MR—
Oath of

i g -

BHAI PARMANA

Hindu Code, Part 1T th
Motions to refer f.o .;mnt C‘gx:x)m:bm and to

1895-99.
Indian Penal Code (Amendment)
(Amendment of Sections 497 and 499)—
M.%wn to refer to Select Committee. 168«
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S 210 BICYCLE(S)—
- Q‘;é:?f Direct: Question r¢ —— imported into India. 726.
neral of "hhuol — g
Civilian (ﬁte in Defence L

Foroas
Ghm.ﬂcahon of Accredited Press Corres-
ﬁlndentu with Government of India.

Complaints against the behaviour of the
Bupenntcndent of Indian Languages
Section of the Bureau of Public Ingu
tion. 422.23.

Extensions of service gmnted to Muslim
Deputy Director-General and  Assistant
Deputy Dlxs]regtor -General, Posts and Tele-

‘graphs.
Fixing of Pay of retrenched staff re-
appointed in the Compilation- Sectlon,
orth-Western Railway. 46, 491
Guetted and supervisory posts in the
Punjab Postal Cirele. 1512,
Inadequate representation of Hindus in
Ajmer Municipal Committee. 842.
Opening of new Telephone and Teltgnph
: Engmeenng Divisions. 1511-1'
Otderx v¢ five year term for oﬂimala in
Audit Offices. 1626.
Preponderance of Muslim officers
Punjab Postal Cirele. 1510-11.
Qualifications for recruitment of Superior
Telegraph En, ismee\'mg Officers.  1512.
Republication of the Riyasat.
* Retention of second division clerks in Poli-
hul nnd Rnlwny Departments. 1088-89.

for  Deputy Accountant-
Gen 3 Posts and E.lP Delhi.

in  the

Motion for adjournment 7e—
Compulgion on landlords to contribate to
National Snvmgs Certificates in Shahabad,
1461-62

In)ushce to Muslims in —— in the matter
grant of Sugar licences. 1806-07,
1851-4&
Question re—
—— detenus. 88.

Compulsion on landlerds to contribute to

National Savings Certificates:  in
Shahabad, —. 1983-84.

Essefitial foodstuffs for manual workers in

Liceused salt dealers, etc., in ——. 1748-
49, 1752.

Maladministration of the salt supply
scheme in —. 18-19.

Monopoly for sale of standard cloth in Saran
District, —. 1749,

Overloaded coal from Bengal and ——
Coalfields taken over by East Indian and
Bengal —Nagpur Railways.. 150.

Petitious fot discharge of certain personnel
in Defence Services from ——. 1805-06.

Section 93 ad

inistration in ——. - 1266.

BIHAR GOVERNMENT—

Question re foodgrains stored by —— for
their servants. 1567,

BI HART(S)—

g Transfer of certain clerical staff to Tele-
graph  Engineering = Division. Ambala.
1512 ~

BHOLE, MR.—

Question r¢ London speeches of Messrs, —
and Ghiasuddin. 86.
.BHUTTO, MR. NABI BAKQH ELLAHI

Quuhon re—
Buying ~and &elling of land by Dellu
mprovement Trust. 1563.

1(.’;6”’ under Child \lm’nnge Restraint Act.

AEnuny pusnnern of war in Indm 1617.
& TIncreasing number of Lepers 1747-48.
India’s Membership of League of -Nations.

B62-6:

Moghul Line ships. 1563

Negatiations between Tndia and United
States of America regarding Lease-Lend

_ agreement. 1748,

Paper éxported from India. 1563.

Proposed appointment of Tobacco Adviser.
1748, =

Rate of Income-tax for -~South
Officers, serving in India. 1617.

= BIAS— . o
- Question re —— against Muhm didat

African. |

tion. re—

—— as Assistant Geologists. 1225

—— in the Income-tax Deputmenb 1265.
BILL(S)— =
Abolition of Whlppmg-—

Continued. 775.

Motion to refer to Select Comm’ttee. 1809-
22,

Negatived. 1822,

Aligarh Muslim University (Amendmeant)
—— (by Manlvi Mubammad Abdal
Ghaui) introduced.

Aligarh Muslim University {Amendment)

by Dr. Sir Ziauddin Ahmad —— (Inser-
~tion of new Section 12-B).

Motions to refer to Select Committee wd
to circulate.  1822-29.

Aligarh Muslim University-
by Syed Ghulam Bhik Nairang —
(Amendment of Section 16, etc.).
Introduced.

Cantonment (Amendment]——-
Introduced. A

Referred to Select Committes. ~223.

Presentation of the Report of the Select
Committee. 336.

Motion to consider. 484.
Passed. 484. :
Pmd#hy the Council of State.- 1008.

Xt

for~ posts of

: flice
.. Howrah Division, East Im{iﬂn Railway..
961-62. :

Cm ral
ion of the Bepoﬁl of ths Selw&
Cummltbee 53.
Motion to consider. 236-41.

’A.men:lment) s
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Passad. %
Passed by the Couneil of State. A36.

- -
= T < ‘

Consideration of— Ni n of L.A. to the Joint
Clause 2. 24143, A 3 Comm:ttu 2001. 3 S A=
Clause 3. 243-44. - Tudian Aircraft (Amendmenf.)—

Clanse 4. 244-45. = Tutroduced. . 3
Clause 5. 24546, X “Motion to consider. 46882. v
Clause 6." 24647, .~ Cgnsideralion of clauses. 482. 3

* Clause 7. 247-48. B = Passed.

Clause 8. 248. Pasded by the Council of Stater 730
Clause 9;° 248.49. 1 “Indien Bar Councils and Legal Practitioners
Clause 10. 240854, | {Améndrent)—

Clause 12.  254-55; 322 Introduced. - 1831,

Insertion of new Clause 12 A 266-57 Indizn Coconut Cess— =
Clause 13, 257-62. Introduced. 55
Clause 14. - Mation to refer to Select’ Comm:um 212-
Clause 15, - : 25 Lo P
Clause 16, Referred to Selsct “Committzs, 205,
Clause 17. — Presentatlon of the Repoﬁ: of h/e leect
Clause 20, ; Committee, 436,

Clanse 21. Motign. {6 consider. 809-13,
Clause 22, Consideration of ‘clagses: 813.17.
Clause 24, Passed. Y . =
Clause 32. = - Passed by the Council of State. f627.
(lause 33, Indian Companiés (A.mendment)— 2

se 36. - Intioduced. 55,

use 364 Motion to consider. 211, 447 58.

Consideration of clatises. 458-68-

l Hu:v SQ = Passed. + 468 ¢
Mation to 488, 327 28. - - Passed by the Council' of ﬁtnw 730,

~Indian Companies (Amcndment-)———(by Mr;~

G;mnd Ve De{hmukh
1831.

_Coal Mine& Safety (Btowmg)

Introduced 55. > e
Motion fo° 'nsu]er 211, 443.45.
Motion to . 445-46.-"

(Ml;:;dmem _ef Secl,xons 378, 429.) Conti-
~Code o “Crimiial Etoc,edm (Second' Amend-

Agalnt of H.E, the Ga\'qmor—G‘bnbra]
Cofee Market l&‘(pa.nnon (Amendment)—
Introduced. 3
Motion to consider.  211-12,

Passed. 212 :

Passed by the Council of State.
Criminal ' Procedure (Amendment)—
Assent of H.E. the Govgrnor-General.
Delhi Muslim Wakfs ('\qumnn{)« -

lntrqju(.ecl 785.
“ Mation o conﬂder. 19%)—50
\Passed. -
Flbﬁoh& \(Amandmenc)—-
Int; 798. 2 ~
Motion -to Consider. 192030
Censideration of clatises. - 1930. <
Passed. 19300 ° < e =
Factories (Second Amendlmmt)— =
* Introduced. -1870.
Hindu Code, Part IT - (Marriage}. M55 5
Motion to continue. < 55, -
. Motions to refer to Joint Committee and o)
_circulate. - 817-33, 1887-1908.~
ferved to Joint Committee..

436.

Passéd. 446,
Passed by the Council of State. 730.
Code of Criminal Procedure (Amendment)— |

sent of H.E..the Governor-General. 52.

Amendment’ of Sections 162, '488, .4964)
Continued. = 775.

Presentation of the, Report of .the Salect
“Committee. 1927

52,

52.1+

b

1908
omination of the Comtil of Stata \[em-
bors qf the- Jmnt Co,nm.nﬁ&e 1855-56

Induan Companms (hnendment)d—('\meud-
. ment of Sectiofis 132 and 161, ete.)—
Assent of H.E. the Governer- Greneral.

Indiap Finance— -
Tntroduced: ‘718, *
Motion to comsider. 1236-59,

1271-1315;

1346-85, 1414-49, 14644503,' 1518-58,-157@- ‘.

1616. -
\emtncd 16165~
Meéssage from His Excellancy the Govemar-
Geueral” for passage

Legislative Assambly i the form recom-
wended. 1628, ;

Motion- for leave to
< form negatived. 1630
Indian Income-tax (Amondmegt)—
Introduced: 718, i
Motion to refer to. Select Cammrtten 798-

mtroduce in the

809, =
‘Referred to Select Commitiee. 808,
Presentation of the Report of the sdsn

Committee.. 1172
Motion td% consider.  1722-39.
Considefation of c..'ul=es 1739-44, 187083,
Motion to pass.
Indian derchant Shﬁpmg (Amendmmi}-*
Prescntation of 1

Committee.

Motion to camlder 775-76. 2

Passed: -

Passed by “the Touncil of Btate= 1463 -
Indian Penal Cade (Ammﬂ.menﬁ)«—-(Ammdq
ment_of Sections 497 and 498)—

M%mn to refer to Select Commtbae. 1&4

Negatived. 176. s

,4- <

Indian States (P ion against disaffection)

- Amendment— - % e
otion to circulate. 777-85. X 3
egatived. 785. - 2 S

—Indun "Péa Control {Sécond Amendmeﬂt):-
Assent of H.E. the Governor- General. 52

of the-~— by the .

3
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Inlnruwe (Mendmnt)—- e BONUS FUND—

Introduced. - 236. - Question .re levy of cess on coal for ——
_ Motion to vensider. 483, purposes. 1385, 4
Consideration of clauses. T BOOKED LUGGAGE— =

Passed. 484 See “‘Luggage”

K.P:ssed by the Council of Stahe_A 730. BOOKING :

AR L i o il oo Rl
D of ordérs for' capit wi
Incmducednh';sa United Kingdom. 351
Motion to consider. 1908-09, 1927-29. Non-—— by Mail trains between Delhi and
' Passed. 1929. Muttra. 791-82. ?

Transfer of Property (Amendment)— BOTS\']CQ\L SURVEY_%O %

* - Introduced. 236. emand for grant. 1200.
R 48, BRAHMAPUTRA—

8 2o Quastion re bridging the at Paniu and
Passed. by the Council of State. 730. doubling of certain Metre Gauge Line cn
igtoria Memorial (Amendment)— Bengal “‘and Assam Ratlway. 137.
Assent of H.E. the Governor-General. 52. BRANCH OFFICE(S)—

BIQNDIER(S)—- 5 See “‘Office(s)”.
uestion re— - : g
~—— in Government of India Press, New| BRANCH POST OFFICE(S)—
Delhi. 1208, Question 7e conversion of an Extra Depart-
Supersession of certain —— of the Govern- * mental Sub-Post Office into a —. 1507.
m%t of India’ Press, New . Tlelhi. 1399 B%IBE!S)— ~ fige
1400. uestion re— ' ! . s
BIRTHDAY(S)— ' Alleged to Income-tax Officer,. Gayl".
S Qdesnon re desirability of Lonl Budha's| R 1266-€8. i bi B <
. — be\ng observed as public holidays. UIRGREE; OF V56 in Bengal. 606.
1265-66. BY&D(;FI%-
- estion. 7e— 3
BLA&‘;}&:‘EW paper mnmtiun. 1029, [ Bridging the Brahmaputra at'Pandu and
doubling of certain Metre Gauge Line on
BLUFF— - Bengal and ‘Assam Railway. 137.
Q‘“"\m e ncml trouble °"°‘ New Indian ;. Control of vehicular traffic on the road
High Sch ‘559 aet“een railway —T Sé\;ahdam-Delhl and
BOAT(S)— rand Trunk Road. 1
Question 7e private —— cmnmundeered in .Pa!:';lng of motor cars, etc. S’h:gd:ibwﬂhi ¥
«certain Provinces. 168’7 -~ g ween way ——,
and Grand Tnm{ Road. " 1924.
BO(QIESt_mn e passenger of Dacca Mail Sanitation o land between railway —,
Vi tein calclul;lg ﬁ“p 132223, - \ghzahdurn -Delhi and Grand Tmnk Road
* 5.
BOMBAY— 1 BRITAIN— .
Queehon TE— ~ . | “Question re—
tant, Ink and Assistant E | Import of essential articles from ——.
ers of Inmme tax appointed in the Sind| 405, =
and —— Division. - 422, Proposed. increase in pensions of retired
Certain cartrid; nvallable with: the —— Indian Civil Servants residing in —.
- and Karachi 86. 892.

Elxgxb\lug of Exammen, atc \n —_ and
Officers’ Examination. BBB 1576
BgEBAY BARODA AND CENTRAL INDIA
* See 'Rallwny(s)" - i :
_ BOMBAY CHRONICLE—
Question 7e non-supply of —;
Sardar Sardul Smgh Caveeshar.

BOMBAY CIRCLE—
Question re non-payment of extra duty
= allowmesolm —— Railway Mail Service|

ete.; to
597,

. staff

BOND(S)— X :

% ("Wu -

BONE(S)— :

- Question re di ion in issuing Rail-
- way Pnonté mﬁm« for transport of

BRITISH CADRE— boss

e disconti

SR “Medical
1988-89.

of recrui

.
BRITISH COLUMBIA-
Qu%sztslon Te lranchlsé of Indxans in —.
1

BRITISH CONCERN—

Question 7e lmports of dyes and chemicals
through 1400.
BRITISH COTTON MANUFA’CTURES—
See “Cotton Marnufactures!’.
BRITISH EMPIRE—
 Statement (laid on the table) ra review of

nnpommt events re Indiana in d:!uem
f the —. 83. =
BRIT{“H EXPEI}TS—- h
BRITISH. GOVERNMENT— >

See “Giovernment(s)”.

)

&

>

Wil
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—=F
BRITISH INDIA—
Question re—
Qutput, etc., of coal in ——  and che
States,
* Scheduled Castes, regiments raised in ——.

BRI’%‘ISHO.?EUVIOR MARRIED OFFICERS—
See *'Officer
BRITISH MARRIED OFFICERS—
See “Office:
BRITISH SOLDIFR%—
“Soldier(s)".
BR!TISH TROOP(8)—

See “Troop(s)”".
BRITISH-OWNED SHIP(S)—
See “‘Ship(s)".
BROADCASTING—

Demand for Excess Grant.

7

335.

“IBUNTWAL—

Motion for :d;onmment 7e starvation doe
to inadequate arrangements for distribu-

tion of foodgrains in —, South Kmnn
District. 146263, .
“BURDWAN—

Question 7e—
Forced entry of soldiers into Ladms Im,er-
medxate Comparhment at ——. 131718
t of rice
3 etc .y Q Ca]cnua 1144
coin at y
Station. 1144-45. §rs
BUREAU, CENTRAL I\TELLIGENCE—
See ““Central Intelligence Burean.
BUREAU OF PUBLIC ZNFORﬂATI(YN
Question ré—
Complaints against the, beha\luurroi the

from
Small

e TS eset of S Superintendent . of Indian TLanguages
Capital outlay on. —— met from Revenue. | Section of the 422-23, 426,
1202. 2 E Transfor of Langnages Section of the —
BROADCASTING, DEPARTMENT  OF to Lahore. 1227, 1262-63.
INFORMATION AND— Transfer of the Hindi Section of the — to
Ser “Department of Iniormation and w Tiahore.
Bmadwstmg v QRM'A—
See als Information d  Broadcastin, uestiomr re—
ik B L T Dabtiof ot Tulis: as0r: :
dians in ——, Malaya States, etc. 5.
BROADCASTING STATION(S)— In iz a1
uestion re construction of Pafna —. 89. Money fnvested by Indians in ;
ET, GENERAL— - L e R e = '
Dispensing with the q\leutwn hour on the 2 1“88’7“83‘ & ar situation on the ——.
— presentation day. 368. ) R
Presentation of v.he for 1944-45. 697- | BURMA GOVERNMENT—
718. _ Question re—
General discussion - of the —— (time:limit , - Burma lrtmnilmcnon .cgéx';ereuce to be con-
vened by the 1
g&ls Zysuwches e pages IS48 49).c el (onlereme gcalled by — at Slmh. 545.

BL\D(rP'I HEADS—
Declaration directing certain ~®= of expm-
diture open to dmcussxon by the Leglsla-
~tive Assembly... 234.
F(JDGET RAILWAY— t
of the Hi ble Sir Edward
"Benthal to per?orm functions of. the

- Finance Member at —— general dmcus
sion. 234,
Pgasent.ntion of the —— for 1944-45. 298-
7.
* General discussion of the — (time-limit
on speeches fixed, page 369). 369-413.
BUDHA, LORD—
~  Question re desirability of ——'s birthday
é);mg observed as'public holfdays. 1265-

BUILDING(S)—
Questjon 7é lecation in different ——.of the

e Railway Clearing Acconnts Ofﬁee, D Thi.
s :

. BULLION—
Quesuon re ule of —— by Reserve Bmk

BULLOCK(S)— ¥
tion re-steps for meetis deﬁc.\ f
icnltural —— P‘ 23-24. e oy
BONKER(S)
Question re commitments in retpect of
n;)p-ghieu of coal for — und shipmente.

B'LR\].\
ENCE—

See ©
BUS(ES)—
Question re—
-—— plying in Delhi anea 977.
Refusal o peﬂ'mmun to s Gwalior . and
“Northern India Transport Company to.
run  petrol —* between Delhl and
Shnhdara-[)elhn 1861. |
BUSINESS— -
i Questmn e [Overseas —— secured by
North-Western Rgilway through certain -
. agencies. 151-52.
BUSINESS, STATEMENT OF— : .
See! “Statement’ of Buainm"
BYE-ELECTION—
Question re
Mr. Sst)mnm

RECONSTRUCTION CONFER-

(onfereuoe(s)" B

“for the ssiGF the late,
89293

.' C " =
C.MA.. and P.—
re B

temporary clnrlu etc., recruited b
Lahore Cantemment. 900, i

CAD&IT(S)—‘

uestion ¢ Commissioned Ofﬂeer —— dis-
_cluuged from Belganm Offi —-Tuu
ing “Centre. . 1mg§) = 5

CADET SCHOOL(S)—

See *School(s)".
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I CAPET TRAINING UNIT—
Qqahnn re Cadet: School for Officer ~— of

; g ‘Wihmma Auxiliary Corps (India). 417-
cmliEiS)— = o

8 re— =

3 Ql;\e:'on_ of carrier nttandmu 1327-@:

Sikhs in- certain

“CAMP(S)— T e
i f Italian

S - e wmngs of~ food at
prisoners’ ——, 79. % ‘
CAMP CLERKS— =2 =
= See “Clerk(s)”. :
CANADIAN GOVERNME\T—

Fu:bunes at Ixthn:,etcr 1151—52.

CALOUTTA= ~ =~ ™
. Motion for ld]oummem re demand and
exaction of enhanced Excise Duty at ——-

* . ~“Gondia and Delhi on dnby paid tobacco.
- g
13 Qneﬁﬁon re— 2
Communication from Indfan Chsmber of
.~ “Commerce, ——, regarding ' exp

of

of
wheat, lo Indxa 200,

_CANDIDATE(S)— A S

Question re— -
Appm.\tment. of Muslinis ingteatl of Avu!able - =
Sikh —— on  North -Western leway. 3
139

* Bias against Muslim —— for posts s of Office
Superintendents, Howrah Division, East - 5
I‘ndnm lewm 961-62. 2 =

tion “for recrui of

SR

«_ete., of non-Indian industrics. - 600-601. -
Complaints rggardmg ;ce sold by fation

Dﬂmpi . i L tt of gk
esivability of s ransport of ghee,
ete., from Darhmy ete., to 1145.
Directive issued to engs! Govemmem in |
the mntter of distribution eéentres in o

19-21.
Food condition in ——. 2293 s 2
Methods- of distribution of foodstnfis in
= —— and districts of Bengal. 34647
Mauslim doctors; ete., “employed - in  the
% ARP Department of — Pprt Trust.

m»uhm Exwuhw Eng ineers, etc, in the
ﬁnsermg epartment of ——
721.

Hnshm oﬁeeu remntod to_certain, grade:
y the, —— oﬁiw of Snpply Departmmr..'

Mushmx in t‘Im Deparhneqt of Secretarv,
. Port Trast. 720
- Muahms in the Estate Depurtment of —_
“Port Triist. 721

outside —.

Trust.

° Permits for import of pnddy or rice for
¥, owner's.use in ——.

Repatriation of deah(ntc persum: from —.

S

Beoule)uomng of bouses by (zovernment i
577

it of ride
~from Bm-dwm, ebc., to —. 1144

GALEEITTA POLICE« y ;

g O] R.~R.
Stunrt nf —_— 1805., - =
OucUTTA PORT TRUST—-
- Question re— 3
g Mmhm doctars; ete;, in the

emploged
A RP. Départuient of —. 960,
Muslim E&ecnhve Engineers in the wal
ineering Department of ——. 068-69.
uslims in

e Estates Depnmneur. of —.

== 2
GALCUTTA PORT TRUST SECRETARY |
,,_Sog\ j‘Smeﬁavy of Calcutta Port 'pm’

- Non-availability af. rice at contrul‘cd rates |
556-

o Paucity of Muslim officers, ete., in —— |
Port 72,

L CANTONMENT(S)
CEHS

% P%xty b M\:ahm Ofﬂceru, elc sin T

— as ﬁ pper Divistort Clerks in  the
Central Excises -and -Salt Revenues,

£ Western Division. 48. z
Selection of —— for ap ointment a8
Inspacluom, etc,” of Post Offices, dn the

: n% N-W.F.P. circle. 1685
CANTON, lEhT(S

.« Question r& —— in TIndia. _1073:74.
CANT NMENT(S) ('T
S t

CAct(a)th
TONMENT(S) (A\IE\ID’\IE\T) BILL—
“Bili(s)’*

CANTONMENT BOARD—
Question re—

Certain military servants dx:qudllﬁed for= - .
+_elections to Allahabad’ 1573,

-, S

. General elections to = 431 1573. .
Inadequate Sikh  representation . on. y .
v Kasauli. 845

Introduction wf . low scales of pay for
~ -employees of certair — 19’7; R %

C;LNTQ:\'&IENT(S’) DEE T— -~ 1
Question gre— S ) :
Appointment of more ng s Commissioned ~ -
flicers in —. 1973, . =
Income of” certain -Cantonment funds and e
Ki: Commissioned Officers in =—, vy

EXECUTIVE - OFFI-~ = .
‘Executive Officars =

CA\T()\“\[E\'T FUZ\DS— :

Question e income of cert:u:n —— and

: kmgs Cammmmned Omwrs in Canton-
ents DI?)m' =

CAN! TONME BERWGE-L

Question E:u organisation of

Sy

CANY
" Question re~D: ;
for capital. goods.
CAP T-\L(Q}-—-
uestion e insurance comy emﬂs applyin, -
for raising -of share ——, p1226 pp)’l e
CAPITAL GOODS— e g
Question 72 hooking of ord-’rs for —_— ﬂt S
_the United Kingd om. - 351
Ser-also “Goods™, 8%
CAPITAL OUTLAY ON- mmchs'rma 3
MET FROM REVENUE-— g

— for Ir;dx;.n Orders o E
121617, :

Demand for grant.. m W T
CKPIT-\L OUTLAY ON ‘Clvlf.: AV !AT’ION
MET FRO. ENUE—

ﬂﬂ&ndk}ﬂl srlnt 1201 ==
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CAR(S)—

" L4
o~ Question re—
Auction of —— standing in the name of
Mrs. Asaf Ali. 1975.76.

Supply of petrol to owners of private ——;
ete., in Provinces. ~139, 147.
CAROE, "SIR OLAF—

Oath of office, 1, 1451.
Resolution 7é Reforms Commitiee for
Baluchistan. 762, 1760, 1785689, 1701,
1792, 1793.
CARRIAGE(S)— :
Demand for grant in reupeht of “Workin,
Expenses, Maintenance of —— an
~ Wagon Stock”. 647. £

Demand for supplementary grant in respect
of “Workmg Expenses—Maintenance of
—— and Wagon gbock"
CARRIER ATTENDANT(8)—
Question 7e new cadre of ——.
CARTRIDGE(S)—
Question re certain =8— available with the
Bombay and Karachi firms.
CASE(S)—
Question re—
investigated by Special Polica Estab-
lishment. 1460-61.

—— of infringement to Hours of Work for
Railway employees mnot covered
Factories Act. 1757.

—— under Child Marriage Restraint Act.
-1562.

Ejectment —— in Dellii Courts. 162524,
1919-20.

1327-28.

CELEBRATION (8)—
Question 7e restrictions on —— of the Indo-
pendence Day. 88.
CENSORING—
Question 7& —— of the statement of Mrs.
Sarojini Naidn. 230-31.

CENSUS—

Demand for grant. 1202. &
Demand for supplementary grant. 1712,
CENTRAL ADVISORY COUNCIL FOR

RATLWAY (8)=—

Elegc;;}on of a Member to the —. 1869-70,

Elecgégn of Members to the —. -1234-35,
CENTRAL BOARD OF REVENUE—

Demand for grant. 1198

Demand for supplementary grant. 1671

CENTRAL COMMITTEE—
See ““‘Committee(s)”.
OENTRAL ELECTRICITY BOARD—
- Question re functions and duties of —,
ete. 1757,
‘ENTRAL EXCISE BILL—
See “Bill(s)”.
CENTRAL EXCISE DUTY (IESj—
Demand for grant. 1186.
* Demand for sapplementary. grant.
CENTRAL EXCISE RULES—
See “Rule(s)”.

1631.

‘21

Establishment Branch Muslim clerks in CE,:T\,TR AL EXC ISES AND SALT REVE-
THowrah Division not allowed lo deal with | NUES— -
certain Staff —. Question re—
Tncome-tax —— taken in appeal in Sind. Minimum qualification for recrai of
415-17. candidates as Upper Dlvmon Clerks in
Review of — of detamed Sind M.L.As., the —, Weatern Dwmwn 48,
ete. 768-69. ‘ . Minimum 1 of
Review of the —— of detenus. 86-87, | Hindus as lower- grade clcrh in thb _
1457. Western Division. 48,
'CASH AND PAY WORK— - Muslim | recmaxsmenf. in the —, Weshm
= estio - & Division.
Qﬂw..g,:mfw:g;wt s S e Percentage of ~and qllzlahﬁcahog‘w for
Muslim recruxtment. in the —, Vesterg
CASSCAI:‘II;E‘%YE_ 4 f- Division. =
CENTRAL FOODGRAINS' RESEBVE— Bixe
CAQ'{;&IQE(&:— See “Foodgrains Reserve'.
— for Muslims on Oudh and Tirkut Rail- | CENTRAL GOVERNMENT— =
way. <1154, 1575, Demand for grant in respect of ‘Miscel-
Unsahsfaclnn —— at Civilian Grocery laneous Adjustment betxeen the —— and
Shops.  1978. MProvmgal governmen:.s OIZB &
otion for a lonmman re Orissa vern- &
C%Eﬁgg?eﬁRRANGEMENTS— ment’s ban on p c meetings, etc., fo‘t
- —— for local traffic between stations a few 1270-71. o Dpolioy.
s 2 Quashon re—
Unsatisfactory —— Muslims . .
°  Bombay, Blfodn and Centrnl India le-‘ D:';nr;f:;m &ur:::nce ﬁfm‘mi .f‘"‘
" T;‘Ey; Lt 2 Experts imported by the —. 42820,
> T 7e P ion of slaugt ot GENT'RAL GOEIEBNIEENT SERVANTS—
R 3 and other —— stationed in Bengal as
GAmHAR, SABDAB SARDUL SINGE— wpd. '“'PPIY of oodgnml st concession -
ion 76— ;
Extra facilities: to detend —. 232. g“ .1.0 '-s,mf,(.)"
Non- mppgz',of mea-y Ohrmde, ete., to :
O Gt i iy 1 evl |
> resentation by — _ ill-treat- uestion re evolving @
= B;I:mt meted out % 1011, - == J
> —

*
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= Quut.lon e action  for Aunuhtmg ooul
- in —— and Southern India.

792-
GENTRAL INTELLIGENCE BUREAU=~
estion 76 ——. -08,
. CENTRAL JATL(S)- -
3 estion re—
TLower class assngnad to cer'.mn security

i -UENIBAL INDIA—

= prisoners in —,-Ajmer. 1624.
- Qu of mhneas passed on certain
security prisoners in ——, Ajmer. 1624-

3 ¥ 25
, .CENTR{&L LEGISLATIVE ASSEMBLY— .
: “Legislative Assembly!

GENTRA.L LE(;ISLATURL MEMBERS—

See *“Meuber(s

~CENTRAL NU. ING COUNCIL—

See “Nursing Council”,

GENTRAL PROVINCE(S)— :

- Question re desirability of postmg Urdu
knowmg Postal clerks in Central Provm
ces.- 1324-25.

_ CENTRAL: ROAD FUND—
— & Demand for grant. 1203
Question 7e distribution to Provinces from

CENTRAL STATIONERY OFFICE—
See ““Stationery Office(s)".

= =

- CENTRE B(8)—
Qnsnmn 7¢ —— for training war techni-
cians.  290-96. 5
CERTIFICATE(S). RAILWAY. PRIORITY—
See “Railway Priority Cert
Qnashon 7o of —— on*®oal for borus
| ~fund purposes. % 1395,
mQLO\— e f*" ;
nedtion 7e rice purchase: Or ex) m
< —— from Bengnr 557-58. it
k3 . CHAIRMAN(MEN)—

~- Nomination of the Panel of ——,

Qveshon 76 . —— of National Service
X -Labour Tribunals. 297,
~* CHAKULIA— =

= * Motion for adjournment re atrocities per-
s

petrated on Indian men and women by
= stat ed at — nedr Jamshedpore,
192627, 1097, 20 :
CHAMBER(S) OoF CO\{MERCE—
estion re—

- Commurication from Indian —, Cnlcnt(;a
-tegarding. uwuﬁ, ete. s of non-Tndian

Dimntamnmne of free

of  Govern-

Associations. 541,

S tition of Officers of Shri Gopal ——,
e O Dglhw 1627.
&3 .GHANDAVARKA‘R SIR VITHAL N—
; Indian Financo. Bili—
Motion to consider. 1308-15, 1346-54, 1611.
Motion for adjournment re order preventmg
~  railway travel for attending the all-Tndia
Kisan Conference at Bezwada. 687-89.
- Motion to reduce demand for—
“Dej partment of qudntxtnes and Civil
Snpphns re supply of Consumer
s a means of anti- -inflation. 1164-67

ment publications to —— - and. dee‘

Pula%ee Cuard a6 Shri chal ——, Delhi..

‘Fmance Dap?tment" e npypmtment of

enditure and mggeatmg aconomlel._
§55’5 5, ,
Question (Supplementary) re review of work
of Economic Adviser to Government of
India. 1403.
CHAPMAN-MORTIMER, MR. T.— :
Election of — to the Standmg Finance
Committee. 1464,
Indian Cowpanies (Amendment 469 Bill—
Consideration of clanses. “463, 465-66.
Indian Finance Bill—
Motion fo consider.
1491-1501.

CHARACTER—
Question 7e-verification of —— of Railway
Cocluc at Hardwar and Dehra Dun.
1697.

1311, 1444, 1482, 1483,

CHARGE— -
Question 7 taking of

from the Manag-

g ing Committees of the Juma \{dspd ete.
430-31.

CHATTERJI, MR:-S. C.—

Indian Finance Bill—
Motion to consider.

1555-58.

. Motion to )e\luw demand for ‘‘Finance
Department'” re appointmentof -~ Com-
niittee . for scrutunsmg Government

expenditure apnd, suggesung economies,
106364

G}lIiA‘TTOPADHYAYA, MR. AMARENDRA

sultative Committee. 1750-60.
Election of to the Standing Committee
for the Civil Defence  Branch- of the
Defence Department. 775.
= Election of —— to the Standing Com-
mittee for the Food Department, 1998,
Election of — to the Standing Committee
for the Labour Department. 1464,
Election of — to the Standing Committee
on Em]gratmn 436:
Indian Finance Bill— =
Motion to consider. 1551,
Motion to raduce demand for “Di
of stonr" re Government policy in deal
qI ions nﬂeﬂmg the interests
nf Tridian Labour. 1191.
Question re—
Additional staff for R.M.S,
Divistons. 1508-09.
Black market paper transaction.

“CHand SR
1029.

Andrew Yule & Co.
Coal supply to petty consumers. 1142 .
Complaints regarding rice iotd by “ration

shops in Caleutta. ~1030-31.

Controller of coal acting as. purchasing agent
~__for. industries, 1143. .
Desirability  of

etc., from Darbhanga, ete., to Calcutta,
45. X

2 z =

~Elgction pf to -the St.andu; Committes
for tthFuod Department.. 398

Election of — to the Standmg Finance
Commiittee. 1464,

Demand for® supplem@nt mpeer =
of “Food | Deparm:‘“y 3
Hlection of —— to the Defenee Con-

Coal supply to \dohlmuMill: by Mum &
43,

y trmport of ghee,

'/

-

V4
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my mqs

Dnﬁarent dates for enforcing new pay Tates

OHEMICAL(B)—s

and leave ruleg m
Offices. :
Essential puhheuuom listed for allotment of
‘Fpapl“ £ fi Bengal
amly nhon. conpons for stafi o &l
and Assam Railway. 486-87. { 2
Forced entry of seldiers into Ladies’ Tnier-
madlm artment at Burdwan: 1317
2 Imlport.s, ete., of newsprmt apd other paper.
Jurisdiction for pmchlse of Aman crop of X
the- four chief agents in Ben, 557.
Legislation for free medical treatment o
musses, 1392+
Levy of ctess on coal for bonus fund pur-

- poses.. 1305,

in- difis of the Rail-
'? Clearing  Accounts Office, Delhi.
365-66.

Baildi

|

Measures for rationing, etc:, in ~ Bengal.
558, 1574 8
Methods of distribution of foodstufis in

Caleutta and districts of Bengal. 346-47.
Methods of progurement of foodgrains For
Government mqmremeuts. 346.
Non-availability of wice at centrolled Tates
outside Calcutta.
Permits_for import of padd
. owner's use in Caleutta.” 1032.
Production and- sale of standard- cloth in
: Provinces.  1027-28.
. Recrnitment of Gazetted Ofﬁcera in Supply
Department. 843-44.
Relief for eniployees of Posts and Axr
Departmeut under’ Militarisation Scheme. |
508.

or riee for

sibility for feeding people in rleﬁclll
345.

feeding people in war
M5-46

REbpun“lhth\' for
_ zones in India

d of Tice
& .from Burdwan, ete., bo Caleutta. - 1144.
Ceylon from

Rice nzdnpedfrex to
o
Rice ‘sold uf.hngﬁ pﬂceamcertampumof

Beng

Selieme for conx.rol of price anrl distriba-*
‘tion of coal, 1393-95.

Scheme of ed by the
Adviser (n the Government of
1390.

,- B 1

India. |

Selection of men from Branch Offices for
Railway Cléearing Accounts Office; Delhi.
7.

48
Small com difficulties at Burdwan Railway

114
< Stnﬁ’ in Railway Cl.anmg Accounts Office,
- 1855.

Snwﬂﬂhfy of rationalised coal anpphed to
consumiérs. 1317,
Transfer of men  from Bmlwa Clearing
Accounts Office to thr Ration Office,
Delhi. 2
Unam and other xvsma as part of scheme
- for unpr&'vmg madmul halp to masses.
1390‘-92,
for m&)m-
at

9i

=" Imports oi dyes and —

_ Motion for adjournment re—

ﬂnough Bntuh
concerns. ¥ 1

Policy for issue of licences far mpm of

and dyes. 1222-24.

Protest ngmust the procedm'e for importing -
heavy ——. 1034-35.

-

ACC?ETT!HQ, MR. T 8. AVINASHILIN-

‘Pemang for Snpplementarv Grant ig raspui
of—
Andit. 1872.
Department of Indians Overseas. 1644:
* Department of -Industries and Civil Sup-
pligg. 1656, 1657.

Department of Tnformation and Broad-
casting. 1640, 1641.

Department of Posts and Air. 1650 =
angmt.ml External. 1711 >
Finance Départment. 1645, 1646, 1653.
Food Department. 1669.

Grands-in-Aid_to Provincial Governments.
17T
Home Deptrtmient. ~ 1637.
Jindian Posts and Telegraphs Department.
1635, 1636.
~Jails and Coviet Settlements.

1673.
Miscellaneons. 1715, 1716, 3
ellaneons Deparcmm\ 5. 171314, 1720.
1704. ;
“nr 'lmnxpnn Department; 1661 3

Cteneral discussion .of {lie General Bnﬂgak.«
848-52, 865 924, 925, 940,

Indian Fmanck Bill—
Motion to consider. 1!56‘1\2 1542

Inclusion of grant to the Indm.!nlhtuh
- of International Affaics Department

expenditare. >
‘Sale at profit in Tndia of gold purchased in
South Africa by blm Unite ngdoﬁt
1517.
Special allowance t6 British  Junior Mzmad
Officers in Tndia. ~980-81.
Motion re_election of Members fo the Stand-
* ing Committee for the Food pnrhniut..
1700, 1701.

Motion to reduce demand for—
“Execitive Council” re nooonﬁdawe m 3
the Government. 989, 997-1000.
“Finance Department. —‘01
C

Tor Pt _
ogxindxture md mggn;%g eeonomu. 3
““Home Department” re abuse ut Puwm

under the Defence of India Act and
Rales. 1134. g ~

Question 7
Detenns: m Indu. 1457.
" Gold #old in Indla by British nad Ammen
Governments.
Price Controlled Artmlss‘ 1404.
Review of cases of detenus. 1457
Spedial allowance to_British junior
~officers in India. 1227-28.
Sterling at Indu s credit. ~1457.




24 3

INDEX TO THE LEGISLATIVE ASSEMBLY DEBATES.

Question (Supplementary) re—
Applicability of Indian Criminal Law to
‘Gm i troops stationed in India.
B 16805~ ¢
| ‘Bye-election for the seat Of the late Mr.
| Satyamurti. 892-83.

CHOUDHURY, - MR. MUHAMMAD
HUSSAIN—
E%cﬁon of —— to the Standing Finance
‘ommittee. 1464.
‘Question re—
Bengalee Inspectors in the office of the
Obneiliation Off 1

| Curtailment of fuel rations to Gov
staff. 891, -

it Desirability of mproving service conditions
) of Indian Nurses. 1206,
Feeding of their own troops in India by the
United Nations. 1034,
Hand-made paper industry. 1207.
~ - Post-War shipping policy.  1210.
CHETTY, MR. T VENKATACHELAM—
* Indian ‘Finance —
Motion to consider. 1487, 1488, 1489, 1545.
- Motion to veduce demand for—
. “Department” of Industries and Civil
plies™ 7e supply of consumer goods as
@ means of anti-inflation.  1162-64.
"%hancg Dep:nmant"je appointment of

visor of Railway Labour.
Bias against Muslim candidates -for posts of
Office Superintendents, Howrah Division,
Fast Indian Railway. 961-62.
Communal composition in the office of the
Conciliation ~ Officer  (Railways) and
Supervisor of Railway Labour. 24.25,
Coneiliation Officers (Railways) and
visors of Railway Labour. 26-27.
Depressed Class appointments of Inspectors
of Railway Labour. 25-26.
~ Efficiency test for higher grades in the
Establishment Branch of the Office of

cer (R: ) and Super-

aner:_

Divisional ~ Superintendent, Howrah.
1854.
Establist Branch

S AL S a
' expenditure and suggesting ~economies.
1063.
Question (Supplementary) 7e cotton textiles
_ produced by mills and hand-looms. 1222,
CHIEF ADMINISTRATIVE OFFICER—
Question re M.G.O. Branch. Clerks serving
under —, War Department. 1455-56,
CHIEF AGENT(S)— . N
See “Agent(s)”. . =
. CHIEF CASHIER AND TREASURER— '
Question 7o _employees of the —, Noith-

Western Bmlwzg. 652-53.
CHIEF CLERK(Sj— :
Question 7e absence of Muslim -—R‘gﬂn

Bombay, B%odu and Central India

way. 1139-40.
CHIEF COMMISSIONER(S)—

Motion for adjournment re orders passed on
National Oall and Hindustan Times by
~——of Delhi.” 210. P

CHIEF CONTROLLER _ OF SUPPLY
* ACCOUNTS— ;
Question 7¢ paucity of Muslim Officers in
the Office of —. 1619-20. :
CHIEF MECHANICAL ENGINEER—
Question re certain clerical vacancies filled
il the —'s Office, Bengal and Assam
Baﬂwny._ﬁw.” %

. X >
CHILD(REN)— G
; Question 7e— :

i . Assistance to Railway employees from Rail-
B > way iunsga towards education of their
= - Assistance  towards  education of —— of
Railway employees. 974. -
¢ Child Marriage Restraint Act—

See "Act(s)”.

-1
- CHOUDHURY, MR. ABDUR RASHEED—
=’ General discussion of the General Budget.

Muslim clerks in
Howrah Division not allowed to deal
with certain Staff cases. 1854,
Film producing  licences , isgued  in
Provinces. 1751-52." - 2
Muslim applicants for selection as Law
Inspectors on East Indfan Railway. 1854,
Muslim Inspectors of Railway Labour. 25.
Non-employment of Muslims in certain
posts in the Establishment Office - of
Howrah Division, East Indian Railway.
962.

Promotion of qualified Copyholders and
Revisers ad Readers in overnment of

" India Presses. -1224-25. 2

Qualifications of Mr. D. G. Jhadev, Con-
m.hm‘.m; Officer (Railways) and Buper-

: Viser o &
Shortage of salt in Bengal. 424, 559, 1030.
e filled by non- ﬁuﬂxah'm%e

* Vacancies
Establishment Branch of the' office of the
Divisional  Superintendent, Howrah.
1854. 2
CINCHONA— %

Question re cultivation and production
of synthetic anti-malarial drugs. “204.05.
CIRCLE POST OFFICE(S)—
See “Post Office(s)”, *
CIRCLE SERVICE TELEGRAPHISTS—'
See ““Delegraphist(s)’”.
CIRCLE TELEGRAPH SERVICES—
- See “Telegraph sl!rvieald)‘":. =
CITIZENS:

can —, :
CIVIC GUARD(S)— —
Question re —— employed by = Madras
Government. 1262,
CIVIL AVIATION— e
~ Question re ~war development of —— in
“ India. 135%. o -
CIVIIL AVIATION MET FROM REVENUE
CAPITAL OUTLAY ON— x
See “Capital outlay on Civil Aviation met
from !gevenue". N -

SO admission. of Tadians to Ameri- -

CIVIL DEFENCE— g :
Demand for grant.

490w
Demand for npplumepm?‘y grant. 1718,

-




| SOIVILIAN(S)—

’
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CIVIL DFFEN'CE BRANCH—
Election of Members to the Standin,
x * mittee for the of the Defence flepart-

, - ment. 660-61, 775.

CIVIL DEFENCE DEPAPTME‘\'T———

«. Demand for Excess Gra 334.

CIVIL DISOREDIENCE PRISOI\ER(S)— 2
See ““Prisoner(s)”.

CIVTT ENGINEERING DEPARTMENT—
‘Question r¢ Muslim Execntive Engineers in

fgég - of Calcutta Port Trust, 721,

CIVIL GROCERY SHQP(S)—=
See- “‘Grocery Shop(s)”. s
“CIVIL PIONEER FORCE— : L

Question re—
Admini: ive Officers p 1 as Com-
in-—— in Provinces.

‘missioned Officer
281-83.

~Communal composition of ~—— clerks.

1037. .
Non-payment nf allowance to tailors in
—. 1752 x

Pay of Pioneers in —. 1752,

Proposed conversion of —— mtn Auxiliary

Pioneer Force. 1752
Sdm:lu‘cd Caste’ Commissioned Oﬁicen in
3 the United Provinces —— 1036
CIVIL SFPPLY(IES)—' <
< See “‘Supply{ies
~CIVIL. SUPPLIES COM\IISSIONER(S)—
Motion for adjournment re 's Order
refusing sw plyeof rice to South Kanara
District.  1154-55.
CIVIL SUPPLIES.” DEPARTMENT OF
INDUSTRIES AND—
S’f' “Department of Industries and Civil
pplies’’.
CI\’TI \ ETFRIN ARY SERVICES—
Demand for grant. 1201

Demand for supplementary grant. 1710.
OIVIL WORKS—

Demand for grant. 1203,

. Demand for supplementary grant. 1714.

Question re—
Steel released for use of ——. 551.°
= Sf.nclu i-aleased from army reserves for —

202-03.
CIVIL!A.\' CONSUMPTION— ==
or —.

: 551.
" “CIVILIAN GAZETTED OFFICER(S)—
S See “Officer(s)".
CIVILIAN GROCERY SHOP(S)— 2
Question 7¢ unnahnfm,wrv catering at

3 ab —=.

1978.
See also ‘‘Grocery Shop(s)".
“CIVILIAN USE—
Question'7e iron and steel released for —.
1753-54.

CLATM(S)—

Question 70 —— paid by Oudh md Tubnt
Railway. 854.

CLASS 1L OFFI,CER(S)—— : 3

See “‘Officer(s)"’.
P —cLAss‘r’F"{CATmN(S)—-

—_— of uborlgines in Agenc ‘tracts. qu’?.
e p P

1985. .

=Ll R Press

with. Government of Indu. 1618-19.

—— of K.mgs Co ned
1989-1990.

“ " of Mr. Krishna Nair, a ou'ﬂ dis’
obedience prisoner.. 1t

Discontent _ regarding —— of ~Accredited
Press (‘olreapandenu with the Govern-
ment of India.
Procedure for

ndmlssmn, —, ete., of

Accredited Press Correspondents with tho :

Government of India. 1969,
CLERICAL -GRADE(S)—.
Question ' 7e  promotions from routinesto
in the office of J.CMA. and P.;
Lahore, 90T
. Seé also “‘Grade(s)”. -
CLEHICAL STAFF—

See “'Sta A
CLERICAL ‘A(‘A\(‘IEQ—
See “Vacancy(ies)".
CLERK (8)—
Question re—
Block on promotion of Stahon Correlpon~
dence —— on North-Western way.
1141,

selected for - certain highnr posts
« sanctioned by the General Manager, Hast
Indian Railway.
*  Communal composition of Civil
Force 1037,
Communal composition of tem
etc., recruited by C.M.A. an
Cantonment. 900:
Desirability of giving old scales of p&y to
—— appointdd prior to lst August 1928
on East Indian Railway.. 1684-
lishment ~ Branch —— in Hownh
Division not nllowed to deal with certain
Staff cases.
Grades of pnv for —— on East Indian
Railway.
*Grievances of _tem;
General Post Oﬁce, Delhi.

rary ——,
Pz I.ahors

Tow-safaried —— leaving Incomehx
Department in Sind._ 83, 847.
M.G.0. Branch —— serving under f'hxaf

Administrative Officer, War Department.
1455-56. | e

= . Maximum pay for —— in grade ¥V on East
Indian Railway. 1696.

Men promoted out of turn as sub-heads and
in Railway Clearing Accounts Office.

1694,
Minimum qualification for recrnitment of
candidates as Upper Division ——.in the ~
Central Excises - t Revenues, -
Western Division.
< ,Mmunnm qualification for recruitment of
Hindus as lower-grade —— in the Gentral
Fxvises and Salt evenues, ‘Western Divi-
sion, 48.
Mushms as oun? —— in the Oftice of Post-
United P 151

Retention of second _division ——
stgzhhcal and . Bul"yDepntnmﬂ-. ms&

Senior - ——-in M jcal Deplrtmeu!. ui the

Delhi Province. 1395-96 ‘
Stags——— of Karachi Genenl Past Oﬂm
1851 3

Fitad g

Officers.

Pionesr -
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> Vaccaneies filled by non-Muslim —— in the

Establishment Branch of the Office of the

- Divisional ~ Superintendent, Howrah.
1854.

CLERKS' LAVATORY (IES)—
See “‘Lavatory (ies)”.
CLERK(S), POSTAT—
e “Postal Clerk(s)”.
OLERKS' QUARTERS—
See “Quarters’’.

CLOTH—

Motion for adjournment re extension for
final of —— and yhrn tex-marked
Angnst or September.

Qualhou re—

Lowering down of prices of — to be

manufactured.

New trade channels for distributing —.
1398.

Percentage increase in - prices of —— and
wooﬂengl . 1560.
Shortage of —— in Bengal. 1918.

CLOTH CONTROL BOARD— =
Quéstion 7e_representation of distribution on
397.

CDO'PE DEALER(S)—
f—— —1307

COACHING EXPRESS—
Question re departure hmgaea of . North

llocation of profits

g _ Western Railway —. 16
COAL—
Question re—
Action for stimulating —— raisings in Cen-

tral and Southern India: 79293,

—— reserved for agricultural openhon&
367.

Commitments in res) Klect of supphes of —
for bunkers and shipments.

Conservation of — in India. 203 04.

Control prices of ——, etc., in Delhi and
Bh;hdm Delhi. 1920
yment " for —— * requisitioned

for R ys under Defende of India Act.

Intdeq\nte —— supply to industries un-
connected with war. 95.
- Levy of cess on —— for bonus fund

. purposes. 1305.
«.Ontput, et o§7 ; in British India and

Ovnluded —— from Bengal and Bihar
—— fields taken over by East Indim snd
Bengal Nagpur Railways. 150.

Scheme for control of mnd dmthb‘

stion of ——, ete.
- Stepa taken to increase output of —
956.

plyi
: COCSONUT CESS BILL—

COAL DEPARTMENT—

Quution re selecbion for post cf Assistant.

in  State Railway
COAL INDUSTé{Y— : o
re Govi t policy relating to-
—. 132324 SEEX
COAL \{INE(S)—
Motion for adjournment re lifting of ban
on employment of women on under-
ground work in coal mines. 83, 110-

Que.thon re introduction of women labour-
285-86.

in
COAL  MINES _SAFETY (STOWING):
AMENDMENT BILL—
See “‘Bill(s)"”.
COAL OUTPUT—
Quumon re measures for increasing ——.

719-
COAL POSITION
Question re —. 38, 205-07.
Dlﬂicnlf,nes m —— in Bengal due to.

1 Commissioner. 955-56.
COAL PRODUCTION—
Question e —— and e: 950-51.
COAL SUPERINTENDENT ASSISTANT—
See  *‘Assistant  Coal Snpenntmdent."
COAL' SUPPLY—

Question re—
~—— to Mohini Mills by Messra. Andrew
Yule & Co. 1143,

—— to petty consumers. 1142
—— to the Glass Bangle Industry,
Firozabad. 1153,
COAL TRADE—
Quaahun 7e war-time malpractices in —.

970.
COALFIEH‘D(S)—- g
Question re overloaded eonl “Bengal -
and Bihar —— taken over by .East

Indmn and Bengal Nagpur Ru]myi.

COASTAL TRADE—
Questwn e unification of control of lhlpq
—— of Indis. 1212

;. 4 undar “Bill(s)"”.
CODE OF CRIMINAL PROCEDURE"
BILL—

FFEE CESS ' COMM]’I’TEE—
See ““Commif

(s
COFFEE MARKET l):XPANSION (AlllND-:

MENT) BILL—
_ See “Bill(s)".”
COIN(S
See )"_Smdl —
COKE, HARD—
See “Hard Coke".

COLLEGE(S)—
Queghon re—

vSmhhihty of ionalised —— suppl
to consumers. 1317.
“COAL COMMISSIONER—
Question re—
Difficulties in coal poamon in Bengal due
to actions of —.
Qualifications and -duhu D e - 345,
499-500.

' COAL, CONTROLLER OF—
See *'‘Controller of Coal”. '

mediate students to & —
1566, » i

Desirability of ing Arts and Technical
—— in New Delhi. 1915.

5 Engineering —— for Delhi. 1747.

Raising _of  Government lnhnmdim-
Degres —.

—, Quetta, to

Students in Delhi Schools and —— undmg i

at Shahdara, Delhi. 1758,

of ountside first-year Inter-
Delhi.
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COLLIERY (IES)— £ COMMISSIONED OFFICER(B)—
uestion re— 3 = Qnutlon et
Employment. of women for derg of more King's — in
work in ——. 174546, ‘Cantonments Department. 1
Restrictions unposod on —. 0£6-57. Classiiﬁcahon doi; King’s _1918182,
P = dIsmisse rom service.
COLOU}.‘. AND DYES FIRMS— r Income of certain Cantonment funds and
R Fle) - King's —— in~ Cantonmenu Depart-
COLOUR BAR— ment. 1975.

Question re— Scheduled castes —— ‘in Indun Land
—— in Kenya. 1023, 1996. o Forces, ete. 902 o
Retaliatory measures to —— conditions in uled - caste —— in the Onited
* Kenya. 1024. ° Provinces Civil Pioneer Fort.e 1036.

COLOUR PREJUDICE—
Question re in the Union of South
Africa as regards Municipal Franchise
of Indians. 1208-09.
-OOLOUR STUFFS——
re Delhi Magi 's
ing_ disposal of certain ~—— and dye
stuffs. 1571 7
COLUMBIA, BRITISH—
See “British Columbia™.
COMBINED SENIORITY ‘LIST—
See *‘List(s)".
COMMANDEERING—
Question. re of ships on the Indian
Register. 724-25.
COMMANDER-IN- CHIEF HIS EXCEL-
LENCY THE—
Statement re war m,nnﬁon on the Burma
Front. -1807-09.
COMMERCE -DEPARTMENT— S
Demand for grant. . 1198.
Demand for supplémenatry grant. 1654-
55.
Election of Members to the St:mdmg Com-
mitee for the —. 1927,

COMMERCIAL BRANCH—

Question 7e—

- Raising the gnde of Head Clerk, —,
Divisional ~ Superintendent’s Oﬁoe,
Delhi, and Head  Clerk, Assistant
Opentmg Officer, Simla. 1148.49.

Senior Subordinates promoted to  Lower
Gazetted Service in Trlﬁic and ——es,
North-Western: Railway. 1328.29.

COMMERCIAL GROUP STUDENTS—

02,

~ See “Student(s)".
COMMERCIAL  INTELLIGENCE AND
STATISTICS—
Demand for grant. 1202.
Demand for supplementary grant. 1712.

OOMMERCIAL STAFF—-
“Staff”, -
OOMM‘ERCIAL SUPEBINTENDENT—
Question re inspection of certain railway
stations in Moradabad Division by the
3? and the Assistant Superintendent.

OOMMISSION(SI—
nestion re— SE
~——to emquire into nllage ineffici of
Archmlazlcd officers. i
Methods of recruitment throngh Sibordi
nate Services —— on Western

25.

See also “'Officer(s)”".
COB@MISSIONED OFFICER CADETS—
ce “‘Cadets
COMMISSIONED MARRIED OFFICERS—
See “‘Officer(s)”
COMMISSIONER(S) OF INCOME-TAX—
Question re—
, Punjab, North-West Frontier - and
1802.

Delhi.
Desirability of nppmnhug a Mushim
in the Punjab. 1269, -

COMMISSIONER(S), MUNICIPAL—
Se¢ “Municipal Commissioner(s)”’.
COMMITTEE(S)—
—— on Petitions. 54.
Consideration of the repoft of the Public
Accounts ——. 32833,
Election of a Member to the Central ——
of the Tuberculosis Association of India.
1414, 1575-76.
Election of Members to the Defence Con-
1408-14.

sultative
Election of Members to the- Stnndmg
Finance —, 1464.
Election of Members to the Bundmg
Finance —— for Railways. 1464.
Motion for adjournment 7e failure to
preserve the library and documents of
t.he All-India Congress .—— nndmlgod

15%
Mohon to rednce démand for ‘‘Finance
re_appointment of —— for

Department’”
scrutinising  Government expenditiire
and suggesting economies. 1040-76."

Presentation of the Report of the Public

Accounts ——. 53,
Question re—

Desirability of abolishing staff —— on
Bombay, Baroda and = Ceptral Indian
Railway, - 1140,

Tncome and; ex‘pmdxtnre of Indian Coffee
Cess—.

Income and ex&dmn-e of  Indian Tea
Cese e

ot ettt e S dars
Notlﬁed Area —.
Railway Advisory —— for Jodhpar Rail-

Rovigasionds t - the  Foodgraiae
ations of - the '00 i
Police —. . 2937, .
Rules for k ng of Pml C dent

%ﬁmv{y huga fl he M -

‘akin, cl rom the Managing ——

gm Juma Masjid, ete. mmg
Ragluhon re Reforms —— for Baluchistan,

See llso “Stending ——"",

7
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' .COMMITTEE, MUNICIPAL— *
* See *“Municipal Committee(s)"". "
‘COMMITTEE OF SELECTIO\'
Ser “Selection™: X
COMMODITY (TES)— -
Question. re— = .

|-
' mercial Corporation.
—— released for -
\Complnmt.a -about supply of —— under

~*  Supply Scheme. 1095.96, -

civilian consumpt-wn.

Cemplaints regarding mauﬂiment stocks of

certain essential ——. 1749-50.
.Export quotas for ——. 207-08.
' Facxhtatmg increased import of certain
4 —— 4s an - anti-inflationary measure.
Price- levels of agricultural ~——  and
manufactured goods, 1270.
United States Foreign Economic Adminis-
trator and purchase of —— in- India.
1402, 1601.

COMMODITY CON' TROLT.ER

Question re missing permit hooks in the
Office - of ——, Delhi, 1571
-~ COMMUNAL COMPOSITION—
Quemou ro— .
= _Oﬂim the Office “of d'.hes Conciliation
= cer ulwuyn) an upervisor - of
RulwnvLLt

. S—— of Civil Ploneer Fom clerks. 1037
~ —— of Indian Audit and Accounts Sprvme
) Officers, Government of India

—— exported by Cmtedmxmgdom Com-_

COMPANY(IES)— < =

for grant in respect’” of “payment
to Indian States and ——". 646.
Quo«mn re of it

tion in Shahdara, DBlhl, for staff of
- Upper Jumna Valley Electricity -—.
1573, .

-COMPANIES (AMENDMENT) BILL—

See “Indian ——'" under “Bill(s)".

COMPARTMENT(S)—

Question 7¢ _lights provided in lavatories
of reserved —— of General Msnagen
of Railways. 1686-87.

COMPENSATION— =
uestion re non-payment. of —— for hooked
luggage under certain Military Warrant
from TLalmanir Hat to Delhi-Shahdara.

CO\‘IPE\‘S&TORY CASUAL LEAVE—

“Sge J'Le:

CO\IP[LATIO\ SECTION— *

Question r¢ fixing of pay of retrenched
staff re-appointed in  the —— North-
Western. Railway. 46, 491.

COMPLAINT(8)— o

Question re—

gbout supply of mmmodnms under

Supply Scherme. - 1095.86.

— against the behaviour 'of the Superin-

tendent of Jndian Languages Section of

the Burean of Public Information. 422-
=23, 426.

tion under the Hoardmg and Prnﬁteer~

ing Ordinance.

_— reghrdmg insuffi ent stocks of certain
commpdmea. 1749-50.

‘quarters, Delhi. 1004-95. .
—— of the stafi of Tnspecting Assistant
0 of In tax; Amritsar.
1268-69, 1996.

—— of temporary clerks, etc.. recruited
lg)&lC .M.A. and P, Lahore Cantonment.

— of W.AC. (L) 894,
COMM’UNAL HOLIDAYS—
See. “Holiday(s)"”.
‘CGM,MU\'AL PERCENTAGE—
Question re —— prescribed for promotions
from inferior to subordinate service on
- Railways. 1140, -
COMMUNAL PROPORTION—
A uestion re —— for mﬂntmont of clencal
and menial staff in Military

sold by ration sbopx
in Ca‘lcutta. 1(60-3!,

+— .regarding the guality of fnodgums
supplied to -Bengal. 725.

COMPLAINT BOOK—

Question

e non-display - of —— by

Manager, Enropean refreshment room at
Hapur. 1698-99. 5

COMPTROLLER ‘OF ASSAM— :

Qneahon re .Selection Board ‘for
ents in the office of the —_—
COMPULSION~ A
Motion for wd;ournmem. re —— used by
agmlram x:; the sale of

Certificates. 91.92.
COMPULSORY PBDVIDEN'[‘ 'FD’ND—

appoint-
4849,

=3 Department. - 899-900.
C%M'MU\AL BEPREBE\’T{TIOV——
* Quest;

—— in certain Postal Offices at Lucknow.

—— in promotions for
munities on Railways.

COMMUNAL "RESERVATION (8)—
ion rz _ u: romotions to stemo-

minority ~ com-
37-38.

. (mplun ‘North-Western il-
 way. 486 £
3 ﬂommnm'rvims)—
“COMMUTED VALUE OF PENSIONS-
. Demand or-gxtin 1204, -

C‘ONCEBT PARTY( [Eg)(—)

- Quesi ré —— for Indian “troops.
CONCESSION RATES—

“Ratels
CONCESSIO)\ A)L PRICES—
See “Pricels
CONCIé}I_ATIO\ OFFIC'ER(S) (RATL-
Question re— R
Bengalee Inspectors ingthe oﬁea of the
; and Supervisor of Railway Labour.

Communal composition in the office of the
——— and Supervisor of Bnlvny IAbour

767,

-26 za':.,ml Supervisors: ol Railway Labour.

. — forwarded to the Delhi Administra-

\v.‘“f

¥
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Qualifications of Mr. D. G. Jhadev, —
and Snparvuor of Railway Labour. 22

See also ‘‘(Railways), Conciliation Officer””.

CONDITION(S) OF SERVICE—

See ‘‘Service(s)".

CONDOLENCE MOTION(8)—

Statement by Mr. President (the Honour-
able Sir Abdur Rahun), re convention
concerning ——.

CONFEREN CE(S)—

Motion for adjournment, re order prevent-

ing railway'travel for attending the All-

India Kisan —— at Bezwada. 659-60,
678—96.
Question re—

Burma reconstruction —— to be convened
by the Burma Governments 89—61.
—— called by’ Burma Government at
Simla. 545.

—— held for fixation of acreage for jute
cultivation. 552-53.

—— of Domination Premiers in London.
496.

Press ——. 1984,

Previous consultation with Government of
India regarding the Tehran —.

Proposed —— of Dominion Premiers in
London. 1037—58.

R of the E

24.
CONGBESS COMMITTEE—
“‘Committee(s)".
CONGRESS DETENU(S)—-

See
CONGRESS LEADE}!(S)—-
See “‘Leader(s)”.
CONGRESS PLEDGE—

Question re seditionsness of <—. 597-98,
768.
CONGRESS WORKING COMMITTEE(S)—
Question re—
o Amenities  to Mahatia  Gandhi  and
Members of the —. -70.
Ax;?uhen to Members of (:he —. 426-

Members.

CONSOLIDATED ALLOWANCE—
See *‘Allowance(s)”.

Supply of the 4; of Benares to —
1264.

CONTINUOUS WORKER(S)—
See “Worker(s)".
CONTRACT (S)—
Question’ re—
Cancellntmn of — on account of dalnyed
from and
turers. 491
—— for cash and pay work on
Western Railway. 652
North-Western Railway —— for storage of’
liquid fuel at Kiamar. 1859,
CONTRA(T(S) EXCISE—
See “Excise Contract(3)".

North-

- CONTRACTOR(S)—

Question 7e— -
Harassment of Supply Department ——.
492,
Scheduled Castes leather goods firms apply-
mg xor registration as approved Govern-
1676.

C().\TI{IBUTION—
Question re Government —— to - Indian
Labour Federation. 1915-16.
CONTROL—
Question re—
—— of vehicular traffic on the road
between Railway bridge, Shahdara-Delni
and Grand Trunk Road. 1924.

Transfer of —— of paper production and
g’;:rchue to Supply Department. 1856-
Unification of —— of ships plying in

coastal trade of India. 1212
CONTROL OF PRICE—
See” ““Price(s)’’.
CONTROL ORDER(S)—
Questxon T¢ - prosecutions

1758.
CO\ITROLLED ,GOOD(8)—
See “Good(s
CONTROLLED RATE(S)—
See “Rate(s)”.
CONTROLLER OF COAL—
Question 7¢ —— acting as purzhasi
agent for industries. 1143.
CONTROLLER OF PRINTING AND
STATIONERY—
Question. re desirability of nosting
Tgecshmcal Officer to the Office of —‘

ander Wheat

CONQTROI.LER OF RAW MATERIALS—

"CONSTRUCTION(8)—
Quesmon re —— of Patna Broadcasting
Stat 89.
CO\STRLLT.IOV’ DEPARTMENT—
Queshon e staff engaged in ——, Bengal
Assam Railway. 1853.
CONSULTATION(S).—
on re previous —— with Govern-
mmt. of Ixxdi.97 regarding the Tehran
‘CONSUMER(S)— 2
ot
supply to ity ——. - 1142,
Elscmmty chnlr‘:tuy

id by — i
Shahdara-Delhi. 17 -gl 7 =
Buitabilit; ?lf rationalised coal supplied to

CONSUMEB GOODS—

Motion to reduce demand for *‘Depart-
ment ofl I.m}untnu and Civil Sn
re supply of — as a means
mﬂ:?wn. 1155-77.

See also “Goods” 7

mh~ i

7e 8pp of Non-Indian|
as . 1400.
CONVENTION(S)—
by

Presid (the Honounr-
able Sir Abdur Rahim) re —— con-|
cerning condolence motions. 502.

CONVEYANCE— R
Question 7e arrangements for —— o
students from Shahdara-Delhi to
during summer months. 1867. -

CONVICT SETTLEMENTS,
AND—
See “Jails and Conviet
1199.

JAILS
Settlements’,

CONVICTION(S)—-
Question

re—

/, —— of Mr. Pather in Durban. 1746

Re-employment of Mr.
Overseer, Punjab Irrigation
ment, after —, 1032.

DM_
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- COOLY (IES)— _
| Question re— 3 3
Non-supply of stools to _ Lino-Machine
Ven'_lic:;tion of chu.u:ter of Railw:;y —_
Hardwar and Dehra Dun. 1697.
- COONOOR— -
‘ Question 7¢ Nutrition Research Institute,
838-39. 3

| COPY(IES)— =
. - Questi re fees pr d for supply-
‘ ?;g —— of certain railway documents.

- COPYHOLDER(S)—
‘ uestion re—

‘ —— and  Revisers” passing Readers’
= E. ination of Govi of India
- Press, New Delhi. 1566, 1567. %

Promotion of qualified — and Revisers
as Readers 4n Government of India
= Presses.  546-47, 1224-25, 1226,
- CORPORATION (S)—
= Question re—
Activitiés of the United Kingdom Com-
mercial 830,

Commodities exported by United King-
dom Commercial ——.  840.41.
CORPORATION TAX, TAXES ON
INCOME INCLUDING—
See "“Taxes on income including Corpora-
tion Tax’’.

CORRESPONDENCE CLERKS—
See “*Clerk(s)”. :

CORRESPONDENT(S)—
Question re—

Accredited —— with the Government of

P.I"d.i,.‘ 431-32.

Bt

i

égiééozg“ TR
juestion 7e —— uce: y &
hand-looms. 1&?2 ¥

See also “Textile(s)”.

COUNCIL OF STATE—
Demand for grant. 1197.
Demand  for supplementary grant. 1637.
His Excellency the Governor-General’s
address to the —— and the Legislative -
Assembly. 337-44.

Question re general elections to the Central
Legiglative Assembly and the —, 841-
42.

-

COUNSEL—
Question re Government —— at courts
martial. 1088. :

COUPON (8)—
See "“Ration Coupon(s)”.

COURSE(S) OF MEALS—
See *“Meal(s), Course(s) of”".

COURT(8)—
" Question e ejectment cases in Delhi ——.
191920, =

COURT(S) MARTIAL— .
Q;iﬁon r¢ Government counsel at ——,

CRIMINAL LAW—

of A d _Presi e MR 2
: s A Question re -applicability of Indian to
;;gg the Government of India. 1458, American  troops stationed in India.
Differentiation in treat: of dif s ~
ed —, 002-03.
Pr;ess —— Advisory Committee. 1458- C};’tIA;INAL PROCEDURE (AMENDMENT)
. " 11
Procedure for admission as dited Srla—“()ode'—-” under “Bill(s)".
— '433.34. "CRéPPS' OFFER"— 4 =
3 hie uestion reé and activities of the -
Q%R“igf,;n,‘:ﬁ - Reforms Office. 37. <3
All l\‘:im of —  against - transport
offici —85. - ULTURE— BRI L s
Gazetted *officers on Rail y h e nT tion re d to Russia to ﬁn&y
- with —, etc. 1861 her ——, 369, ;
'to'rgorr— : 3
- Question e arrangement for import of - CURRENCY—
Byptian ——. 1755, Demand for grant. 1202
N CLOTH—

COTTO!

" Sie “Cloth™,

COTTON CROPS—

: Question re discussions ~ with representa-
- tives of {he Sudan and East African

. Governments on —. 544.45

COTTON GOODS—

Question re hawking of Indian _—
ete., in Delhi without exhibition of
price. lists. 1219,

COTTON MANUFACTURE(S)—
"~ Question e facilities  for exports  of
British — to India. 354-55,

Demand for supplementary grant. 1714,

CUSTOM(S)—
Demand for grant. 1196.

CUSTOMS, ASSISTANT COLLECTORS OF—
Question 7¢ quota of Muslims for appoint-
ment as ——, 1268, .

CUSTOMS OFFICE(S)—
" Question re i it of Pre-

ventivead6 Oﬁce;l, ete., in Karachi —.

3 -

Yk




Lawns in front of orthodax clerks' quarters
in , New Delhi.
DAC
Question 7e reqm:nhomsgg of houses by
Government in
DACCA MAIL TRAIN—
Question 7e passenger bogies of —— catch-
ing fire. 1322-23.
DACOITY (IES)—
Motion for nd)ommenl. re failure of Mili-
tary_authorities to prevent — by Hurs
# in Metho Dero, Sind. 1867-68.
DAGA, SETH SUNDER LALL—

Election of — to the Central Advuwrv
Council for Railways. 1699,
Election of —— to the Standing Finance

Committee. 1464.
Question 7e—

Cancellation of contracts on account of de-
layed supplies from stockists and manu-
facturers, - 491.

Delad in the issue of permits for transport
of goods intended for the Supply Depart-
ment. -92.

Harassment of Supply Department contrac-
tors, 492,

Meals of vegetarian' W.A.C. (I.)s. 594-95.

Non-booking by Mail trains between Delhi
and Muttra. - 791-92,

Police Verification Reports in case of
Bengali Recruits to Defence Forces. * 593-
94, 4

DAIRY DEPARTMENT, IMPERIAL—
See - “‘Imperial Dairy Department™.
DALAL, DR. SIR RATANJI DINSHAW—
= Election 6f —— to the Central Advisory
Council for Railways. 1699.
Election of —= to the Central Committee
o§7 the Tuberculosis Association of Inga
1

Hindu Code, Part TI (Marriage)—
Motions to refer to Joint Committee and to

circulate. 1890.
DALPAT SINGH, SARDAR BAHADUR
CAPTAIN—
Election of —— to the Defence Consulta-
tive Committee. 1759-61.

DAM, MR. ANANGA MOHAN—
Demand for supplementary grant in respect
~ of “Working Expenses. FExpenses of
. Electrical Department™. 670,
~ Eleetwn of —— to the Standing Committee
for the Civil Defence Branch of the
Defence Department. 775,
Election of —— to the Standing Committee
on Emigration. 436.
General” discussion of the General Budget.

925,
-4 Hindu Code, Purt II (Marriage)—
= : Motion to refer to Joint Committee and to
; * . circulgje, 831-33, 1887-90.
i : Motion for ad;onmmant re failure to en-
goeo oo oforce the sromby Act. 91,
oo~ o Motion to reduce d for—
= “Department of Industries and Civil Sup-
v . phes” re nnpgly of Consumer goods as &
_ means of anti-inflation. 1175,

2 /
: : %
- © 4 ° INDEX To'THE LEGISLATIVE ASSEMBLY DEBATES. By
.D e =3 ‘\Fmam.a D ot t “re “é of
D.a uZewt?E:— esg;udnm—e and snggeutmg economies.
Closing of openings — Squares, New “Home Department” r¢ abuse of Powers
Delhi. 1 under the Defence of India Act and

Rules. 1125,
“‘Railway Board™ re—
Disapproval of Policy and Working of the
Railway Board. 532-34.
E:étzt’a;mom to superannuated personnel

Question 76— -
Accidents due to excessive speed of nemee
vehicles.  770-71.
Activities of National War- Front in Aan
1625-26.

‘Additional staff employed in Railway
Clearing Accounts Office. 186263 .

American Officers employed on Railways.
482-94.

Applications under Payment of Wages Act
against illegal deductions, etc., on East
Indian and North Western Railways.
1867, 1925.

Apprantwe Mechanics ~ recruited  Com-
munity-wise in Bengal and = Assam
Railway. 495.

from Shahdara-Delhl to Dullu d'nring
sammer months.

Arrangements for tra.nsyorb of milk to Delhi
frgm stations between Meerut and Delhi.
1867.

Assamese in All-Tndia Radio. 1975.

At;(élion of Excise contraets in Delhi. 1973- =

Authority responsible for sanitation of land
between Railway Brid Shahdara and
Grand Trunk Road. ﬁ

Channel of recruitment to Class IT Officers
a Telegraph Engineering Department.

7-68.
‘Charge of double school fees in Delhi on
Jathers paying Tncome-tax. 1035.
Classification of Accredited Press Corres-
pondencs 1985

i 'y clerks,

ete., recrmtea bv C. \1 A and P.,
Cantonment. “800.

Communal proportion for recrumnant of
clerical and menial staff in Military -
Accounts Department.- 899-900.

Compensatory casual leave in Railway
Clearing Accounts Office. 705,

Control of vernacular traffic on the road
between- Railway bridge, Shnhdlﬂ])eﬂu
and Grand Trunk Road. 1924.

Control prices of coal, ete.; in Delhi and
Shahdara-Delhi. 1920,

Control prices of foodgrains, etc., in Delhi
nud Shahdara-Delhi. 1020-23.

to R d_other

Centul Government servants. 1866
Dearness allowance to Railway servants on
area basis. 1516.
Deﬁclency of tyg nteu in Railway Clear-
ing Accounts

D rMneut-al axn.mmltxon for poat.:
?m ete., of Post Offices. 1&1-82.

Detention ul Mr. Satyanarayan Saraf of
Hissar. 109192, )

.

=
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Discharge of Mr. Halder, officiating chief
chamgin at Kanchrnpu;l Railway Work-
shop. 3

Discrimination between Indian and Anglo-
Indian apprentices. at Jamalpur Work-
shop. 790, 1575,

Distribution of-.controlied goods

7 among
dealers in Assam. 1753,

Non-payment of wages
Loading Contractor at
Railway Station.

Observance of communal
Department. 1335.

Office hours in Tmperial Secretariat and
Attached Offices. 421-22.

Old grades to certain Travelling Ticket
Exami

to. workars by
Delhi-Shahdara

holidays in Supply

Duties and scales of pay of Switch in
Delhi Division, North Western Railway,
~taken over from East Indian Railway..

East Indian and North Western Railways

* employ dismissed and discharged from
service. 1867, -

Electricity supply rates within the Delhi
Province. 359, 848.

Existence of high power Sulphurie Acid
Factory near Railway Clearing Accounts
Office at Delhi-Kishenganj. 1863,

Experts imported by the (l,entral Govern-
ment. 428-29, g .

Fixing of rates 6f fares for vehicles between
Delhi and Shahdara-Delhi. 1924,

Grievances of Medical Licentiafes granted
Emergency Commissions, 1990.91.

Grievances ‘of Railway Clearing Accounts
Office Staff. 796

Grievances of Warrant Officers, Indian
Medical Department, given Emecgency
Commissions. 1990,

High price of textiles at Barpeta. 1401,
rial Entomologist and editing of the

‘ndian Journal of Bntomology. 841.

- Tmy of essential articles from Britain.

» Inadequate namber of Ticket Collectdra at
anllsundur Cantonment Railway Station.

1515. :
In"‘efnlaritiu reported under Payment of
ages Act against East Indian Railway
358, .

Jnmnt prayers in office
. J.C.M.A. and P., Lahore.
Land acquired by military
aerodromes, etc. 428,
Land acquired by military
aerodromes, etc. 428
Late attendance of officers in Railway Clear-
ing Accounts Office. 795,
Licences bo‘ulwp-keaﬁera of Shahdara-Delhi
/ 3 for sale of control led articles. 1924,
. Lower dnitial pay of employees in  the
Buperior Services (non-Gazetted) on State
Railways. 1515,
Malaria epidemic in Assam, 1753,
Malaria epidemic in Baniyachung in Sylhet.
- o 547-49, 1627.
Memorial for dearness allowance by Delhi-

compound  of
901.
in Assam for

in liengal for

on  East Indian Railway.
1514-15.

Parking of motor tars, etc., on the road
between Railway bridge, Shahdara-Delhi
and Grand Trunk Road. 1924,

Policy regarding transfers of non-Gazetied
Railway servants, etc. 1866.

Postponement of elections fo
Notified Area Committee. 358.

Press Conference. 1984.

Press Correspondents given Railway Passes.
514.

Shahdara

Pressare of work in Railway
Accounts Office, Delhi. 1861-62.
Promotion to Loco Foreman grade on North
Western Railway. 796.
Promotions from routine to clerical ade
igrtn) the office of J.C.M.A. and P., Lahora.
1

Clearing

Qunta; of Assamese in Bengal'and Assam
Railway Services. 494

. Rationing Officers and Inspectors. 1570.

Recognition to the United Union of North-
Western Railway workers. 1516,

Recruitment examination for Subordinate
services in Posts and Telégraphs Depart-
ment. 1682,

'Eecgaitmeﬁt of . experts from England.
1988. ¢

Recruitment to Lower Gazetted Service at
-{;;mggmr and Moghulpura Workshops.

Report on education by Educational Adviser
to the Government of India. 1401.
Representation by the Society of Registered
Accountants in Northern India, 362-63.
Reprint of the pamphlet “Scientific Educa-
tion and R h in Relation to National
DWe_lfpt_a": 1401-02.

g of dation in Shah-
dara, Delhi, for staff of Upper Jumna
&a'.,léey Electricity — Company. 357-58,

Rules for working of Press Correspondents
Adyisory Commitfee. 1985.86.

Scarcity of Salt at Barpeta, 1404.

Selection Board for appointments in the
:éﬁce of the Comptroller of Assam. 48-

3 4 Qalant: 15, - »
gshllﬁl:dan Rul!:vay Station e Inspfacto?g, efc., of P:’:;_éﬁeu, in t]::

Method of selection of officers for promo- shf,’:{,;gb 0‘}"2,}: 'EZV'AF.",P‘m' mmfgaz;ésm
;‘::::"Jé&'g"ﬁ“de; in P-’“d T. Depart- Bp:vci:lhg,au ﬁprcnﬁcu at  Jamalpur

Muslims taken as Traffic Superintendents, Suppl: »op foodstuffs  to residents of
ete., in Delhi Division. 1515, dara, Delhi. 358,

No duty roster for Ticket Collectors at Tonga charges for late

2 Jnllnndm: Cantonment Railway Station,

Non-Muslim Superintendents unished b,
J.C.M.A. and P., Lahore, &1, v

Work to Railway
o eatn Delhi,

c 3
Delhi, 1924, 2
Wmtof!ihh%Beugn!mdAnmR;ﬂ.’

Y
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Question (Snpplemeutarv) re—
Deaths in Bengal in 1943. 1040.
Scheme of education by the Educational
Adviser to the Governnmient of India.
1390.

Resolution re floatation of loan for subsidis-
ﬁg ‘the agrmulmrmts

DARB
Qus<l.on rr deﬂrahxhty of speedy transport
m ghee, ete., from —, ete., to Calcutta.
1145.
DAS, MR. B.—

Mohon to reduce Demand fnr—
“*Appropriation to Reserve™ 7¢ enhancement
of Passenger Fares. 503-05, 518,

“Railway Bonrd" = g 3

623.

Meagre dearness

~ workers. 613.

DAS, PANDIT NILAKANTHA—

Election of to the Standing Committee
for the Commerce Department. ‘1927,

Election of to the Standing Committee
for-the Food Department. 1898,

Motion for adjournment 7¢ dispersal of the
Hindu Mahasabha Presidential Proces-
sion at Amritsar. 50.

allowance- to railway

Motion 7e United Nations Relief and
©_Rehabilitation Administration Agreement.
DATE(S)— ‘
Question 7e different —— for enfarcing new
pay rates and leave rules in Railway
- Aceounts Offices, 366.

DATTA, M. AKHIL CHANDRA—
Demand for Supplementary Grant in 1espect
of *“Salt™
General «ll\cuxsmn ‘of the Railway Budget.
-82.

Indian Finance Bill—

Motion to considef. 1474-79, 1551, 1583,
1585.

Modification to the Central Execise Rules

(not moved). 1887.

Motion for adjournment re— a4

Demand and exaction of enhanced Kxcise
duty at Calcutta, Gondia and-Delhi on
Duty-paid tobacco. 081.

Order served -on  Mrs. Sarojini  Naidu
directing her ndt ta palhc:pnhe in public
meetings, etc, 56-5

Repression carrvied on uudpv the cover of

the Defence of India’Rules. 182-83, 187.
Question re—
Appointment of an Australian as Governor
of Bengal. 0.

Bridging the Brahmaputra at - Pandu and
doubling of certain Metre Gange Line on
Bengal and Assam Railway. 137.

Excise duty on tobacco. 1451-53.

Quu.une Position. 1-2.

Reqmmhonmg of houses by Government in
Calcutta.

Segg't’ignmeas of the Congress pledge.

Bteps for bmldmg up of Céntral Foodgrams
reserve, ete. 16-17.

Steps for of icultural

i :
statistics. 15-16.

Quuuon (Bupplementary) ¢ statements by |
au% of State on Indian food situa-

S

DEALER(S)—
Qneshon e dmtnbuhon of ;g;trolled goodl

among —— in Assam.
DEARNESS ALLOWAA CE—

Motion to reduce demand for “Dej 13
of Post and Air”’ re need for substaantial
increase of ——. 1191-:96. -

Q‘;;%s};hon 7¢ —— for low-paid pensionera.

See also ““Allowance(s)”.

DEATH(S)—
Qnemon re—

—— in Bengal in 1943. 1039-40.

Illness and of Mrs. Gandhi. 1082-83.

Starvation in Bengal. 3, 4, 13-14.

Statement in America by Tndia’s Agent
General  concerning .Mrs.. Gandhi’s
d&;enhon and —. 966, 1084, 1089,
1

DEBT(S)—

Demand for graut in respect of ‘‘interest
on and other obhgahons and redac--
tion or avoidance of —. I

Question 7¢ ox Burma to India. 606-

07.
DECLARATION (S)—

— du-ectmg certain lmdget hsads
open to
Legul tive Asse bly. 234,

DECLARATION(S) OF EXEMPTION

—— under the Registration of Foreigners
Act  (laid on the table). 93-94,
436-39, . 1999-2000.

DEDUCTION(S)—
Question re—

Applications under Payment of Wages Act
against illegal —, ete., by leway
Administrations. 1757

Applications under Payment of Wages Act
against illegal ,_etc., on East Indian
and  North-Western ,Raﬂwayu. 1867,

1925,
DEFENCE CONSULTATIVE
COMMITTEE—
Elf;ﬁiou of Members {6 the-——. 1408-14,

of
the

See also “Committes(s)’”.
DEFENCE DEPARTMENT—

Election of Members to the Standing Com-

mlttea for the (,wxl Defence Branch of /

——. _660-61, 77
DFFE\CE FORCES—
Question re— it
Civilian Gazetted Officers in —. 1456,
Police Verification. Reports in case of
Bengali Recruits to ——. 94,
DEFENCE FORCES OF INDIA—
Question re provision for appeals on entitle-
ment issues for dependents of —. 80-

1,
DEFENCE OF JNDIA ACT—

See “‘Act(s)”.
DEFENCE OF INDIA -RULES—
-See “Rule(s)’".

DEFENCE SER.VICE(S)—
Quea;:‘on re— 7
Delay in transit o tal articles to -
m’m of = 108, L
- Luggage, etc., of personnel of —— carried
by Railways at (government risk. 1995,
Placing Saddar Jullundur Canton-
n;exﬂ, out. o4f6 bonnds for Indian Personml
R,

e’

TSR
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Pehuom for d of certain p 1

_in —— from Bihar. 1805-06.
AREA—

See “Area(s)”.
DEGREE COLLEGE—
- = See “College(s)"”. 2 =
=HE Questi ket §t ~<cha f
- fon 7e verification racter o
3 R&l}rway Coolies at Hardwar and —.

DEHYDRATION FACTORY— £
Question 7e use by Government of a — at
= Amritsar.  1037.
o5 DEI.AY(B)— .
Quaslwn re—

—— at Sales Ofﬁce of Manager of Publica-

twns, Delhi. 1227,
* .~ ——'in the issue of permits for transport
of goods intended for the Snpply Dep'art-
. - ment, 491-92
DELHI~
Demand for grant. 1203.
Demand for Snpplgnvon(arv Grant. 171819,
Motion for adjournment re—

Demand and exaction of enhanced Excise
Duty at Caleutta, Gondia and — on
duty-paid tobacco.. 981.

Orders passed on National €all and

e Hm(lwlnnmfl;smw by Chief Commissioner

of ——,
- Question 7e—
- .Aecnhnts to tra\'ellx pnhhc between ——
ission of oumde ﬁxs&-yaar Tnter-

‘students to a college in Delhi.
AI] Tndia Railway Ronhne Institute, Delhi.
i 94748,

Appomun-:nt of lewa'* “ atch and Ward
Sub-Inspector, —.
) Arrangements for, convevance of students
= from Shahdara-Delhi to — during
summer months. 1867,
Arrangements for transport of milk to —
+from stations between Meerut and —.

P

of
ete:; Punyab Nortb West Fronher n.nff
—— Provinces. 1802,

Anct,wn of Excme eontrmtn. in—=—, 1978:

= Buvmg el selling of land _
= fmpmvexnent g 1563. o
'ti: oi Aouble nchool fees in —— on
? Income-tax. 1035.
oghShahdnru, _608 55&@
meery ops I ——,
Uammmanm of TIncome-tax me]sb
North-West Frontier and —.
1 composition of fndian Andxt and
Accounts Service O Government of
India Headquarters, —. 1094-95.
- Connection of the — Sn-purm(audenc of
- Industries with colour -nd dyes firms.

Desirability of classifying

5 Municipal

of courses of meal at Railway-

Refreshment Rooms at —. 97:

Culting of wnter-supp]y in Shahdara—.,
562.

Delays at Sales Office
Pnhlxcmons, = 1227.
M ’s order prohibiti 1
of certain colonr and dye stulfs; lb'll
as Aren A"
for dearness allowance purposes. 108991,
Desirability of running Rail Motor Cars
between and Ghaziabad. 1697-98.
Difficulty in securing accommodation by
Members of the Legislative Assembly at
Railway Station.  149-50.
Disqualification on ground of nepotism for
Municipal Commissioners, Shahdara——,
560-61.

of Manager of

Divisional Personnel Officer, 965.
Doubling of railway line between -— and
Agra. 1324

Ejectment cases in —— Courts. 1919-20.
Eleveiryear course for —— High Schools.
174547,

anmeermg College for —. 1747,
Exclusion of Shahdara, ——, from Ration-
ing Scheme. 561. E
Facilities for education in Shabdam, —

1.

Filth déposit nuisance and obstr
road to Post Office in Jama A
1756.

l:

Fixing of rates of fares for vehicles
1

Fall capacity reservation in trains at ——
ilway station.

Grievances of temporary clerks in the
General Post. Office, —.
Hardships ol Serm Telegughid‘s

Sy et
Hawking of Tndian cotton goods etc.,
—— without exhibition of price

1219.
High-handed
1568.

lists.

of “landlords in

Holiday for Jumat-ul-wida not granted to
Muslims in-the Divisional Superinten-
dent's office, 4

Independence Day arrests in —

231.
- Location in different buildings of the Rail-

:;ny Clearing  Accounts Office,  ——,
Memb«rs of the Snnm Mqhn‘e-_&wkxi

Missi rmit booh
wsmg pe

ﬂs@
odity Controller, —. 15|
Committee, Rhnhdnm, Tm——,

Muslim employees’ grievuncaa in Railway
Parcels Office, —. 1148,

Non-booking by Mail trains-between ——
and Muttra. ~791-92,

Non-supply of hot water for Mhulg lt
%adwny Station thng Rooms,
Omeeu 4ppomted m—lhﬁanhg%mc.

Opuntwn of Punjab Urban Rent Restric-
tion Act in —, 1082, 1569-70.

'Poﬁeeawaushﬁ ypal Chamber of

876. =

s

5 j\/ ;

W
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ij of Assistant Supenntendant Deputy
Commissioner’s ice, —. 897-98.
Prepondérance of Muslim. Artists in All-

#-_India Radio Station, — 162223,
Pressure of work in Railway Clearing
Accounts Office, ——. 1861-62.
Prosecution of officers of Sti Gopal Chamber
of (ommerca. —

Raising the grades of Head Clerk, Commer-
Branch, Divisional Supermtendents
Gifice, . eand Head Clerk, Assistant
Operating Officer, «Simla. ~1148.49,

Refusal of permission fo qu.l'or and
Northern India Transport Company to
run - petrol buses’ between —— and
Shnhdara—DaLln 86

¢

ion in Shahdara,
o ——, for nta‘f of Upper Jumna Valley
lec v “Conipany. 357-58, 1573.
¢ officials re- emploxed under
8.

rom Branch Offices for

Accounts Office,

for ~Deputy Accountant-
Posts and  Telegraphs,

Stenogra; 1he1
General,
1

- Stadents in Schools
©  residing. Ii Shahdura, Delhi.

zmd1 (‘6118888

Supermteudent of Industries,

Supply . of * foodstulfs -to residents  of 1

- Shahdara,

Tickets issned from Fe Ambala
Section Railway Stations. 844

Trn'ns between —— and_Ghaziabad. 976
! T from Railway Clearing
.\(.(‘uunl\ Office to the Ration Office, ——.
487.

‘l‘reatmenk meted out to —— detenus in
Punjab Jails. 49,

Yin& of Director of Publie Health, —,

o-Shahdara-Delhi. 1924,

- DKLHI ADMINISTRATION—

Question_re complaints forwarded to the

under the Hoarding and Profiteering
Ordinance. 350-51.

DELHI AREA— 7 g

Question 7¢ bnses plying in —. 977,

DELHT CAPITAL OUTLAY—

Demand for grant. 1204.

Dbl HI CITY—

Qus,isuon re delivery in ShahdnraT’I']uwn o;
telegrams received by —— Tealegrap
Office. 974-75. -

DELHI COLLEGE(S)—

Question re admission of sons of transferred

Government Officials in ——.  1565-66.
DELHI COURT(S)—

Question re ejectment cases in ——. 1623-
24, - A

~ DELHI DETENU(S)—

_ See ‘‘Détenu(s)”. =
DELHI DIVISION— '
‘Question re—
+ Lomposition of Selection Boards for ——.

Insufficiency of la.bom'1 fgr loading and

unloading in ——,

ete,, in ——,
Non-payment for overtime work to staff of
North-Western Railway. 1514.
Pevcnmage of Muslim recruitment for ——
Railway grain shops. *1318-19, * ¢
Paucity of Muslims in , North-West-
ern Railway, 1318.
Rest for Guards on North Western Railway

e
Selections for higher grade promotions in
Karachi and —— 957, -96.

Transfer of Ticket Collectors of —— of
- North Western Raﬂway u:".l‘nn_agorf.aﬁon
Group. 152.
DELHI-KISHENGANJ—
Question re  exiktence of high power
Sulphuric Acid Factory near Railway
Clearing Accomnts Office at ——, 1863.

See “Bill(s)”.
DELHI, OLD— =

Sees “Old Delhi™. =
DELHI POLICE—

tonga drivers. 838 =
DELHI PRO\'I\CE—

‘.ppl_\ rates within the —,
[ 359, 848.

nior clerks in Medical Department of vhe:
— 1 06.

DELHI RESTEICTION OF USES OF LAND
AC’

Spe “Act(s)”.
DELHI-SHAHDARA—
Question 7e—

Delay in delivery of am.mn Money Orders
by —— Post Office. 975.

Non-payment of
luggage under certain  Milita:
from Lalmanir Hat to —.

< Non-payment of wages to workers by

See also *‘Shahdara-Delhi”.

Question 4 memorial for dearness allow-
ance by —— employees. 1516,
DELHI UNIVERSITY COURT—

DELIVERY— ;
Question re— 7 5 2 by
Deh in —— of certajn Money Orders
i-Shahdara Post Offices. 975, 2
—— in Shahdara Town of
re(:wsed by Delhi City Telegraph
7!

" Civil Defence .
Education. 3

: Dntuludlulunfps Switchmen in
‘ S mﬂ; lglilvuy,hkmm

Council. 333-34.
Finance Department. 334.

Home Department. 334. Z BT

tion for booked

Loading Contractor at —— Railway
Station. 359.
Public Telephone at Post Office. 975,

DELHI-SHAHDARA RAILWAY sTATIoN— ;

Election of members to the —. 64, S B

DEMAND FOR EXCESS GRANT IN RES-
CT OF— 5 e

#® Muslims taken a; ’Igrnfﬁc Superintendents,

. { DELHI MUSLIM WAKFS (A.JE.\DMENT)'
BI

Question 72 collection of toil by — from
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Tod Tele, hs  Dep o+ Imperial Dairy D 1202, o |
 2cs- : ?m;;m‘d ; g:gé: % a Tmperi Imtnurut Sugar Technology.
\ ‘Workin, Xpenses. 3 c
Indians Overseas Department. 334, ® 1201 . D .
" Industries. 335. India Office, and High Commissioner’s
Payments to Indian States and C o Charges. 1109, “
335. =2 - Indian Posts and Telegraphs Department
~ Police. 338, S—_— (including working expenses). 1197.
Rk to Di iatlon Res Fund. Indian Posts and Telegraphs (not met from
S & Revenue). 1203 oy £
ti d Printing. 335. Indian  Posts an ‘elegraphs—Sto;
%myzfpgm. E.g\penses of Traffic Suspense (not met from Revenue). 1204.
Department. 336. Industries. 1201. - X
Working ExEnm. Maintenance  and Intevest-free Advances. - 1204. ‘
«_Supply of otive Power. 335-36. Interest on Debt and other Obligations
orking _Expenses. Miscellaneous  Ex- and Reduction or Avoidance of = Debt.
penses. 336. ~ 1197. .
DEMANDS TFOR GRANTS—GENERAL Irrigation (including working expenses),
BUDGET— A\'a\;sga&ion, Embankment_and Drainage ‘}
inistration of Justice. 1169. works. 2 |
'.\AAgndn'l:i:x:l‘m:nsrkeﬁng. 1201. Jails and Convict Settlements. 1199,
Agriculture. 1201, Joint Stock Company. 1202,
Ajmer-Merwara. 1203, Legislative ~ Assembly and  Legislative
Archmology. 1200. ssembly Department, 1197,
Audit, 199 Legislative Department. 1168,
Aviation, 1201 Lighthouses and Lightships. 1190, |
Botanical Survey. 1200. Loans and Advances bearing Interest. .
> Broadcasti 1201, ¢ 1204, i Q
Capital outlay on Broadcasting met from Medical Services. 1200.
Revenue. Meteorology. 1200.
Capital outlay on Civil Aviation met from Mines. 1200,
evenue. Mints. 1202
3 %}lscel]lansous. 1099, 1203: o
_Central Board of venne. 1188.. iscellaneons Adjustment between - the
Cehw,Excisi‘Dntl};.' ?fm Central Government and Provincial Gov-
Central Road Fund. 1203, ernments. 3
“" Civil Defence. 1203. e g;gqﬂ{mg;;‘ Departments. 1202.
Civil Veterinary Services. 1201 fum: 1196,
Civil Works. 1203. Other Scientific %tﬁnw, -1200.
Commerce Department. 1198 Panth Piploda. 1204. Seya o5
Commercial Intelligence and Statistics. Payment to other Governments, epart-
1202. ments, etc., on account of the Admimstra-
Commuted value of Pensions. 1204. tion of Agency Subjects and management s
* Council of State. 1107. > of Treasuries. 1198,
Currency. 1202. Palice. ;
+ Customs. 1196, s and Pilotage. 1189,
= Delhi. X vincial Excise, 1196, .
Delhi Capital Outlay. 1204. Public Health. 1200.
D ent of Education, Health and Salt. 1196. 4
1 m 1188, Scientific and Industrial Resegreh. 1201,
Department of Indians Overseas. 891, Stamps. 1186
1198,

* Department of Industries  and Civil

- Department of Informatidn and  Broad-

casting, 1197,
Department of Labour. 1178
- Department of Posts and Air. 1191, 1198.

%, lhngng‘m Exterial 1202.
> O — al.
= Emigration—Internal. 1202
Fes Excentive Council. 982, 1197.

& * Geological Survey. 1200,
- G!inzlg-in;Aid to Provincial Governments.

riment. 1115, 1197,
1 of A R

Stationery qud mtm‘. l% .

Superannuation
1203, >

Survéy of India. 1199

Taxes on Income including Corporation A
Tax. 1196.

War Transport Departinent. 1108,

Zoologica! Survey. 1200

DEMANDS FOR  GRANTS—MOTION(S)
| FOR REDUCTION—GENERAL BUDGET—

“Department of Indians Overseas™ # faci-
lities for Pilgrimage to Hedjaz. 1076-78.
Department of Industries and Civil Sap-
plies re supply of consumer as 8
means of anti-inflation. - 118572, 1172-77.
Tt S
olicy” in ing with questions in,
the interests of Indi;nwlabour. -1178-8{
“Department of Posts and Air” re need for

of Dea; Allow-
ance. 1191-86, s .




4 L INDEX TO THE LEGISLATIVE ASSEMBELY DEBATES, 37
A “Executive Council” re no‘ennﬂdenm in the Mucellmeouu. 171417,
- Government. 983-1020. Adj the
S Fmange Depart.mant,' w npp«gntment of Ce!étrn.l and t,he Provincial Governments.
ewdxtm-e md suggesting i “‘14 11 Depmmenh. 172022, 1712- -
£ 3 “« 3 Panth Piploda. 1718, N
Hame Department” re abuse of powers| - D .
= under the Defence of India. 'Actp and Police:" 1704.08. 3
Ports and Pilotage. 1708.
L Public. Health. 1710
““Miscellaneous” 7e Post-War Reconstruction q:“ 163254, %
with specifil reference to the Scheduled s“m:.p, 1634,
Castes. 1088-1114. Taxes-oh  Income including Corporation
"DEMANDS _FOR SUPPLEMENTARY Tax. 1631-32.
s GRANTS—GENERAL BUDGET— War Tran: Department. 1660-62. A
Administratiof of Justice, 1673. " Zoological Survey. - 1708,
5 Agricaltiire. - 1710. DBEE?})I:}!\ S_‘ FOR GRANTS—RAILWAY
Archmologv 1708 Appmprmllon to Reserve. 503-22, 648.
1 Central Béhrd of Revenue. 1671. \I'r‘”";?' Ch“geé 645 6
Central Excise Duties. 1631. \:)::e(‘:;:f‘:"':d‘;fe“ezg'm 46.
ivil Defence. 1718. =
1 Vet:u:ar\ Services: 1710 Open Line Works; 648, E
W 1714, 3 Paagnent to" Indian States and’ Companies.
D«xmm‘en. 1654-55. o
al Intelligence and Statistics. Railway Board 56281, 522.37, 645-46.
‘ Working . %enus A;:yropmtmn to
Deprecmtmn

Council of State.s §37.
. Currency. 1714,
. Delhi, 171819.

Dex;mwnc of Eduwhon, Health and
ds. 1643,
Department of Iudians Overseas. 1643-45.

Department of Industries and Civil Sup-

A 2 plies. 1656-59.
— De artment of Information and Broad- |
casting. 1 -
De went of Labour. 1658,
j+ De ent of Posts and Air. 1659,
Emigration External. 1711-12
. Emigration Internal. 1711,
- I-‘munce Depnmneullsalze;l\s -54.
.~ Food Department. -
- Grasts-in-Aid to Provincial Governments.
Home Dey t. 163738, -
Joint stagfgl:.pmxa 1m2. -
3 Img;nal Council of Agricultural Research.
» Impenal Dairy Department. ‘171z,
India Office .and High Commissioner’s

Establishment Charges. 1672,

Indian, }‘nms antd Telegraphs Depnrtment
1634

Indmn Poﬂs and Telegraphs—Stores Sus-
pense (not met from Revenue). 1719.

Industries. 1710.
?" » Tnierest-free Advances. 1719.

= Interest on Debt and other Obhgnhom and
- . Radnehu or. Avoidance o Debt. 1636-

37.

Il'ngahon, Navigation, Emhntmm and
Drainage Works. 1634
.hill ‘;%e

t,nnvxct Settlements. 1702-04,
g tive . Assembly and
S Lg:l:mbly ‘Department. 1637. o i
vances bearing Interest.

Working Expenses. Expenses of Electrical

Department. 647.

Working Expenses. Expum of General
Department. 647,

Working Expenses. Expenses -of Traffic
Department. 647. &

Working Expenses. Maintenagee and Sup~  »
pl\ of Locomotive Power. E

Working Expenses.. Maintenance and work-
ing of Ferry Steamorn and Harbours,

647.
Working Ex

\vnsen \Iuntenance of Car-
nnge and

Mux&mm« of Btnc-
: Worhng E'xpeum Miscellaneous Ex'pm

DEMANDS FOB GRANTS—MOTIONS FOR
REDL'(‘TION—RA[LWAY BUDGET—,
, ““Appropriation to Reserve” re m‘hw

of passenger ftns 503-22.

“Rf;,'mv 1 of P h d W hn:of the
sapproval of Pelicy an: or]
RmF way. Board. 523-37.

Enhancement of Ra\lw&y Fares, 522-23.
Extension of Compalsory Provident Fund
w lll Railway employees 535»90. -

1

61957

‘ Finanaial 'ﬁm of ﬁdl'l’l'lﬂl lpodd
nsnge%mpmto Post-War ~ Developments.

Meagre urn—nnonmhnﬂwsywrk
ers. 501, 608-19. -

Non-representation of Scheduléd Castes 8
Railway Services.

Stopgage of lz&me numb-r of w

EHANDB FOR PPLmN TEBY
GRANTS_RAILWAY BUDGET.
iation to D Fand. ,670-

g ;S ..
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Appropriation to Reserve. 677.

Interest Charges. ' 677. k

Miscellaneous Expenditure. 661-62.

Open Line Works. 677.

Payments to Indian States and Companies,
662.

]

Working Expenses. Expensel of Electrical

Department. 669-70.
Working Expenses. ExXpenses of General
Department. 667-69.
Working Expenses. Expensee of Traffic
Department. 665-67,
‘Working Expenses. \Imntanaﬂ“% and sap-
ply of Locomotive Power.
Working Expenses. Maintenance  and
- Working of Ferry Steamers and Har-
bours. i
‘Working Expenses. Maintenance of Car-
7 riage and agon Stock. 663.
i ‘Workin, xpenses Maintenance of Struc-
il tural Works. 662-63.

Worlnn%GExpensu Miscellaneous Expen-

DENOMINATIONAL SCHOOL(S)—
See “Schwl( 8)".
~ DEPARTMENT(S)—
Demand for grant in respect of ‘“Payment to
- other Governments, ——, etc., on account
of the Admini ion of Agency“ bj
and management of Treasuries.” 1199,
DEPART\IEI\T OF . EDUCATION,
HEALTH AND LANDS—
Demand for grant. 1198.
Demand for supplementary grant. 1643,
H DEPARTM.NT OF INDIANS OVERSEAS—
V Daunn for Excess Grant in respect of

334.
» Demand for grant. 1076, 1198.
Demand for supplementary grant. 1643-45.
< Motion to uce demand for “——"' re
;;cuxhas for Pilgrimage to Hedjaz. 1076-

- DEPARTMENT OF INDUSTRIES AND
& . CIVIL SUPPLIE
s Demand for grant IVI 1155,

Damand for aupplemenzary grant. 1656-

Mohon to reduce demand for *'— re
- supply of consumer goods as a means of
anti-inflation. 1155.

DEPART\IE?\T OF INFOBMATION -AND

8 BROADCAS
F !ar grnnls 1.107
E Demnd !ot supplementary gnnt. 1638-
EPABT\!EI\T OF LABOUR— =
. Demand for grant. 1178, 1188. ,
Demand for supplementary grant. 1650.
Motion to rednce demand for *—" re

ﬂovwnmmt Policy in_dealing with Ques-
Aﬁectmg the Interests of Indian
Labour. 1178-91.
DEPARTMENT OF POSTS AND AIR—
Demand for grant. 1191, 1198.

Demand for supplement grant. 1659.
Motion to regsae de:;yd for “— 7¢
~ mneed for of D

DEPARTMENTAL EXAMINATION—
- See “Examination| ( o

363.
DEPUTY ACCOUNTANT-GENERAL POSTS

| PEPARTURE TIME— ~
Qneabmn re —— of North Western leway
Express. 1692,
DEPEN DEN%( .
Question re proumon for appeals on en-
titlement issues for —— of defence forces
. _of India. 80-81. «
DEPRECIATION FUND—
Demdnd for grant in_respect of “Wnrkmg
Expenses. Appropnsnon to—=". 647

DEPRFSSED CLASS( ES)—y

of In s
of 'lewav Labour. 25-26. 5
DEPT\ESQEI‘; CLASSES STAFF—
See 'St
DEPUTAT [0'\ (8)—

Question r¢ —— to Russia to stndv her
culture.

AND TELEGRAPHS—
Question '7e stenographer for ——, Delhi.
1626.

DEPUTY COMMISSIONER—
Queshon Te cost of Assiztant Superin-
t, —'s Office, Delhi. 897-98.
DEPUTY DIRI‘(‘TOR(S)-— £
Question re. ——, Senior Regmnnl Impw-

tors,” Reg
Inspectors. 2067

DEPUTY DIRECTOR-GENERAL
Question 7¢ extensions of s granted
to Muslim —— and Assistant —, Posts
and Telegraphs, 1513.
DEPUTY POST MASTER-GENERAL=
See ‘‘Post Master-General®, S
DEPUTY SUPERINTENDENT(S)—
Question 7e quota of Mu.uluns fur appoint-
ment as —, etc.
DESAT, MRBBULABHAI J’ —
Indian Finance Bill—
Motion for leave to introduce, in the form <
recommended by H.E. the Governor-
General. 162829, =3,
® Motion to consider. 1595-1604. c 3
DESHMUKH, MR. GOVIND V.—
Abolition of - Whipping Bill—
Motion: to refer to Select Committee.
1818-19, 1820
Aligarh Muu]\m Taversity (Ammdment) -
Bill— »
Munous to refer to Bdocb Comnuttee and -
to- circulate. 1823, 3
A}i?omtmtgg—hmmmb -

Central Excise Bill—

Consideration of clauses —— 241, 250, 270- .
71, 272, 307. 8
d for Suppl Grant  in T

respect of, —— Food Department. - -1663.
Working Expenses —— Expenses of Traffic
Department. - 666.
Election of — to the St.andmg Commm.ea
for the Food Department.
Hindu Code, Part II ‘M&mlge) Btll
Motion to continue. 55. >
Motions to vefer to Joint Commf.m and
to circulate, 1888, 1890.
Indian Coconut Cess Bill—-
Motion to refer to Select
Motion to consider. 81041:-

220.
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3 » Consideration of clnuses 813-14, 815, 816. Government agents for purchase of food-
Motion to Pass. ains, etc. 835-37.

Indian Companies (Amendment) Bill—.
N Motion for leave to introduce. 1831..
: Indian Finance Bill—
‘ Motion to consider. 1502
. Y Indian Income-tax (Amendment) Bill— <
Consideration of clauses.. 1881,
Motion for adjournment re—
Appointment of an Australian as
Governor of Bengal. 92-93.
Dilatory tactics of Government in enforcing
the Reclploclw Act,
- Order preventing railway travel for attend-
ing. the All-india Kisan Conference at
- . Bezwada. 659-60, 67879, 680, 696.
Order served on Mrs. Sampm Naidu direct-
— ing her not ta pamcnpate
-meetings, etc. “508-60.
_ Starvation due- to mud uate arrangements
for distribution of fooagrams in Buntwal,

the

South _Kanara District. 1462
Motion re—
Election of Members to the Defence Consul-
tative Committee. 1411-13, 1758-60]
Election of Members to the Standing
; Finance Committee. 1233,
b United Nations Relief and Rehabilitation
Agreement. 1965-67. -

Administration

“- Motion to reduce demand for—
_ “Execafive Council” r¢ no confidence in
the Goyernment. 984, 990, 1014, 10
1018, 1019 1020.

;
3 ““Home Depaﬁment’ _re abuse’ of Powers
! under the Defence of India Act and
“Rules. 1125.
- “Railway Board” re-disapproval and work-
- ing of the Railway Board,
* Question re—
Arrangement for import of Egyptian
{ Cotton. 1755,
[ Cadet School for Officer Cadet Traiming
{ Unit of Women's Auxiliary Corps
(India). 417-18.
T e Gumml composition  of WA(‘ (L.).

- g

. D!Iay in enfordng tha Drig @bntrol Act.
194-95.

Demand for better type of rntmgs in
Indian Navy. 419

Demand for fire arms by the Maharashtra
s Militarisation Board, Poona. 417.

Deputation to Russia to study her calture.
363. :

Detention of Jaiprakash Narayan under
~ Bengal Regnln&:on of 1818 78.

in public |

gr
Health of Mrs. Kasturbai Gandhi. 79.
Ing';;ns shot in police firing- in Mauritius.

Interviews of Sir Shafaat Ahmad Khan with
Field-Marshal Smuts regarding status of
Indians in South Africa.. 193.94.

Limit on sterling securities to be held by
Reserve Bank of India, 227-28. 231-32.

Lower wages, etc., of Indian = seamen
employed on British-owned slnps 193.

Meetings of the Indian’ Soldiers’ Board.
99 =

szvention of sfanghzer of prime cattle,
9

Preponderance of “Muslim Artists in All- .

Lndia Radio Station, Delhi. 1622-23
Profits, etc., of -Reserve Bank of India.
1262.
Proposed visit of leading Indian mdu&trllb
ists to the United Kingdom.

Purchasing gold for sale in India. &7-28.

Release of 8.8, San Francisco Xavier. 1025.

Repatriation of Italian “prisoners m India

* s7md ge of food at p ’ camps.
9.

Rules to entorce Reciprocity Act. 7-8.

Suggestions for encouragement _to staff of
certain naval ships. 1079.

Suggestions for stimulading recraitment of
Indian Women to W. A.C {L.). 1079-80.

The American Exclusion Act and its cﬁ'ectl
on Indians.

Uniforms of W.A.C. (I.). 894-95.

Women's Organisation of the National Wu
Front.

Question (Supplementary) re—

Appointment of Brigadier Wheeler as °

Director-General of Archmology. 558,

Captain A. W. T. Weébb of Induu Over-
seas Department. 1208,

Cinchona cultivation and productum of
synthetic anti- malarial drags. 204-05.

Colour Bar in Kenya. 1023.

Conference held for fixation of acreage for
Jute cultivation.

Deaths in Bengal in 1843,

Detention of Petition
Chand.

De\elopmenc Officers for evolving post-war
reconstruction plans. i,

Directive issued to Bengal Government i
the matter of distribution wn&m in
(.alcntn. 20.

Feroze

of L'ara

?‘ Disabilities
° {-diuu in the Umced B&m of America. |

i 1 i with ives of the
Sudan and East Afnun Governments on
cotton crops. 544-45.

Exclusion' of  Benares Hinda Uni

af
Med:ca! Départment
1989.

Discontinuance of travelling van porters in
meln Division, North Western Rail-

486.
l‘n‘:;)loymmt of Hunurar&,Admr for

from pre-cadet air training scheme. 80.
Export, permits policy. 1754
= E’g%om and export quotes of tea. 1755-
Franchise of Indiaus in Britsh Columbia.

En mrymtounmoIBmgllfmn& 3.
Faedmé of their own tma in India by
nited Nations.

Forced entry of soldiers’ mto Lndies' “Inter-_
1318.

thm mhu ‘of India i m Baponal ComclL

: ‘Indun’
(Bﬁﬁnh Cndl'a).
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Tllness and death of Mrs. Gandhi. 1083.
Illonaelu of Pandit Ravx Shankar Shukla.
BT ¥

Letter of Taj Cornpany of Laliore to
v Maulana Abul Kalam Azad. 1093
Malaria epidemic in Baniyachung in
Z Sylhet. g48

Meals of vegetarian Wed.C, (L)s. 504.
#  National Planning Committee Report and
Poét-War industrial reconstruction. 837.
hon-enforcement of section 4 of Legal
Pri 8 Act in Bal Area.

_ Nutrition Rasearch Institate, '

Officers-in- chsrge of the Indian: News
5 Parade. 1986.
g Pauenger bogies of Dacca Mail train catche
ing fire,
Paucity of Muslims
artment, Bombay,
entral India Railway.
Police Verification Repor(.s in case of
Bengali- recruits to Défence Forces. 594.
Post-war sovereignty of air ports built in
India by Foreign Governments. 488.
Production and sale of Standard Cloth'in
Provinces. 1028,
i Salary, ete., of the Economic’ :\dvxser to
T Government of India. 840.
Schednled Castes subjected to forced labour
-and Begar. 903.
Shortage of officers in Indian Army. 505,
Slow process of building of Indian Army.

586.
Statements Sear f State on Indian
. by etary of
= Steps b mhtu-yumt-honﬁee to

in the Engineerin,
Baroda  an
490.

taken
economise in foodst
Resolution re—
Floatation of loan for subsidising the agri-
_ culturists. 730-34, 743, 746, 750-53.
Reforms ‘Committee for Bn]uchwtan. 1761,
177779, 1785.
DESTITUTE PERSONS— *
Question re repatriation of —— from
Calcutta. 29. .
DETENTION (8)—
Question re—
et Nereran. eyt Beoa
— o mynn er
Regnlnh:?:)f 1818, 7e.
—mﬁf Mr, Sntyamnm ‘Saraf of Hissar.

?790! Wuh.uda Abdulnabi of Karachi.
~  Statement in America by India’s Agsut-
!~ General concerning Mrs.

" and death. 966, 1084, 1089, 1091,
Mot:mé)o: dj t e fresh restricti

on — in the matter of length of letters

- written by them. 1868-69.
Quuhon Fe—
~ Action in respect of — under Ordinance
¥ 11T of 1044. 1980-81.
-~ Bihar — 88
Delhi —— datnfned in l’n‘n]ub jlll!. 806.
—xid 4&;;&10& jnh 1081-82.
P T <

1
~ Extra ﬁﬁhhes to — Eudu- Sordul Singh
* . Caveeshar.
> iucmm. to — in Punjab, 83,

Coonoor.”

Gandhi’'s ——

Facility to — for earing af Umveml.
examinations. B&EP e 7

Family alltggnce for Mr. Yndhvu- Singh,
ey

Family allowance to Congress . — in
Punjab. 81-82

Tl-treatment meted out- to Govemment
of Tndia —= detained in Provinces. 233.

Til-treatment  meted’ out to Government
of India —— detained in the Punjab.
233-34.

Review of the cases of —. 86.87, 1457,
Treatment meted ~ out to Delhi —— in
Punjab Jails, 49.
DETLRIORATLD ENGINES—_
See ““Engine(s)”. .
DETERIORATION—
Motion for adjournment re of efficiency
of the Telegraph Department. 502.
Question re desirability of checking —— of
Lhe health and stamina of the masses,
DEVELOPM ENT(S)—
Quesuuu re fifteen-year plan for —— of
India. 351. Ny
DEVELOPMENT OFFICER(S)-
See ““Officer(s)"”. =
EVELOPMENT,, POST“'AR—
' Ses ‘““Post-War De\elopmunt"
DILATORY TACTICS—
Motion for adjournment re of Govern-

ment in enforcing the Raciprocity Acts
210-11, 224.
DINING CAR SERVICE(S)—
Question re resumption of Indian —— on
. Express Trains. 978,
DIRECT RECRU lT’\lE\T— -
See “Recruitment””
DI%TOEGE\ERAL INDIAN MEDICAL

Qn%ﬂlon e utenugnpk&ﬂ in m&- o

= Y19 o
DI}R(E( TOR- C'ENERAL Y OF ARCHEO-v
Q;uwuon re
Wheeler as

Sﬂw adso ‘Auh«;‘olog),

DIRE(TUR OF FI\A\CE—
Question re enquu‘y agnm)t the ——, Rail-
way Board. 16787
DIRECTOR OF PUBLIC HEALTH— .
Question e visit of —, Deélhi, to.

Shahdara. 1924,
DIBECTIV‘E(S o
Quesfaon re—

appointment of Brigadier

'Direc(or-(}eneml

v Wlth umne ﬁnﬁd 12-13
L Government in the
e man oi dmcnbntmn centres in
Calcutta. +19-21. A
DISABILITY (IES)—
Question re—
C";z::%n —— in  Railway Mail Sermo.
1
= md rasf.nchm affecting. Indian in.
ted States of Ammu.
DISASTER(S)—
Question 7¢ " varions — omtmmg

Vizagapatam District. m it

'DISBURSEMENT— Y
Question re —— of ﬁn& fund on Oudh and

T:rhus - Railway, 1345.

i

s
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DISCRIMINATION— . a
Question re—
—— against Sikh ltohogrnphm on_North
Western Railway. 142.
—— between Indnn and lo-Indian
g’)renheen at Jamalpur Workshop. 790,

—— between Railway and other Central
Government, servants stationed in Bengal
as regards supply of foodgrains at con-
cession rates.

—— in issuing Rnxl\\'a\ Priority Certificates
for transport of bones, etc. 1.

R

Demands for Grants—Railway Budget—
—— on the (reduced) demand in respect of
“Railway Board”. 645-46.
Demands for Grants—Motions for Reduction—
Railway Budget—

—— on the motion to reduce demand for

““Appropriation to Reserve' r¢ enhance-
ment of Passenger.Fares. 52122,

—— the motion to reduce demand for
“Railway Board” re—

Extension of compulsory Provident F\md to
all leway employees 580.

Fi of with

Racial —— in compilation of
seniority list of Subordinate Supervising
Suﬁ and drafismen on East Indian Rail-
y (Mechanical Department). 46.
DISMANTLED RAILWAY \[ILEAGE—
See ‘‘Railway mileage’’.
DISMANTLING—
Motion for adjournment —— of Gouripur
Mohanganj Jharia Jhanjate RBailway line.

1806.
DISPENSARY(IES)—
Question r# allowances of doctors at the
Jama Masjid 306.

DISQDALIFICATIO\(S)—
Qneshon 12 on the glound of netohnm

for
Delhl 560- 61

DISSATISFACTION—
Question r¢e —— among Indian Officers of |
TM.S. 1802-04.
DISTRIBUTION— f
Question e of controlled goods among |
dealers in Assam. 1753.

DISTRIBUTION CENTRE(S)—

Question re directive issued to Bengal Gov- |
ernment in the matter nf —— in Calecutta.
18-21,
DISTRIBUTOR(S)—
estion e reprauanlauon of — on Cloth
2 Control Boa 1397.
DISTI"RBANCE(S)—
b i coficern-
mg Auguct 1942 1801. -

DIVISION(S)—
Central Excise Bill—
—— on the motion to apend sub~clause (2)
(b) of clause 21. 269.
— A on the motion to amend clause 36.
313,
Demands for Grants—DMotions for Reduc-
Jtion—General Budget—
* —— on the motion to reduce demands for
“Executive Council”’ 7¢ no confidence in

reierence w Put-W-r Developments.
575.

Meagre
workers.

Indian Finance Bill—

— on the motion for leave to_ introduce
in the form recommended by His Excel-
lency the Governor-General. 1630.

—— on the motion to consider. 1616.

Motion(s) for adjournment—

—— on the —— 7¢ lifting of ban on
employment - of - women on underground
work in coal mines. 135. ‘

—— on the —— 7e order served on Mrs.
Sarojini Naidu directing her not to %-m
cipate in public meetings, etc.

—— on the ré repression. carried on
under the cover of the Defence of India
Rules. 192

Resolution(s) on the
Government servant’s election to
Haj Committees. 759-60.

DIVISIONAL INSPECTOR(S)— =
See “‘Inspector(s)’. Y

DIVISIONAL PERSONNEL OFFICER—
Question 7¢ g 965.

DIVISIONAL SUPERINTENDENT(S)—
Question re—

Efficiency test for higher grades “in the
Establishment Branch of the Office of
——, Howrah.

Hnrusmeut caused t.o a
Bareilly by the ——, Moradal
sion. 154-85.

Vacancies filled by non-Muslim clerks in“the
Establishment Branch of the office of the
——, Howrah. 1854.

DIVISION AL BUPEKINTENDEN'I"
OFFICE—.
Question re— _ !
Holiday for Ji ""’mtgrmtuito

dearnasa allowance to railway
-45,

re debarring of
Port

Din'-

—— on_the motion to reduce

the Government, 1021
i d for
“Fuunce T‘f. " re “'_‘ it pf

expendltute and suggesting economies.
1076.

—— on the motion to veduce demands- for
*  ‘“Home Department™ re. abuse of Powers
under Defence of India Act and Rules.

_Demnnd(s) for _supplementary grunf-(u)——
‘General Bu
— on_ ihn_mot.mn for —— in respect of
of Informati

on and Broad-
', 164243, =

Muslims in ——, Delhi. 1148.
Raising the grade of Head Clerk, Commer-

cial Branch, —,

&mmmt Opermng Officer, Simla.. 1148-

Bapart,s of r of the
ment Branch of thn ——, Howrah. 961.
DIVISIONAL - TRANSPORTATION

4 OFFICERS—
Qnuhon re gu 3 ualified by —- and
those f e Walton Training School,
Llhom

-, Delhi, and_Head Clerk, :
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DOCTOR(S)— DUTY (IES)— -
Question re— Question re—
Allowances of —— at the Jama Masjid ~—— and scales of }?.y of Bwitchmen in s
Dispensary. 1386. Delhi Division, North Western Railway,
Muslim ——, etc., employed in the A.R.P. %;:;-“ovar from East Indian Railway. 2
gsegpu'tmant of Cﬂum.u Port Trust. 721, = = i 5 of—Wtng toom 3““" 5
€ =~ ot tat
. DOGUMENT(S)— :.x; 101%97 ations on East Indian Rail-
Motion for .adjournmeut 7r¢ failure to —— of Special Ticket Examiners and
m’“ the 1 Tery ‘“d -— of the All- Group I;sspecwn on North Western Rail-
4 B! way. L
1575, Excise —— on tobacco. 1451:53.
Question re foes prescribed for supplying Functions and —— of central Electricity =
copies of certain railway ——. 368. Board, etc. 1757.
DOLLAR(S)— Quah!icauons and —— of Coal Commis- _ .
Question ¢ —— exchange facilities for sioner. - 345, 499-500.
remitting  subscriptions to  American

DUTY ALLOWANCE—
magazines.

See *‘Allowance(s)”’,
“DOLLAR CREDIT(S)— DUTIES CONTINUATION BILL—
~  Question rcen nb-:;mmn by His {Jaxxel‘tiys See **Rrotective ——"" under “Bill(s)”.
e fecamgto_India. | Ty PERIOD—
Question re rest for Gus;ds after —— on
DOLLAR RESOURCE(S)— North Western Railway. 1513-14.
Qnestxon 7é export surplus since freezing of 3 ™.
—— in Indian hands. 1092-93. B UM

Question re no —— for Ticket Collectors at #

DOMINION PREMIER(S)— Jull5|mder Cantonment Railway Station. :

g 151
of — in
London 1037-38. . DYR(8)—
See also "Premxar(s)" o Question re—
DORAN a0 Tmports of —— and chemicals* . throngh
Question re old sca.]e of pay given to — British concerns. 1400,
and others ployed after Policy for issue of licences for import of S
B chemicals and —. 1222-24.
DYE(S) FIRM(8)—
TBLE SCHOOL FIRM(S)
DO'(SM E SC( ‘OOI FEES— See “Firm(s).
o DYE STUFFg—

DRAF;E!S&&:E C(Erf;g;l‘l I e Question re Delhi Magistrate’s order pro-
pilation of combined semiority list of |- hibiting disposal of certain colour and £
Subordinate Supervising Staff and — on Ao
East Indian Railway (Klechmlcnl Depart-
ment). 46. E

DRAINAGE WORKS—
Der.nmd for grant in respect of "In-igauon EAST AFRICAN GOVERNMENT—

worki
o Eml.gnkment m:i‘g —_ 1197, tives of the Sudan md —_ on cotton 3
.crops. 544-45. %
D‘;““’" for '“PP’“"M"".Y grant in respect | pygp TNDIAN RAILWAY— -
—and- et R 2 See “Railway(s)” 3 B L
DRESS(ES)— e ECONOMIC ADVISER T0 THE GOVEKN’-
- Question re regnlation for —— of non- ML Ol INDIA= -~
s = Gazetted Railway servants on East Indian | Question re— %
3 Railway Admmlstrahon Review of work of — 1403-04. >
DR'%G(S)—— % 5 > % -~ 830-40.
mestion 7e cinchona cultivation and pro- \{ =
dnctmn of synthetic anti-malarial L CO&: C:J)ZS zE:mI;:I:I\L fo}
1389-90. = 5
DRI ?0“'{’1)‘% ROy ECONOMISTS CONFERENCE— -
‘ See “Conference(s)". o
D‘éﬁ‘ﬁ.’,ﬁi._ ECONOMY (TES)— -
Conviction of Mr. Pnther in —. 1746, M?_'vﬁ': ”':h;:dm “gf.e"'},‘ _mmmen; = N
Racial trouble over New - Indian ' High Committee for scrtinising expenditure
Scheol at Bluff, —. 1580, aud suggesting —. 1040,
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“annee Deplﬂ.ment" ¢ _appointment of
Gov

e for ser
L] 1040-

"‘ EDUCATION—
r Demand for Excess Grant in respect of

Demmd for grant. 1200.

Quutmn re—
Rail ploy from
Railway funds towards —— - of - their

children.

Assistance towards —— of children of

Railway employees.
Facnhuea for — in Shshdau, Delhi.

Re rt. on — by Ednuuoml Adviser to
e Governmeni of India. ~ 1401,
.Bcheme of by the Educational Advyiser
Jto the Government of India. 1390.

EDUC ATIO\' HEALTH AND LANDS, |

DEPARTMEN’T OF— 1
See ““Department of “Education, Health |
and Lands”.

EDUCATIONAL ADVISER - TO
GOVERNMENT OF INDIA—
Question re—

Report* on education by ——. 1401
Scheme of education by the ——.

EFFICIENCY—

_ Motion for adjournment re deterioration
of —— of the Telegraph Department.

THE

1380.

502, * [
g EFFICIENCY TEST(SI— |
/ > Question re —— for higher grades in the |

Establishment Branch of the Office of |
Divisional Superintendent, Howrah. |
1854.
EGG(8)—
Question re shortage of Potatoes and —
in Nilgiris. 1097
mYPTlAN COTTON—
See *“Cotton™.
EJECTMENT(S)—
Question 7e —— cases in Delhi Courts.
1623-24, 1919-20.

ELECTED ELEMENT—
Question re desigability of increasi
in Shahdara-Delbi Municipality.

ELECTION(S)—
» — of a Member to the Central Com-
iittee of the Tuberculosis Assotiation of
India. 1414, 1575-76.
. — of a Member to the Standing Com-
= mittee for Roads. 54,
—— of Mcmbers to the Central Advisory
Council for Railways.  1234-35, 1689,
© 186970, 1898,
— of Members to the Defence Consulta-
tive Committee. 1408-14, 1759-60.
—"of Members to the Dethi Umvu-nty
Court. 54, 2.
— of Members to the Bhndmg Com-
mittee for 797, 805.
—— of Members to the Standing Com-
~mittee for the Civil Defence Branch of

660-61, T75.°
tanding

1406.

e &

—— of Members to the Standing Com-
mittee for the Food Department, - 1700+

02, 1968.

—— of Members to the Standing Com-
mittee for the Information and B:ud
casting Department. 235,

—— of Members to the Shndmg Com-
mittee for the Labour  Department.
1235-36, 1464.

—— of Members to the Standing Com-
mittes for the Posts and Air Departs
ment. 797-08, 805,

—— of Members to the Standing Com-
quittee for the Supply Department.

% 1407-08, 1698-1700.

— of Members fo the Standing Oom
mittee on Emigration. 235, 369, 436.
—— of Members to the Standing Coms
mitte= on Pilgrimage to the Hejaz.

442.43,

——.of Members to thn Standing Finance
Committee. 1228-34, 464.

—= of Members to the Standing Finance
Committee for Railways. 1234, 1464.

Question 7é—
Certain military servants disqualified for

—— to Allahabad Cantonment. 431,
1573.
Gelnse?l — to Cantoument Boards. 431,
7
General —— to the Central Legislative
é\‘;sﬂmulv and the Council of  State.
1-42,

Postponement of ~—— to Shahdara Noﬂ~
fied Area Committee. .

Resolutions re debarring of Governiment

servants’ to Port Hu] Commnbwu.
753—60.
g e
ELECTRIC \IISTBY(IES)— y
~'Question re —— wiremen of thth
Division released fretn mvxoa 979.

ELECTRICAL BULBS—
Question re persons arrested for theft of
—— from rolling stock. 1693, |

ELECTRICAL DEPARTMENT—
Demand for grant in respect of "workmg
expenses—Expenses of ——

ELEC’fRICAL TORCHES— *

Question 7¢ expenditure on e

Ticket, Chech‘%? Staff on East Tndian

and North Weatern ‘Railways. 1693.

ELECTRICITY—
Question 7¢ —— supply rates within the
Delhi Province. g, 848.

ELECTRICITY BOARD—
Question re fur’](ée;onn and duties of Central
. etc 5 .

ELECTRICITY CHARGES—

Qu paid
smhdm.neup. 1757—58

consumers
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ELECTRI(.ITY COMPANY (IES)—

in Slmhd.n, Dollu for staff of Upper
Jumna Valley —. 557-58
See also “‘Company(ies)”.

ELEVEN-YEAR COURSL"«—

Cases of mfrmgemeut to hours of Work
for  Railway —— ° not co*.eud by
Factories Act. 1757

Conditions of service of ()udh and Tirhaot
ilway —. - 1344,
. Dearness allowance sanctioned for —— of

_the Central Government, 435, -
[ Teduofion fram Overtime of Muslim —
of the Government of India Press, New
Delhi, for Friday prayers. 1308-99.
East Indian and North Western Railways
—— dismissed  and discharged  from
. service, " 1867.
L —_— dx-chnrged on North Western Rail-

way.

—=of i%e Chief Cnluer and Treasurer,
North Railway. 652-53.

— ’Q Sutlon Masters’ grade
on Narth- Railway. 1677.

Introduction of of pay for —

.% ‘certain Cantonment - Bonds. 1971-

< v

Lower initial pay of —— in the Superior
Sarv:oes (Non-Gazetted) on '‘State B.ml- .
515.

ways. 1
Medical fees for
Vestern Railway ——.
Memorial for dearness allowance by Delhi-
Shahdara Railway Station —— 1516,

attending to North~
1321.

Question re for Delhi Hgn Bohbols. Muslim rievances in Railway Parcels
1746.47. Offics, Dellt, 1146,
EMBANKMENT(8)— % Non-provision of free quarters to certain
Demand for grant in respect - of “Irriga- North-Western Railway ——. 1864.
tion (including working 5"‘%"“”")_- Periodical medical examinations of North-
Nawgatlon, — Bﬂd Drainage orks', Western Railway ——. 657.
= grant. in Picking up of family by Railway — or
respect °f “Irrigation, = Navigation, “ wice versa at intermediate stations under
—— and Drainage Works”. 1634. North-Western Railway Pass Rules.
EMB. y = 971-72.
nﬁi{kf“}hmgmmm for , prevention, Relief for —— of Posts and Air Depart:
e T s Bl Baiden s i et
EMERGENCY COMMISSIONS— i W
Quuhon RE2s) e aay SR e Supply of foodgrains at controlled ot con-
Gr 1980.91. 9 7 cessional prices to non-military — of
T % Bengal Government,
Grievances of Warrant Officers, In(;gaon Supply ' of foodgrains, ete., to —— in the
Medical Department, given —. 1 Posts _and Telegraphs Department. 501-
EMIGRATION— 02. >
Election of members to the Standing Com- EMPLOYER(S)— .
mittee on ——. 235, 369, 436. Question 7¢ stocks of foodgrains hoarded
EMIGRATION—EXTERNAL— by — ip Bengal. 28.
Demand for grant. 1202.° EMPLOYMENT—
-~ "‘ﬁemand fot supplementary grant. . 1711- Motion for adjournment re lifting of ban
32 on — of women on underground work
MGEITION~INTERNAL— in coal mines, 93, 119.35.
v+ Demand for grant. % Question re— o
Demand for lupplemenl-ar\ grant: 711, — of Honorary Adviser for News-reel
-Productio
EMPLOYEE(S)— o —of schegxnled Castes in All-India
_Motion to reduce demand for ‘“‘Railway Radio. 897, -
T 7 Board™ re extension of Compulsory Non—— of Muelims in certain in the
~Provident Fund to all Railway Establishment Office of Howrah Division,
Q aslmlon e i East Indian Railway. 962.
u — . o
- Applications  for active  service from‘E\lt‘n II:PNO\FRQ“
-7 certain — of Railway Clearing Accounts | i risoner(s)’
Office.  1678. JENGI\F(*)-—
Assistance to Raidlway —— from Railway | Question re—
funds towards education of their Deteriorated —— on North-Western Rail-
= children. 152 way. 947, 1865,
- Assistance towards education of children —— troubles on horth Western Railway.
of Railway —. 974 972,

Less number of —— repaired m Railway
Workshops. 972-73. P
ENGINEER(S)— i -
Question re—
Muslims promoted as Station —— and
é&lmsmnt =— in All-India Radio. 420-

Transfer of two Signal 2 — from East
Indian Railway to North-Western Rail-
way. 225-26. 3

ENGINEERING COLLEGE(S)— e

See™ “College(s)”,

ENGINEERING DEPARTMENT—
Question we—

Paucity of Muslims in the —,

Bombay,
Baroda- and €entral . India
489

Railway.
'Recx-mtmentr of inferior lhoﬁf in -—I-nlnd
echanical Depuhmn East India
'B-uln 1853, =
See also "Ol“l —"

e o
"

1
l

\1
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ENGINEERING DIVISIONB—

g of new Teleph and
Telagraph —. 1511-12.
ENGLAND—
uestion re—
QBevm Boys sent to —— for training. 297.
Recruitment of experts from ——. 1988.
ENQUIRY (IES)—
Question re— 8
—— against the Director of Finance,
Railway Board. 1678-79.

—— into causes of Bengal famine. 2-3.
ENTERTAINMENT(S)—
Question re— :
Allotment on —— of Britiﬂbpnd Indian
troops. 767-68, 1270. »
z.hnr Ali’s scheme f¢ —— of Indian
troops. 765-67.
EN‘TITLE?;[E\IT ISSUES—
Question 7e—
Provision for appeals on —— for depen-
dents of defence forces of India. 80-81.
ENTOMOLOGIST(S)— B
Question re Imperial and editing of
the Indian Journal of Entomology. 841
ENTOMOLOGY—
Question 7¢ Imperial Entomologist and
editing of the Indian Journal of —.
841.

ENTRY (IES)— : wes :
on 7e—

Action for removal of restrictions on —— |

of Indians into the United States of

America. 497.

Forced —— of soldiers into Ladies’
Intermediate Compartment at Burdwan.
131718.°

Restrictions on —— into Quetta. 1330-32.

EPIDEMIC(S)—
Question ~r¢ outbreak of —— in Madras

Presidency. 1387-89.
See also “Malaria —"".

- ESSAK SAIT, Mr. H.-A. SATHAR, H—

Central Excise Bill—
Motion to consider. 236, 237,
Election of —— to the Scmdmg Finance
Committes. 1
General discussion of the General Budget.

Hindu Code, Part IT (Marriage)—
Motion to refer to Joint Committee and
to circulate. 827.
Indian Aircraft (Amendment) Blll—-
Motion to consider. 479.
Consideration_of clauses. 482.
Indian Coconut Cess Bill—
ion to refer to Select Committee.
217-18.
Motion to consider,
Consideration oi clnsu. 815-16, 817
Indian Finance Bj
Motion to ecmsidur 1283,
Motion for adjournment re—

Cancellation of & large number of
m«ng&r tsr;'mu on the Norl.b Wenkm
Civil Bnp lies ioner’s urder ufnn-

i £ to South K
ng m o Tice
P Yy anara

f ' final di of cloth and
;;,muxmrhdAmuwsdphmhr

Injustice to Muslim in Bihar in the nut.ur
of grant of sugar licances. 1835-36.

Taking over of portions of the Bengal and
Assam Railway by the United States
Army Railway Units. 728, 4

Motion re election of Members to the

Standing  Committee for the Food
Department, 1700, 1701. A5
Motion to reduce demand for ‘“‘Railway »

Board” re stoppage of large number of
passenger trains. 637-38. 5
Pommt oif order raised by re the
practice of Government to point out to
a Member ten or twelve days after he
put the queéstion that it should have
been addressed to some other Depart-
ment. 722
Question re—
Applicability of Indian Criminal Law to
American troops gtationed in India.
1688-91.

Coal production and export. 950-51.
Lopvholders and Revisers passing Buders
of Gov of India

Preaa, New Delhi. 1566,

Directive issued to Government in

' the matter of distribution cenires in
Calcutta. 19-21.

Granting permanent recogmhon to

denominational schools in Baluchistaa.

1

Incomnie “and expenditure of Indian Coffee
Cess %mmmee 1026-27.
Income@d expenditure of
Cess Committee. 1025-26.
Raising of Government Intermediate
College, Quetta, to Degree College. 195,

Indian Tea

Restrictions on entry into Quetta. 1331
Selection Jor post of Assistant Coal
Superi in State Railway 'Coal
. Department. 1509. =
Question (Snpplzment‘ry) ri—
Indian d by G

or given maintenance allowance. 7.
Licensed salt dealers, etc., in Bihar. 1749.
M;‘l‘;rin epidemic in Baniyachung in Sylhet.

Muslim officers recruited to certain ‘grades
by- the Calcutta office of Supply Depart-
ment. 1151

Observance  of communal
Supply Department. 1335.

Pancity of Muslim chrs,
Calcutta Port Trust.

Provincial Haj CommMeu 1215, 1216

Small Coin, difficulties at Burdwan -Rail-
way Slahon 1145.

holidays in

_ete., / in

U

Mushms in Bombay, Baroda and Cantnl
Indm Railway. 1140.
Stat of Busi bymheE arabl
Sir Sultan Ahmed. 1517.
ESSENTIAL ARTICLE(S)—
: See “*Article(s)".
ESSENTIAL FOO
See “‘Foodstufi(s)".
ESSENTIAL PUBLICATIONS—
See "‘Publication(s)”.
ESSENTIAL SUPPLIES SCHEME—
Question re ——. 434,




T T SN T Y IR

~— Muslim clerks in h  Division
not allowed to deal with certain Stait

cases.

Reports of re-organisation of the —— of
the Office of Divisional Superintendent,
Howrah. 961.

B,

P ion of i 1 ¥ 3 in
—— of Railways. 972
Vacancies filled by non-Muslim clerks in the
—— of the office of the Divisional Super-
interident, Howrah. 1854.
ESTABLISHMENT OFFICE(Sj— *
Question re—

Muslims and non-Muslims pmmoted and
confirmed in the —— and Executive
Offices of Bengal and Assam Railway.

-58.

Non-employment of Musiims in certain
ts in the — of Howrah Division,
Indian Railway. 962.
ESTATE DEPARTMENT—
Question re Muslims in the
Caleutta: Port Trust. ' 721, 968.
EUROPEAN(S)—
Question re—
Appointment of a —— as Director-General
of Archeol 357.
Sunday and other holiday -allowances pud
to  Anglo-Indian ‘and —— Guards on
old East Indian Railway Section. 1687
EUROPEAN REFRESHMENT ROOM(S)—
See ““Refreshment Room(s)”.
EVACUEE(S)—
Question re Indian
vernment  or
allowance. 6-7.
EVENT(S)— ’
Statement (Laid on the Table) re review
of important —— re Indians in
E gﬂertmt parts of the British Empire.

=0l

employed by

given  Mmaintenance
®

-
EXAMINATION (S)— - .
Qu’euhc;n rq—(“ - )“ s
Aligarh Muslim University and compart-
mental system of ——.. 1296.27,

Copyholders  and  Revisers passing
Readers’ —— of Government of India
Press, New Delhi. 1566, 1567.

Departmental — for posta of Inspectors,
etc., of Post Offices. -89, i

‘Eligibility of Exami etc., i bay
_and Smd iur appéaring for Incam'e-Tu
Offcers’ ——. 566, 1874,

Flcxhby to deben\u ‘for appearing at
Umvemty —. 88-89. s

P
X in Posth und Tclegnplu Dspaﬂ.ment-

Becrmhpmt on North- eaumRnl
a result of — an) salachnn 1

46 INDEX TO-THI LEGISLATIVE ASSEMBLY DEBATES.
° ESTABLIBHMENT(S)—- EXAMINER(S)—
Question re wAreless licence —— of Posts Question re— g
=) and T hs Department. 1684. A I—.I‘ L el andu; Lth S—d
1 CCH— of Income-tax, appointed in the Sin
ESQ'I‘;Aj’.Ig]SSK_{ENT Sl and Bombay Division. 422, 848,
Efficiency test for higher grades” in  the El‘&‘b‘h"y of —, ete., }n B“["‘"‘Y ;’ld
——"of the Offica of Dlvulonnl _Superin- Sind  for appearing  for Income-Tax
_ tendent; Howrah. Officers’ examination. - 593, 1574.

EXCHANGE FACILITY(IES)—

Question re dollar —— for remitting
subseriptions to American magazines.
1030. %
EXCISE ~ AND  SALT -REVENUES,
CENTR;& v
Sem “‘(Whtral Excise and Salt Reyenues”,
EXCISE BILL- -
See “‘Central —" under “‘Bill(s)".
EXCISE CONTRACTS—
Question re auction of —— in  Delhi.
1978-79. 7

EXCISE DUTIES, CENTRAIL—

Demand  for supplementary grant.

EXCISE.DUTY—

Motion for adjournment re demand and
exaction of enhauced —— at Caleutta, -
Gondia and Delhi on duty-paid tobacco.
981

1631,

Question re —— on tobacco.

1451-53.
Bxcise Rules—
See “‘Rule(s)”, ’

EXECUTIVE COUNOCIL— -
Demand for Excess Grant. 333-34.
Demand of grant. 982, 1040, 1i97.
Motion to reduce ‘demand for H—"""7e
no confidence in the Government. 983-
- 1020.
EXECUTIVE \ENGIN'EEE(S)—- ) s
Question 72— 2
Mauslim ——, ete., ‘in the Clnl\Engmeer-

mg Department, of Calcutta Port Trust.

721
.\!“slll’ﬂ — in the Civil Engineering
Calcutta Port Trust.

Department of
968-69.

EXECUTIVE OFFCIER(S)—
Question re—

— a8 ents of Military = Estates
Officers. 4-75.

\1nths nud non-M; promoted and
E::hﬁuhmmt and ~—

. EXESMPTION(S), DECLARATION(S) OF—
ce

‘Declaration(s) of  Exemption(s)".
EXPENDITURE—

Declaration directing certain budget heads
of =—— open to dxscussum by the
Legislative Assembly. 234,

+« Motion to ‘reduce demand for “‘Financs -

Department”” te  appointment of Com- -
‘mittee for scrutinising Government ——
and suggesting economies. 1040-76.

Question re—
——; etc., on the News-Parade. 1987.

Command,
e :n Electric Torches for Ticket Check-
# Stafi on East Indian and North
estern Railways. 1693. i

1
3
-
‘

N
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#—— on Military Estates Circles. 1970. EXTRA DEPARTMENTAL SUB-POST
on sanitation in Shahdara-Delhi. | OFFICES— 3 =
1925. & 2 See “‘Sub-Post Office(s)".
In'c:o;r:nni“n‘nt:e—ngf Indian Coffee Cess EYE TEST— v
Income and —— of Indian Tea Cess Com- Question 7e for - Travi Ticket
mittee. 1025:26, Examiners on East Indmn Rnlway.
Income and —— of Shahdara-Delhi 1861.
Municipality. 1406. ¢ =
EXPERT(S)— F
. Question re— = i - :
British and Foreign —— employed by ; e Sl e
Government. f109394 il Fﬁsg’;}g }}ES)
—— appointed from outside India. . Banking —— to pilgrims to Hedjaz. 1215,
+ —— impgMed by the Central Government. Exgrn ET.:W 2%;‘6110 Sardar Sardn] Singh
avees|
Recrmmént of — from England. 1988. —— for education in Shahdara, Delhi. 561.

_ EXPERT(S), n&cnmca—
See “Technidal —".

EXPLORATION(S)=—
Question re licences for —— and Scientific
Prospecting of Potential Oil Sources.
44, a
EXPORT(S)— > X
Question re—
Coal production and —. 850-51.
Exporters and —— quotas of tea. 1755-56.
Benzol mumfactured in India.
1400-01, 1601.
—— of tea to Ifan by Iand 1914-15.
—— permits policy.
surplus  since mg of dollgr
resonrces in Indian hands. 1092-93.
Facilities for of British cotton manu-
factures to India. 354-85.
Rice purchased for — to Ceylon
Bengal. 557-58.
EXPORT QUOTA(S)—
Question re for commodities.
EXPORTER(S)—
_ Question re—
= and export. quotss of tea 1755-56.
—-gaun the established list of Shippers.

from

207-08.

EXPRESS TRAIN(S)—
Question r¢ resumption of Indian Dining
Car Service on ——. 978.
EXTENSION(S)— -
Motion to reduce demand for

“Railway

Board™ re to superannuated person-
nel. 619-37.
EXTENSIONS OF SERVICE—=
Question re—

granted to Muslim Deputy Du-ef.tor
General and Assistant Deputy Director-
Gmeml, Posts and Telegraphs. 1513

to subordinate Railway staff.
Seée also “Service(s)".

EXTERNAL AFFAIRS DEPABT’MEKT—
Motion for adjournment - 7e
grant to the Indian Institute of Inter-
national Aﬁurs under —— expenditure.

42- |.

inclusion of |

—— to Congress detenus in Punlab 82. ¢

—— to detenus for appearing at University
examinations. "88-89.

Want of storage —— for agricaltural pro-
ducts.. 1756.

FACTORY(IES)— - /
Question re—
Powcr Aleohol —=—. 24.
P cti of opmm Ikaloids at Gh

Slkh! ;n certnm cndres at Ammunition ——
at Ishapore, ete. 1151-52,

FACTORIES ACT—
See */Act(s)". \

F‘\(‘TORIER (.\\IE\D\IE\T) BILL—
See “Bill(s)

| FACTORIES  (SECOND
| BILL—

| . See “Bill(s)2!

| FAILURE— &
Motion for adjournment re —— to_enforce
the Reciprocity Act. 91

FAMILY (TES)—
Question re—

—— ration coupons for staff of Bengal and
Assam Railway. 486-8Y.

Picking up of —— by Railway employees or
vice versi at intermediate stations under °
;;;;r% Western Railway Pass Rales.

~{Z. -

FAMILY ALLOWANCE— :
See “‘Allowance(s)"". i ”

FAMINE—

Motion for ad;ommﬂnl re
Bajpai’s
—— in Bengal, 1868

Question 7e—

“Directives issued to Bengal Govumnm for

Ecopmg with — mIBengll.
nquiry into causes o Bengal —. =

—— conditions in the coastal belt of

AMENDMENT)

_Sir 6. 8.

904-05. g
Question re clg and-asetiay Kohdaye i

s h X =

EXTERNMENT—

Question 7¢ — of Stud: ~of B

b dﬂ University. 1085.

’ giguipm and Vizagapatam Districts.
—— in Orissa, Travancore, etc. 1911. ©
Statement by Mr. Hutchings 72 Bengal
- — 1415,

FAMINE TODE—

7e ap| plymf —— to certain dis-
tricts in Bengal
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-

FARM MACHINERY—

¥
FAMINE CONDITION(S)—
Quuhon Te—
—— in Orissa. 720, 1574.75.
Statement on —— in Bengal. 10-12.

FAMINE RELIEF OPERATIGNS—
See “Relief Operation(s)’”. =
FARE(S)— %

Gov deci
ger ——. 1927,
Motion for adjournment re—
.Loss of Railway revenue due to not charg-
ing —— dnd freight of certain Military
speeial trains. 1998. = 5
. Pmpoaed enforcement of enhanced passenger
—— on East Indian Rnlway 12m.
Motion to reduce Demand for “Appropria-
tion to Reserve” zrze enhaucement of
« passenger ——,
Mgt&mn to Yeduce Demand for ‘“‘Railway
Board” re enhancement of railway —.
52223,

not to

passen-

Question re fixing of nm ‘of —— for
. vehicles between Delhi and Shahdara-
Delhi. 1924

See “*Machinery(ies)’. |

 FATHER(S)—

Question re charge of double school fees in |
Delhi on —— paying Income-tax. 1035 ;

FAZL1-HAQ PIRACHA, KHAN B \H.\DDR
SHAIKH—

Election of — to t.he Standing Ccmumtee |
3 on Emlgnhon
4 E‘leetmn of — to t.h Standing Comuiittee
n Pilgrimage to the Hedjaz. 775.
Indian Finance Bill—

Communll cmnpo‘mon of the stafi of

Incume Lax, Amritsar. 158—69 1996.
Complaints regarding insufficient stocks of
certain essential commodities. 1749.50.
Desirability of appointing a Muslim Com-
missioner of Income-tax in the Punjab.

1269,
Discrimination in issuing Railway Priority
Certificates for transport of. bones, etc.

Ejectme;nt cases in Delhi Courts. 1623-24,
1919-20

Enquiry against the Director of Finance,
JRailway Board.

Holiday* for Shab-i-Barat W, granted 45
'\lu'lllms of Bengal and Asgam Railway.s
1330, 1679.

Instructing Officers at Meteorological train-
ing centres. 1

Men promoted out of turn as subheads and
clerks in Railway Clearing Accounts
Office. 1694, S

Mnsllm Oﬂicer 1gnored fnr appointment. as

of

Income-tax”in the Punpb 1623,
Officers and subordinates en pilgrim ships.
45,

PB[I(;ll\ of Muslim Officers in the Office of
fshmf Controller of Supply Accounts.
1619-20.

Posts of Assistant Accounts Officers and
Senior

?oumams localised  in the

Railway Accounts Department. 1678.

_Promotion of Senior subordinates as sub-
Stgge Keepers on North-Western Railway.
13!

Proposed class A “or class 1 Service of
_ Income-tax Oﬁiurs 1623.

Motion to consider. 1433-36. Provincial Haj Ci ittees. * 121516,
JIndi Merchant- Shippin, Amendment) R 1 of Mr. Amar N’sth
Bim_". i peing” O\ermr, Punjab Trrigation Dep.rtment
Presentation of the Report of the Select after conviction. 1032,

Committee. Senior subordinates promotad to Lower
Motion to consider. 775-76. Gazetted Service in Traffic and Com-
Motion to pass. 776. mercial Branches, North-Western
Motion to reduce Demand for ‘‘Department Railway. 1328-20. 22

of Indians Overseas’” re facilities for Stafi promoted to Lower Cazetted Service

< Pilgrimage to Hedjaz. 107u 78.
Question re—
Admission of ontside first-year Intermedinte
students to a college in Delhi. 1566.
Admisdion of sons of transferred Govern-
2 ment Officials in Delhi Colleges. 1565-66.
* Alleged bad vorhnf of the M. and M.
Section, Rnlwny Clearing Accounts Office.

11344,
. Alleged lou oi Railway Warrants in M. M
RS Secti Cl

y earing A
Office. 1679430 5
Applications for active service from’ eersun

in Railway Clearing Accounts Office.
1329.
FEDERATION—
Question 7e— 3
Government contribution to Indian Labour
Rules Ard;ng. conditions
2 on%ﬂd Railway servants

Rules regarding conditions of service under
—. 433

au;loeuo "“_,Cleanng‘

kmg facilities to pilgrims to Hedjaz.
Bundle of unchecked warrants found in

Bnihuy Cleanu Accounts Office. 1693-
rtain  cartri available with ~ the
Bomhy and hi firms.

‘Chockmg of umury Wsrniu in Rulw-y

FEE(S)— ;
O 0 e %
Charge of double school —— in Delhi on
fathers paying Income-tax. 1035.
—— prescribed for supplyi wpiu of

certain railway documents.

Medical —— for atfending to  North-
Western ilway employees.
FEEDING— -
Question re —— of their own troops in
India by the Unitod Nnmm 1032-34.

>

of service of
under

1
sl

L oasi il ond

§ .
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FEROZ CHAND, LALA— FIROZABAD— i
Q ion 7¢ d ion of petiti of —. Question re—
1080. Coll Iupply to t.ha 'Glass Bangle Industry,
FERRY STEAMER(S)— e ey

See “Steamer(s)"".

FIFTEEN-YEAR PLAN—
See *‘Plan, Fifteen-year’.

FILM(8)—
Question 7e—

of Muslim League presidential proces-

sion at Karachi. 3

of presidential processmns of certain
orgunisations.

—— producing licenses issued in Provinces.
1751-52.

FILTH DEPOSIT—
Question re—
—— nuisance and obstruction of road to
Post Office in Jama Masjid area, Delhi.
1756. :
FINANCE BILL—
See “Indian ——' under “‘Bill(s}".

FINANCE DEPARTMENT—
Demand for excess grant in respect of —.
334,

Demand for grant. 1188.~

“Demand for supplementary gmnt 1645 54

Motion to reduce demand for “—'
appointment of Committee for su-nh-

-3

Reduchon m smpply of Iwmle’a oil to

Glass Bangle Industry —. 1218-19,
Want of wagons for transport of Glass

Bangles from —, 1153-54

FIVE-YEAR TERM(S)—
Qustion re orders re
Andit Offices. 1626.

for officials in

FLAG(S)—
Question -r¢ Indian National —. 1082,

FOOD—
Question re—
Repatriation of Italian prisoners m India
and tage of — at p campl

79.
Reapon.ubﬂ:ty iar feeding people in deﬁc:t

345.
Respannbx.hty for feeding people in war
zones in India. 345-46. -

Supply and of — in P
209.
FOOD CONDITION— =
Question ¢ —— in Calcutta, 22:23.

‘nising  Govérnment expenditure . and
suggesting economies. 1040—76

FINANCE, DIRECTOR OF—
Questiort re enquiry against the
Railway Board. 1678-79.

FINANCE MEMBER— -
Appointment of the Honourable Sir. Edward
Benthall to perform functions of the -——
fzm Railway Budgeb general discussion.

FINANCIAT, HELP—*

Question re Post-war —— to Tndian
shipping.”
FINANCIAL POSITION—
Motion to reduce demand fur “Railway

Board"” 7e of Railways with special
yeference to Post-War Developments.
563—75.

FINES FUND—
See “Fund”'.
FIRE—
Question re pauenger bogies of Dncca Mail
train catching —. 22-23.

FIRE ARM(S
See *“Arm(s)”.
FIRING—
Question re Tudians shot in polwe — in
Mauritius. . ]
FIRM(S)—
Question re— &
“Certain cartridges available with the
Bombay and mhn —. 86,
Connection of the Delhi Supenntendmt of
Indukmes with Colour and Dyes

Schodnlad Castes leather goods —— G:}:ply

: for registration as approved
5 ing Gengmhn 1676.

| FOOD COUNCIL(S)—
Question re Central
in Provincial —.

Legislature- Members
1225,

| FOOD DEPARTMENT—
Demand  for sgrant. 1198,
“ Demand for supplementary grant. 1662-71,
Election of Members to_the Standing Com=
mxtbee for the —— 1700-02, 1998. =
£ 0 s el
Cuf.es m ——. 1568. o

< /

FOOD INSPECTORS—
Question rer——, etc., appointed in Klndll
and Multan Dlvudons‘ 957.
See also* “Inspector(s)’.

s

| FOOD SITUATION— -

Question re—
Responsibility _for
information 1o
Indian ——,
Statements by Eecminry of State on

Indian —. 196-88.

supplying ~ accurate
Secretary of State on

Working of the Informative Campaign
regarding —— in Bengal. 8L. .
FOODGRAIN(S)—

Motion for ad:onrnmanb re—

Orisse Government’s ban on public meets
ings, ete., for discussing Central Governs |
ment’s —— policy. 1270-71.

Starvation due to inadequate :rrmgammh
for distribution of —— in nnf.wﬂ.
South Kanara District. 146263,

Question re—

Complaints regardi ni the quahty of =

supplied to Bengal
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i Control Prices of ——, etc., in Dblhi and

| Shahdara-Delhi. . 1920-23,

i Discrimination ‘between”Railway.and other

‘ Cenral Government servants shtxoqsd
in Bengal as regards supply of.—— at
concession rates. 3

t —— brought for sale to Shahdara-Delhi

|

market from neighbouring localities.
1924.
—— stored by Bihar Government for their
. . servants. 1567,
it —— supplied to Bengal. 40-41.
. G agents for purch of —,
ete. 835-37.
.. Methods of procurement of —— for
X Government requirements. 346.
i Methods for procuring —— followed by
! Provinces, ete. '289.
Present method for procuring —— in the
. Punjab. 287-88.
. Priority loading of —— to Howrah.

Profit mad_e by Central Government out of
purchases of —— from Punjab. 289-90.

Scnrmty of rice and rotten quality of —
in Patna market. 1567,

Scheme for supply of —— to Railway
servants at concession rates. 142-44,
Btocks of —— hoarded by employers -in

Ben, 28.

Supply of —— at controlled or raes:
sional prices to non- mxhtary employees of
Bengal Government.
Snsply ofyg—— sto.; to emplog:es in the
ost‘)2 and  Telegraphs partment.

FOODGHAH\(S) MARKET—
" Question re —— for Shahdara-Delhi. 1406.

See “Comnu
1 e,
,PDODGRAINS POSITIOI\—
Qneeuon s ——. 37,
-
FOODGRAINS RESERVE—
Question 7e ut?gt ’;or building up of Central

Sl e

FOGDGRAINS POI(JCY COMMITTEE—
: 8)"

FOODSTUFF(S)=
|~ Question re—
& Eualmz;.lal —— for manual workers in Blhar

~Methods of distribution of —— in
| Calcutta and districts of Bengal. 346-47.
_ Steps ‘taken by military authorities t6
economise in —. 77-78.
Squly of —— to residents of Shahdara,
358.

| FORCED LABOUR—
.~ Question re Scheduled Castes subjected to
e —mﬂ Begar.. 903.04.
rD‘REIGN EXPERTS—
See “Expert(s)"
romtmn BOVERN){ENT(S)—

o

FOREST(8)— -
Demand for grant —. 1196,

&
FOREST DEPARTMENT—
Question re Muslim officers in ——. 1225.

FRANCHISE— 2
Question 7e—

Celour prejudice in the Union of South
Africa as regards Municipal — of
Indians. 1208-09

—— of Indians in British Columbia.
1025.

FRAUD(8)—

uestion re jcases of ——, etc., cgainst
East Indian Railway servants. 1697.

FREELAND HOSTEL—

re of tices from
the ——, Ajmer. 49596

FREIGHT(S)—
Motions for adjournment re Joss of Railway
revenue due to not charging fare and
e of crtain Military special trains.
1998.

FRIDAY PRAYERS—

Question r¢ deduction from overtime of
Muslim employees of the Government of
~ gdm Press, New Delhi, for —. - 1398-

FUEL—
Question re—

North-Western Railway. contract for
storage of liquid —— at Kiamari. 1859,
Shg)mrgage of — in Madrag Presidency.

FUEL ECONOMY—
Question re investigati for ing ——
by Railways. 793.

FUEL RATIONS—

Question re eurmlmens of — bo Goverte "

ment, M

FUNCTION(S)—

Question re —— and duties of Central
Electricity Board, ete. 1757.

FUND(8)—
Question re—
e LY » -

Railway —— towards ednulmn of their
children. 152.

Disbursement of fines' — on Oudh and
Tirhut Railway, 1345.

Distribution to Provinces ~from Ceuh-al

~ 8ee also ‘“War —'

o8 -

)




Japanese invasion. B7-88.

GANDHI, Me.— °
Quuhon Te—
Desirability of release of —— and other
Congress leaders. 896-97.
Reference to —— in the booklet ‘‘Indian
today and tomorrow’. 771

GANDHI, M=as.—
Question re—
Tllness and death of 1082-83.
Statement in America by India's Agent-

e |

General concerning ‘—'s detention and
death. 965-66, 1084, 1089, 1081.
GANDHI, Mgss.

]\A\STURBAI—— .
Question re health of —. 79.

GANG STAFF—
See “‘Staff”. -
GANGMEN—
Question re — deprived of uniforms on
Railways. 1864.

GANJAM—-
Question re—
Famine conditions in the' coastal belt of
;— and Vizagapatam Dlstrlcta 1011-
2.
Inferior quality of
Vizagapatam Districts.
GAYA— Y
Question re_alleged bribe
1266-68.

cer, X -68.
GAZETTED MUSLIM OFFICERS—
f See “Muslim Officer(s)".
GAZETTED OFFICER(S)—

See ‘‘Officer(s)".
GAZETTED POST(S)— .
See “‘Post(s)".

.

rice in —— and
1912,

to Income-tax

GAZETTED SERVICE(S)—
Question re—
Recruitment to Lower —— at Jamalpur
and Moghulpura Worksho 788-90.
Senior subordinates promoti to Lower —
in Traffic and Commercial Branches,
North-Western Railway. 1328-29.
Staff promoted to Lower —— in Railway
Clearing Accounts Office. 1329.
See also “‘Service(s)”.
GENERAL BUDGET—
See ‘‘Budget—General"'.
; ©  GENERAL DEPARTMENTS—
Demand for grant in respect of working
expenses. Expenses of —. 647.
- GENEW ELEOTION(S)—
“Election(s)"":
GENERAL MANAGEB(B)—.

Questi
Clerh nloehd for certain.
sanctioned by th

gl 5 e —, Euthﬁdhn m‘

=
b
»
"

way.

Demand for grant. 1200.

GEOLOGIST(8)—

Question 7¢
1225.

GHANDY, MR. J. J—

Question re ——'s address at the Science

Congress.
GHAZIABAD—
Question re—

Accidents to travelling, public
Delhi and —. 977, 978.

Desirability of running Rail Motor
between Delhi and —. 1697-98.

Trains between Delhi and —. 976-77.

GHAZIPUR FACTORY— '

Question r¢ production of Opium alkaloids

at —. | 367, 847, 1572,
i desirabili dy transport
uestion re desirability of speedy tran
of , etc., from Darbhanga, etc., to
Calcutta. 1145,
GHIASUDDIN, Mzr. M.—

Election of —— tq the Standing Committee
on Emigration. .

Election of to the Standing Com-
mittee for the Information and B -
casting Department. 36% 3

Question re iondon speeches of Messrs.
Bhole and ——. 84-86.

GHUZNAVI, SIR ABDUL HALIM—

Biharis as Assistant —.

between

“Cars

Election of — to the Standing. Com-
mittee for the Food Department. 1988.
Election of —— to the Standing = Com-
mittee for the Supply Depnrtmant
1 1699-1700,
Election of — to the Smdmg Com-
mittee on Pilgrimage to the Hedjaz. 775.
Election of —— to the Standing Finance

Committee for Railways. 1464.
General discussion of the Railway Budget.
87.

, 385+
Indian Finance Bill—
Motion to consider.

-

1436-47.

Motion to reduce demand for “Railway _

Board” re stoppage of large number of
passenger trains. 643.

638-39,
Question 76—
Appointment, of l\onil;oignn as Controller

of raw ma
Booking of ordeu for c;gm.l goods -with
the United gdom.
British unvassmg for Indian Orders for
capital 1216-17.
Dismantle lewny mileage. 950.
Benzo manufactured in  India.
1400-01, 1691.
ancs,oen year plan for development of India.
Import of quinine, atebrine, ete. 1214-15.
hrough

Tmy of dyes and chemicals ¢!
ritish concerns.

bs % s x

.
_ INDEX TO THE LEGISLATIVE ASSEMBLY DEBATES, - 51
G Lights provided in lavatories of rourv:d
= compartments of —— of Rail . 1686-
Al 87.
GAQI:::&E‘, ;&HATMA Stenographm in the Office of the —,
% Action in respect of —, etc., under North-Western Railway. 3
Ordinance No. IIT of 1844 GENERAL POST OFFICE(S)—
Amamhea to — and Members of the Question 7e grievances of temporary clerk:
Working C * 769-70. in the Delhi.
CundoTence messages to —. 1083-84. See also “‘Post Office(s)".
—'s letter to Miss Slade regarding| GEOLOGICAL SURVEY—
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Locomptives and wsgona sent abroad. 949,

‘Manufacture of quinine in injectable form.

1213.

Pancity of Muslims in the Engineering
Department, Bombay, Baroda and Central
India Railway. 48990, "=

Post-war sovereignty of air ports bailt in
Xndm by Foreign Governments. 487-89

ire issued by Ii tax Depart-
ment to Indian firms of Auditors. 49
of My gh as area B.

1849-560.
Regulation of trade between India and the
Middle Eastern Countries, 351-52.
~ Rumours of hig bribes in Bengal.
Question (Supplementary) re—
Action on recommendations of Special Haj
Enquiry Report. 354.
= Delay in the 1ssue of permits for tiansport
of goods intended for the Supply Depart-
ment.  492.°
Qualifications and duties of Coal Commis-
sioner. 499,
‘Resignation of apprentices from the Free-
land Hostel, Ajmer.

606.

= .
INDEX TO THE LEGIBLATWB ASSEMBLY DEBATES.

GORAKHPUR—
Question re “unpaid overtime work of —
railway workshop staff.

GOURIPUR— .

Motion for adjournment re dismantl-
ing of —— Mohanganj Jharia Jhanjate
:Railway line. 1806.

GOVERNMENT(S)—

Demands for grant in respect of “‘payment.

to. other —— artments, etc., on

ep:
account of the Administration of Agency
Suglgccts and management. of Treasuries”,
JeT s

Motion for adjournment re dilatory tactics
of —— in enforcing the Reciprocity Act.
21011, 224.

Motion to reduce demand for ‘*Executive
Council’” re no-confidence in the —,
9831020,

* Question re—
British and Furelgn experts employed by
1093-94.

Resolution re debarring of Government Civic Guards employed by Madras —.
servants’ election to ®ort Haj Com- 1262. =~ = _
mittees, 753-54, 756, 757, 758-56. Gold sold in India by British and American

GIRL(S Sereos e -
Question re arrival of Anierican —— 1849, Sl SRR L B
J Federation. 1915-16.
GLASS BANGLE(S)— Indian evacnees emp‘loyed 'by —— or given.
Question 7¢ want of wagons for t port
= of —— from Firozabad 1153 54. Land reqmmhaned by — near Shahdara:

GLASS BANGLE INDUSTRY-—-
See “‘Industry(ies)”.

GODOWN(8)—
Question re —— for stocking tobaceo. 773- | .
74.
GOLD—
Motion for adjournment re sale at profit
in India = of —— purchased in uth
= Africa by the United Kingdom. 1517.
Question re—
—— sold in India by British and American
Governments.
Purchasing —— for “sale in TIndia. 227.
Sale of —— by Reserve Bank of India.
# 367-68, 1
‘GONDIA—

Motions for adxommnnt re demand and
exaction of enhanced Excise Duty at
Caleutta, —— and Delhl on duty-paid
= tobaceo. 981.
GOODS—
Question re—
British- canvassing for Indian Orders for
‘capital 1216-17.
Consumers’ —— 1mpor:ed from the United
Kiugdorh, 549-51
Delay in the issue of permits for tnnsport
of — intended for the Supply Depart-
ment. 491-92.-
Distribotion of controlled —— among
dealetu in Assam. 1753

P d imports of
< Im consumer 1568-69.
Price levels of agncnlmnl mmmodmes
- and manufactured —. 1270.
GOODS, CAPITAL— 5
See “Capital Goods™.

Railway Sgation. 561.
" Post-War Sovereignty of air. ports built.
Fofre\ﬁ 487~89.
Requisitioning o uses - by —— in
Caleutta. 7577,

Use by S B dehydration factory at
Amnitsar. ;
Vacillating ‘policy of
of hard coke. 1317
See also “Central ——'* and ‘‘Provincial
Government(s)'".
GOVERNMENT ADVERTISEMENT(S)——-
See *'Advertisement(s)".
GOVERNMENT AGENT(S)—

regarding supply

See “‘Agent (s)".
GOVERNMENT, CENTRAL— sk
Question ' 7e e —_—
urchases ogmoodgnmsb’hom Pmu!lb

See also “Central Government””.
GOVERNMENT CONTRACTOR(S)—
See “‘Contractor(s)™.
GOVERNMENT COUNSEL—
See ‘““Counsel(s)"”.
GOVERNMENT EYPENDITURE—
See “Expenditure”

GOVERNMENT, HIS MAJESTY’S—
See “‘His Maje-ty’- Government”

GOVERNMENT IN TATE
COLLEGE—
See “‘College(s)™. =
GOVERNMENT OF BEN(
Question re fixation of wholesale and retail

prices by —— for paddy and rice. 27,

.

—— decision not to enhance passenger fares, :
1927

Re%ugmcmnﬁ of houses by —— m Dacea.
589-600. &

’

y
p
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“GOVERNMENT OF INDIA— GOVERNME\T REQUIREMENT(S)—
Question re— ¢ of «
‘Accredited Correspondents with the —. foodgramu for —— 34{ Troze
431 M P
e Cluuﬁcahon of Accredited Press Corres- GOVQI?‘,:Q,:,,E?,TI,,?;&%’ etc., of personnel of
pondents ' with the ——. 1458, 1459, Defence Services carned by Railways at
1618-19. # T

Communal romposnmn of Indian Audit
and Accounts Service officers, —— Head- | GOVERNMENT SERVA\T(S)——-

quarters, Delhi. 1094-85. Question 7e—

Discontent - regarding classification of Accommodation for women ——. 283.
Accredited Press Correspondents  with Debarring of 's election to Port Hl]
the . 1969 Committees. _753-60.

Trade Advisers. 1564-65. See also “‘Serfant(s)'.

A1l-treatment  meted out to —— delenus
detained in provinces. 233. GOVER\\IE\T SER\ ICE(S)— ;

Tll-treatment meted out to - detenns tion xe ¥y of iformity in
detained in the Punjab. 233.34. qualifications for appointment to ——.

Mrs. Sarojini Naidu's recent letter to ——,| -~ 1917-18. & Ay 18
Home Department. 87.

Previons consnltation with —— regarding | GOVERNMENT STAFF—
the Tehran Conference. 497, Quemon 7e curtailment -of fuel rations to®

Procedure for admission, classification, etc, ,1 891,

of Accredited Press (mrc:pondents with |
1969.

the —. GOVERNOR-GENERAL, H.E. THE—
Rules for admission to the , Press Appointment of the Honourable Sir Edward
Room, and for Su}:{)ly of Government Benthall by — to perform the functions
Publications to Trade Uniong, etc. 844. of the l'manoe Member at.  Railway
Salary, etc,, of the Economic Adviser to - ‘budget general “discussion. =
——. 83940. Declaration © by directing certain
Scheme of education by the Ed ional budget heaas of expendluu'e open to
Adviser to the —. 1360. discussion by thé> Legislative' Assembly.
935 254.
GO\;ECZPI\‘IK‘:E;:(I‘I)’I‘ S ENDIASACT. ’s address to the Co;ncij of State and”
GOVERNMENT OF INDIA, Ecovomc\ fhe lagnhrn e L -
< —ADV I“ER TO, THE— ’s assent to Bills: 52.
See “Economic Adviser to the Government | Message from —— asking for thes passage
of Tudia” of the India Finance Bill, by the Legisia-
GOVERNMEN 'r OF INDIA, EDUCA- tive Assembly m the form recommended.
TIONAL ADVISER TO THE— > 1628
Question 7¢ report on education by ——. | GOVERNOR OF BENGAL
- 1401 Motion for adjournment. 7¢ appointment of
“GOVERNMENT OF INDIA OFFICES— an Australian as the ——. .50, 8283,
Question 7¢ bringing of Sikh Indian Audit Question re appointm:at of an Anstralian
and Accodnts Service officers to —. as ——: “2i0. =
A aon : GRADE(S)—
GOVERNMENT OF INDIA PRESS(ES)— Question 7e—
Question re— Efficiency test for higher —— in the
Promotion of qualified copyholdérs and Fstablishment Branch of the Office of
~ revisers ds readers in he —. 546-47. Divisional  Superintendent, ~ Howrah. .
Strike in the 546. : 1854. - -
e See also “Press(es)”. Y- — of pay for clerks on Kast Indian
GOVERNMENT OFFICIAL(S)— Railway. 1695.
Question 7¢ admission of sons of transferred Fixation of lower pay for —— I guards in-
—— in Delhi Colleges. 1565-65. Karachi Division, North-Western Rail-
way, on abolition of that grade. 49-50.
GOVERNMEN T POLICY— Mauslim officers recruited to certain —— by
"Motion to reduce demand fsr ‘‘Department the Calcutta office nf Supply Depart-
‘ of Labour” re -—— in dealing with ment. 1150. @
Questions affecting the Imereet.ro Indian Old — to certain Tt\velling Ticket
Labour. 117881, . Examiners on East Indian Railway.
Question 7¢ —— relating to coal industry. 1514-15.
1323-24. Promotion to Loco., Foreman —— on North-
GOVERNMENT(S), PROVINCIAL— +_Western Railway. 786.
See *‘Provincial Government(s)". P’g‘;’-’"“’“; '&u ‘;l‘"gl e ulD Tt the
GOVERNMENT PUBLICATION(S)— Bingel - M ey
See ‘Publication(s)”. Raising the — of Head Clerk, Com-
GOVERNMENT RAILWAY POLICE— % mercial Branch, . Divisional
Quuuon 7e postage stamps considered as tendent's Office, Delhi, and Head k, :
&gﬂl sender by — at L!ukur 1804- :;lutlnt Qperating Oﬁeer, Simla. 1140-
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Register ined for of | GROCERY SHOPS, CIVILIAN— =
'lelegﬂ.phs Lmemen to Sib- Inspectors See “Civilian Grocery Shop(s)”.
- ——. 1858. S
Vacancies in intermediate -—— in the Stores UP INSPECT( =
Department Bengal nml-b,laigu} Railway. GROS"P -~1nsspe§53(‘g§.(s)
|
| o3 3 * | 4GROW MORE FOOD" CAMPAIGN—
G!m(‘{l))gsﬁg‘f (rge) salaries of —— recruited as Question® re in the Punjab.. 4-5.
o Wireless Licenee Inspectors. 1683.84. .
. . % GUARD(S)—
| GRAIN(S)— Question re—
Question 7e desirability of evolving a Fixation of lower pay for grade I——in
central —— nveserves. 1911 Karachi Division, North-Western Rail-
way, on abolition of that grade. 49.50,
% 1663-64.
GRAIN SHOP(S)— £ Musiin it —— qualified by Divisional Transporta-
: Question 70 perce‘utage‘vq % ",’“‘.'l"‘ ‘:E“'“ 5 tion Officers and those from the Walton
;"l_fl%tlgfo.r Delhi Division- Railway —— Training School;, Lahora. 80.
’ C: Karachi Division repiesentation  for
3 s seniority. 151
GRAND TRUNK ROAD— e Memorial ‘of B Class — of Howrah
Question 7¢ authority =~ responsible for Division for fixation of pay, etc. 1852.
sanitation of land - between Railway

Bridge, Shahdara, and —. 358
+  See also *“Road(s)'".

€ 3
TO
1203.

| © GRANTS-IN-AID
GOVERNMENTS—
Demand for grant,

PROVINCIAL,

S Demnnd lor Snpplemenmrv Grant, 1717,
Ekmwrmm =
Central Excise Bill— :
CPhusideration of clauses. 242, 243, 244,

7 245, 247, 248, 265, 27273, ?IS 276
Oath of Office. 1285, .

GRIEVANCE(S)— |
Question re—
*"—— 4f Indians in- South Africa. 22.
—— of leather merchants, efc. 1035-36.
—— of Medical Licentiates  graated
Emergency Commissions, 189001
5 --—-E- of Ballwny Clearing. Acwlm.s Oﬂice
taff.
et tempomrv clerks in the Geneml
Post Office, Delhi. 1333.
Warrant Officers, Indian Medwa]

== ‘of

- _sions.

Muslim  Employses’ —— i Railway
Parcels Office, Delln 1148.

,Pmednm for redress of —— of Indian

Thits. 1461. 2

. e
GRIFFITHS, Mp, P.%—
Motion fo reduce demand for ‘‘Home
b Deparfment™ 7e abuse of Powers under
§h§8‘ Defence o("lndia Act  and  Rules.
1 B

«Indian -Finance Bill— !
Mgtion to consider.

Z GBOCERY SBOP(S)--
Qneat

1483.

'Depm'tnimnt. p‘ven Emergency Commis- | e

C’hﬂn—-,—m Delhi. 608,
Tmperial Secretariat Civil —. 891.92.

Posting of unpaid probationers as ——,
ete., on Oudh and Tirhut Railway. 1345, /

Prepmation of fresh seniority list of ——
in Howrah Division. 1852.

Prometion of —— on North-Western Rail- =
way.

Rest for —— after duty
Western Railway. 1513-1

Rest, for on North-Western R.aﬂvuy
(Delhi Division). 148.

Senior B Class == Howrah Division.

;iod on North-

Seniority - of * certain —— in - Howiah
Dmsh{n, East Indian Rhlvmy. 1852.

Sunday and other holiday allowances paid
to Anglo‘Indian and Europeans —on
old East Indian Railway Station. 1687.

GUIRAT—
Question re memorial siubmitted by the
—— Tobacco Merchan Asgociation,
Nadiad, 772-73.

GUPTA, Mr. K. Si—
Bt dieiicirat

386, 387. .
Indian Finance Bill—

Motion to eousider. 1557.

Motion Tor leave to introduce —— in the
form r ded by His Excell the
Governor-General. 1630, 3

Motion for adjournment re—
Attack by war technician students on the
p;gesswn of villagers at Rajampet.

bl

Failure to preserve the Library and docu-
_ments of the Allln‘du Gbngm Com-
" mittes und ll St &

- Order preventing railway LV for
attending the AJ.lIndm Kann Confer-

_ ence at. 687.

< Sl

LGVRrS
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2 Order served on Mrs, Sarojini Nudu1

s directing her not ‘to participate ,

public meelings, etc.
: Orissa Goyvernment’s Ban on public meet-
\ 3 ings, ete., for discussing Central Govern-
ment's foodgrains policy. 1270, 1271
Repression carried on under the cover of
the Defence of Budia Rnlzs -~ 185.
' Motion to reduce demand for—

ad

Desirability of release of Mr. Gandhi n.nd
other Congress- leaders. 896-97.

Desirability of setting up a Road Board.
1508, 3 .

Detention of petitions of Lala Feroz

“Executive Council” re

the Government. 1014, 1017.
“Finnce Department” re appointment of
(ammntee for scrutinising Government
' 5 xpenditure nmi suggesting economies.
o : ! |
“Home Dep&rtment * re abuse of Powers
under the Defence of India Act and
Rules. 1121, | ‘
“Railway Board” re— |
Disapproval of Policy and Working of the |
Railway Board. 55132, |
Financial position of Railways with
special reference to Post-War Develop-

ments. 571

g +Question re—
[ p _ Accredition ‘to a  DPhess Correspondent.
1968 ° ‘
Admission of Indians to American citizen-
ship.

Allotment on  entertainment -of British
0.

e and Indian troops. 127 ’
Anti-Submarine Qdmu‘ 42425, 1573.
Arrival of American girls. 1849. |
Adction of car standi ng in the name of |
Mrs. Asaf Ali. 1976
> Captam AW B elnh uf Indians Over-
- T"“ ‘seas Department. 1209-10.
b Cfmﬂlahogl of abonguxen in  Agency |
[ )
Colour bar in Kenya. 1023, 1696.
Commissioned  Officers  dismissed  from
service. 1981 .
Conference cnllml by Burma Government
L at. Simla, 545, 3
Conference  of - Dominion = Premiers in
London. " 496. -
Couviction _of Mr. Pather' in  Durban.

1746,
.« Debt of Burma.to India 606-07.

9 ' Desirability of checking feterioration of
~ ﬂze health and stamina of the masses.

Deslmhlhh of encouraging mlmd watér
687-88.

mmport bt
k; °  Desirability of evolving' a central grain
3 ; reserve. 1911 =
- - Desirability of \mgmnng nervu:e condi-
e ., tions of Indian Nurses, 1206
Desirability of making motor “traffic a

central sub,ect after the war. 1508.
Desxnbih opening Arts and Technical
OOIEL \ew De'[ln. 1915.

Chand.
Dirmuteub legmdmg l.lnsmﬁcahan of
d Press Corr ts with the
(mvcrmnaut of India. 1969.
isfaction among, Indian Officers of~'
1.M.S.  1802-04.

Employment of women for underground
work in collieries. 1745-46.

Expected - imports of consumer  goods.
1269.

Famine conditions in Orissa. 720, 1574 75.

Famine conditions in the coastal belt of
Ganjam and . Vizagapatam  Districts.
1911-12,

Famine in Orissa, Travancore, ete. 1911,

Fiftean-year plan for economic develop-
ment. 1389-90,

Formation . of Royal “Society - in India,
1205-06.

Tuture status of India in Regional Councils.

Giving of C-owrnment advertisements only
fo certain Newspapers. 1969-70.

Hand-made paper industry. “1206.08.

Imported Consumer goods. 1568:68.

Inadequate coal supply to industries um-
connected with war.

Indian Tnstitute of Internanonal Affairs,
834,

\

Indian Sciente Research Institate. 837.

Inferior quality of rice in Ganjam and
Vizagapatam Districts. 191

Japen's  psychological - warfare. 72122,
898.99. :

Labour Adviser to the Labour Department.
.~ 1558-60. Z

Tetter of Taj Company of Labore to
Maulana Abul Kalam Azad. 1268.

Measures for inereasing coal output. 719+
20.

Money invested by Indians m Burma.
545-46.

Mr. J. J. Ghandy" s address at the Scmnee
Congress. 838, ~

National Planning Committee unrt. and
Post-War mdustnll Teeonltmctlm 837.

Nutrition
838-39.

Outbreak of epidemics in l\hdm,Pmi—
dency. 1 3 > =

Pending  prosecutions concerning Augnn
mgt:lmmbancas. 1801.

Price levels of sgncultural eommodxtxes'
and manufactured goods.

Private ‘boats commandaered
Provinces. 1687, 1804.
Procgdure for admission, chm.ﬁelhon, ﬁc
of Accredited Press Correspondents with
the G of India. 1969 ¥

lll certain




56

- ~

~_INDEX TO THE LEG!SLATIVi ASBEMBLY DEBATES.

Proposed Conference of Dominion Premiers
in London. 1037-38. 2
d increase in pensions of retired
Indnn Civil servants rasxdmg in Britain.
Pm d visit to India “ef_ Mr.
hﬂ.e, an American Journalist. -
Councils. 496-97.
b Refcrance to Mr. Gandhi in the booklet
“India today and tomorrow™. 77L.
Retaliatory measures to colour bar _gnd.l-
tions in Kenya. 1024,
Rush of work at the Imperial Secretariat
“ ;Iaggth -Biock Post - Office;; New Delhi.

Sa];enf gold by Reserve Bank of India.
€9,

Walter
~425.

Shartséﬂ of ¢loth in Ben"al 1918.

. Question re—
Action in respect of Mahatma Gandhx, etc.,
under Ordinance No. III of 1944. 1

Consumers’  goods imported from
United Kingdom. 549-51.
Mazhatma Gandhi’s letter to Miss Slada

regarding Japanese invasion. 87-88,
Manufacture of Afmonium Sulphaﬁe 147
Mrs. Sarojini Naidu's recent letter

gmernmcut of India, Home Department

.

Mrs. Sarojini Naidn's rocent statement in
National Call.

Order served on Mrs.
Lahore Railway Station. 88.

Power. Alcohol Factories. 24.

B i

Madras Presidency.

Show;ge of fuel in
- ma-tage of oﬂ‘;cal:s in Indxfan Army. 595,
= low gocau of building of Indian Army.

Specml allbwancn to British junior married
o officers in India. 1453-54.

Statentent in America by
(o General concerning Mrz,
: fion and death. 955-66.
‘- Tour of Professor A. V.

- Bociety. 1205.

Unmuﬁctor\' catermg at
Shops. 1978,

India’s Agent-
Gandhi’s deten-

Hill of Royal

2~ Various di ¢ ing Vi
District. 1912-13.

Want of a Radio - Station
country. 506,

in -Andhra

“Want of storage facilities for agricultural
—products. 56.
GUPTA, MR. R. R.—
S Demand for supplementary grant in respect
: of “Finance %epa.rl.ment 1651.
Election of —— to the Slandmg Committee
for the Commerce Department. 1027,
Election of —— to the Standing Committee
for the Supply Department. 1699-1700.
- General discussion of the General Budget.
874-76, 879, 941.
Hinde Code, Part IT (Mm)—
Motions to refer fo Joint Committee and to
~ circulate. 1809-1801, 1908.
“Indian Finance Bill—
_ Motion to consider. 1252.56.
- = Indian Income-tax (Amendment) Bill—
. Motion to consider. 1730-34, 1738, 1739.
Consideration of clanses. 1739-40, 1741,
1743, 1871, 1874-75, 1875-76.
Motion to pass. 1885-86. =

. Motion re United Nations Relicf and Re-
5 habilitation

Civilin Grocery |

tions of the Economists Con-
ference.. 24. ~

Research in the meznufacture of paper pulp,
plastics and artificial silk. - 45-46.

Restrictions on celebration of
pendence Day.

ar-time irrigation programme for India.
28-39.

Resolution 7e release of political prisoners.
115. g X

tha Inde-

GWALIOR AND NORTHERN INDIA
TRANSPORT COMPANY—

Question re refasal of permission to — to
run petrol buses between Delhi and
Shahdara-Delbi. 1861.

GWILT, MR. E, L. C.—

Central Excise Bill—
sideration of clauses. 324.

Demand for Suxxplmenhry Grant in respect

of “Waorl m“ﬂf
Traffic Departmem 666. 8
Election- of to the Standing Com-
mittee for the Commerce Department.
~Bleckion of —— to the Standing Committee
for the Food Department.
Elbction of —— to the Sundmg Fimnce
v Committee. 1464

: "Genegal discussion of the General Budget. :

* 914-17.
Indian Coconut Cess Bill—
In!;loho; to !Gfte:x t? Select
1an. Income- A
Motion to refer to Select
Ing‘?ln ‘Meychant Slnppmg
il—

Motion to consider. 776.

Motion to reduce demand for “Dopart.ment
of Industries and Civil Supplies”
supply of Consumer goods as a mieauns ot

anti-inflation, 11.69-7
Agy Qobeilon (Strglomnifien) it
Methods for procuring foodg

Mm to reduce ‘hdommfi for “Ho:lne
D?ﬂmmt" Te of powers under
,g.u of India Anct." and Rules. 1126-

* Protective Duties Continuation Bill—
Motion to consider. 1928,

by Provinces, ete. ass 3
Stocks of newsprint. Laendn s
WantoihghumBmgdmdAmmM

way trains.

Rosoluti 2

oflnu:!or bsidi

mgthmagrmlm-u 747,

Qm‘qu:n Naidu at .

(Amel;dmen-t)'

£ ]
|

~ 4
=4

._‘i
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.
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} :

HABIB, SYED—
Question re illnesp of —— of Lahora.

1342, :
HABIBAR RAHMAN, DR.—
Question re—

Film  producing - licenses  jssucd  in
Provinces. 1751-52.
Salt shortage in Bengal.  1030:

Shortage of salt in Bengal. 424, 550.

HABIBUR-RAHMAN, KHAN BAHADUR/
SHATKH—

~ Election of —— to the Standing Committee
3 for the Civil Defence Branch of the
; Defence Department. - 775.

Election of —— to the Standing Committee
for the Infi i and  Broadeasting
Department. 369,

HAJ COMMITTEE(S)—
Question 7e provincial ——. 121516,
See also “‘Port Haj Committee(s)".

HAJ ENQUIRY REPORT—

See “Report(s)”.

HALDER, MR.—
Question re discharge

of — ufﬁcifn.ing
chief~ chemist

at  Kanchrapara Railway

‘ Workshop. - 46.
HAND-LOOMS— - - ;
Question re cotton textiles produced by
mills and —. 1220-22.
HAND-MADE PAPER—
I See  “Paper”. %
HAPUR—
' Question re— : -
r Absence, of Indian refreshment room at
. . 1699, =
E Agreement of European refreshment room
i at —, 1609,

+ Non-display of Complaint  Book by
[- Manager, European refreshment room
~ at ——.  1608.99, -
: HARASSMENT—
- Question re— =
~—— caused to a passenger at Bareilly by
the Divisional Superintendent, Morad-
. abad: Division. 154-55,
—— of Railway Staff by police. - 649,
-Ezof Supply  Department ‘contractors,

HARBOUR(S)—
emand for grant in respect of “Working
Expenses—Maintenance ~ and working  of
Ferry Steamers and —". 647

-Dernn:xd for'mpn]ementary grant in respect
of “Working Expenses—maintenance and
wargéng of Ferty Steamers and — .
664-65.

HARD COKE— v
Question re vacillating pelicy of Govern-
- ment, regarding supply-of —. 1317,
HARDSHIP(S)—

Question re—

HARIPUR— T
Motion for adjournment re failure to give
protection against mob violence at .

50. &

HEAD CLERK(S)— s

Question 7e raising the grade of _—
Commercial Branch, Divisional Superin-

tendent’s Office, Delhi, and ——,
ant Operating Officer, Simla. 1148-49.
HEADQUARTER(S)— e
Question re 1 com of Indian

" Audit and Accounts Servico officers Gov-
ornment of India ——, Delhi. 1094-95,

Question re—
L2

of checking det tion of
the healfh and stawina of the masses.
1289.
—— of Mrs, Kasturbai Gandhi, 79.

—— of Pandit Jawahar Lal Nehru. 427.
HEDJAZ-—

= :

Election of Members to the Standing Com-
mittee on Pilgrimage to the ——. 44243,
775. e

Motioti to reduce demand for “Depaftment °
of Indian" Overseas” re facilities for
Pilgrimage to —. 1076-78.

Question re banking facilities fo pilgrims to
—= 1915,

HEGDE, SRI, K. B, JINARAJA—

Demand for Supplementary Grant in respect

z “Food Department”.~ 1667. &8,

General discussion of the General Budget.

Geeneral “®iscussion, of the Railway Budget.

Hindu Code, Part I (Marridge)—
Motions to refer to Joint Committee and <
to circulate.—1004-05.
Indian Finance Bill—
Motion to consider. 1503.
Motion for Adjournment re—

Civil Supplies  Commissicner’s order,
refusing supply of rice to South Kanara
District. 1154-55.

Starvation due” to inadequate arrange-
r;anta nf]ur s(iist-;ihntion of foodgraing in”

untwal, South Kanara Districk. 1462,
HENDERSON; MR. WRIGHT— ¥
Question 7e visit of —— to New De]}mi.
490-91. :
HESSTAN— _ :

Question 7¢ American order for —— of
June 1943 364-65. -
High C e s
Charge§, India Office -and —=—

See “India -Office and High Commis-
sioner’s Establishment Charges”,

HIGH COURT(S)}— b
Question 7e desirability of appointing ——
Judges. from the Bar. 1032 P
HIGH SALARIED POSTS—
See “Post(s)"

HLGH SCHOOL(S)—

- ®_ —— of Circle Service Telegraphists in ey
: Delhi.  1685-86.

3 == suffered by fenants in Old Delhi and

A5 Shahdara. 157172, 5

re eleven year course for Delhi

1746-47, ¥cy
See_also “‘School(s)*.

HIGHER GRADE PROMOTION (S)--
See “Promotion(s)”’.

. % HARDWAR— o
E." Question re verification of character of Rail-

HILL. PROFESSOR A. V.— ~

5 wav Coolies at —— and
1607 S

=

Dehra  Dun. ‘

Question 72 tour of —— of Royal Society.
1205, 2 z

s <
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HINDI SECTION—
Question re transfer the —— of the
Bureau of Public Information to Lahore.
425-26.

HINDU(S)—
Question re— 3 5
Inadequate representation of —— in

Ajmer Municipal Committee. 842,
Minimom qualification for recruitment of

—— as lower-grade clerks in the Central

Excises and Salt Revenues, Western

Division. 48.
HINDU CODE, PART II (MARRIAGE)—
See *Bill(s)".

HINDU MAHASABHA—
Motion for adjournment re dispersal of the
; Presidential _procession at Amritsar.

HINDU STAFF—
See “S

, HINDU%TJN TIMES—

Motion for adjournment re— .

Notice served on —— and National

Call not to publish certain statements

* unless passed by Special Press Adviser.
51

Orders assed on National Call and —

by Chief Commissioner of Delhi. 210.
HIS MAJESTYS GOVERNMENT—
Question re absorption by —— of - dollar
credits accruing to India. 771.72.
HISSAR—
Qneltlon e deknhon of Mr. Satyanarayan

HOARDIN(} AND PRO)‘ITEER G ORDI-
NANCE—

See ““Ordihance(s)"".
HOLIDAY(S)—
Question re—
Closed and sectional —— in
Affairs Department, etc.
Desirability of Lord Budha's birthday
being. ohaerved as public —. 1265-
66.

External

— for Jumahdunda not granted 1o
Muslims in Divisional Superintendent’s
Office, Delhi. 1148

—— for Shab-i-Barat—mnot granted to
Muslims on Bengsl and Assam Rail-
* way. 1330, 1679.

Observance of co:umunn\ —— in Supply
Department. >

Wi )%:ho Government of India Press,
ﬁq\f’ lhi, for work om Sunday and
other ——. 1399, :

BOLIDAY ALLOWANCE(B)—— =
See *“Allowance(s)". <
HOME DEPARTMENT—
Demand - for Excess Grant. 334.
Demand for grant, 1115, 1i97.
Demand * for mpplemm(nry grant, 1637
Motion to reduce demand for “—" 7
abuze of Powers under the
India Act and Rules. 111638 B
Queition re Mrs. Sarojini | Naidu's™ recant
letter to Govemmenb of India, —. 87.
HONORARY ADVISE!
OBsut-mn e Employment o{ —— for News-
reel production. ~1986-87.

Defence of

HOSPITAL(S)—

Question re allowances for Sub-Assistant
Snrceons. ete., at. Trwin ——, New
Delhi. 1218.

38,
{ 4

IIOSTEL(S)—— b p o

of
" the Freeland _, Ajmer
HOT WATER—
See “Water”
HOURS. OF WOP.K——
Questiog re cases of mirmgemen! 1 —

from ™

495-96,

for Railway employees nob “covered by
Factories Act. 1757,
HOUSE(S)— -
Question re— e
Dissatisfaction over raqu{smonmg of
private ——. 1 o

Requisitioning of —— by Government_in
Calcutfa. - 75-77.

Requisitioning of
Dacca. 599-600.

HOWRAH—
Question re—

Efficiency test for higher grades in the
Establishment Branch of thie Officc of
Divisional Superintendent, ——. 18%.

Priority loading of foodgrains to —.
96364

by Government in

Reports of re-organisation of the Establish-
ment, Branch of the office of Divisional
Superintendent, ——. 96

Vacancies filled by Non-Muslim ~clerks in
the Establishment Branch of the Office
of the Divisional Superintendent,

1854.
HOWRAH DIVISION—
Qnestion 76—

Bias against Muslim candidates for ponh
of Office Superintendents,
Indian Railway. 961-62.

Establishment Branch Muslim clerks in
~—— fot allowéd to deal with certain

Staff cases. 1854,

Memorial of B Cliss Guavds - “of =—— for
fixation ‘of pay,

Non-employment BF Moslima certain
posts in the Establishment. Office of,

—— FEast Indian Railway.
Preparation of fresh
Guards in —. 1852
Senior B Class Guards in ——, 1852,
Seniority of certain guardn in —, East
TIndian “Railway.
HUR(S)—
Motions for adjonrnment 7e failure of
" Military authorities to prevent dacoity hy
—— in Metho Dero, Sind. 1867-68.
HUTCHINGS, MR. R. H"-- ;
Quo:':h of Oﬁ‘:ﬂ. 75. by. o B ;
estion re statement — e enga
famine. 1415 .
' I
L € 8—

Quesi{on re Scheduled Castes
nomination to ——. 1621

962.
seniority list of -

and thqﬁ-

I. M. S, INDIAN OFFICERS OF—
Qnesticvw& re  dissatisfaction ~among —=.
TLLNESS—
Question re—
~—=zof Dt

Syed Mahmud and 'Mx‘
Vallabhai Patel. - 423.24

of Sardar Nitanjan Singh Talib, a5
Security prisoner, 361. &
—— of Shrimati Parvati Devi. 483,

—— of Syed Habib of Lahore. 1342.
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ILL-TREATMENT—
Quezmon re—
s — metsd out to Governmem. oi India
d 233.

—— meted out to Govemment of India
detenus  detained in the Punjab. 233-
3.

—— meted out to Sardar Sardul Singh
Caveeshar. 360-61.

Representation by Bardar Sardul
Caveeshar against —— meted
him.

IMAM, MR. SAI\ID HAIDER—
Election of —— to_the Standing Committee
for the Supply Department. 1699-1700.
Election 'of —— to the Standing Finance

Committee for Railways. 1464,
IMMIGRATION AGREEMENT—
See ““Agreement(s)”.
IMPFRIAL AGRICULTURAL RESEARCH
INSTITUT
See “\muul(uml Research Institute’”.

Singh
out to

IMPERIAL. COUNCIL OF  AGRICUL-
TURAL RESEARCH—
Demand for grant. 1201,
Demand for Supplementary Grant. 1710.

Question re Sikh stenographers, etc., in the
office of ——. 1919,
IMPERIAL DAIRY DEPARTMENT—
Demand for grant.

Demand for Supplenentary .Grant. 1712,
IMPERTAL ENTOMOLOGIST—
See “Entomologist(s)"”.
TMPERTAL INSTITUTE OF SUGAR
TECHNOLOGY—

*Demand for grant. 1201.
IMPERTAL SECRETARIAT—
Question re—
— Civil L:ocm\ shops. 891-92. .
Rush of work at the —— North Block
Post. Oﬁ‘lw New Delhi. 1855,
See also * Secletarlat(s)"
IMPORT(
Question re—
Arrangement for —— of Egyptiap Cotton.
1755. '

Ban on —— of lenther. etc., to Pishin
District. 1332, 157

Expected ——_ of conanmer goods. _1269.

Facilitating mcrcasad —— of certain
commodities as an  anti- -inflationary
measure.  555-556, X

~—— and ‘- manufacture of ammonium
sulphate, 1335:42,

2 SBE G
1028-29.®

—— of agricultural tractors. 23, 24.

dyes and chemicals ehrough

. British concerns. 1400.

—— of essential - articles from Bnum
1405.

of newsprint and other paper.

ST

IMPROVEMENT TRUST(S)—
Question re buymg and selling of Lmd by
Delhi —.
INCOME(S)—
Question re—
—— and expenditure of Indian Tea Cess
Committee. 1035.26, -27.

—— and expenditure ‘of Shahdara-Delhi

MunlClpahty
—— of certain * Cantonment funds and
King’s  Commissioned  Officers in
Cantonments Department. 1975,
INCOME TAX—
Question re—
Assistant - Inspectors  and Assistant
Kxaminers of. ——, appointed in the
Sind and Bombay Division. 422, 848,

Charge of double school fees in Del.ln on
035,

fathers paying 1
Communal Lamposxhon of the Staff of
p g Assistant  C ? of
——, Amritsar. 1268-69, 1906

Control over Appellate Assistant Commis-
sioners of ——. = 350-60.
D bility' -6

ppointi a  Muslim
Commissioner of —— in the Punjab.
1269.

7 cases taken in appeal in Sind. 415-

Rate of —— for South African Officers,
serving in India. 1617

INCOME-TAX (AMENDMENT) BILL—

See, “‘Indian ——" under *““Bill(s)”

INCOME TAX, APPELLATE ASbISTANT
COMMISSION Ll{ OF—

See “‘Appellate Assistant Commissioner of

lncome Tax”,
INCOMETAX  ASSISTANT - COMMIs-
“Assistant Commissioners of Income

SIONER OF—
tax'l

See
INCOME-TAX; COMMISSIONERS OF—
See “Commissioners of Income-tax™,
INCOME-TAX DEPARTMENT—
Question re—

Biharis .in the ——. 1265, -

Low-salaried ‘clerks leaving —— in Sind,

Questionnaire issued by — to
firms of Auditors. 49.y e

Quota of - Muslims  for appointment as
Officers, etc., on —. 126364

INCOME-TAX OFFICER(S)— -
Question re— .

Alleged bribe to ——, Gaya. 126668,

Demand for raising dearness allowance of
subordinates in 598-99. -

Eligibility of Exammera ete.,
and  Sind for
Examination. 1574,

Proposed class A or class I Service of

in Bombay
appearing fop ——

~—— of farm machinery from America. P T
794.. Unmnﬁrmed — and Inu ector te., i
of quinine, r;telmna‘.i etc. 121415, - Sind. 360. g e
Parmits for —— of paddy or rice for . i 5
owner's use in Calcutta. 1032, T'Yr(‘rf())hm TAX  OFFICERS" = EXAMINA-
Pol‘:cy folr u-s:edof l|cencu% for —— of ‘f’{ “Examination(s)"", 3
- chemicals an Xes. 1‘“‘ 22 >
TMPORTED CONSUMERS' GOODS— e SO BAT: .
Ser “Goods'. —— arrests, éte., in India. 231.
M P’ROVEMI!&':‘S)T : ; —— arrests in Delhi. :
Question 7e for. —— ol icultur Restricti on leb AR e
tics. 1516, . 8. W
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INDIA— Representation by the Soeuty of Regis-
- Election of a member to the Central Com- tered Accountants in Northern ——. 362-

mittee of the Tnbercnlnnu Auocutmn of
1575-76.

Motion for adjournment re—

-

Sale at profit in — of gold purchued in
South Africa by the Umwd Kingdom.
1517.

Special allowance to  British  Junior
married officers in ——. 980-81.
. Question re—
Absorption by His Majesty’s Government
of dollar credits acerning to —— 771
72
Bicycles imported into ——.  726.

Cantonments in —. 1973.74..
Conservation of coal in —. 203.04.
Debt of Burma to —.

Detenus in —, 1457,
Enemy prisoners of war in —, 1617.
Exer.;,rts appointed from outside ——,

Export of &-n1nl manufactured in ——.
1400-01,

Facilities ior exports of British cotton
manufactures to —. - 354-55.

Feeding of their own troops in —— by
the United Nations. 1032-34.
hfl;eeu yanr plln for developmanl of

tormmm .o( Roynl Society in —,
- 120506.

_7 Future status of —— in Regional Councils.
497, 1 >

- Demand for Supplemenbary.

63,

Responsibility for feeding people in war
zones in —. 345-46.

Special allowance to Bnmh Junior
Married Officers in —.

Statement in America by ey Agent
General concerning Mrs. Gandhi’s deten-
tion and death. 1084, 1089, 1001,

Sterhing. at —'s credit. 1457,

Unification of control of ships plying in
coastal trade of ——. 1212,

United States Foreign Economic Admlms-
trator and purchase of commodities in

1402, 1691

War fime irrigation programme for —

38-39.
INDIA’S, AGENT GENERAL—

See “Agent General™.

INDIA OFFICE AND HIG
COMMISSIONER'S ESTABLISHMENT
CHARGES—

Demand for grant. 1199,
rant. 1672
“INDIA TODAY AND TOMORROW”—
Question re reference to Mr. Gandhi in the
booklet ——. 771,
INTITAN(S)—
Motion for adjournment re—
Atrocities - perpetrated on ——. men and
women by traop stationed at Ch-kulm
near Jamshedpoor. 1026.27. °
Question re—
Action for removal of restrictions on entry

of —— into the United States of
Amunca. 497, e = =
of — to A

038,
Gold sold iz — by British and A
Governments. 1458,
Ing;pendence Day arrests, etc, in —,
1,

—'s Membelahxp of League of Nations.
1562-63; 2

——'s, representatives and the. United
Nations  Relief and  Rehabilitation
Agreement. 542,

Manufactire of for

Opium  alkaloids

medicinal preparations in — 15

Negotiations _between —— and  United
States of America regarding Lease-Lend
agreement. 1748,

- Newsprint, _etc:, imported from abroad
‘and nfactnrnd in —. 726,

Paper “exported from ——, 1563.

Post-war " development of -civil aviation in

39-40.

Pont—wnr sovereignty of air ports built in
—— by Foreign Governments. 487.89.
Proposed visit to of Mr. Walter
White, .an American Journalist. = 425.
Provision for appeals on entitlement jssues
8%%1 dependents of defence forces of ——.

Purchasing gold for sale in ——,

Rate of Tncome-tix for South
Officers, serving in ——. 1617,

Regulation of trade between — thi
- Middle Eastern Countries. 351. 53"& .

Rejection of Canadian Government’s offar
of wheat to —. 200,

Renatriation of Ttalian prisoners in —

;ruui wastage of food at prisoners’ campu

African

- Tndian Aircraft (’Amendment) Bill—

)849

Appointment of Nom- s Gmtmﬂer
of raw materials. 1400.

Colour prejudice in the Union of South

Africa as regards Municipal Franchise »

of ——. 1208
Disabilities and restrictions nﬂec'.mg —
in -the United States of America. - 142,

Discrimination between —— and Anglo-
Indian apprentices at Jamalpur Work-
shop. 790, 1575,

Export surplus. smcg freezing of dollar
resources in hands.  1002-93.

Franchise of —— in British Columbia.

« 1025,

Grievances of —— i South Mrica, 22,
— in Burma, Malaya tes, etc. 5.

—— shot in police firing “in  Mauritias.

Tnterviews' of Sir Shafaat Ahmad Khar®

with Field Marshal Smuts regarding
status of —— in South Africa. 193-94.

Money invested by ——. in Burma. 545-
46.

Progecution of —— in the United King-
dom under the National Service Aet.
426, 559,

Steps_taken to help —— and Non- — . _

orphan refugees. 1740, =
The American Exclusion Act and its -
éffects on ——. 142,

Statement. (Laid on the Table) re review of “4

important events re —— in different parts
of the British Empire,

_ See “Billia)"",

-

o 59




>

INDEX TO THE LEGISLATIVE ASSEMBLY DEBATES 61

INDIAN ARMY--
See “Army(ies)”.

INDIAN ~ AUDIT AND ACCOUNTS
SERVICE—

Question re bringing of Sikh~—— officers to
Government of India Offices. 1261-62.
INDIAN - AUDIT AND ACCOUNTS

SERVICE OFFICERS— :-

See “Officer(s)”.
Indian Bar Councils and Legal® Practitioners
(Amendment) Bill—
. See “Bilk(s)”.  ~
INDIAN CHAMBER OF COMMERCE—
See “Chamber(s) of Commerce”.
T'\J’DI AN CIVIL SERVANT(S)—-

- re ions of
| retited —— T residing . in Bntam 892.
bf INDIAN COCONUT CESS BILL—

See “Bill(s)"".

"INDIAN COFFEE OESS COMMITTEE—
See “Committee(s)".
INDIAN COMMISSIONED
OFFICERS—
See “Officer(s)”.
INDTAN COMPANTES
BILL—
See “Bill(s)”".

INDIAN COTTON GOODS—
See “Cotton Goods".
P- TNDIAN CRIMINAL LAW—
1 Spa Criminal Taw’.
INDIAN DINING OAR SERVICE—
See “Dining Car Service',
INDI \V EVACUEE(S)—
& See “Evacuena(s)”.
"~ INDIAN FINANCE BILL—
See “Bill(s)”.
INDTAN FIRMS OF ATUDITORS—
See ““Auditor(s), Indian Firms of—",
INDIAN FOOD SITUATION—
See “Food Situation”’.
& INDIAN HIGH SOHOOL—
See ““School(s)"”
- I\’Tl);lv INCOME-TAX (AMENDMENT)
] See “Bill(s)".
INDIAN INDUSTRIES—
See “Industrv(ies)”.
INDIAN INDUSTRIALISTS—
E See “Tndustrialist(s)"”.
3 INDIAN INSTITUTE OF INTERNA-
p TIONAT, AFFATRS— i
Motion -for adjonrnment re inclusion of
grant to the —— under External Affairs
Dvmmment erpeudthlre 904-05.

894,
I’VDIAN JDUBNAL OF ENTOMOLOGY—
Question re  Imperial Entomologist and
editing of the —. 841
INDIAN LABOUR—
See “Labour”.
INDIAN TABOUR FEDERATION—- =

MARRIED

(AMENDMENT)

v

See “Land Force(s)".

"' TNDIAN LANGU AGES SECTTON=—

Quéstion re complaints against the hehaviour
b of the Suverintendent of —— of the
< PBureau of Public Information. 422-23

INDIAN MEDICAL DEPABTMENT——
Qnahon re—

(British Cadre) 1%&89

Grievances of Warrant  Officers, —

given Emergency Commissions. 1890.
INDIAN MEDICAL SERVICE, DIRED.
‘TOR GENERAL—

‘h——-

See “Director General, Indian Medical
Service”, L
INDIAN MERCHANT SHIPPING
(AMENDMENT) BILL—

See ““Bill(s)’’.

INDIAN MILITARY NURSING SER-
VICE—
Ql;esa(;‘ion re Anglo-Indians, etc., in the —

INDIAN NATIONAL FLAG—
See “Flag(s)”.
INDIAN NAVY—
See **Na
INDIAN NEWS PARADE
Question re officers in charge of the -

1986.
INDIAN NURSE(S)—
See ““Nurse(s)”.
INDIAN OFFICHRS OF I. M.'S.— o
See “I. M. 8., Indian Officers of—"".
INDIAN DRDER(S)-—
See “Order(s)”.

| INDIAN PENAL CODE—

Question re trials of State Railways ltaﬂ
under section 161, 153.
INDIAN PENAL CODE (AMENDMENT)
BILL—

See “Bill(s). ’
INDIAN- PERSONNEL—

See “‘Personnel”

. INDIAN POSTS 'AND TELEGBAPHS DE-

PARTMENT—
Demand for snpplemenhrv grant.~ 1634-36.
INDIAN POST; RAPHS DE-

ND
PARTMENT (INOLUDING WORKING
EXPENSES]
Demand for grant. 1197,

INDIAN POgTS AND 'I_'ELEGRAPHb
- DEPARTMENT—WORKING EX-
PENSES—

Demand for Excess Grant in respect of —.

335.
INDIAN POSTS AND TELEGRAPHS—
(NOT MET FROM REVENUE)}—
Demand for grant, 1204.
INDTAN - POSTS AND TELEG!
STORES SUSPENSE (NOT M’ET FRO
REVENUE)—
Dem.\nd for grant. 1204.
mand for Supplemenhry grant, Im
I'\DI AN PBOPAGAN
See P ?
IVDIA\I RA LWAY(S)—
See “Railway(s)”.
INDIAN- RATLWAY
ASSOCIATION—(-)
See ““Association(s)’’. *
INDIAN REFB.ESHMENT ROOM(B)—
See “Refreshment Room(s)"”.
INDIAN REGISTER—
Queshon re vommandeering of ships on tho

724
INDIAN SCIENCE RESEARCH INSTI-
TUTE— s

CONFERENCE

Question ra—— 837.~

TR AN
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INDIAN SEAMEN—

) Sea. “Beanien™; *

INDIAN SHIPPING—
See ““Shipping”.

INDIAN SOLDIER(S)— .
“See “‘Soldier(s)”’. -

INDIAN SOLDIERS' BOARD—
Question re meetings of the ——, 22627,
INDIAN STATES—

See “State(s)"”.

INDIAN STATES (PROTECTION
AGAINST DISAFFECTION) (AMEND-
MENT) BILL— .

See “Bill(s)".

INDIAN TEA CESS COMMITTEE—
See “Committee(s)’’.
* INDIAN TOWN(S)—
. See “Town(s)”,
INDIAN TROOPS—
See “Troop(s)”. .
“INDIAN UNIT(S)—
Question re procedure for redress of grievan-
ces of —. 1461.
INDIAN WOMEN—
See ‘_‘Woma,l(an)'ﬂ
INDIANS OVERSEAS DEPARTMENT—
Question re Captain A. W. T, Webb of —.
1209-10.

See also *‘Department of Indians Overseas’ .
INBOBURMA IMMIGRATION AGREE-
MENT— i

See *“Agreement(s)’’.
INDUSTRIAL RECONSTRUCTION—
Question re National Planning  Committee
Report and Post War ——. 837,
INDUSTRIAL RESEARCH, . SCIENTIFIC
AND—

U
~See “Scientific and Industrial Research™.
INDUSTRIALIST(S)

Question 7e proposed visit of leading Indian
—— to the Utfited Kingdom. 279:80,
INDUSTRY(IES)— .
Demand for Excess Grant in respeet of ——.

Demand for grant 1201
Demand. for Supplementary Ggant. 1710,
Question re—
Communication from Indian Chamber of
C y Caleutta, regarding expan-
sion ete., of non-Indian —. 600-01.
of coal acting as purchasing
agent for . 1143,
Hand-made paper ——. 1206.08.
< Inadequate coal supply to —= unconnect-
ed with war. -95,
Reduction in supply of kefosene oil to
Glass Bangle ——, Firozabad. 121819,
INDUSTRIES AND CIVIL SUPPLIES,
DEPARTMENT OP—
See “Department of Industries and Civil

Supplies”. .
INDUS%RY(IES), SUPERINTEN‘DE){T OF

See “Superintendent of Tndustry(ies)”,

INEFFICIENCY— 3 £
Question 7e commission to senquire into
alleged —— of Archmological officers,

INFERIOR SERVANT(S)—
Question r¢ maximum age for —— gor
romotion to subordinate posts on North
estern Railway. 1149-50.
See also "Servantfl)".

INFERIOR SERVICE—
Question. re 1 p tage p
or promotions from — to subordinate
service on Railways. 1149,
INFLATION— 2
Motion to reduce Demand for ““De; artment
of  Industries and  Civil Supplies’’—re
supply of Consumer goods as a means

of anti 1155-72. 117277,

Question re facilitating increased Jmport of
certain dities as an anti-inflati i
measure. 555-56.

INFORMATION AND BROADCASTING
DEPARTMENT—

Election of members to the Standing™Com-
mittee for the —. 235, A .
Qugstion re relationship between the —— and

the ‘‘Information Films of Indin’.—1887-

88, %
See also “Department of Information and
Broadeasting”.
INFORMATION FILMS OF INDIA—
Question re relationship between the Infor-
mation and Broadcasting Department and
the —. 1987-88.

INFORMATION OFFICER, ADDITIONAL
DEPUTY PRINCIPAL-

Question r¢ pa 431.
NFORM / >
Question re working of the — regarding -
food situation in Bengal. 81
INLAND WATER TRANSPORT—
» See “Water Transport”.
INSECURITY— _ -
Question 76 —— inrcertain trains on North
Western Railway. 33-34. .
INSKIP, MR A. C— ~
Election of — to the Standing Committee

for roads. 905
INDIAN FINANCE BILL—

Motion to consider. 1244. .

Motion to reduce demand for “Department
of Industries and Civil Supplies’—re
Supply of consumer ‘goods as a means of
anti-inflation. 1155-58, 1160, 1177,

Oath of Office. 1.

Question re egenh'nl foodstufis for manual

INSPECTING ASSTSTANT COMMISSION

l;z{i OF INCOME-TAX— N e

: (. composition of the
staff of ——, Amritsar. 1268-69, 1996.
INSPECTION(S)—

Question re— 5

Discretion -to Registfars of Joint Stock

Companies to refuse R | LV

‘accounts of certain undertakings. 1402-
03,

—— of certain railway stations in Morada-
bad Division by the Commercial Superin-
tendent and the Assistant . Superinten-
dent. 368, et

INSPECTOR(S)— i i
Question re— > -

Assistant —— and Assistant Examiners
of Income-tax, appomted in the Sind and
Bombay Division. 422, 848,

N6

& NP

v "
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Bengalee —— in the office of the Concilia-
tmn Officer (Railways) and Supurvmir of
Railway Labour.

Departmenml examination fo: Posts of

—— ete., of Post Offices. 1681-82.

Deputy Dlrec_lms, Senior  Regional —,
Regional and Technical —. 207

Duties of Special Ticket Examiners and
Gs?up —— on North Western Railway.
1

ootk elc‘ on North Western Rail-
way. 652,

. Percentage “of )[usllm —— in Sind and
Baluchistan Postal Circle. 1850-51.

Rationing Officers and —.

Salaries of graduates recruited as Wireless
License . 1683-84.

Scales of pay, etc. of Group —— und
Divisional —— of Special Ticket Exami-
ners on: North Western Railway. 154.

Scales of pay of Special Ticket Examiners
and Group —— on  North Western
Railway. 154,

Selection of candidates for appointment as

, ete., of Post Offices, in the Punjab
and N. W.oF. P, ¢ircle. 1

Unconfirmed Income-Tax Officers and —,

etc., in Sind. 360.
INSPECTOR(S) OF RAILWAY LABOUR—
Question re—
Depressod class appointments of ——. 25-

25.
I\SPECTOR(S) OF WORKS—

Question re direct recruitment of —— on

North Western Railway. 655-56.
INSTITUTE(S)

Quaﬂuon re All-Tndia Railway Routine —,

Delhi. 847-48
INSTITUTE OF ACTUARIES—

Question re status und position of Associates

of —. 1
S lRl C H\t. (lFl-T(I'Rq—

Officer{s)”".
I\IS’IRUCTION(S)——

Question re — for

embezzlements servants. 977.
INSUR A‘IC‘E (AM]%NDME\?YT) BILL—
See *‘Bill(s)™”
INSURANCE CO\!PA\ZY(IES)——

Question 7¢ - applying for raising of shars

' “capital. 1226, 1455.

INSL’RA\'CD RULES— %

See” “Rale(s)".

INTELLIG! NCE BUREAU, CE\’I’R.\L«-—

See “Central Tntelligence Bmonu

INTEREST(S)

Motion to reduce ])emmul for “Department
of Tabour'’—re¢ Government policy in
_dealing with questions affecting the —
"ot Tndian. thonr 117391 :

INTEREST ¢

Demand for t 648.

Demand for supnlemcnhl;y b,

INTEREST-FREE ADV\}\

Demand for grant —,

Demand  for snppk-mantary gmnb. 1719.

Interest on debt and other nhhgahons 4ind
veduction or avoidance of deht.

Demnnd for grant. 1197, °
Demand for supplementary grant. 1636-37.

INTERMEDIATB CLASS— -
ion re Passes for staff appointed
_after 1928 on East Tndian Railway. 1696.

prmenlmn, ete, of

INTERMEDIATE GOLLEQF—
See ““College(s)"".
I\YTED\IEDIATE GRADE—

See “Grade(s)’ -

I\TERMEDIATE STATION(S)—

Question re picking up of family by Railway
employees or vice-versa at —— under
North Western Railway pass rules. 871-
2

7
INTERMEDIA I'E STUDENT(S)—
See “Student(s)":
I\TLRMI'ITE\T WORKER(8)—
See “Worker(s)"'=

INTERNATIQNAL AFFAIRS, INDIAN
INSTI’I’UTE OF—
See . “Indian Institute of International

Affairs™.
INTERV [FW(S)—
Question re — of Sir Shafaat Ahmad Khan -
with Field Marshal Smuts r(-gardlng status
of Indians in South: Africa. 183-94.
INVESTIGATION(S)—
Question re > for secwil\g fuel economy
by Railways. 793. 5 -

IR/ \\A
Question “re export of tea to — by land.
1914-15.
IRON—
Quemmn re —— and steel released for
vilian use. 1753-54. .
mREGULARTTY( IES)—

Question re reported under payment of
anex Act agamst East Indian Railway.

ATION DEPARTMENT(S)—

stion re re-employment of Mr. Amar
Nath Overseer, Punjab after convic-
i 2

(INCLUDING WORKING

X .\':\\'IG.\TION. EMBANK-

Demand for grant.

EMBANK-

1197,
IRRIGATION, NA\IG»\TTON
MENT AND DRAINAGE WORKS—
Demands for Supplementary Grants. 1634,
IRRIGATION PROGRAMME—

Question re war time for India. 38-39.
IRWIN HOSPITAL—

See ‘“Hospital(s)'".
IRWIN ROAD—

Question re closing of arches between qw-‘

ters on , New Delhi: 1614,
ISHAPORE—
Question re Sikhs in certain cadres at

‘rgluumhon Factories .at ——; ‘etc.
1151-52.
ISMATEL ALIKHAN, KUNWER HAJEE—
Motion re election of Membiers to the lhnd-
ing Finance Committee. 1
ISMAIL KHAN, HAJEE CHOWDHUR‘I
.\IUHAMMAD—'—
Election of —— to the Central Advisory
Council for Railways. 1689.
Election of — to _the Standing Committee
for roads.
Blection of —=, to the Standin Committee
for the Food Departmml 5
Question re—-
" Accidents to travelling
Delhi and Ghaziabad.
Catering arrangements for  loeal traﬁc
between stations a few miles apart.
1691-92.

bhc betwe«n
o1,

BEITH WA

i
]
:
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Clerical staff in Personnel and Administra- | JAILS AND CONVICT SET’IPZEMENTS—-

tive Offices of Bengal and Assam Rail- Demand for nt ——. 1199,

way. 1853, = N Demand for Supplementary Grant — .
Consolidated or permanent iravelling allow- 1673, 04, ~-

ance to Ticket Examinefs~ on certain | JAIL(S), CENTRAL— ™
. Railways. 878. 2 2 See ““Central Jail."”
Departure times of North Western Rail- | JATPRAKASH NARAYAN-- .

way Coiching Express. 1692. Question re * detention  of under 2
Difference in pay of ~Personal - Assistants Bengal Regulation of 1818. % p

on North Western Railway. 978.79., JAMALPUR— ;
Electric mistry wirem.ewr of Quetta Division Question re— .

released from service. 978.
Employees promoted to. Station Masters’
grade on North Western Railway. 1677,
Expenditure on Electric Torches for Ticket
Checking Staffi on East Indian and
North Western Railways. 1693.
Harassment to public due to non-supply
of wagons for permitted articles. 979,
Increase in pay and dearness allowance for
Non-Gazetted railwiy servants. 1693,

In!di’;;x Railway Conference Association:

Instructions {8 prevention, etc., of em-

_bezzlements by Railway servants. 977.

Non-y of I tion for booked

luggage under certain Military Warrant
from Talmaniv Hat to Delhi-Shahdara:
979, 1692.

s Non-payment of officiating allowance to
certain Special Ticket Examiners on
North Western Railway. 977.78.

.Non-posting of Muslims in E, I. (B) Sec-
tion of the ‘Personnel Branch, Bengal
and Assam Railway. 1853,

- Porsons arvested for theft of electric bulbs
fron. rolling stock. 1693.
Posts creaf to meef increased passenger
» ic on State Railways. 1692,
Recruitment of inferior staff in Engineer-
ing and Mechanical Departments of
East Indian Railway. 1853.
Resumption of Tndian Dining Car Service
on Bxpress Trains. 978.
Sections on North Western Railway served
" by Rail Motor Cars. 1692,
Staff engaged in Construction Department,
Bonglfaand Assam Railway.. 1853.
Steps for relieving overerowding in trains
1683.

Watchmen on Bengal and Assam Railway.

. 1853. :
ITALIAN PRISONER(S)—
See_ ““Prisoner(s)"".

J. G MAAND P—
Question re—
Juma prayers in office compound of —
Lohore, 901 7 -
Non-Muslim Superintendents punished by
—— Lahore. 901
Promotions from routine to clerical Igndc
in the office of —— Tahore. 901.
- JAIL(S)—
Question re—

Delhi detenus detained in Punjab —— .
206.*

Detenus and political conviets in"— .
1081-82. >

8'nd Ass-embly thembers in ——. 83-84.
Treatment meted ont to Delhi De‘enus in
Punjab —. 49.7

JAMES, SIR F, E—
Central Excise Bill—

Indian Coconut Cess Bill—

Motion to reduce Demand for—-

Discrimination between Indian and Anglo-
Indian- apprentices at —— Works op
790, 1575.

Recruitment to Lower Gazetted Service at
QF— and Moghulpura Waorkshops. 788-

Scales of pay for ceftain -‘cz~a;¥srenticel ‘1
of —— Technical School. 1675,

Special class apprentices at —— ‘Workshop. 1
790.

Consideration of clauses —— 319, 320.
Demands for supplementary granfs in
respect of —— Appropriation to Depre-
ciation Fund. 67{%2

Working Expenses —— Txpenses  of
Electrical Department. 669-70.

Working Expenses Maintenance and -
Working of  Ferry Steamers and
Harbours. 664,

Election of —— to the Delhi University
Court. 211, i

‘Election of — to_the Defence Consulta- s
tive Committee. 1411 =

Election of to the Standing Com "

= I

mittee on Emigration. 436.

Election of — to the Standing Finance
Commi : acf.

Indian Aircraft (Amendment) Bill— 3

Motion to consider —— 468, 471-74, 479.

Motion to-refer to Select Committee. 220-
21 X

Motion to consider. 811, 812. 2
Indian Companies (Amendment) Bill—
* Motion to consider , 457,
Consideration of clauses. 458.
Indian Finance Bill—
Motion  to  consider. 1275, 1280,
1291-1300, 1348, ;
Indian Income-Tax (Amendment) Bill— =
Motion to refer to Select Committee. g
804,806 c s

Motion 7¢ United Nations" Relief and
Rehabilitation  Administration  Agree- -
ment. - 1943.45.

“Department of Industries and Civil*
Supplies re sapply of er s .
as a means of aunti-inflation. 1162, -
1168, 1175.

“‘Executive Council”” re—no confidence in
the Government.* 990, 993, 1000-03.

)y 3

“Finance D Té _appoi
of O for scrutinising Goye o
ment  expenditure and - “suggesting .-
economies, 1 , 1070

“Miscellaneons” re War Reconstrnc- ==
tion with wspecial reference to the
scheduled castes. 1113, =3
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Extension of Com

. to all lewny mployees. 589.

Fi of with
apecml reference to Post- Wnr Develop-
ments. _563.86, 572, 574.

Non-representation of Bchednled Clstes in
Railway Services. 578,

Question re—

Accommodation for women Government
servants, X

Coal position. 205-07.

Complaints forwarded to the Delhi

Administration under the Hoarding and
Profiteering Ordinance. 350-51.

Deaths in Bengnl in 1943, 1089-40.

Extension of medical relief services’ in
Bengal. 722-23.

Provision for appeals on entitlement issuds
for dependents of defence forces of
India. 80-8L

Responsibility for supplying nccumte infor-
mation to Secrétary of State on Indian
food situation. 542-44.

Scheme for establishment of Central Nur-
sing Council. 9.

\ho(r}(g??gc of potatoes and eggs in mlgms

Steps taken by military authorities to
economise in foodstuffs. 77-

Trade marks legislation, in Indian Statps
195,

Question (supplementary) re—

Burma reconstruction conference to bé
$nvened by the Burma Government.

Mg:gy invested by Indians ih Burma.

Qualifications and duties of Coal Commis-
sioner. ~499

Regulation of trade between India and the
Middle Eastern Countries. 3

Report on education by Bducational Advi-
ser to the Government of India. 1401

Provident Fund |

Election of —— to the Standing Finance
Commmee 1464.
i ion of the Rail Bndget.

383 4(!3 409.
Indian Companies {Amendment) B\ll—
olotion to consider ——. 449.51, 452.
Coqrgeldemnm of clanses. _ 459, =

Indian Finance Bill—

Motion to consider. 1247, 1251, 1273, 1304,
1305, 1418, 1421, 1439, 1494, 1495 1497,
1498 ,150103 l518-26 1612. .

Motion for leave to introduce —— in the
form  recommended by E. the
Governor -General. 1629,

Indian Income-tax (Amendment) Bill—

Motion to Consider. 1722, 1725, 1726-28,

1736, 1737, 1738.

Motion for adjournment injustice to Muslims
in Bihar in the matter of grant of sugar
licences. 1837, 1838.

Motion re election of Members to the Stand-
ing Finance Committee. 1

Motion to reduce demand fur—

‘‘Appropriation to Reserve™ e enhancement
of Passenger Fares. 504 513-15, 518

“Executive Council” n no confidence in the
Government. 1004, 1013-15.

“Finance Department® re appointment of
Committee for scrutinising Government ex-

pondltnre and  suggesting  economies.
1047-49.  1060.
“Home Department . re_abuse of Powers. |

under the Defence of India Act and Rules.
1121, 1130.

“Rndwnv Board" 7e—
Extension of Compulsory Provident Fund

to all Railway Employees 589:580.
Extensions to super T
631-33, 636.

Financial position of  Railways with

special reference to Poanr Develop-
ments.

Statements by Secrefary of State on Indian
food s\tuatmn 197. i M%avg: ie"d ”g‘;;“ allownnce to railway
e release of p RELSOnOS: \It})grepresenmtmn of Scheduled Castes in
ilway Services. 2
JAMSHEDPOOR— + A Reaoluhon re refoms Committee for
Motion fodr w;!;d‘ f:l < 1779, 1784.85.
= trated on an_men - any en
B ;s s JHADEY, MR. n (}—

troop stationed at Chakulia near —
192627, 1997, 2014,

JAPAN—
Question re ’s  psychological warfare.
721-22, 99. r
JAPANESE ATR ATTACKS—
Question 7o on Indian towns. 230.

JAPANESE INVASION—
Question 7¢ Mahatma Gandhi's letter to Miss
Slade regarding — . 87-88. >
JEHANGIR, SIR COWASJEE—-
Central Excise Bill— ?
Consldex’ahon of clanses 242,
, 261, 273, 274, 275, 318-20.
Consideration of "the ngort of the Public

Question re qualifications of ——, Concilia-
tion Officer (Railways) und Supervm o=
Railway Labour.

JHARTA JHANGATE—

Motion for adjournment dismantling of Gourl-

% Mohanganj Railway line.
JODHPUR RATLWAY—

See “Railway(s)”

JOGENDRA SINGH, THE HONOURABLE
SIR— S

Tndian Coconut Cess Bill—
Motion to consider. 811.
JOINT STOCK COMPANTES—

Demand for grant. 1202,

) Acm:lmha Cé"““““if‘ ?In:‘ Sﬁ Sit of Demand for Supplementary Grant. 1712.

De"f'ﬁimfé’.ic P i e JOINT STOCK COMPANTES), RSGIS.
fi‘ dfors supp saiiary grmb Ancyerpech Su “Regutrar(s of Joint Stock Compa-

Appropristion to Depreciati Fund. 672- - >

_74. JOSHI. MR. — .

Tinance Denartment. 1645.46. Appointment. —— to the Committee on

Food Department. 1663-64. Petitions. 54. t 2
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Central Excise Bill—
Motion to Consider. 240,
Consideration of clauses —— _321.
Demands for snpplemcnury grants in res-

pect of —-ApmrmﬁmJo Deprecia-
tion Fund. J! g e

Food Department —— 1665.
Miscellaneous Departments— .1720-21,

HElection of — to the Defence Consultative
Committee. 1409-11.

Election of —— to the Standing Committee
for the Labour Department. 1464,
Election of — to the Standing Committee

on Emigration. 436,
General discussion of the General Budget.
, 887, -820, 940.
General discussion of the leway Budge?.
96, 307, 399, 410,

Hindu Code, Part IT (\]nrnage)—

Motion to refer to Joint Committee and
to circulate. 818, 822, 1890.

Indian Coconut Cess Bill—

Motion to refer to Select Committee — .
218-19, 221, 222,

Indian (‘ompamu (Amendment) Bill—
Consideration of clauses.

Indian Finance Bill—

otion to consider.

1242 1250, 1252, 1274,
1541,

1209, 1428, 1502,
Indian Penal  Code (Amendmenl) Bill
(Amendment of Sections 497 and 498)—.
Motion to.refer to Select Commm.ee 157,

158, 159, 168, 169.

Motion for adjournment re— X

Lifting of ban on employment bf women
on underground work in coal mines. 93,
121-23, 127, 129

Order preventing railway travel for attend-

ing the All-India Kisan Conference at

Bezwn 660, 680-82, 687, 693.

Order served —on Mrs, Sarojini Naidu
directing her not to participate in public
meetings, ete. 60-61.

Motion re—

Election of Members to the Standing Com-
mittee for the Information and Broad-
casting Department, 235

Election of Members to the Standmg Finance
Committee. 1220.30.

United Nations Relief amd Rehabilitation
Administration Agreement. = 1946.47,

Molmn fo reduce demand for— .

“*Appropriation to- Reserve” re Bnhance-

ment of Passenger fares. 514,

"Depnrlmenl of Industries and Civil
Supplies” re supply of consumer goods
as a - means of anti-inflation 1158-59,
1163 1176.

Department of TLahowm”

» policy in dealing with

~

re. \Govnmment
* Sy

“Mucallnneon-" 7e Post War Reconstruo-
tion with special reference to the scho-
dued castes, uo(woa 1110, 1113

“Railway Board'" 7

Ex!evzlxlouRofl (‘om%ul;sm’ Provident Fund
to allway Employees. 585.86,
588, 590.y s

aupemnnualed pearsonnel.

Extrn’sions’ to
624.

Financial position of Rnllways with special
g;ioreme to  Post-War Developments,

Meagre dearness * allowance
workers,—611-12.

Non-representation of Sc.hednll-d (‘nstax in
Railway Services.

Stoppage of large
trains. 640.

Question re—

_\pphcnuon of State Railway rules to Oudh
and Tirhut Railway. 1345,

Coal supply to the Glass Bangle Industry,
Firozabad. 1153,

Conditions of service of Oudh and Tirhut
Railway employees. ~1344. 3

Dearness  allowance sanctioned for emp-
loyees of the Central Government, .435.

Dearness allowances for inferior servants.
434

to milwuy

numlmr of pusenger

Disbursement of *fines fund on Oudh and
Firhut Railway, 1345
Non-payment of extra duty
Bombay Circle Railway

staff. 501

Posting of un-paid probationers as Guards,
etc.t on Oudh and . Tirhut Railway.
1345.

allowance to
Mail  Service

Reduction in supply of kerosene oil to
Glass  Bangle Industry, Firozabad.
1218-19.

Representations for. revision
allowance rates. 434,

Supply of foad
in the Posts and Telegmphs Depqrhnent
501-02.

of dearness

Treafment meted out to Delhi detenus in
Punjab Jails,

Want of wagons for (mmporL of Glass
Bangles from. Firozabad. 1153-54.

Question (Supplementary) re—

Accommodation for women Government
servants, 283

Amendments to.the New Delhi Rent Cont-
rol Order. 658

A Officers employed on  Rail
hist of Indi 'msl Law  to

Applicahility n m nal Law
}:\menmm tmops - in Tndia.

1178-81.

*‘Department of Posts and Air re need for
substantial increase of Dearness Allow-
ancJ

Encntwe Council”® e no confidence in

vernment. 985, 996.

"Fmancn Department” re appointment of
Committee for serutinising  Government
expenditure and snggeshng economies,

the interests of Indian Labour.
1191,

‘, ““Home Depnrtment" re abuse of Powers

under the Defence of India Act and |
1118-20.

Bules

& of Brigadier Wheeler as
Director-General of Archeology. 348

Coal posifion. 207.

Commission to enquire into alleged ineffici-
ency of Archmological officers.

Contract for-cash and pay wn\'k on Nor!h
Wesfern Railway. 652

Detention of certain Slkh workers.s 1087,
1088,

o

rDeve]op'nent Officers for :volvmg post-war
reconstruction plans. 541

Directives issued to Benqnl Government. for
coping with famine in Bengal. 13

Enployment _of women for underground
work in collieries. 1745, -

.

.
e
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o1

Enquiry into causes of Bengal famin
in Indi

Feeding of their own ti i

_the United Nations. r?g n

Introduction of women labour in coal

_ mines. it

Labour unrest in Karachi Port Trust.
1680, 1861.

Liondon speeches of Messrs. Bhole and
Ghiasnddin. 85.

Lower wages, etc., of Indian seamen
employed on British-owned ships. 193.

Measures for increasing coal output. 719.

Monopoly for purchasing wool to -Shiamji
Mal of Amritsar. 145.

Post War sovereignty of air ports buily in
India by Foreign Governments.

Proposed visit of leading Indian industria-
lists to the United nl%ingdonL 280.

Report on education by Educational
lAdg‘{i“r to the Government of India

Question (Supply) re—
Re-print of the pamphlet **Seientific
Education and Research in Relation to
National Welfare””. 1402, -
Responsibility for supplying accurate in-
formation to Secretury of State on Indian
food situation. 543, 544.
Review of cases of detained Sind M.L.A's.
ete. e
Review of the cases of detenus. 87
Rules to enforce Reciproci Act. 8.
_ Scheme of educational by the Educational

Adviser to the Government of India.
1300.
Statement by Mr.
famine. 5
Statement- on famine conditions in Bengal.

Hutchings 7¢ Bengal

Statéments hy Secretary of State on Indian
food situation. 197, 188
Steps for building up of
grains reserve, ete. 17
Resolution re—
Floatation of loan
agriculturists. 747,
Reforms Committee
1760, *1768-69.
Release of political prisoners. 98101, «
Statement of business by the Honourable
Sir- Sultan Ahmed. 1518.
JOURNALIST(S)— >
Question re proposed visit to Tndia of
Mr. Walter White, an American —. 425

"Central Food-

subsidizing the

761,

for

“for Baluchistan.

JUDGE(S)—
Question 7e desirability of appointing High
Court —— from the Bar. 1032,
JULLUNDUR— ke X

Question re placing certain barracks out of
Lounds for Personnel of Transportation
Training Centre, —— . 1, Z

JULLUNDUR CANTONMENT—

Question re— '

JUMA MASJID— ;

Question re taking of . charge from the
gdagglg-ing Committees of the — eto.

JUMA MASJID AREA—
Question 7¢ filth deposit nuisance and obs-
truction of road to Post Office in — »

Delhi. 1756.
JUMA MASJID DISPENSARY—
See—‘‘Dispensary(ies)”’ —— 1306,
JUMA PRAYERS—
Question 7é
3G MK
Jumat-ul Wida—
Question re holiday for —— not granted to
“Muslims in. Divisonal Superintendent’s’
Office, Delhi. 1148.
JUMNA VALLEY ELECTRICITY COM-
PANY— 3 > ¥

in office compound of
and P., Lahore.” 901

See “*Companyties.)”
JUNAID, DR. M. M.—

Oath of Office. 1911
JUNCTION(S)— A
Question r¢ duties, etc., of waiting room-
bearers at —— Stations on East Indian
Railway. 1687.
JURISDICTION—
Question re —— for purchase of Aman crop

of the four chief agents in Bengal. 557.
JUSTICE, ADMINISTRATION OF—
See “*Administration of Justice!’.
JUTE— .
Questidn re Conference held for fixation of
acreage for —— cultivation. 552-53.

K

KAILASH BIHARI LALL, MR—
Demands for Supplementary Grants in  res-

ect of— .
Department _of  Industries and  Civil
Supplies. 1657:

Finance Department. 1646-48; 1654. -
Election of to the Standing Committee
for the Posts and Air Department.
Election of —— to_the Standing Finance
Com.mittee for Railways. 1
Hindu (%de, Part IT (marriage}—
Motion to refer to Joint Committee and
“to circulate. . 5y
Indian Penal Code (Amendmient) il
{Amendment of Sections 497 and 498)-
Motion to refer to Select Committet. 167-

68.
Motion for adjournment re disappearance of

rice from Patna and Bhagalpur markets

cousequent on partial rationing. 51
Motion to reduce demand . for “Railway

Bﬂﬂrd“ re—

Extensions to superannuated personnel.

620, 629-30.
Non-representation of Scheduled Castes jo
Railway Services. 7
Question re— . :
Admissibility lidated or perma-

of
nent allowance while-on leave, 903.
omal Tocation of profits of cloth

Tnadequate number of Ticket Collectors at
—— Railway Station. 1515,

No duty roster for Ticket Coll at
—— Railway Station. 1515, -

Non-payment of
sonnel  at -

Centre, — .

Placing Saddar Bazar, — , out of bounds
{;;1 dian Personnel of Defence Services.

rank-pay to certain per-
;Ifgénspoﬂati?n Training.

Al

_ dealers. 1367
Bihar detenus. 88 :
_Biharis as Assistant Geologists. 1225.
Bihavis in the Income-tax Department.

1265. :
Cases of fraud, etc., against East Indian
Railway servants. 1697. -
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« Civie

Censoring  of the statement of Mrs.

Sarojini Naidu, 230-31.°
Central Intelligence: Bureau, . 607-08, >
Central Legislature Members in Provincial
Food Councils. 1225,
Guards  employed by Madras
Government, 1262,
Ci;‘i)l supplies for Shahdera, Delhi. 559-

Civilian Grocery Shops in-Delhi.  608.

Closed and sectional holidays in External
Affairs Depariment, etc. X

Compliints against the behaviour of the
Superintendent of Indian Languages

Section of the Bureau of Public
Information. 426.

Construction  of  Patna  Broadcasting
Station. 89. % ‘
*Cripps offer” and activities ‘of + the

Reforms Office.
Cutting of water supply in Shahdara,
Delhi. 562

Delay in transit of postal articles to per-
sonmel of Defence Services. 1805.

Delays at Sales Office of Manager of
Publications, Delhi. 1227,

Desirability of Lord Budha’s birthday
being observed as public holiday. 1265-

Desirability of running Rail Motor Cars
between Delhi and Ghaziabad. 1697-98.

Differentiation in treatment of accredited
correspondents. 902-03.

Disqualification on the ground of-
tism ~ for Municipal
Shahdara, Delhi. 61.

Distribution to Provinces. from Central
Road Fund. 150.

nepo-
Commissioners

“Daties, ete., of w;iting room bearers at

Junction Stations on East Indian

Railway. 1697,

Exclusion of Shahdara; Delhi, from
561

° Rationing Scheme,

Eye test for Travelling Ticket Examiners
on FEast Indian Railway. 1861°

Facilities for education in Shahdara, Delhi,

Facility to detenus for appearing at
University examinations, 88-89. Y

Fees prescribed for supplying ‘ copies of
certain railway documents. 368

Foodgrains stored by Bihar
for ‘their servants. 1567.

Gazetted Officers on Railways charged
with corraption, ete. 1861.
igh-handedness of

elhi.  1568.

Independence Day arrests in Delhi. 231.

Ineligibility of nolicemen for _ military
ur%lices. 1097-98.

Government

landlords in

- Inspection of certain railway stations in

Moradébad Division by the Commercial
Superintendent and the Assistant Supe-
- rintendent. . e s
nsurance companies applying for raising
of share capital. 1286, 1455. 3
Jurisdiction for purchase of Aman crop of
the four chief agents in Bengal. 557.
Land requisitioned by Government
Shahdara Railway Station. 561.-
Lowering down of prices of cloth to be
manufactured. 1398,

near

Question re— 2 2
Luggage, etc., of personnel of Defence
Services carricd by Railways at Govern-
ment risk. 1995.
Mal-administration of the salt supply
scheme in Bihar. 18-19.
Measures for rationing, etc., in Bengal.

Medical - examination of Railway _ station
vendors, ete., on East Indian Railway.
Municipal Commit

Shahd

Delhi.
New trade channels for distributing cloth,
1398
rates outside Calcutta.

Operation of the Punjab Utban Rent
{{eslriclion Act in Delhi. 1082, 1569-
570.

Non-availability of rice at - controlled
57

Postage stamps considered as legal tender
by Governmen Railway  Police at
Lhaksar. 1804-05,

Production and sale of standard cloth in
Provinces. 1027-28.

Promotion of qualified Copyholders and

visers as Laders in Government of
India Presses. 1226.

Railway trains running without light.

1677.

Refusal of permission to Gwalior and
Northern India Transport Company to
run_petro]l buses between Delhi and
Shahdara-Delhi. 1861,

Regulation for dress of Non-Gazetted
Railway servants on East Indian Rail-
way Administration 1697, &

- Representation of distributors on
Control Board. 1307.

Retired police officials re-employed under
Delhi Rationing Scheme. 1038.

Rice purchased for export to Ceylon from
Bengal. 557-58. 5= ?

Scareity of rice and rotten quality of food-
grains in Patna market. 7.

Scarcity of small coins. 230.

" Section 93 administration in Bihar. 1266.

Sections of North Westeth Railway
served by Rail. Motor Cars. 1608.

Sunday and other holiday allowances paid
to Anglo-Indian and European Guards
on old Bast Indian Railway Section.

1687.

Cloth

Transfer of the Hindi Section

Verification of - character of Railw
Cﬁo@}i@ at Hardwar and Dehra
1 =

Dan.
War time mal-practices in coal trade. 722,
971 ~

Wheat purchased by Fast Indian Bnil;ﬁlg
to 1, + ]'( All o

uestion (supplementary) re— 2 :
QCompnl.l(ion on landlords to contribute
National Savings Certificates in Shaha-
bad, Bihar. 19%4

Indian National Flag: 1082.

Progress ‘in the adoption of rehabilitation

- nes in Bengal. - 556.

of the
Bureau of Public Information to Lahore.

Re-publication of the Kiyasat. 550

—

-
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Resolution re—
Debarring of G

t servants’ electi

ol to Port Haj Committees. 756-57.
r Floatation of loan for lubaidixing the
3 agriculturists. 740-41. =
Release of political pnsnners 101-02.
KANARA DISTRICT, SOUTH—
Motion for admnmment re starvation due to

inadequate arrangements for distribution

of foodgrains in Buuntwal, —— . 1462-
See “also South Kanara District”.
» KANCHRAPARA— £
Question 7re dlschnrge of Mr, Halder,
> -officiating chief chemist at —— Railway
Waorkshop.
o= KARACHI—
¥ Question re—
Certain cartrldges nvallal»le with the
* Bombay —_—

Detenhon of “a.l\zada Abdulnnbx of —,

1979.
Film of Muslim League presidential pro-
362.

cession at
Labour unrest in —— Port Trust. 1680-
: 81, 1751, 1860-61.
: Propowd murmtmem of Preventive Offi-
L cers, etc., in Cnxmms office. 82-83,

846. -
Staff clerk of —— general Post Office.
1851

. Transfer of control of Sorting Department,
' etc to R, M. S. Superintendent in ——.

787-86.
KARACHI DIVISION—
Question . re—

Discontinuance of travelling van porters.in
North Western Railway. -86.
Fixation of lowér pay for grade I guards
North Western Railway, on

aholition 6f that grade. 49-50, 1863 64.
Food Inspectors, etc., appointed in ——
and Mnltan Divisions. 957.

T e

Indian Btatu (Protection Disaffec-
tion) A Bill— oy
Motion to. Circulate, 777-79, 781, 783,
Kazis Bill— :
Motion for leave to introduce. 1830,
Motion for adjournment re— -
Fresh restrictions on detenus in the matter
of length of letters written -by them.
1869.
Repression carried on under the cover
of the Defence of India Raules. 156-57,

176-78, 191,

Motion to veduce demand for “‘Executive
Council™ re no confidence in the Govern-
ment. ~993-95. .

Question re—

Absence  of Muslim Chief Clerks on

~ Bombay, Baroda and Central
Railway. 1139-40.

Allotment on enterfainment of British and
Indian troops. 767 68.

Appointment. of Bngadmr Wheeler as
Director-General of Archaelogy. 347-48.

Ban on Import of leather, etc, to Pishin
District. 1332, 1570.

Binders in Govurnmenl of Indm Press,
New Delhi.

Certain  military servants disqualified for
%e';:shon to Allnhabud Cn.nwm'r.mt 431,

India

Commission to enqmre into alleged ineffi-
ciency of Archaeological officers. 348-49

Concert_parties for Indian troops. T767.

Conversion of an Extra Deparfmental Sub-
Post Office into a Branch Post Office.

1507.
Deduction - from  Overtime of Muslim
ploy of tl t of India

Press, New Dellu, for Friday prayers.

1398-99.
Desxrnblhzy of a  Selection Board of
Bombay, Baroda and Central Indm

- — for ority.
4 e h:gh de ot
Selections for er grade pmm ions in
—— and Delhi Divisions. 957, 1995-86.
ﬂuﬁllai quota for Gazetted Muslim Offi-

cers in —— North Western Railway.
948-49. .

] AKASAULI— =

= 7€ dequate Sikh representation.

~ on Cantonment Board, — . 845.
KAZIS BILL—
r See “Bill(s)”".
i KAZMI, QAZI MUHAMMAD AHMAD—
“Abolition of Whipping Bill—
Motion to eontmne 775.
‘Motion to - refer Select Commlttee
Z 1809-13, 1814, m&s 1820, 1821, 1
Code of Cnminal Procedure (Amenrlment)
Bill (Amendmam ‘of ‘sections 162, 488 and

496)— =

Motion to Continue. 775

Presentation of the- Report -of the Select
Committee. 1927.

Code of Criminal Procedure (Amendment)
: ‘B:ll o(An'xemimer'n, of sections 378 and 429)—
T Motion to Continue:. 775
- Indian Penal Code (Amendment) Bill
(Amendment of Sections 497 and
Motion to refer to Select Committee, 1E7

64, 170, 174-76.

Desinbxhty of abohslnng Staff Colmmttee
Barodn. Central Indi

Desirability of glvmg old scales of pay to
clerks appointed prior- to  1st Au
1928 on East Indian Railway. 06

Discrimination between Indian and Anglo-
Indian apprentices at Jamalpur Work-
shop. 790, 1575. -

General Elections to Cantonment Boards.

Grades of pay for clerks on East Indum
Railway. 1685

Grievances of tem ra) clerkl in the
General Post Oﬂice, elhi. 1333,
Intermediate Class  Passes for  staff

appointed after 1928 on ~East Indian

Railway. - 1696.

Letter of Taj Oompany of Lahore to
Maulana Abul Kalam Azad. 1268.

Mnxmmm pay for clerks in grade V on
East Indian Railway. 1696.

M ial of Sub-P: in U.P. for

increase of allowance. 1506-07
Minimum Qualification for mcrmtment of
candidates as Upper Division Clerks in
- the Central Excises and Salt Revenues,
- Western Division. 48.
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Minim: lification for t of
Hipdus as lower-grade clerks in the
Central Excises .and _Salt Revenues,

‘Western Division, . 48,

© Mr. Zahur Ali's scheme ré entertainment

of Indian troops. 765-67.

Muslim - doctors, etc., employed in the
A. R. P. Department of Calcutta Port
Trust. 721, 969

Muslim Executive Engineers, etc., “in the
Civil - Engineering  Department  of
Caleutta Port Trust. 721, 968-69.

Muslim rvecruitment in the Central Excises

~ Wages in the Government of India Press, - -
New Delhi, for work on Sundays and
other holidays. 1399, =
Wircless License Establishment of Posts
and “Telegraphs Department. 1684,
Working of Extra Departmental Sub-Post
Offices.  1506.
Question (supplementary) re—
Burma reconstruction conference
convened by the
90.

to be
Burma Government.

Interviews of Sir Shafaat Ahmad Khan
with Field Marshal Smuts regarding
status of Indians in South Africa. 184

and Salt Revenues, Western Division. London specches of Messrs. Bhole and !
+48, Ghiasuddin, 86, 2 e
. : Mrs. Sarojini Naidu's recent letter to
Muslims in the Department of Secretary, ; 5 3
Calcutts Port Trust. 720,968 v g::lirmggnt of India, ‘Hom- Depart-
Muslims in_the Estates Department of Muslims in Meteorological Department
_Caluuua\ Port Trust. 721, 968, X
Non-recrattment of Muslims as apprentice NO“'*’-BfP}‘CﬂLGM of ,820“'5:" 4 of Legal
Signal Inspectors, etc., in Bombay, “PF Act -in Baluchist: Area
Baroda and Central India Railway 963. .
1696. Quinine Position. - 2. -
Non-supply of Bembay Chronicle, etc., to Release of political prisoners. 102-04.
Sardar Sardul Singh Caveeshar, 597. Requisitioning of houses by Government
Non-supply of stools to "Lino-Machine in Calcutta. 77. ’
coolies.  1399. KENYA— -
Paucity of Muslim officers, ete., in ‘:!‘ue%.lo'l Fo
Calcutta Port Trust. 721, 970. - e o =
P. t6..  of Sub-P, ® 1505 Calour bar in . 1023, 1996. -
Ply, ec: of a:d. Alifeat for mffl-im Retalistory m'“"r"l‘ozzo SHOREhax - codi-
rectuitment in the Central Excises and h !o‘"s, o 5 % %
Salt Revenues, Western Division. KEROSENE OIL— -
-Percentage of Muslim Upper Subordi Quest e in supply of — to
and Lower Gazetted officers on Bombay, Glass Bangle Industry, Firozabad. 1218-
Baroda and Central India Rallway. 1139. i
Placing ' of Wireless Inspectors under | KHARE, THE HONOURABLE DR, N. B.—
Postmasters in the Punjab and N. W. Demand for Supplementary Grant in respect
F, P. Cixcle. 1686. o™
Position of persons working temporarily in Department of Indians Overseas. 1644
« posts created® before war wvis-e-vis ~war “Emigration External”. 1711, 1712.
service men. 1454.-55. Miscellaneous. 1715, 1717.
Promotion of qualified copyholders and Indian Finance Bill— 2
revisers as readers in the Government of Motion to consider. 1487-91, 15084, 1598
India Presses. . Indian Merchant Shipping (Amendment)
Pr ion to selection grade of techni Bill— s :
cal hands -on East Indian Railway | Motion to Consider. T76.
(Mechanical Department). 46. Motion for adjournment re— -
Racial discrimination in pilati of Dilatory tactics of Government in enfore-
combined seniority™ list of Subordinate ing the Reeciprocity Act. 210, an, 224.
ising Staff and Draftsmen on East " Failure to enforce the Reciprocity . Ast. s
Indian alﬁhilwn'y (Mechanical Depart- R b e
ment). ¥ 3 Motion re— . o - x
Recruitments to Lower Gazetted Service at ma Members to the Standing :
Jamalpar and Moghulpura Workshops. Committee on Emigration. 235. - —~
788-90. Election of Members to the Standing
Restrictions on entry into Quetta. 1330- | . v~ Committee on Pilgrimage to the Hedjaz, -
32. f 442.43,
Salaries of graduates recruited as Wireless Resolution re debarring of Government
License Inspectors. g servants’ clection to Port Haj Committees.
Scales of Pay certain ex-Apprentices. of 753, 758, T57-58, T58. <
~Jamalpur Technical School. 1675. - Statement (Laid on the Table) re review of
Special class 7;“8pren0.iceg at  Jamalpur important eveuts 7e Indians in ifferent,
Workshop. . arts of the British Empire. 53, .
Strike in the Government of India Press. | gy ,{MARI-— ¥ - =
36. s Question 7e North Western Railway contract
Supersession of ea Binders —of - the for storage of liquid fuel at — . 1850. =
Government of India Press, New Delhi. i

isfact i ts  for
Muslims un’&mbn . Baroda and Central
India Raik

way. 1140

KING'S COMMISSIONED OFFICER(S)—
See “‘Commissioned Officer(s)”.

KISAN CONFERENCE, ALL INDIA—
See “‘Conference(s)’”.
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KRISHNAMACHARI, MR. T. T.—
Central Excise Bill—
Motion to consider—236-37.
Consideration of claunses — |

310 311 312 313- 15, 317 318 320.21.

o Motion to pass. 327-28.

Demand for Supplementary Grant in respect
of—
Commerce Department. 1655-56.
Department of Indians Overseas. 1644.
Department of Information and Broad-

casting.

Department of "Posts and Air. 1659,

- Finance Department. 1645, 1653.
Miscellaneons Departmentu. 173, 1721.

¥

Police,  1707.

Salt. 1634.,

War Trampoxt Demrtmant 1660-61.
flemnn of —— to the Standing Finance

Committee.- 1464.
= General discussion of the General Budget.
862.66, 925 936, 938, 942, 943,
General discussion ‘of the lewnv Budget
Indian Bar Councils and Legal Prnctltaoneru
(Amendment) Bill—
Motion for leave to introduce. 1831.
Indian Coconut Cess Bill—
< Motion to refer to Select Committee ——
214-16.
Consjderation of clauses. 816,
& Indian Finance Bill—

Motion to consider. 1249, 1250, 127191,
1300, 1521, 1522, 1626, 1547, 1548, 1549,
1550, 1551, 1608, 1610.

Indian Income-Tax (Amendment) Bill—

\lot\un to refer to Select Committee. 801-

i

, 807, 808.
._{‘ l(nb n_to to_consider. - 1728-30, 1736, 1736,
Consideration of clauses. 174142, 1743-44,
187175, 1874, 187779, 1880, 1861, 1861,
83. :
4 Motion to pass. 1884.

Motion for adjournment re—
Order preventing railway travel for
i ¥ attending the All-Tndia Kisan Confe-
; rence at Bezwada. 68486, 5
3 Order served on Mrs, Sum]miA Naidu
directing her not to participate in public
r’ “meetings, ete, 61-63.
Motion re United Nations Relief and Re-
ot habilitation ~ Administration
1936- o
e Motion to reduce demand for—
P ““Appropriation fo Reserve” 7e enhance-
ment of passenger fares.” 511,
“Department of Industries and Civil
Supplies' 74" supply of Consumer goods
as a means of anti-inflation. 1167-69,

Agreement.

1175.-
L » Efecutive Council re no confidence in the
- Government. 988—91, 1009, 1010 1011

“Finance Department” 7e

" Diness 'of

Question 7¢—
Absorption by His Majesty’s Government
gé dollar credits aceruing to India. 771-

Action in respect of detenus under
Orilinarce TIT of 1944; 1980-81.

Activities of the United Kingdom Com-
mercial Corporation. 839.

Appointment of Brigadier Wheeler as
Director-General of Alchneolagy 355-
56.

Commodities exported by United ngdnm
Commercial Corporation, 41,

Commodities released for civilian consump-
tion. .

Communication from Indian Chamber of
Commerce, Calcutta, regarding _expan-
sﬂm,l ete., of non-Indian industries.

Curtailment of fuel rations to Government
staff, 801

Development Officers for evo]vmg post-war
reconstruction plans. 54041

Discontinuance of free supply of Govern-
ment publications to Chambers of Com-
merce and Trade Associations. 541.

Discretion to Regisirars of Joint Stock
Companies to refuse inspection, etc., of
i:c&nnu of certain undertakings. 1402-

Dollar_exch facilities for itting
suhscriptions to American mngnzines.
1030.

Doubling of railway line” Imtweeu Delhi
and Agra. 1324,

Employment of Honoxan_ Adviser for
News-reel production.™ 1986-

Exlyéggdxlure. etc., on tho ;\ew@ Parade.

Export surplgs since freezing of dollas
resources in Indian hands. 109293
Facilities for exports of British cotton
manufactures to India. 354-55.
Government contribution to Indiamr Labom'
Federation. 1916.
Dr. Syed Mahmud - and
Mr. . Vallabhai. Patel. 423-24.
Hness of Shrimati Parvati Devi. 423,
- Imagirignzl Secretariat Civil Grocery shops.

Import and e of
sulphate. 136542

Import of farm machinery fmm America.

India’s represeutatives and the United
Nations Relief and  Rehabilitation
Agreement. 542. .

Officers in charge of the Indian News
Parade. 1986.

Programme for expansion - of All[ndu
Radio. 1091,

Protest against the’ dm‘- for unport-
ing heavy cheqximi‘;

Relationship between t.he Informnhon and"

i committee for ncmﬁmsm)z —_ expend|
e ture and suggesting economies. 1061,
o 1069. 4
K Rnl Board re financial = position of
r B:ﬂ!uy: with special reference to Post-
T - Wcr stalopmmk. 4.

. Broadcasting. Department and  the
“Information Films of Tndia." 1987-88. - -
Requisiti of hnnses by Government
in Dacea.

Government of India.

Salary, etc., of the Economic Adviser to
Government of India. 839-40.

Review of work of Economic Adviser to
1403-04.

s
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Status and position of Associates of Ilutx- LABOUR DEPARTMENT—
tute of Actuaries. 1220. Election of Members to the Standing Com-
Steel released for use of civilians, 551, mittee for the ——, 123536, I
Stocks of newsprint.” 3566-57. Question re Labour ‘Adviser to the —.
Transfer of control™of paper production 1560-60.
. o o Buchase to  Supply” Department. |  \BOUR, DEPARTMENT OF—
v "
Umhed States Foreign Economic Adminis- IEOU?:IJY;’;?; :;II(‘).NM &
trator and pur(‘ghm of commodities in ‘bce “Federation™” ot
* India. 1402, 1661
s : LABOUR bUPLRVISOR(S)—
B -U!;:mé'oy ry(‘i"tv;r;":;::‘_ 0'103" e o Question re publication of Railway ——'s.
Visit of Mr, Wught Henderson to New annual report. 1924.25.
Delhi. 480.91 LABOIE{R SUPERVISOR OF RAILW&Y——
Gsstion (mpplemcnt‘uy) R Sec “‘Supervisor of Railway Labour’,
Appointment of Brigadier Wheeler as [ LABOUR TRIBUNAL(S)—
ggo tor General of Archaeology. 554. See *‘Tribunal(s)”.
Bye-clection for the seat of the late | LABUUR UNREST—
Mr. Satyamurti. BT Question re—
Commandeering of nhlps on the Indian —— in Karachi Port Trust. 1680-81,
Register. - 725. 1751.
Confmam‘e called by Burma Government See -also “‘Unrest””.
- at Simla. LABOUR, WOMAN—
- Consumers’  goods unported from the | See “Woman Labotr'
Utlited Kingdom, 550, LADIES’ INTERBEEDIAI‘E COMPART-
Deaths in Bengal in 1943 1040 MENT—
“Exporters and "P’J“' quotas of tea. 1755 Queshon re forced entry of soldiers into
- - at. Burdwan. 1317-18,
Funﬂv allowance for Mr. Yudhvir Singh, L\HIRI CHAUDHURY, MR. D. K—
a_detenu. 896. - General disoussion of the General Budget.
Money invested by TIndians in Burma. 880, .
545. £ 5 Hindu Code, Part II €]
Passenger bogies of Dacca Mail train Motion to refer to Joint Commitiee and
sy ‘catching fire. to cireulate. 820,
- Policy for issue of licences for fmport of Motion for Adjournment re—
¥ and dyes. Dismantlin of Gouripur Mohnngsm)
Postrwar \levalopmt of civil atiation in Jharia Jhanjate Railway line. 1806
-~ “India. 140. - Order served’ on  Mrs, Sarojini  Naida
Reqmnmomug of houses by Government . her not to participate in pub-
; s ot the % edie | M. members fo _the
e Congress pledge. ion
%d'gt:;mme“ g & e Sundmg Finance  Committee. 1229,
Unani and other svslems as part of

scheme for improving medical help to
- masses, 1392.
Want of lights on Bengal -
Railway trains,
Resolution r¢ release of po'hhcal
115-18
KRISHNAMOORTHY,"MR. E 8, A— @
. Oath of Office. 1.
KUSHAL PAL SINGH, RAJA BAHADUR—
Election of —— to the Standing Committee
for Roads. 905.

e G
- LABOUR—

. Motion to reduce demand for ‘‘Depart-
ment of —"' re Government Pglicy in

~and "~ Assam

prisoners.

dealing  with questions aﬁoding the
"~ " interests of- Indian ——. 117891 :
NPt ot — sipiged e miliery
" n military
wn:lkfzgm Bengal by military authori-
i
Insufficiency of —— for loading and
unloading in Delhi Division. 1319.
Publication- of eerh\n nuuul r%porh
— on .
LABOUB ADVISER.

ataonr—h the Labour D
Q.n Y epart-

Mohon to reduce Demand for —— “Home

Department™ re abuse of Powers under
the Defence of India Aect - and Rules.
1121, 1130.

\[ntmn to reduce demand for “Miscellane-
ous” re Post-War Reconstruction with
a;{ecml reference to the scheduled castes.

LAHORE—
. Quest.mn re=
Guards  qualified by vamonal Trans-
portation - Officers and . s
Walton Training Sche ,_g‘
Iliness of Syed Habib of —. 1342,
‘Juma prayers - in office compound
J.CM.A. and P, 901.
Letter of = Taj Company of —— to
Maulana  Abul Kalam™ Azad. 1093,
1268,
.- Non-Muslim

Superints ianh pnmlhd
by J.CM.A. gd m 2

Order served on Mus. Sno_u.m N‘ndn at
—_ Rallwav Station, 88,
ical

of

Promoti routine dleri;
%mde m g:)e qmce of JOM.A. and

Transfer of Languages Section of B

of Public In!umnhun to —. nrau:
1262.63.
Hindi Section of - the

Transfer of
gmbhe Infomnhon to ==,

Bum of

-

—
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e
y mnom: CANTONMENT— 5
ti of tem-

" porary c.ler)u ete., recruited by C.M.A.
snd- P, — 000,
LALCHAND NAVALRAI MRr—
Abolition of Whipping Bill—

United - Nations Relief md Mabmtnﬁm
Administration
Motion to reduce amnnd for—
“Executive Council” re no confidence in
the Government. 1005.
“Finance Department” re appointment of
o > - o s

Motxou to refer to Select C it
1814, 1815-17, 1819, 1820.
Aligarh Muslim University {Amendment)

Bill Motions to refer to Select Commit-
toe and to circulate. 1823, 1

Central Excise Bill—
Considerations of clauses.
309, 311, 316, 317.

Demand for nupplementary grant in respect
of—
"Depnrlment of Information and Broad-
casting”’. 1
Food Depnrtment. 166263, 1669.
Indian Posts and Talegraphs Depart-
ment. 1634-35.
Miscellaneous Expenditure. 661-62.
Police. 1705,
Working L(pemes—Expemea of General
Department. 668
Working Expenses—Expenses of Traffic
Jepartment. 667,
‘Working Expenms—Mambenmoe and
supply of Locomotive Power.
Election of —— to the Central Advmory
Council for Railways. 1699.
Election of —— to the Standing Commit-
tee for the Civil Defence Branch of the

25051, 216,

Defence Department. 5.
Election of — to the Standing Commit-
tee for the Information and Broadcasting
- Department. ~ 369.
! - General discussion of the General Budgeb.
880-82, 937,

General discussion of the Railway Budget.
385,390, 308, 404, 407,
Hindu Code, Part 11 (Marriage)—
Motion to refer to Joint Committes afd
to circulate. 819, 822 830, 1889, 1893,

y 1602,
4 Tndian Coconut Cess Bm—
Motion to comsider. 811-12, B813.
&' Indian Finayce Bill—
Motion to consider. 1353, 1447, 1611.
Indian Panel Code (Amendment) Bill
(ﬁmandment of Sections 497 and 408)—
otion to refer to Select Committee:
159, 160, 164-67, 173, 174.

_ tion) Amendment Bill—
~ Motion to circulate. 779-80, 782, T83.
Motion for adjournment re—
Failure of Military Authorities to phe-
-~ vent dacoity by Hurs in- Metho Dero,
Sind. 1868
Ordar reventing nxlwsy travel for
g the All-Indis Kisan Con-
fcrence at Bezwada. 689-90.

directing her _not to participate in
public. meetifigs, ete.
Repression carried on under the cover of
the Defence of India Rules.
+ Motions re—
Election of members m O,he Central Advi-
sory Council for Railways. 1234.35.
Election of members to the Standing
Committee for the Information and
> Broadcasting Department.  235.

Indian States (Protection Agamnb Disaffec—

Order served on Mlé Sarojini Naidu |

;xpeudinira and suggesting economies,
“Railway Board” re—

Disapproval of policy and working > of
the Railway Board. 527-29, 534

Extension of Compulsory Provident
g;and to all Railway Employees. 587,

Extensions to superannuated personnel.
24

Meagre dearness allowance to railway
workers,  610-11,
Protective Duties Continuation Bill—
Motion to consider. 1927-28.
Question re—
Abolition of the Lower G'xz(-ued Service
on Ingdian Railways.

All-India  Railway Rou(ine Institute,
Delhi. 947-48
Assistant Inspect and Assistant Exa-

miners of Income Tax appoimted ifi
Oé:a Sind and Bombay mvf:?m. 422,

Australian  wheat consigned for Sind.
1024,

Block on the promotion of Station Cor-
respondence Clerks on North Western
Rgilway. 1141 s

Bringing certain old scales of pay into
Jine ‘with the revised scales on North
Western Railway. 500-01.

Colour prejudice in the Union of South
Africa as regards Municipal Fraachise
of Indians. 1208-09,

Communal reservation in promotxon.! to
stnnngraphen posts in oﬂ.h Western

Railway. 486.

Contradictory Orders for fixing seniority
of subordinate staff on North Western
Railway.  656.

Control gver Appellate Assistant Commis-
sioners of Income-Tax. 350-

D-mu.\d for nusmg durneu a!lowuu:a

*Sor: offices.

.

598-99,
Dunmbxllt; nf c]amfm Delhi as Area

‘A’ for purp

1089-91. ;
Desirability of uniformity qualifica-

tions for,appointment Govammenl .

service. 1917-18. -

Deteriorated engines on North Western
Railway.

Direct_recrnitment of Inspectors of Works
on North Western Railway. 655-56.
Ducnnhnumce of travelling van porters
in Karachi Division, North Western

Railway. 485-86.

Dissatisfacti over isitioni of
private houses. 1085-86.

Eligibility of examiners etc., in Bombay
and Sind for appearing for Income-Tax
Officers’ examination. 598, 1574. -

Employees discharged on North
Railway. 226, ) 2 g

Engine zg;blu on North Western Bnl-

Way.

}
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14
Extension of activities of the Concilia-
tion Officer lwnyn) and Snpem.or
of Railway bour.
Extensions of senvm bo tubordmnte
Railway staff.
: Extcmment of stndei‘h‘ of ~ Benares
- du University, 1085.
Fu\l y of mail travel = to Privilegs

Ticket holders.

“Film of Muslim f.eagnusﬁgmsidemial pro-
cession at Karachi.

Funtwn of lower pay for grade I Guards

Ka i Division, North Western

lewny, onabolition of . that grade.
49.50, 186364

Food - condition in Calcutta. 2223

Gangmen dasunvml of Uniforms on Rail-
ways,

Government, contribution to- Indian La-
bour Federation. 191516,

Grievances of Indians in South Africa,

Harassment of Railway Staff> by police.

Income-tax_cadés faken in appeal in Sind.
415-17.

Introduction labour
mines. <

Japanese ‘air attacks on Indian Towns.

Karachi Division
for seniority.
Less number of engines repaired in Rail-

way Workshops. 972-73.
Inspectors ete,, on North Western
Railway. 2-43.
Low-salaried clerks leavmg Income-tax
Department in Smd 83, 847.
Methods of recrui !
nate  Services Cummxuiun
Western Railway. 225
Minority communities’ representation  re-
-~ 'garding lawlessness- on the North-Wes-
tern Frontier. 498.
stapphcahon of the Revised State Rail-
wny Leave Rules on* North Western
Railway. 147.

Misbehaviour 8f uu"htarv troo)
railway staff and vendors.
Non-provision of free quarters to certain

North Western . Railway  employees.

of - women in coal
86.

z lGnards' represéntation

Qubords.

on North

towards.)

1864.
North Westerd Railway contract for
- storage of liquid fuel at Kigmari, 1859.
Overseu buumeu.secured by North Wes-
fern ertain -
151-52. ©
Periodical medifal examinations of North
- “Western Railway employees.  657.
Picking up of family by Railway em-
- ployees
stations under North Western Railway
ass Rules. -T2:
posed increase in higher grade Com-
mercial Staff on North Western Rail-

. & c

_ way. 1864-65.
Propoqed recrnitment of Preventive Offi-
cers. etc., in Karachi Customs office..]
8283, 846.
Publication of certain annual

Teports
- ‘concerning labour on Railways. 2{0

~ Publication of Railway Labour Supervi-
gor's annual report. 1924-25

or wvice-versa at intermediate |

Recruitment on North Western Railway
as a result of examination md selec-
tiop, 1865.

Repment.a!,lun of mmoru.y (f:ommnnmu

v

972
Restrictions on suspended Railway em-
ployees. 3 >
view . of cases of detained Sind

MLA‘s ete. 768-69.

Review of ' the cases of detenus. 86.87.

Selection of  Assistant  Controllers on
North Western Railway. X

Selection of Personnel Officers on North
Western Railway. 656.

Sind Assembly Members in jail. 83-84.

Statement on war situation. 220:30

Superintendent of - North Western Rail-
way Walton School. 1142,

Supply and rationing ‘of food in Pro-
vinces. 200,

Tickets “issned from Delhi for Delhi-
Ambala Section Railway Stations. 844,

Training. of Commercial Group™ students
at North Western Railway Walton
Schoal. 1141,

Transfer of control of Sorting Depart-
.ment, etc,, to R.M.S. Superintendent
in Karachi. 787-88.

Transfer of officers from other Railways
to North Western Railway. 1859-60.
Transfer of two Signal Engineers from
East Indian Railway to North Wesfern

~ Railway. 225-26.
VUnconfirmed ~ Incomefax Officers  and
In tors, etc., in Sind. 360.
Unfilled vacancies reserved for mindrity
“Tommunities.
Weekly rest day for gang staff on North
Woestern Railway. 146.
Question . (Supplementary) re—
Action i T of detenus nnder Ord!
™ nance' ITY of 1944, 1981
Action on recommendations  of Specld
Haj Enquiry Report. 353,
-Allegations of corruption ngam\n trans-
port. officials.. 284.
Allotment of British
and Indian troops.. 76
Amendments to the New De]hx Rent Con-
trol Order,
A!:&r\can Officers employed on Railways.

on entertainment

Apphca.b).lxty of Indian Crxmmel Law to
p d in India.
1690.

Applying. Farmna “Code to mbnn dis'_‘

tricts in Bengal, 202
Arrival of American girls.
of car ‘standing in the

siot Mrl Asaf Ali '1976. ¢

Biharis "in the Incometax Department.
-1265.

name

Channel of recruitment to class TT ofﬂl

cers in Telegraph Engineering Depart-

ment. 968. 4

Colour bar in Kenya. 1023. s

Commission to enquire into nl]eged in-
efficiency of Archmological offi

Railway Advisory C itk
Bnlvny. 948!7 B

Cnmmxtmanh in respéct supplies of
coal for bnnlm-: and dupmanpp“ 141.
f.,r Jodhp o] mp it of WA.G (T).

894,

!

A
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() al p t p bed for pro- Noti-booking by Mail Trains between
motions from inferior to subordinate Delhi and Muttra. 702 =
service on -Railways. 1149° Non-enforcement of  section 4 of al

" Compulsion on landlords to contribute to

National Savings Certificates in Shah-
abad, Bihar. 1083
Conversion of an Extra Departmental
Sub-Post Office Into a  Branch Post
Office.  1507.. -
Desirability of & Selection Board on Bom-
bay Baroda and Central . India  Rail-
way. 1139,

Desirability of appointing a Sikh officer

in the Railway Board office. 1158.

Practitioners Act in Baluchistan Afea.

963, -
Non-posting  of Muslims _in E. L (B{
Section of the Peisonnel Branch, I

and Assam Railway.- 1853

Opening _of new Telephuna‘ “and Tele-
graph Engineering Divisions. 1512,
Passenger bogies of Dacca Mail train

catching fire. - 1323.
Paucity of Muslim officers in the office of
Chief Controller of Supply Accounts. -

Detention of certain Sikh workers. 1083. 1620. & . 3 s =
Detention of Jaiprakash Narain under Paucity of Muslims in: the Engineering
Bengal Regulation of 1818, : Department, Bombay, Baroda and €en-
Delention -of petitions of Lala Feroz tral India Railway. 490.
Chand. 1080. - Pay, etc., of Sub-Postmaste 1506, -
Difficsity in securing dati by P, tage of Muslim Inspectors in Sind
Members of the Legislative -Assembly f and Baluchistan Postal Circle. 1851
at Delhi Railway _ Station.  149. Preponderance of Muslim Artists in All-
Directive issued to Bengal Government Tndia Radio Slahon,_Deth 1623.

in the matter of distribution centres in
Calcutta. 20. b

Discrimination between Indian and Anglo-|=

Indian apprentices at- Jamalpur Work-
shop. » 790. 2

Dissatisfaction among Indian Officers of
I.M.S. 1803

Employees of the Chief Cashier and
Treasurer, North Western Railway. 653.

Employment of scheduled castes in All-
Indii Radio. 897

Export permits policy. 1754.

Family allowance to Congress
Punjab. 82

“Filth deposit nuisance and obstruction of

“road to Post Office in~ Jama Masjid

detenus in

- , Delhi. 1756.
Fixing of pay of retrenched staff re-
appointed in the Compilation Section,

North Western Railway.
Footl Inspectors appointed
Multan Divisious. 7.
General elections. to the Central I
&vu Assembly and the Council o
1 A S
Government agents for purchase of food-
“grains, etec.

441,
in Karachi and

ig]ﬂ.

“Grow more food” camipaign in the
Punjab. 5. ™

Hardships of Circle Service Telegraphists
it Delhi: ~ 1685, 1686. z

Health of Mrs. Kasturbai Gandhi. 79.
Indian evacuees employed by Government
or given maintenance allowance. 7. °
Interviews of Sfr Shafaat Ahmad Khan
with Field Marshal Smuts regarding
status of Indians in South Africa. 194,
1 in Karachi -~ Port Trast.

1680, 186 -
Lights provided in Lavatories of reserved
compartments of General Managers of

Railways. v S
Tower percentage of muslims appointed
in Railway. 3
Lower wages, etc.,, of Indian seamen
employed on British-ewned. ships. 133
* Mal-administration of the salt supply

scheme in Bihar. 18
Measures-for increasing coal ontpuf. 720,
![&]im in Meteorological Depmﬁnen!:

Preponderance of Muslim Officers in the
Punjab- Postal Circle. 1511

Present method for procuring foodgrains
in the Punjab. 3

Prevention of slaughter of prime cattle 9.

Production and sale of Standard Cloth in
Provinces. - 1028. - N

Promotions, ete., in Personnel Branch of
Bengal and Assam Railway. 959.

Proposed visit of leading Indian indus-

trialists to the United Kingdom. 280.

Quinine Position. 2.

Raising of Government Intermediate Col-

lege, Quetta, to Degree College. 195.
Recruitment to Lower Gazetted Servies
at Jamalpur and -Moghulpura Work-

shops. 789, 780. s
Relief for emplofees of Posts and _Air
Department under Militarisation - Scheme=~
1508. =
Re:organization of Ci b
1972; =

Repatriation of Ttalian prisoners in India
and wastage of food at p:isoners camps.

service.

Requisitioning of ~houses by Government
in Calcutta. 76, T7. -
TResignation o from the
Freeland Hostel, Ajmer. 496. 5
Restrictiong on entry into Quetta. 13315
Retalintory- measures to colour bar condi-
tions in Kenya.
Rules for. working
dents Advisory Committee. 1986.
Rumours of big bribes in Bangal 606.
Sale of National Saving Certificates. 1801.
Scheduled Castes and their nomination fo
0.8, 1621. '

Special allowance to British junior mar-
“ried officers in India, 1453, 1454,
Starvation deaths in Bengal. 14, #
Stocks of newsprint.  3567. -
Suh-Assistant Surgeons recruited on North
Western Railway. 1321. -

Technical - experts recrnited for training
of War ':‘peqhnidm. 550 : >
TUniforms of W.A.C. (I.). 885

agestions for. stimulati recruitment
of Indian Women to W.A.C. (1). 1080. ”

of Press Correspon- - °
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Unsatisfactory for
Muslims on Bombny Baroda and Cen-
tral india Railway. = 1140.

‘Want. of a Radio Station in Andhra coun-
* try. 596,

Resolution re—
Debarring of G‘ovemam sorvants’ elec-
tion l.o JPort Haj Comimtteu. 754-55.
for

1762-
63, 1765 1766, 1767 170, 1772, 1773,
1778, 1715, 1777.
Release of political prisoners.
106, 108, 118-19,
Statement of Business by the Honout-
able Sir Sultan Ahmed. 1517
LALLJEE, MR. HOOSEINBHOY A.—
Central Excise Bill—
Consideration of clauses. 248, 254-55,
257-59, 260, 265, 268-69.
Conl Mines Safety (Stowing). Amendment

94.98, 195

Bill— .
Motion to Consider. 445. >
Election of —— to the Central Advisory
Council for Railways. 1699
Election of —— to the Defence Consulta-
tive- Committee. 1759-60,
Election of —— to the Standing Commit-
. tee for the Supply Department, 1699-
’ 1700.
Election of —— to the Standing Com-

lnistlee on- Pilgrimage® to the Hejaz.
General d|srusslou of the Railway Budget
377-80, 3
Indian Coconut (‘esu Bill—
Mgtimn to refer to Select = Committee.
Iudmn Compamss {Amendment) Bill—
otion to consider. 450,

Camldernhon of clauses. 45850, 460,
466-67. -
= Indian Finance Bill—
Motion to consider. 1305, 1444, 1445,

1531-45, 1546, 1609.

Indian Income-tax (Amendment) Bill—
Consideration of clauses. 1872

Motion for adjournment re lifting of ban
on employmfent of women on underground
work in coal mines. 126-28,

Motion re United Nations Relief and TRe-
~ habilitation * Administration  Agreement.

Motion to reduce Demand for—
« Department of Industries and Civil
- Snpplies re supply of consumer goods’
as’'a means of anti-inflation.  1159-61.
“Department of Labour” re Government
policy in dealing with questions affect-
ingz the interests of ]nd;nn La.bom-
 isoell "
fion with npwal raierencs to the Sche
duled Castes. 1002-004. -

“Railway Board” re non-representation of
aScheduled Castes in Railway Services.

. Nomination of —— on the Panel of
- Chairman. 54,
Question (Supp]msnhry) v
Ameri Officers loyed on Railways.

493,
% Applicability ‘of Indian Criminal Law to

American _troops. stationed in India.

1690.
Avplying  Famine Code to certain dis-
tricts in Bengal. 202.

(o] s the quality of food-
gnmb suppfmd to Bengal. 725,

Conseyvation of coal in India. 204.

Cotton textiles 12érmh.u:ed by mills" aud
. hand-lgoms.

Export quotas for commodities. 208.

Extension of medical velief services in

Bengal. 723,

Grievxuces ot ‘Leather Merchants, ete.
1035. -

Indian evacuces employed by Govern-

ment or given. maintenance allowance.
5 ¢

Quota of Assamese in Bengal and Assam
Railway Services.
Rules to enforce Reclproc\ Act, 8.
Starvation deaths in Baqgnly -
Stocks released from army reenrves
# - civilians in Bengal. 203
Resolution re refor
chistan, 1766-68. -
Statemeny of Business by the Honourable
Sir Sultan Ahmed. 729.
LALMANIR HAT—
Question 7e¢ mon-payment of compensation
for booked luggage under  certain mili-
tary warrant from to Delhi-Shah-

for

s Committee for Balu-

dard. 979, 1682. =
LAND(S)— ~ E
Question re—
Authority responsible for sanitation of

= between Railway Bridge, Shahdara

and Grand Trunk Road.

Buying and selling of —— by Delhi Im-
provement Trust. 1563
Contemplated return of certain —— near

Shahddra Railway
former owners. 45,
—— acquired by military in Assam
e i‘c lita Bengal {
pired by military in Bengal for
ur!;}omn. etc. 428.

by G
Slmhdara Rafdwly Station. 56T,

Procurement of —— for war purposes.

Station Bridge to
for

LAND FORCES—

Question re scheduled <pstes Ci i d
Officers in Indian 5 ete. 902.

LANDLORD(S)—

Motion for adj t re l on

“— to contribute to, National Snvmgs

Certificates in Shahabad, Bihar. 1461-62.
Question re— ) -
Compulsion on —— to contributg to Na-

tional Savings Gemﬂuam in S ahabad,
Bihar, 1983-84. st
High-handedness of —— in Delhi. 1568,
I)AQNEUAGES SECTION—

uestion re transfer of —— -of Bureau of
Pughc Information to Lahore. 1227,
See also “Indian —".
LATE WORK
Question re hnga charges for — to Rail-
:say Clearing Accounts Office Stafl. 795
i
| LAVATORY(IES)— Rty

. Question. re— .
Lights provided in —= of reserved com-
pnrthlenltgm:)‘!m General Managers of Rail-

ways
Want of light in certain Noﬂ.h Block -
clerks’ —. 1560-61.

mnr'
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LAW INSPECTOR(S)—
Quuhon re_Muslim & J;phcnnts for selection
—— on Hast Indian R:ulway 1854
AWLLSSNESL
Question re minority
sentation regarding —— on
Western Frontier. 498.

commnmtleq repre-
the North-

LAWN (S)—
Question re —— in- front of “orthodox
clerks’ quarter in D.LZ. Are& New
Delhi 1561.

Indian Finance Bill—
Motion to conlulgr 1372
Flection of —— to the Standing Commit-
tee for the Food Deparhnant 098.
Election of —— to the Standing Commit-
tee for the Inf and B
pDep_urt.mollg. 369, '

y) re requisitioning
of houses by Government in Calcutta.
7.

Resolution re floatation of loan for sub-
sidising the agriculturists. 734-35.
LEADE l\f\)
Question re¢ desirability “of release of M.
Gandhi and other Congress —. -97.
LEAGUE OF NATIONS—
Quunon re Indm- Membership of ——.
1562-63.
LEASE LEl\D—

;) bet India

“and United gtaben of America regard-

! g agreement 1748,
LEATHER—
Question re ban on Import of —, ete. (o
Pishin District. 1332, 1570.
LEATHER GOODS FIRMS—
See *“Firm(s)".
LEATHER MERCHANTS—
See ““Merchant(s)".

LIEAYE—
Adminiblh&y of eonsohdnud or g;rsma-
nent allowance while on ——.
Compensatory ~casual in Railway
N Clearing Accounts Office. X
Rules whereunder absence on' —— consti-
4 tutes a b in service for certain
; purposes on State Railways. 153.
LEAVE RULE(S)—
See “‘Rule(s)”. °
LEGAL PRACTITIONERS ACT—
See ‘‘Act(s)”.
LEGAL TENDER—

Question re postage stamps considered as
e iby ‘Government Railway Polue at
1804-05.

AN

o .

LEGISLATION— -

Question re for free madiaﬂ ‘treat-
ment of mass

139293,

LEGISLATIVE ASSEMBLY(TESE-

Declaration du-ectmg certam b gaﬁ headﬂ
of pend open to

Teoell G I's
nddreas to the Caunc:l of State and the
337-44.

Question re—*
Dxﬂicnlty in securing accommodation by
Members of the — at Delhi’ Railway

General elections to the Central —— aml
the Council of State. 841-42.

Non-official Members of the Central ——
receunn salaries or _ permanent allow-

035,

LEGIS ATIVE ASSEMBLY AND LEGIS.
LATIVE ASSEMBLY DEPARTMANT—
Demand for grant. 1197,
Demand for sup, \ementary 1637.

LEGISLATIVE D! PARTME
Demand for grant.

LEPER(S)—
Question

1747-48.

LETTER(S)— -

Motion for adjournment re fresh restric-
‘tions on detenus in the matter of length
of —— written by them. 1868-69.

rant.
P

re increasing number of ——.

Question re—
of Taj Company of Lahore to
Maulana Abul Kalam  Azad. 1093,
1264,
Mahatma Gandhi’s to Miss Slade
regarding “Japanese invasion. 87-83

Mrs. Sarojini Naidu's recent —— to Gov-
ernment of India, Home Department,
87.
LHAKSAR—
Question re postage stumps considered as

legal tender by Government Railway
Police at ——. 1804-05. ”
LIAQUAT ALI KHAN. NAWABZADA
MUHAMMAD— 5
Aéi;.l;]arh Muslim University (Amendment)
ill—

Motions to refer to Select Committes

and to circulate. 1823, 1828.
Central Excise Bill—
Consideration of clauses. 321
Demand for uupplememu'v grant in  res-
ect of —— Delhi.

_;;;\L&m -Aid to P ‘Governments
e
Miscellaneous,  1717. g

General discussion of the General Budget.
880, 937, 943, 944.
Gem-ral dxscnasmn of the Railway Budget.
411, 412, 413
Indmn An-cruft (Amendment) Bxll— =
Motion to consider. 473, 5
Indian Finance Bill—
Motion to consider. 1488," 1491 .,
1502, 1585, 158395, 1604.
Motion for adjournment re—
Failure to enforce the Reclpmclty Acf

91

Injustice ta Muslim in Bihar in the
matter . of grant of sugar licensix
1836, 1840, 1842, 1846.

Order pteventmg railway travel for
attending  the All-India Kisan Con- .
ference at Bezwada. 694-96.

Repression carried on under the cover of

100,

the Deienoe of India Rules. 181, 187-
* Motion rg— <
Election of members to the Central

Advisory Council for Railways. 1235,
United Nations Relief and Rchablhtaﬂon
Administration Agreement: 2004-05,
L, 2012, -
Motion to reduce demand. for—
“Appropriation fo Reserve’’ re enhance-
ment of Passenger Fares. 521.




i

= Ex o sup
- 619, 620, 633-34.

~ Question re—

under the Defence of India Act and

Rules, 1121,
“Railway Board” e
i 1

d  personnel.

Railways  with

nanc itien of
b sk Develop-

special reference to Post-War
ments. 564, 571
Stoppage of large
trains. 642
Question re_ statements by
State on Indian food situation.
Question (Supplementary) .7e—
Allegal

number of passenger

ecretary of

197.

tions of uorrup‘ﬁ‘mn against trans-
port officials.

Coal position. 207. .

Dlrectne jssued to Bengal Government
in the matter of distribution centres in
Calcutta.

Requisitioning ‘of houses by Government
in Calcutta.

Sind Assembly members in jail. | 84.

Resolution re—

78 - INDEX TO THE LEGISLATIVE ASSEMBLY DEBATES
“De artment of Labour” re Government Want of —— in certain North Block
in dealing with questions affect- clerks’ lavatories. 1560-61.
m t{:e interests of. Indian Labour. 1187 Want, of —— on Bengal and Assam Rail-
"Execuhve -Council™sge 1o confidence in way trains. 79394
=S fhe Government. 498:=1011.13. LIGHTHO ES AND LIGHTSHIPS— .
“Finance Department’ - 7é appoml,meut Demand  for grant. 99
of Committee fov scrutinising Govern- LIGHTING— *
ment. expend:ture and suggesting eco- Question re poor —— of roads of minis-
noniies. - 1054; , 1066, 1073-75. terial quarters, New Delhi,  1396-97.
“Home Depzsﬂ.mcnt "¥¢ abuse of Powers | LINEMAN (EN)—

Questiont re register maintained for promo-

tion of Te}egmph: —— to Sub-Inspec-
tors’ grade. 1858,
LINO MACHINE COOLIES—
See ““Cooly (ies)”. e
LIQUID FUEL—
See “Fuel”.
LIST(S)—

Question re racial dxacnmmanon in com
pilation of _combined seniority —— of
Sabordinate Supervising Staff and draﬂ,s-
men on East Indian Railway (MMec
_cal Department). 46.

LOADING—

Question re—

Insnfficiency of labour for —— and un-
in Delhi Divison. 1319.
Priority —— foodgrains to Howrah, 963-

64.
LOADING CONTRACTOR(S)—
Question re non-payment of wag,
workers by at Delhi- Shahdm‘a Rlil-
way Station. 359

Debarving of Government servants’ slec- | LOAN(S)—
hou to Port Haj Committees. T56. Resolution re floatation of —— for ;ubl\_
Committee for  Baluchistan. dising  the agriculturists.
e 76Q64 1762, 1769; 1770 1775, 1786, | IA’}%}{‘E?'}‘ND ADVANCES BE\RI‘NG IN
Relmse of pohtmal pnsonern 108-10. Demnnd for grant. 1204.
Stat of the bl y grant. 171920,

Sir Sultan Ahmed. 336 728-30.

LIBRARY(IES)—
Motion for adjournment re failure to pre-

serve the and documents of the
All-India  Congress'  Committee an-
d. .1575.
LICENCE(S)—

Motion for adjournmefit re injustice tov]
Muslims* in Bihar in the matter of grant
of sugar —. 1&)6-0’7 1831-48.

Flh_'llx péodncmg —— issued in Provmcos

51

. — for exploration and Scientific Pros-

pecting of Potential 0l Sonrcen 42-
44,

—— to shopkeepers of Shuhdarn-Dc!hx for
sale of controlled articles. 1924.~

Pohcy for issue of —— for import of
chemicals-and dyes. 122224,

- LICENSED SALT DEALER(S)—
-~ See “Salt dealer(s)”.
LICENTIATES, MEDICAL—
. See “"Medical Licentiate(s)".
GKT(S)——
Questio

e pmvxded m llvn(.nrles

Rxﬂwayl 16%-87 E
Bd?é:;;ly trains rusning  without ——.

of reserved
of

LOWER

LOQCO FOREMAP '-E
uestion re promotion = to —— grsdé on
North Western Railway. 796
LOCO. INSPECTOR(S)—
Question re efc., on North
Railway. 1342-43.
LOCOMOTIVE(S)—
Question 7e
949,

LOCOMOTIVE POWER—
Demand for grant in respect of ‘“Working
Expemen Maintenan d  Supply of

ce  an y

Demand for sup;ﬂemanf.arv granb in - res-
pect of “Working 1 1ses, Maintenance
and sapply of —=". 663 .
LONDON—

Western

and wagons sent abroad.

ce o! Dominion Premiers in -——.

—— upeochas of Messrs. Bhole and Ghias-
uddin.
Propoaed Confatence of Domxmnn Premi-
in —.  1037-38,

ers
1. OWEE CLASS—

“certain secn-
Jail, Ajmer.

Question re —— assigned to
ﬂétg‘ prisoners  in- Central

LOWER GRADE CLERKS—

Sée *““Clerk{s)".
GAZETTED. OFFICERS— >
See *‘Officer{s)"".

LOWER GAZETTED SERVI
See “Gazetted Service(s) tmi Semcn(l)_"

<

.

~
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LOWER STAFF—
See “‘Staff”.
LUCKNOW— -
Motion for adjourament re ban on Pakis-
tan Dny Mecting at —. 1463. =

46-47.

certain Postal Offices R
LU("GA\GE(S)—
Question re—

etc., of personnel of Defence f Ser-

vices earried hv Railways at Gmern-

ment risk. 1
ment, of tion for booked

under certain Military, Warrant
from I.almamr Hat fo Delhi-Shahdara.

978,
LUGGAGE BULE(S)—
. See “Rule(s)".

™

M. AND M. SECTION—
Question re—
Alleged bad working of the —, Railway
Clearing Accounts  Office, 1344,
Alleged loss of Railway Warrants in —
of Railway Clearing - Accounts Oﬁice
1679-80.
Overhauling of —— work in  Railway
(learing Accounts Office. 1675-76:
M. G. 0. BRANCH—

1-Pay

Question e (lerks serving under Chief
‘Administrative Officer, War Department.
1455-56.

M. L. A(s)—
Quewnn re review of cases of detained
ind ete. 768:69. 5
HACHI\ER\ (IEB)—

Question re import of farm -— from

América. 794.
MADRAS—
Question re Civic Guards employed by ——

Government. 1262
~MADRAS PRESIDENCY—
_Question 7e—
Outhreak of epldemwt jn —. 1387-89.
Shortage of fuel in —.- 838.
MAGAZINE(S)—
_ Question re dollar exchange facilities for
< remntmg anbscﬂphonu to ~American ——.

i MAGISTRATE(S)—

Motion for adjournment re compulsion used
by
Certificates. 91-92.

MAGISTRATE' S ORDER—

See ““Order(s)’”

MAHARASHTB.A MILITARIS! \TlO\

BO.

Qnemoa 7e demand for fire arms by the
——, Poona. 417,

MAHATMA* GANDHI—
See “Gandhi, Mahatma™.
MAIL TRAIN(S)—

See “Train(s)'.

MATL TRAIN, DACCA—

Sce “Dacea Mail Train”,

MATL TRAVEL—

Question 7z facility of — fto Pn\-ilege

Ticket holders. 363-64.

- MAIWTENAZ\CE ALLOWA\ICE—

; “Am'anee(s)

in the salé of National Savmgs B

- MAITRA. PANDIT LAKSHMI KANTA—
Central Excise
Consideration’ of "lanses; 316, 323.
Demand for supplementary grunl in respect
of "Appropmnon to Depreciation Fund"'.

Elechon of —— to the Standing Funnca
Committee for Hailways. 1464.
Hindu Code, Part 11 (Mmrmge\-—
Motion to refer to Joint Cdinmittes and to
circulate. 819, 1902,
Indian Coconut- Cess Bill—.

Moti_;;n to refer to Selsct Committee. 212, .
21

Consideration of clauses. 816,
Indian Finance Bill—

Motion to - comsider. - 1295, 1310, 1312
1444, 1602.

Indian Incdme-Tax (Amendment) Bill—

Motion {o refer ‘to Select. Committee. 79b.

Motion for adjournment re—
" . Order preveniing railway-iravel for attena-
- ing the AllIndia Kisan Conference at
Bezwada. 680, €87.

Order sarved on Mrs. Sarupm Naidn direct-
ing her not te participate in public meet-
ings, ete. 65,

Repression. carried ‘'on under the ‘cover of
the Defence of India Rules. 180-82,

186.
Motion 7¢ United Nations Relief and Re-
habilitats i R Az "

201L
Motion to reduce demand for—

“Executive Council” re no Confidence im
the Government. 1019,

“Finance Department’” re appointment ‘of
Commiittee for scrutimsing, Government
expenditure and “suggestiug
070.

“Home Department’ re abuse of Powers
under the Defence of India Act and
Rules. J115- lB 1122; 1132

re

hqn with npecmr rcfemnce to the
scheduled castes. 1104, 1108-C9. 1110.
“Railway Board"” re—
Disapproval of Policy and Workmg of the
lewny Board. -25:

to sup d_-p 1
623 626, 632.
Financial position of Railways with spexai

reference to Post-War

Developments.
563, 565, 5T

Non- repmwntatmn of Scheduled (‘um l:l =
582.

Railway Services. 581,
Qnestmn re—

Mahat

to. Gnudh

1083-84.
Illgiu and death of Mn.kadhx

Paddy gone worse at Stations en I'ea
and. Assam Rai

Prodaction and ml._ of standard cloth
Provinces,

Removal of Mr. J Vn-:nm and Mr Ria
wln(d'zign Ahmad Khan from their services.

Restrictions xmpose& on-collieries.

‘Shortage of salt in Bengal. ~424, 559,

Statement in America by Tndia’s Agm
(teneral concerning Mrs. Gandhi’s deten-
tion and death.

cconomies,

1082 -

-1
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Steps taken to increase output of coal, ete.

Question (Supplementary) re—

Responsibility for supplying accurate infor-
mation to Secretary of te on Indian
Food situation.

X . ti for womén Government Rumours of big bribes in Bengal. 606.
A‘gﬁﬂ::&? 5 e R Salt Shortage in Bengal. 1030.
i Officers loyed -on Sediti of the Congress pledge. 598.
AT&?CM % < r.' =5 Starvation deaths in Bengal. 4.
A ointment of Brigadier Wheeler as Statement by Mr. Hutchings re Bengal
B irects famine. 15,

Director-General of Archmology. 348,
5!

54. .
Black market paper transaction. 1929.
Burma reconstruction conference “ to be

convened by the Burma Governmeht.
g

t of
end

Cancellation of 8 on Ac
delayed supplies from stockists
manufacturers. 491 '

Captain A. W. T. Webb ®f Indians OQver-
seas Department. 1210. [

Commission to enquire into alleged ineffi-
ciency of Archemological officers. :

Communication from Indian Chamber of
° Commerce, Calcutta, regarding expan-
sion, etc., of non-Indian industries. 601.

Detention of Petition of Feroze Chand.

1080. :

Delay in the issue of permits for transport
of goods intended for the Supply Depart-
ment. £ y =

Development Officers for evolving post-war
reconstruction plans. P =

Exclusion of Benares Hindu University
from pre-cadet air training scheme. _80'.

Forced entry of soldiers into Ladies

. Intermediate Compartment at Burdwan.

Handanade paper industry. 1207, 1208.
Health of Mrs: Kasturbai Gandhi. 79.
Import. etc., of Newsprint and other

v, 1020
Impsoprt;. of quinine, atebrine, etc. 1214,
1215.

Indian evacuees employed by Government
or given maintenance allowance. 7.

London speeches of Messrs. Bhole  and
Ghiasuddin, 85.

Mal-administration of the salt supply
scheme in Bihar. 18

Malaria -~ epidemic in  Banjyachung in
Sy{het.. SAT548. . =

Maals of vegetarian W. A. C. (I)s. 594,

Non-booking by Mail Trains - between

_ Delhi and Muttra. A

Passenger bogies of Dagea Mail train
catching fire. - 1323.

Police Verification Reports in case of
Bengali recruits to Defence Forces. 593,
504

Post of Assistant Superintendent, Deputy
_ Commissioner’s Office. Delhi. 898.
Post-war sovereignty of air ports built in
“India by Foreign Governments. 488.
Programmes for expansion of All-India

Radio. 1091 Y
Quinine Position. 2.
*  Regional Councils. 497.

isitioning of houses bi Goveriment in
cutta. 77, :

Statement in - America by India’s Agent
General concerning Mrs. Gandhi's deten-
tion and death. 966.

Stat

on famine diti

in Bengal.

11, 12

Steps taken by military authorities to
economise in foodstuffs. 78.

Visit of Mr. Wright Henderson to New

Delbi. 491, 3
Want of a Radio Station in Andhra
country. 596

Working of the Informative Campaign re-
garding food situation in Bengal. -81.
Resolution ¢ floatation of loan for subsidis-
ing the, agriculturists. 746,
MAJLIS- T-AUKAF— :
Question r¢ members of the
Delhi. 602-05. S
MAL ADMINISTRATION—
Question re of the Salt Supply Scheme
in Bihar. 18-19.
MALARIA EPIDEMIC—
Question re—
—— in Assam. 1753,
—Z’in Baniachung in Sylhet. 547-49,

1627,
MALAYA STATE(S)—
Question re— ==
Indians in Burma,
MALPRACTICE(S)—
Ql_l,eétionrc—— time —— in coal trade.

Sunni .

| MANGAE SINGH, SARDAR—

General discussion of the General - Budget.
864, 871-74, 925, 3
General discussion of the Railway - Budget.

-98,, 405

Indian !‘“inan‘ce Bill— S 2
Mcl)éi&n to - consider. 1358, 1370, 1522,

Motion for adjournment re—
Fresh restrictions on detenus in the matter
of leng&lg of letters written by them.
- Repression carried on under
the Defence of India | m e
Motion re election of Members to the Defence
Consultative Committee.. 1412, 1413,
Motion to reduce Demand -for—
“Department of Industries and Civil
Supplies” re supply of Consumer goods
as a means of anti-inflation. 1172

“Executive Council” r¢ no confidence im
the Government. E

“Finance Der " re appoi of
Committee for scr ing  Gov:
expenditure and suggesting economies..
1045-47, 1064, 1067, 1069.

“Railway Board” re—

Tt

\{ ‘
' Requisitioning of honses G in
Dacca. 599, 600. i
Resignation of apprentices from the Free-

Jand Hu:te], Ajmer. 406,

ion of C lsory- Provident Fund
__to all Railway Employees. 588.
Stoppage of large number of passenger
“trains. 637-645, 630.40. 643.

#3
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Question re—

¢

L. ) S

Action for removal of restrictions on entry
;io Indians into the United States of
America. 497.

Amenities to members of the Congress
Working Committee. 21, 5

Arra emem.s for Indian® propaganda in
the U.S.8.R. 498,

Arrest of Raj Smgh an 1265.

Arrest of S. Jit Singh Sahni. 1855.

Arrest of Sardar Raghbir Bmgh Panj
Hazari. 895-96. :

Assembly’s vote agmmt increase of Rail-

way fares. 966-67. ;

Attachment of Mr. Asaf Ali's property.

1976.
Uertain Station Service Telegraph Masters.

1677-T!

8.
- Classification of Mr. Krishna Nair, a civil

disobedience prisoner. 1982
Coal reserved for lgncultnrnl operations.

Coumhdnbed pay of British and Indian
soldiers and {hat of American svldiers,
ete. 1977-78.

Delhi detenus detained in Punjab jails.
896,

Detenus _and political convicts in jaile.
1081-82.
Enquiry into causes of Bengal famine. 2-3.

Expenditure of troops placed under South

East Asia Command: 427,

Export quotas for commodities. 207-08.
Exporters on the established list of
Shippers. 208.

Facilities t> Congress detenus in Punjab.

Family allowance for Mr, Yudhvir Singh,

Lower class assigned to certain p

prisoners in Central Jail, Ajmer. 1624.
Method for procuring pulses in the Punjab.
Methoda for p

by provinces, etc. %9
Opporfunity to Assembly for discussion of
the Agreement for U.N.R.R.A. 841,
Puév5 etc., of certain telegraphmts 1684-

b gy &

Pay of certain British Married Officers and
Indian Commissioned Married Officers.
1976-77.

Present method for procuring foodgrains im
the Punjab. -88.

Previous consultation with Government of
iudia regarding the Tehran Conference.
97.

Prices at which wheat is purchased in the-
Punjab and sold in Bengal. 87.

Profit made by Central Government out of
purc{l;;sen of foodgramw.tmm Punjab..
280

Prosecution of Indians in th
dom under the National
426, 559.

Quashing of sentences passed on certain
ne&_:::'lt_y prisoners in Central Jail, Ajmer.

Jnited King-
Service Act.

* Recent statement of Mrs. Sarojini Naidw.
231,

Report on Indian propaganda in the United
States of Amerjca. 498, 607.

Secret session of “the Assembly for state-
ment on War sitnation. 427.28.

Starvation deaths in Bengal. 34.

Statement in America by India's Agpné.
General concerning Mrs: Gandhi's deten-
tion and death.

Supply of the 4j of Benaras to Congress.
Workmg Commluee members. 1264,

l

a detenu. i}

Family allowance for Sardar Niranjan
Smgh Tahh 362.

Fami al to Cong det. in
Punjab. 81-82.

Feeding of their own troops in India by
the United Nations. 06&4

Films of presidential processions of - certain
organisations. 361.

) T
Action in tespect cf"}.’ietenus under Ordin-
ance ITI of 1044. 1981.
Applicability of Indian Criminal Law -to
.i\élggrican troops stationed in Indis.

General elections to the Central L
i\;sembly and the Council of State. 841-

“Grow more food"” the

Punjab. 4-5.

*camipaign in

" 'Hardships of Circle Service Telegraphisis
-86.

in Delhi.
Health of Pandit Jawahar Lal Nehru.

mnusof Pandit Ravi Shankar Shukla.

l'llness of Sardar Niranjan Singh Talib, a
security prisoner. 361.

Tliness of Syed Habib of Lahore. 1342,

Indc{)endence Day arrests, ofc., in India.

Indian evacuees employcd by Government
or given maintenance allowance. 6-7.

Indmn National Flag. 1982,

Indians in Burma, Malaya States, ete. 5.

Letter of Taj Company of Lahore to
Maulana Abul Kalam Azad. 1264, 1268.

Limit on sterling securities to be held by
_Ruerva Bank of India. 231-32.

Rk Classificgtion of Accradited Press: Corres-
pondcuts 1985.
Letter of -Taj

Maulana Abul Kalam Azad.

London speeches of Messrs. Bhole and
Ghiasuddin. 86.

Rice purchased for export to Ceylon froms
Bengal. 558.

Rumours of big bribes m Bengal. 606,

Sind Assembly members in jail. 84.

Special allowanes to British junior married
officers in India. 1454,

Use by G of a dehydrati
Factory. at Amaritsar. 1037
Resolution re Reforms Commbtec’ for

Baluchistan. 1760-62, 1775.

MANAGER(S)—

Question re non-display of Complaint Book
,. European refrethment room af
1698-99.

by
Hapar.

MANAGER OF PUBLICATIONS—

T

Question re delays at &k-

Office of
Delhi. 1227,

| MANAGING COMMITTEE—

See **Committee(s)”. \

Company of Lahore to
1083,
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82 @é
] Repression carried on under the cover of )
MAI\L Al YZORKERS— dstuffs for — in f,l;m Defence of Indis Rules. 156, 157,
‘ : 1227, . 181, 184-87. S
.M'\\IUFACTUR,E(S)—!‘ e Motion to reduce Demand for— :
Question re— “Execulive Council’™ 7¢ no gonfidence in |
£ Import and —— of ammeniom sulphate the Government. '1009 11, A =
1335-42. “Home Department” re abus¢ of powers €7

~—— of Ammonium Sulphate. 147.
—— of opium alkaloids for medicinal pre-
parations in India. 1572,
quinine in injectable form. 1213.
“Research in the —— of paper pulp, plastics
: and artificial silk., 45-46.
MANUFACTURE(S), COTTON—
: Se¢e *Cotton Manufacture(s)”.
. MANUFACTURED GOODS—
See “Goods”.
MA\UFACIURER(S)
Question_re canceilption of contracts on ac-
count of delayed supplies from- stockists
and —. 491,
MARKET(S)—
+ ¢ Motion jor adjournment re disappearance of
« rice from Patna and Bhagalpur con-
Sequent on partial rationing. 50.51.

Question re—
¥ Foodgraing brought for sale to Shahdra-
3 ?;}A\l ~—— from neighbouring localities. .

Scarcity of rice and rotten quality of food-
grains in Patna ——,  1567.
MA \RKET(S). FOODGRAINS— -

utider *Defence of India Act and Rales,
. 1126, 1130735,
Resolation 7¢ release of political pnsoners
110-

MEAL(S)~
Question re— "
Curtailment of courses of ab B.mlwny
Refreshment Rooms at Delhi. 974. e
—— of vegetarian W. A, C. (I)n. 59495, \
MFASURE(S)— e
Quesuun re —— for rationing, ete., in -
Bengal. 568, -

MECHANIC(8)—
Question- re apprentice recruited Com-
munity wise in Bepgal and. Assam Railway.

495.

MECHANICAL DEPARTMENT—- -
* Question re—

Pr to Selecti grade of
cal hands on' the Hast Indian Railway
(—).. 46

Racial discrimination in compl!atmn of
combined niority list of Subordinate o
Supervising Staffl and draftsmen on East
Indian Ratlway ——. 46.

techni

Qsestion 7e for Shahdara-Delhi. 1406. R“m"‘mgm“ ok mge':-mts"fgd o I-i{ngllm‘er- ‘
MARRIED. OFFICER(S)— o SEsmi Tk
b“ Officer(s)”’. Sendor clerks in —— of th= Delhi Pl’ovlnee. <
S a0 o ' MEI)IL%] 96mm:c1 'ORATE— =
> Deairability of checki leteriovation ofy > ¥ tablishi

the “health and - stanina -of the —
1388,

Legisiation for free medical treatment of
——. 1392-93,
Unani_and other syslems as part of scheme
for umproving medical help to —.
~1380-92, 1996 97,
MAURIIIUS—
= 3 Question 7e Indians shot in police firing in

= 3 2

MAXWELL, THE HONOURABLE SIR

£ - BEGINALD=—

S Declarations of Exemption under the Regis-

e tration of l‘orelgnem Act (laid on the.
table). 93-94,-4

s .Dsmnaxd Aor Suprplamenlary Grang in respecl.

gl 3 Home Dcpar}.ment 1637,-1638.
= J'axln and Convict Sememarm. 1673, 1702-

04.
Pohce. 1704, 1706-07.
Motion for adjoumment Te—
I‘;a:lv;g: Pakistan Day Meeting at anknow

_ Notice served on  Hindustan Tmu. and
National Call not to publish certain
statements unlecs passed by Special Press
Adviser. 51.

Order preventing railwa;
ing the AH- Indu Kiysan Conference at
Bezwada. 659, 660, 682. 691-94, 695.

Order served on Mrs.» Sarojini Naidu

directing her not fo participats in public

meef.mxl, ate. 51-52 64-67, 70-71.

travel for attend-

of
Medleul D{rmnw in Bmlway ljonrd
1321-22,

MEDICATL EX-\MII\ATION(S)—
Question re—
— of Railway station vendors,

ete., on S
t Indian Railway. '

Periodical of North \\estern Railway
employees. 657, >
MEDICAL FEES— -
See “Tee(s)".
MEDICAL HELP—
Quention re Unani gnd other — as part of
scheme - for

improving —— “to " masses.
97,

1390-82, 10996
MEDICAL LICENTIATES—,
Question re gricvances of ——
Euncy Comnmllgns. 199091

jon 7o oxtension of —— services in ..

Bengal. 722

MFDICAL SERVICES— i

Demand for grant. 1200.
Demand for Supplementary Grant. 1710.

MEDICAL TREATMBENT— :

Question r¢ legislation for free —— of masses:
1392-93. X

ME.D‘ICINAL PREPARATIONS—

Question re manufacfure of Opl\un llkllnidl
for in India. 72.

MgERUT— =
uestion 7e  arrangements - for f-nnlpm
mﬂktoDalh;from-hhonab tween —
and Delhi. 1867,
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MEETING(S)— -
Motion for adjournment re—

Order served on Mrs. Sarojini Naida direct-
ing her not to participate in public —;
etc. 51-52, 56-73.

Orissa Government’s ban on public —.
ete., for discussing Central Governmerit's
foodgrains policy. 1270-71. ~

Question r¢ —— of tha Indian Soldiers”

Board. .226-27
MEHTA, MR. JAMNADAS, M.—, -
Central Excise Bill—
Consideration of . clanses. 30425,
Demand for supplementary grant in Tespect
of —
Approg)rlatmn to Deprec\btlon Fund. 670-
Working Expenses—Expenses of Tnﬂic
Depnm'nent 66.
General discussion of the General Budget.
859-62.
General discussion of ‘the Railway Budgost.

382
Hindu (‘nde Part 1T (Marriage)—
Motion to refer to Joint Committee and to.
P circulate.
Indian (nmn.uuea {Amendment) Bill— .
Motion to_consider.
Tonsideration of clauses. 450- 62, 463 464,

467, 468.
Indian Finance Bill— -5
Motion to consider. 1294, 1348, 1370, 1376
85, 1415-30. 1439, 1468, 1491, 1606.
Motion for ud]oumment re—

C Ision used by Magistrates in the sale
of National Savings Certificates. 92,
Lifting of ban on employment of women

on underground work in coal mines. 123

Order preventing railway travel for attend-
ing the All-Tndia Kisan Confercnce at

. Bezwada. 660.
‘Motion re election of Members to the Defence
Consultative Committee. 140808, 1759-

60,

Mol.mn to reduce demand for— 2
“Appropriation to Reserve” re enhance-
ment of Passeriger Fares. - 515-17, 519,
“Department of Industries and Civil Sup-
plies” re supply of consumer ds as &
means of anti-inflation. 117072, 1176.
“Department of TLabour” re Government-
policy in dealifg with questions affecting
the interests of Indian Labour. 86.
“Department of Posts and Air’ re need

for substantial increase of Deurness
Allowance. 110193, 1195, 1196.
“‘Executive Council” 7e no confidence in
._the Government. 1006-08.
"Fz_mea Do;;nrhnent' 7¢_appointment. of
or -ser
expenditure and mgu!tmg “economies.
1051, 1060-61, 1069, 1070.
““Miscellaneons™ re yost-war Reconstruction
with special reference,to the scheduled
“Railway Board” re—
Disapproval of Policy and Working of the
Rm]wny Board. 524
E: of C ident Fund
~to all Rulway Empluyees. 586-87, £88,

Financial position of Rnlways with special
reference to _ Post-war Developments.
- 560-72.
Meagre Allowance to Railway Workers.
501, 668-10.
Non- representamn of Scheduled Castes in
. Railway Services. 579, 582, 583
Question re—
Centres for traiming war technicians, 286.
Godowns for swckmg tobaeco. - T73-T4.
Memorial submitted by the Gujarat
Tobaceo Merchants' Assqciation, Nadiad.
T12-73.

secticn 4 of Legal

Non-enforcement  of
Area,

Practitioners Act in Baluchistan
962-63.

Policy for issue of licences for import. of
chemicals and dyes. 1222-24.
Question (Supplementary) re—
Appointment of ~Brigadier Wheeler a8
Diractor-General of Archaeology. .348.
Burma reconstruction conference to be con-
vened by the Burma Government. 90.
Coal Supply to the Glass Bangle Industry,
Ferozabad. 1183.

Deaths in Bengal 1943. 1030.°

Employees of the Chief Cashier and
Treasurer, North Western Railway. 653.

Prices at which wheat is pnrchnnd in the
Punjab and sold in Bengal. 287.

« Proposed Conference of* Dominion Premiers 3

in London. 1037, 1038.
Resolution re release of political prisoners.
104-07. -

MEMBER(8)—
Election of a —— to the Central Advisory
Council for Railways. 1868.70.
Election of a —— to the Central Committes

of the Tnbercnloms Association of India.
1414, 1575-76.
Elschon of a — to the Standing Ccm.mtuﬂe
4

0

E]ectlnn oF to t.ha Central Advisory
1699.

Council for Railways. 1234-35,

Election of —— to the Defence Consulut.xva
Committee. 1408 14, 1759-60

Election of —— to the Delhi Umvmlt{
Court. 54, 211.

Election of —— to-the Shndmg Commitiee.
for roads.

Election of —— to the Standing Committee
for the Civil Defence Branch of the De-
fence Department. 3/ T

Elect'on of — to the Standing Camn;xtm
for- the Commerce Department. 1702,
927.

Electicn of —— to the Standing E.‘omnut&ee
for the Food Department. 1700-02, 1906,

Elaction of —— to the Standing Committee

for the Information and Broadcasting De-

partment. 235, 360.

Election of
for the Labour Department. 1£3536, 1464,

Election of
for the Posts and Air Department. 797
98. 905.

Election of —— to the Standing Committes
f'%o the Supply Department. 1407-08, 1699-

Election of — to the Standing Committee
“on Emlgntlou 235, 369, 436.

to the Standing Committec

to the Standing Cnmmutm >
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Election of —— to 4he Standing Commlttec

on Pilgrimage to the Hejaz. 442-43;

Election of —— to the Standing lenco

Committee. 1228-34, 1464.

Election of to the Standing Finance
. ® Committee for Railways. 1234, 1464
Question re—

Amenities to Mahatma Gandhi and —
of the TCongress Working Committee.
769-70. -

Amenities to of the Congress Work-
ing Committee. 426-27.

Central Legislature — in Provincial Food
Councils,

Difficulty m vcunng accommodation by
—— of the Legislative Assémbly at
Delhi Railway Station. 149-50.

—— of the Sunni Majlis-e-Awkaf, Delhi.
602:05., -

Non-official —— o! the Central Legislative
Assembly receiving salaries or permanent
allowances. 1035.

Sind Assembly — in jail. 83-84.

Bupply of the 4j of Benares to Congress
va‘kmq Committes —. 1264,

arr for accom-
;ot{atmn of — of Assembly at Simla

MEMBERSHIP— X
Quest-o& re India's —— of League of Nations.

MEMORIAL(S)—
+ Question re—
for dearness sllown'nce by
Shahdara  Rail

Delhi-
- Station pl 5

—— of B Class Guards of Howrah Division
for fixation of pay, etc. 1852.
—— of Sub-Postmasters in U. P. for in-
crease of allowance. 1506-07.
—— submitted by the Gujarat Tobacco
Merchants’ Association,« Nadiad. 77273.
MENIAL STAFF—
See “'Staff”’,
MERCHANT(S)— S
Qne&;gon re grievances of leather ——, etc

36.
MERCHANT SHIPPING (AMENDMENT)
BILL—

See “Indian.——' under *'Bill(s)".
MESSAGE(8)—
Question 7e. condolencs
Gandhi. 1083.84.
METEOROLOGICAL DEPARTMENT—
estion re—
Expansion of the —. 114546,
Muslims in —. 951.53.
Officers of Class I, etc., granted extensions
N of uemg;s x;g Posts and Telegraphs and

—— to Mahatina

METEOROLOGICAL = TRAINING CEN-
. " TRE(S
Quastim\ re instructing Officers at —.
ME TEOROLOGY—
Demand for grant. 1200.
-METHO DERO—

“ Motions for adjournment re failure of Mili-
hry luﬂmnhes to prevent decoity by Hurs

1867-68.
MET‘RE GAUGE LINE—
- Question re bridging the
Pandu and doubling of certain — on
Benpl and Assam Railway. 137

METEE GAUGE SECTION(S)— %

of Bengal and Assam lewnv 657.
MIDDLE EASTERN COUNTRIES—
Question re regulation of trade between India

and the —. 351-52, =
MILCH CATTLE— »
Qusstion re keepmg of —— in orthodox

quarters. 1561-62.
MILITARIZATION. BOARD(S)—
Question re demand for fire arms
Maharashtra ——, Popna. 417.
MILITARIZATION SCHEME—
Question 7 relief for employees of Posts and

by the

Air Department under . 1508,
MILITARY—
Question re—
Help of the —— in famine relief operations

in Bengal. 39. «
" Land acquired by
aerodromes, etc. ;
Land acquired by —— in
aerodromes, etc. 428.
MILITARY ACCOUNTS DEPARTMENT—
Question re Communal proportion for recruit-
ment of clerical and menial staff i» —.
900.

MILITARY AUTHORITIES—

Motions for adjonrnment re failure of
to prevent dacoity by Hurs in Metho Dero,
Sind. -68.

Question re—

Feeding of labour engaged on
works in Bengal by —. 29.
Steps taken by —— to economise in food-

stuffs.

— in Assam for

Bengal for

military

77-78.
| MILITARY ESTATES CIRCLE—

Question re expenditure on —. 1970.
MILITARY ESTATES OFFICERS—
Question 1337 J}Ixumhve Officers as Agents of
MILITARY FINANCE DEPARTMENT—
Question re Sikh Assistants, etc., in —.
1261.

MILITARY NURSING SERVICE—
See “Indian ——'
MILITARY SERVANT(S)—
Question re cartain —— disqualified for eles-
tion to Allahabad Cantcnment Board. 1573,
See also “‘Servant(s)”.
MgJTARY SERVICE(S)—
uestion 7 ineligibifity of police men for
——. 1097-98. % B .
MILITARY SPECTAL TRAIN! g
Motions for adjournment re loss of Railway
revenue due to not . charging fare and
freight of certain ——. 1998
MILITARY TROOPS—
See “Troopls)”.
MILITARY WARRANTS—
Question re—
Checking of —— in Railway Clearing
Accounts Oﬂic& 1694, 4
—— exchanged b; g Travelling Ticket Exa-
miners on Oudh and Tirhut Railway.

1

. Non- payment of compensation for- bookad
under certain —— from Lalmanir
Hat to Delhi-Shahdara. 979, 1692.
MILITARY WORK(S)— -
Question re feeding of labour engaged on
—in Benqnl by military authorities. 29.
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" MILK—

Question re—

Arrangements for transport of —— to
Deipi from stations between Meerut and
Delhi. 1857,

Desirability of supply of Pulses, ——, efc.,
1t Concession rates to Lower Staff; 1086

MILL(S)-—
Question e cotton textiles produced by ——
and hand-looms. 1220-22.
MILLER, MR. C. C.—

Conl Mines Safety (Stowing) Amendment
Bill—
Motion to Consider. 444,

Election of —— to the Standing Comniittes
for the Labour Department.

Election ‘of —— to the Standing Committes

for the Posts and Air Department.
Factories (Amendment) Bill— S
“ Oonqldenf.}on of clauses. - 1930.
IN

Demaml for grant,  1200.

Demand for Supplementary Grant. 1708-09.

Question 7e introduction” of women labour in
coal —.

-86.
MINE(S) SAFETY

(STOWING) AMEND
MENT BILL—
See ““‘Coal —" under “Bill(s)”. _
MINERAL OIL—
Question re turing —— by synth

MISTRY (IES)—

Question 7 pay, etc., of teleplmne _
973-74. X

MOB VIOLENCE—
Motion for adjournment re fmlure to give

protection against —— at Haripur. 50.
MOGHULPURA—

Question re recruitment to Lower Gazetted
Service at Jamalpur and —— Workshaps.
788-9%

MOGHUL LINE— =

Question re— = .
—— ships.  1563.

Reqmsmumng of Sciendia Steam Naviga-

tion Company and ships. 103839,
MOHANGANJ—

Motion for adjournment e dmmauthu of
Gouripur —— “Jharia . Jhanjate Railway
line. 1806.

MOHINI MILLS—

. Question re Coal supply to —— by Messrs.

Andrew Yule & Co. 1143.
MONEY—

Question 7¢ —— invested by Indians in

Burma. 545.46.

MONEY ORDER(S)—
Question re delay in delivery of eertuin —
by Delhi-Shahdara Post Office. 975.
MONOPOLY (IES)—
Question re—

processes, 9-10. -
MINISTERIAL QUARTER(S)*— o
See “Quarter(s)”.
MINORITY GOMMUNITY(IES)—
Queshon re—

* —— for purchasing wool to Shiamji Mal of
Amritsar. - 144-46.

—— for sale of Standard Cloth in Saran
District, Bihar. 1749.

MORADABAD DIVISION--
Questi: re—

for
—— on Ra!lwavs. 137 53

—— représentation regarding lawlessness

on the North-Western Frontier. 498.
Representation of in Establishment
Branches of Railways. 972.
Unfilled vacancies reserved for . 593,

MINT—
Demand for grant. 1202.
Demand for Supplementary Grant. 1714,
MISBEHAVIOUR—
Question rée —— of military tfoopu towards
railway staff and vendon.
MISCELLANEOUS—
Demand for grant. IZ)S 1099.
Demand for Snpplemenury Grant. 1714 17.
Motion to reduce demand for * re
post-war Reconstruction with speﬂ.\l refer-
ence to the scheduled castes. 1088, 1114.
MISCELLANEOUS ADJUSTMENTS BE-
TWEEN THE CENTRAL GOVERNMENT
AND PROVINCIAL GOVERNMENTS—

planta Grant.

S DEP TMENTS—

Demand for grant.

I’)em;rv;d& for Supplamentary Grant. 1712-14,
17.

MISCELLANEOUS EXPEN’DITUEE—-
Demand for

= Demand for gnpple.menury grant. 661-62. -

MISCELLANEOUS EXPENSES—

1718.-

i “Demand for grant in tef“p_e,ct. of "Workmg

T
B

Expenses ——

MISRA, PANDIT SH AMBHUDAYAL—
- Indian Finance B
Motion to emmder 1489.

Harassment caused to a passenger at
Bareilly by the Divisional Superintend-
ent, 3 4-55.

Llnp“cllon of certain rn.lway wmom in

by the Commercial Superintendent

-and for Superintendent. 368,
MOSQUE(S)—
Resolution re protection of —— in New Delhi.
179}99.‘ ¥
MOTION(S)—

—— re Unifed Nations Relief and Rehabi-
litation'  Administration Aygreement. 1931-
55, 1956-67, 2001-14. 1
_ See also “‘Condolence ——"'.
MOTION(S) FOR ADJOURNMENT— =
See ““Adjournment(s)”.
MOTOR-CAR(S)—
Question re—
Parking of ——, etc.,_on the road Wetween
Railway  Bridge, Shahdara-Delhi and
Grand Trunk Road. 1924,
Sections on North Western Rm]wny served
by Rail —, 1682
MOTOR TRAFFIC— S -
Question re desirabilit; ty of mnkmg — a cen-
tral subject after the war. 1500.
MOTOR VEHICLES RULES—
See “Rule(s)”.
MUAZZAM = SAHIB BAHADUR, MR.,
MUHAMMAD—
" Election of —— o the Standing F‘mmce
Committee. 1464.

- Election of — to the Btn‘ne«%mg Finance Com-
1

ntittee for R.n}wayl
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"“MUDALIAR, THE HONOURABLE DEWAN

BAHADUR'SIR A. RAMASWAMI—
N Gonerlal discussion of the Genéral Budget.

913. -
Hindu Code, Part IT {Marrmge)—
Motion to refer to Jomt
circulate. 826. =
Indian Aircraft (Amendment) Bill—
Motion to Consider. A47 , 4717, :
Indian Coconut Cess Bill— =
Motion to cnngdﬁ;r. 812.
Indian Finance Bill—
* Motion to Consider. 1280, 1281,.1282, 1304,
1306. X :
tion re election of Members to the Stand-
Mita%‘;(lommiuoe for the Supply Department.
1407-08.
Motion to reduce Demand for—
“Executive Council” fe no con
ernment. s .
"I?i::.nw Depnrtmnnt“’ re.nppomlmem. of
Committee for scratinising Government:
expenditure and suggesting - economies.

fidence in the

1056. X
" Mfiscellaneous” re post-war Reconstruction
}3:8:‘ h:pecial reieg:nce to the scheduled
castes. 1098, 1108-14.
MULTAN DIVISION(8)—
Question "h _Food Inspectors,
in Karachi and ——. A
MU!\I{‘XCIPAL COMMISSIONER(S)—
Question re disqualification on the ground of
nepotism for —— Shahdara, Delhi.

61. :
MUNICIPAL COMMITTEE(S)—
Question re— : 5 ;
Inadequate representation of ‘Hm(lua in
Ajmer —. 842,
—, Shahdara, Delhi. 560.
MUNICIPAL FRANCHISE—
See “Franchise™.
MUNICIPALITY (IES)—
Question re— :
‘Desivability of .increasing elected element in

Shahdara-Delhi —. 1406, 3
Tncome and expenditure of Shahdara-Delhi
. 1406.

etc., appointed

-

~MURID HOSSAIN QURESHI, - KHAN
- BAHADUR NAWAB MAKHDUM, SIR—
Question re— -
Import of agricultural tractors. 23, 2.
Steps for meeting deficiency of agricultural
buliocks, 23-24.
MURTUZA SAHIB BAHADUR, MAULVI

) =,

Demand for supplefientary grant in respect
of “‘Department  of Indians Overseas”.
1644

Committee

Election of —— to the Standin, e

on Pilgrimage to the Hejaz.
Question ve—
Assistant Commissi
~ ete,, Punjab, North-West
Delhi Provinces. 1'302.
S N

+ In a-fax,
Frontier and

o tax, Punjab,

North-West Frontier and Delhi. 1802.

° Tenders for loading, etc., of waste paper
in Covernment of India Presses, New
Delhi Ig: A]l.igarh 1750. - =

Question  (Supplementary) re paucity

Muslim  Officers, etc,,)in Calcatta Port

_ Trust. 670. e -

Committee and to
S E

Te
Baluchistan. 1774-76.
MUSLIM(8)— =

Motion for adjournment re injustice to" —
in Bibar in the matter of grant of sugar
licences. 1806-07, 1831-48.

Question re—

Absence of —— Chief Clerks on Bombay,

Baroda and Central India Railway.

for

1139-40. - S

Absence of —— oofficers in Central
Stationery Office. 1915.

Appoinfment of ——_instead of available
~ Bikh candidates on North Western Rail
way. 139, <

Catering for —— .on Oudh and Tirhat
Railway. 1154, 1575,

Desirability of posting a —— Deputy

Postmaster General in the United Pro-
vinces. - 791,

Extensions of service granted to —— Ue-
puty Director General and. Assistant
Depity Director General, Posts and
Telegraphs. 1513,

Holiday for Jumat-ul-wida not granted o
—— in Divisional Superintendent’s Office,
Delhi. - 1148. g

Holiday for Shab-i-Barat not, granted to

—— on Bengal and Assara  Railway.
1330, 1679.

Lower percentage of —— appointed in
Railways. ~964.

—— and non- —— promoted and confirmed
in the HEstablishment and Executive
gsﬁ"lc;ss.pf Bengal ‘and Assam - Railway.

7-58.

—— as camp clerks in the office of Post
Master General, U. P. 1510:
Technical Assistants and Pro-
@ Assistants in All-India Radio.

21 =
—— as Telegraphs Masters. 1328.

as

—— Ex¢cutive  Enginesrs, etc., in’the
Civil Engineering Department  of
Caleutta Port Trust. 721,

in. All-Tndia Radio. 419-20.
—— in Bengal and Assam Railway. 1332
—— i Meteorological Department, 951

53. .

—— in the Department of Secretary,
Calcutta Port Trust. 720, 968.

——in the Estates Department of Calcutta*
Port Trust. 721, 968. s

—— promoted as Station Engineers and
.:éxgiazhlant Engineers in “All-India Radio.

— recruited as telographists, cte. 1146-

—— taken as Traffic Superintendents, otc..
in Delhi Division 1515,

Non-employment of —— in certain posts-
in the Establishment Office of Howrah
Division, East Indian" Railway. 962. =

Non-posting of —— in E. I. (B} Section
of the Personnel Branch, Bengal and

~ Assam Railway. 1853, % =

Non-recruitment of —— as apprentice.
Signal TInspectoes, ete., in Bonbay,
l;ﬁ;gda and Central India Railway.

Paucity of —— in Delhi Division, North ' -

-Western Railway. 1318.
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Paucity of —— in the Engineering De-.
_pactment, Bombay, Baroda and Cenhal
Indja Railway. 480-90

Percentage of —— Ins?ectors in Sind and
Baluchistan Postal Circle. 1850-51.

Percentage of —— Upper Subordinate and
Tower Gazetted Officers. on Bombay,

and Central India Railway.

Baroda

9. 5

Quota of —— for appointment as Assist-
ant Collectors of Customs. 1268

Quota of ——- for appointment as Deputy
Superintendent, etc. 1264

Quota of —— for appointment as Officers,
etc., on Income- Tax Department. 1263
64.

<

, Steps for raising number of —— in thp
e Technical and Engineering Section of
y AllIndm Radio. 420.

- PSS e

> y catering’ arr ts for
E —— on Bombay, Baroda and Central
A Tndia Railway. 1140,
F MUSLIM APPLICANT(S)—

See ““Applicant(s)”. -
ARTISTS—

MUSLIM

MUSLIM >
\' See “I\-uumnuq) -
~ MUSLIM CAVDIDATES—

4 See “Candidate(s)’.

MUSLIM CLEBK(S)— P

See “Clerk{s)”.
MUSLIM COMMIQSIONER(S) OF INGOM'E
2

l See .t C f I tax”".
MUSLIM DO("I'OB(S)-—
See *“Doctor(s)’
“MUSLIM EMPLOYEES—
See “Emplovnc(’-)
MUSLIM EXECUTIVE ENGINEERS—
See ‘“Execntive Engineer(s)”.
MUSLIM INSPECTORS OF RAILWAY
£ LABOUR—
> See “Inapector(s) of Railway Labonr"
~4, MUSLIM LEAGUGE— :
Question re film of — premlenhnl proces-
sion at Karachi. 362

MUSLIM OFFICER(S)——

. Question r7e—

B Paucity of ——, etc., in Caleutta Port
Trust.

Praponderance of ——
Postal Circle. - 1510-11.

Unfilled quota for Gazetted
Division, North Western Railway.

“in~ the Punjab

in Karachi
948.

49.

See also ‘“Officer(s)".

2 MUSLIM RECRUITMENT—

2 See *‘Recruitm 0." 7

g MESLIMQT
13

E MUSLIM TUNIVERSITY (AMENDHENT)
LL—

1 BL
4 8ee “*Aligarh ** under "Blll(l)"
MUSLIM WAKFS (AMENDMENT) BILL—
Se¢ *‘Dalhi —"' under "B)ll-(s)" :

. MUTTRA—
Qunhan re non-hooking bv Mn\l trains be
{c

tween Delhi and —.
% Quemon re ncluliﬁuhan of —— as area B.
1849-50.

MYMENSINGH—

5 -

NADIA])-——
ial britted by the
Gujarat Tohacco Merchants” _ Association,

—.  TI2-13,
NAIDU, MR. G. RANGIAH—
Motion for adj re order
railway travel for attending the All- Inrhl
Kisan Conference at Bezwada. 600-91.
Motion to reduce demand for—
“‘Appropriation ~to Reserve” re enhance-
ment of Passenger Fares. 505-06.
““Home Department’’ re abuse of Powers
under the Defence of India Act and

Rules. 1128-30. ~

Question re— o

Administrative  Officers  promoted — as
Commissioned Officer in Civil Pioneer

Force in Province. ~ 281-83,
Allegations of corruption against transport
officials. -85.

Bye-election for the seat of the late
Mr. Satyamurti. 892-93.
Collection of money on War Bonds 228-

Dearness allowance for low-paid pension-
ers.

Expnnduure on sanitation in Shahdara-
Delhi. 1925,

Foodgrains brought for sale to Shahdm
Delhi mur‘ket from nelghbonrmg locali-

ties. -1924.
Maintenance of roads within = Shahdara-

= Delhi. 1925,

Sanitation of land between Railway

s bridge, = Shahdara-Delhi and  Grand

Trunk Road. 1925. z
War Fund. collections: 228,

Question., (g )p]emnntan) 7e pncu; at which
wheat is mrchlu!ed in the Punjab and
sold in Bengal.

NAIDU; MRS, SABUJINI——-' .3

Qnestmn 16—

Ceisonng of the ntatement of 230~
= -
Recent, statement of —, 231,

NAIR, MR. KRISHNA— =

Question re classification of —— a « eivil

disobedience prisoner. 1982
NAIRANGE,/SYED GHULAM BHIK—
Alﬁzl:izlrh Muslim - University (Amendment)

Motion for leave to ‘introduce. 1831.
Aggomhnent of —— to_the
etitions.
Central Excmo Bill—
Consideration of clauses —— 25960 267-

68.
Delhi Muslim Wakfs (Amendment) Bill—
Consideration of Chuus 1830,
Election of —— fo the Delhi Usiversity
Court. . 211.
Election of —— , to the Standing Committee
for thé Food Deputmentr ﬂg&
Election of —— to the Standing Commntm
on Emigration. 436.
Election of —— to the Standing Committee
on Pilgrirage to the Hejaz.
Gedr;%rd discussion of the B.nlmy Budget.
Hindu Code, Part IT (Marriage)—
‘Motions to refer to Joint Committee and
to circulate. 1901-04.

on.

x
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Indian Finance Bill—
Motion to Consider.

Motion for adjournment— 5% ¥
Injustice to Muslims in Bibar in

maiter of grant of sugar licences.

1526-31.

5.

Motion re United Nations Relief and
R&hnb\htaman Administration Agreement.
194143,

* Motion _to reduce demand for ‘“Finance
Dep T, g of Com-

mittee for scrnhmsmg Government  ex-
‘penditire and suggesting economies. 1
Nomination of on the Panel of Chair-
men. 54.
Question re—
Appointment of more King's Commis-
sioned Officers in Cantonments Depart-

ments. 1873.
Bevin Boys sent to Englnnd for training.
297.

Cantonments in India. 1973-74.
Cen!res for training war technicians. 290-

‘Ghamnen of . Nnhonnl Service Labour

. Tribunals.
Circle Telegraph ‘Services. 1325:27.
;| Deputy Dn—sclan Semor Regloml Inspec-
tors, Reg 1 I and T
Inspectors. 297.

Desirability of establishing o Medical
Directorate in Railway Board. 1321-22.
Difficulties in the working of Cantonments
e Act. 197273,
+ Bxecative Officers nl
Estates Officers.
Expenditure on Mlh‘ary Estates Circles. |

Agenw of Military

1870.

Incore of certain Cantonment funds and
King's Commissioned Officers in Canton-
ments Department. 1975: X

ln!.mductlon of low scales of~ pay for

s of certain Cantonment Boards,

. ok

1971-72.

‘Medical fees for attending to North
Western Railway employees. 1321

Muslims as Telegraphs Masters, 1328. ~

New cadre of carrier attendants, 1327-28.

Procurement of lands for war purposes.

1970«71.
of Telephone Op . 1328
Be-u- izati f C t  service.
1972,
- Bub- Assistant Sm-geons recruited on North
+ Western Railway. 1320-21.
- . Transfers, d Cantonment  Exeoutive
Officers.

“  Question (myplmw
) Achon on rel:omm ations of Speclal Haj

'Lcapmg pmmnuonn m a Sauth Tndian

© © Assistant in - Imperial  Agricultural
Resenrch Institute. 1014.

Licensed nh du\ers, ate., in Bihar. 1748

Tt e a

unnnh -ell-ﬂum to Port Haj Committees.

751.
NATIONAL CALL—
- Motion for adjournment re—
2 Notide served on Hindustan Times snd
» —— not to publish certain statementa
nnlnlpuudhpreculPreuAdnnr

NATIONAL

Orders passed on —— and = Hindustan
T:mu by Chief Commissioner of Delhi.

Quutmn re M, Snm;un Naidu's _ recent
statement in — .
National Flag—
See “Flag(s)”.
Nutlonnl Plamung Cornmgttee Report—
b

See *
AVINGS CERTIFICATES—
Motion for adjournment re—
Compulsion on landlords ta contrlhute to
—— in Shahabad, Bihar. 1461-62.
Compulsion used by Magistrates in the
sale of — . 91-92.
Question re—
Compulsion' on landlords fo contribute o
——in Shahabad, ‘Bihar. 1983-84.

u"g

1

Sale of — . 1801

_ National Service Act—

See “Act(s)”
—National Service Labour Tribunals—
See “Tribunal(s)”

NATIONAL WAR FRONT—

Question re—
Activities of —— in Assam. 1625-26.
Women's Organization of the — .
“National. Welfare, Scientific Education and
Research in Relation to—"
See “‘Scientific Education” and Research in
Relation to National Welfare."”

NAUMAN, MR. MUHAMMAD—

-

Central Excise Bill—
Consideration of clauses” — . 256, 315-

Consideration of~the Report of the Public
Accounts Committee.

Del;mnd for Supplementary Grant in respect
of—
Food Department. 1667, 1668, 1669
Miscellaneous. 1715-16.

Election of — to the Standing Commlwao

for the Comm 1927.

Election of — to the Standing Committec
for the Labour Department. 1464.

Election of —— to the &(andmg Finance
Committee for Railways. 1

Factories (Amendment) Bill—
Motion to consider. 1930,

Gienernl discussion of the General Budgat.
884-86.

Indian Companies (Amendment) Bill—
Motion to consider ——. 45253.
Motion for adjournment re
Muslims in Bi in the matter of grmt

of sugar licenses, 1834-35, 1838.

Motion re United Nations W and ne-
habilitation  Admi Ag
~1954-55.

Motion to reduce demand for—

#Pinance Department’’ re appointment of
(‘on&mlltuc ncr(\ln,mmng Government  ex-
penditure and  auggesting  economies
1049-51, 1066

“Railway Board" r

Dlnpprovul of Pohey and Workmg of the

nmy Bon 525-27,

2. fod
624.25, 635.

Protective Duties Continuation Bill—

Motion to consider. 1

!y

- »

4 2

injustice to’

o
b




Question re—

Absence of Muslim officers in Central

on

% - Stationery Office. 1615...
Appointments made in the Store Depart-
ment, Bengal and Assam Railway.
1333.
C ittee of BSel for

Bengal and Assam Railway. 1332.

Desirability of posting a Technical Officer
to the Office of Controller of Printing
and Stationery. = 1915.

Musiim applicants for Posts in the Stores

Department, Bengal and Assam Railway.

Mauslims and_non-Muslims promoted and

confirmed  in

the E and

Question e mggwf:wﬂs for
“lo staff of certain — . 1
NAVIGATION(S)— -

De{na:‘nd) for Grant

v

uankment and Dr;in;g‘a Wi
Demand for supplementary grant

ncouragerent
19, n

respect of “Irrigation

of Irrig —
Drainage Works. 1634.

NAVY—
Question 7e demand for beiter
ratings in Indian — . 418.

re health of — .«

NEHRU, PANDIT JAWAHAR LAL—
Questi 427.

Exccutive Offices of Bengal and Assam

Railway.

957-58.
Mushims in Bengal and Assam Railway.
1332-33. %

Prohntim:mr_v Assistant Station  Masters
and Signallers appointed of Bengal and
Assam Railway. 958

Recruitment on

ons- on
appointed

Oudh and Tirhut Railway

Officers’ grade. 1851-52.

entry into Quetta. 1331
in the Stores Department
Railway in the

seale of Rs, 30+

.- 958,
Suhordinal -vacancies filled on Oudh and

- Tirhut way- 5
“Question (Supplementary) re—
Ali-Tndia _Railway ~ Routine Institute,

Delhi. = 748,

Channel of recruitment: to * Class 11

Officers  in

Telegraph  Engincering

Department. 968
Circle. Telegraph Services. 1327.
Communal  percentage — presc ribed for

and Multan —— . -

romotions from inferior to subordinate
14

ficer, Delhi. 965,
nppoi:’xwd‘ in

eh,;‘,

E% T
e oliflay for jumat-ul wida not to
the Divisional rinten-

* Muatims in. the T
dent's Office, Delhi. 1148

nfs

or anality Jof rice in Ganjam  and |

». Y zagapatam Districts: T
Tower percantage of Muslims appointed

in’ Railways.

Muslim- Bxecutive Enginecrs in the Civil
Pngineering  Department of Calcutia
Port Trust. 969,

Muslins in  Meteorological - Deparfment:
952, o

Muglims in _the

Department of Secretary, |

Caleatts Port Trust.

968
ning of new Telephone and Telegraph
fnz Divisions,  1512.
Pa “of Muslim Olﬁwcixn, ate., i

Calcutta Port Trost. 870. - .
Proponderance of Muslim officers in the

Punjab Postal Circle. % ;
52 i ote., in P 1 Branch of

r‘Bcn and Assam- Railway. 950.
Rc'(‘rml:nent tndb;wer QMoued Service at
- L eh ® g

9.
Reports  on
Bastablishment

the Divisional Suj

re-organigition of  the
Burf:l':! ?':f the Office of
perintendent, Howrah.

NEOGY, MR. K. C.—
= Central Bxcise Bill—

Considerations of clauses. 308, 323, 325-

25.
Demand for Supplementary Grant in respect

of—

Department of Indians Overseas. 1643.

Departmens of Information and

ing. 1641 ¢
Yood Department. 1666 1671.
Police.  1704:05. -
Sait.” 1

2 G«enera!'discu;sion of the Geneml Budget.

92629, 636
General
369-403. 3
Motion “for adjournment re—

Order served on. Mrs. Sarojini  Naida

directing her not to participate in public

meetings, ete. 70-71

+ of India- Rules.

Motion e United Nations Relief and Rehabi-
litation Administration Agreement. 1947-

51, 2D s
Motion to reduce demand for—
“Appropriation to Reserve' 7¢

ment of passenger. fares. 521. = 2
«Fxecutive Council’’ re- no_confidence in

the Government.

“Tinance Department’’ Ic'appﬂinmnb of
Commities for scrutinising Government

* expenditure and - suggesting
051-53

1051-53. -
“Railway Board'* 7€ enhancement of Railway -

Fares. - 522~ -
Nominabion of —— on- the Panel
| men,

Question re—

“Action for stimulating coal ~ raisings- =

Central and, Sonthern India..

Amenities to  Mabatma ~Gan
Members of  the Congress
- Committes. T68:70.

American order for hessisn of Tane 1943
465 r S oo
Applying Famine Code to certain districts '
108-202. -

P -
Appointment of  Brigadier ‘Wheeler as -
?gm:‘- Genersl-of = Archaeology. 553- 1

Average rvetail prices of rice in Bengal. |

Bicycles imported #nto India. 726, :
Burma reconstruction conference to be
i vernment.

o the Burma Go
8901, ”

== Em- > i
orks.” 1197
in respect
t - and

type of ._J

discussion of the Railway Budget.

ivied on under the cover of

dhi and

Broadcast-

189-91.

enhance- o

econamies.

of Chaie-

Working

961. 7
R
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Question re—

Qinchena cultivation and production of
synthetic anti-malarial drugs. 204-05.
Coal Position. 38.

Commandeering of ships on -Ul'- Indian
Register. 724-25..

Commitments _in respect of supplies of
coal for bunkers and shipments. 14041

Communication from Indian Chamber of
Commerce, Calcutta, regarding expan-
sion ete. of non-Indian industries. 600-
Ol

Complaints regarding the quality of food-
grains supplied to Bengal.

Conference held for fixation
for jute cultivation. 552- 53.

Conservation of coal in India.

Consumers’ goods imperted
United Kingdom. 549-51.

Cotton textiles produced by mills and
hand-looms. 1

Delay in fm' coal i a for
Radways “under Defence of India Aect.
150-51.

Difficulties in coal position in Bengal due
to actions of Coal Commissioner. 955-56.

Directives issued to Bengal- Government
for coping with famine in Bengal. 12
13,

Discrimination betweéen Railway and other
Central Government servants stationed
in Bengal as regards supply of food-
grains at concession rates. 15.

Experts appointed from outside
607.

of acreage

203-04.
from the

India

Facilitating increased import of - certain
commodities as an anti-inflationary
measure. 555-56.

Feeding of labour engaged on  military
works in Bengal by military authorities.

29;

Fixation of wholesale and retail prices by
Government of Bengal for paddy and
rice. - 27

Foodgrains Position. 37.

Foodgrains supplied to Bengal. 40-41.

Government licy  relating to coal
industry. 1323-24.

Help of the Military m _famine _ relief
operations in Bengal.

Investigations for securmg “foel  economy

- by Railways, 793.

Licences for exploration. and  Scientific

Wﬂ!g of Potumal 0il  Sourcss.

Manufacture of Opmm . alkaloids for

~ medicinal preparations in India. 1572

Manufacturing mineral oil by synthetic
processes. ~ 9-10.

Newsprint, etc., imported from abroad and
manufactured in India.,

Output. ete., of coal in Bﬂlla}l Tndia and
the States. T

Overloaded coal from Bengal and  Bihar
Coalfields taken over by East Indian and
Bengal Nagpur Railways.

- Paddy gone worse at sfations on Bengal

and Assam Railway. §51-52.
Passenger~hogies of Dacca Mail train
catching fire. 1322:23.

trains neelled on  Metre
Gauge section o{ Bengal and  Assem
Railwa;

y. - 657.

P

Qne«hon (Supplemenhry) re—
Offic

Pay, etc.; of telephone mistries. 973-74.
Position as regards Indo-Burma Immigra-,
tion Agreement. 1211.12.

. Post war development of civil aviation in

India. 139-40.
Postqwar financial help to Indian shipping:
72

Pust~wur shipping_policy. 1210-11.

Pr of opium alkaloids at Ghazi-
pur Factory. 367, BA7, 1672.

Progress in the ndnpuon of 1ehuln]1tutmn
schemes in_Bengal. 556, 1573-74.

Qual cations and dul\es of Coal
missioner. 345, 4

Repoimendétions of the Foudgrnms Policy -
Committee.  29-37.

Repatriation of destitute
alcutta. 29.

Requisitioning of houses by Government in
Dacca, 599.600.

Requisitioning of Scindia Steam Naviga-
tion Company and Mogul Line ships.

Ccm-

persons  from

Sule of gold by Reserve Bank of Indis.
367-68

Scheme for supply of foodgrains to Rail-
way servants at concession rates. 142

44.
Seditiousness of Congress pledge. 769.
Starvation deaths in Bengal. 13-14,
Statement by Mr. Hutchings:7¢ Bengal
Famine. 14-15.
Statement in America by India's
General - concerning  Mrs. ﬁn

detention and death. 1081.
Statement on famine conditions in Bengal.

ents by Secre

of State on | Indmn
food uﬂ.‘nnhol. 186+

Stocks r(k.hed from army
civilians in Bengal. 20203

Supply of foodgrains at - controlled or
concessional prices to non-military em-
ployees of Bengal Government. 27.

Unification -of contral of sh'ps plying in
coastal trade of Indin. 1212

‘Working of the Informative Campaign re-
garding food situation in Bengal - 81.

reserves for

Pail

cers

it on v

493, 404.
Apvomtment of Bngadsr Wbaehia‘u

Conl ]pwhon. 207
Complaints regarding rice sold by ration
shopa in Caleutta. 1031.

Compulsion on lsndlords to contribute to

National Savings Certifieates in shlhl-
Imdnd Bihar. 1984.
Gandhi.

084
Cor;ference called by Burma Government.
al

Deaths in Bengal in 1943. 1030, '

Government agents for purchase of food
grains, tte. 836.

Aok

“Tmports, etc., of newsprint and other
paper. 1020,

Malaria  épidemic ~in  Baniyachung in
Sylhet. 547, 548, 549.

-
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Post-war sovereignty of air ports built in
India by Foreign Governments. 468,

489.

Production and sale of Shndnd Cloth in
Provinces. 1028,

Rejection of Canadian Government's offer
of wheat to India,

Requisitioning of houses I»y Government in
Calcutta. s

Salt shortage in Bengal. 1030.

Scheduled castes subjecied to  forced
labour and begar.

Shortu;,e of salt in Bangul 559.
Steps taken to increase output of coal,
ete.

Use by Government of a  Dehydration
Factory at Amritsar. &

NEPOTISM—

Question re disqualification. on the ground
of for Municipal Commissioners,
Shahdara, Delhi. 560-61.

NEW ()()NSTRUCTION—

Demand for grant. 648.

NEW DBLHI—

Question re—
Allowances for Sub-Assistant Surgeons,
cte., at Trwin Hospital, — . 1518
- Awendments to the —— Rent Control
Order.
Binders in Covernment of Tndia Pross,
—_— 1208.
Closing of arches letween quarters on
Irwin Road, 1914,
Closing- of ozzmngs D. I Z. Area Squares,

Copvholders and Revisers passing Reader’s
examination of Government of India
Press —. 1566, 1J67.

Deduction from overlime of Muslim
employees of the Government of India
Iru , for Friday -prayers. 1398-

Dmubxm of opening Arts and Technjeal
Coll y S 1915, s

Dimn'el'%: bﬂ.wm un-orthodox xmd ortho-
dox quarters in —. 1217-18.

Lawns in  front of orthodox eclerk’s
quarters in D. 1. Z. Area, —. 1.
Poor lighting of wmds of ministerial

quarters, —, 138697

Rush of work at the Tmperial Secretariat
North Block Post Office. —— . 1855.

Supersession of certain Binders of the
Government of India Press. —. - 1380
1400.

Tenders for loading, etc., of waste paper
in Government of India Presses, —-
tgdAhgnrh 1750.

_Visit of Mr. Wright Henderson to ——

Wages in the Government of India Press.
——. for work on Snndnys aml other
holidays. 1389

Resolntion re prolection of Munques in —.

1
NEWS PARADE—
Question r¢ expenditure, etc., on the —:

1987.
NEWSPAPER(S)—
Question 7¢ giving of Govunmenés;%eﬂmw

ments onlv to certain —,

NEWSPRIN 3
jon -
Imﬁorh m of —— and other paper.
£ 29.

P L

i

—, etc.,, imported " from abroad and

manufactured in India. 726,

Stocks of —. 356:57.
NEWS REEL PRODUUI l()N— ¥
of  Honorary
~ Adviser for —. 188687,
NIGAM MR, J.— -

Question  7e removnl of —— and
Mr. Riazuddin Ahmad Khan from their
secvices. 1086.

NILGIRIS—

Question 7¢ nhormge of Potatoes and eggs in

NIRANJAN SINGH TALIB, S\RDAR—
Question re—
Family allowance for ——. 362 ¥,
Tllness of , a security prisoner. 36l.
NOMINATION(S)—
of the Panel of Clairmen. 54.
Question re Scheduled (astes and stheir ——
to I.C.S. 1621
ZETTED _ RAILWAY BER-
ANT(S)—
bee “Railway Servants”” and also “‘Ser-

NON- G.&JETTED STAFF—
See “‘Staff"
NON- INDIANS—
See *“Indian(s)”.
NON- M[LII‘&R\' E\lPLOYEES— y
See “Emplovee(s)"”
NON-MUSLIM %LPERI\"I’E\DENTS—- +
See "Supenn endent(s)’’.

NON-G
V.

, NON-PAY \{E\ l(S)—

()",
NON-TEC H\l( AL HANDS—

on East Indian Railway (Mechanical
Department)., 46,
NORTH BLOCK—
Qna!tmn re want of light in certain ——
clerks’ lufatories. L
NORTH WESTERN RATLWAY—
See “Railway(s)”.
NORTHERN INDI A
See “India’
NORTH- WEST FRONTIER—
Ques‘ion re—
As<stant Commissioners” of Tncome-tax,
cte., Punjab, —— and Delhi Provinces.

Corr-mmoners of Income tax, Punjab,
—— and Delhi. 1802.
NORTH- WESTER\I 'FRONTIER—
Question re minerity communities’ repre-
 gontation regarding lawlessness on the

4
. NOTIFID AREA COMMITTEE(S)— _
Ses **Commitiee(s)”’. -
NUISANCE—.

Question r# filth deposit —— and Mmd:{on
of road to Post Office in Jama Masjid
area, Delhi. 1756.

RSB(S)—

Question 7+ desirability of improving service

conditions of Indian —— . 1206.
SING COUNCIL—
Question re scheme fm- establishment of

Central — 0.
NURSING SEBV ICE—
See * also “Indian J'ﬁlim

a(n'rnrn'o.\' RESEARCH INSTITUTE—

Question re —=, Coonoer.. 83838, = %

uest’on re promgtion to selection de of
P q

AR Ly
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OATH OF OFFICE—
Ayres, Mr. 0. W, 787,
-Bhagwan Sahay, Mr. 719. |
Caroe, Sir Olat. 1, 1451. %
Gmnﬁeld, Mr H, 1205, -
Hutchi Ry H, %5: Y

1911
Krishnamoortty, Mr. E.- 8. A. L
Ogilvie, Sir Charles.© 1,947
- Punjabi, Mr, K. L
Sheeliy, Sir John. 787. . .

= Sukthankar, Mr. Y. N. 137
Sundaresan, Mr, N. 835, 1617. |
Therne, Sir Johm. 1911, - \

~ & Vishnu Sahay, Mr. 1387, 1745. i

Wagstaff, Colonel H. W. - 345:
Zahid Husain, Mr. 1205, 1969.

Zaman, Mr. 8. R.
OFFICES)— S
thmn Te—

Clerical staff in Personnel and Administra-
tive —— of Bengal and Assam Railway. |-
1853,

Selection of men from
Railway Clearing Accounts

487.
- OFFICE HOURS—
Question re —— in Imperial Secretariat
and Attaghed Offices. 421-22. .

FFICE OF CHIEF MECHANICAL
BNGIN‘EEB,—

. Question e promotions to clerical grade

D" in the ——, Bengal and Assam Rail-
way. 989.

415,

{
Branch —— for |
. Delhi. |

|

D'nxsxonal Supermtendent Office”of".

OFFICE SUPERI\'TE\DE\T(S)
Question 7¢ blas against Muslim candidates |
for posts of ——, Howrah Division, Fast

Indian Railway. 961-62.
- OFFICER(S)—
i Motion for adjonrnment re special allowance
B to British Junior married — in Indm
-~ 980-81.
Quastion re—

- Absence of Muslim —— in Central Station-
ery Office. 1915,
-Administrative —— promoted as Commis-
sioned —— in Civil Pioneer Force in
Pravmcea 281-85.

q Rail

P on y

492:94. <
Bnngmg of Sikh - Tndian  Audit and
Accounts Service —— to Government of
Tndia- Offices. 1261-62.
. Channel of recraitment to Class TI — in
Telegraph Engineering Department. 867-

Oxv;{‘lgn Gazetted —— in Defence Forces.
“Communal composition of Indian Audit wnd

Accounts Goverament  of

OFFICE OF DIVISIONAL SUPERI\TENv 2

{ — -for lving Post-Wnr
Recoxutmcmm plans. 54041,

Gazetted — on Railways charged with
corruption, ete. 1861,

GazeLéed —— under the Surveyor General.
181

Instructing —— at Meteorological training
centres.  1334r

Late attendance of —— in Railway (‘Iearmg
Aceounts Office. 795,

Method of selection of —— for promotion
to higher grades in P. and T. Depart-
ment and R.M.S.  1682.83.

Maslim ignored for appointment as
Appellate stant  Commissioner of
Income-tax in the Punjab. 1623,

Muslim —— in Forest Department. 1225 -~

Muslim —— recrnited to certain grades by ‘
tl‘:'- Caleutta office of Supply Department. 1

150, e

—=— and subordinates on pilgrim ships. 45. F
—— appointed in Delhi Ratigning Scheme.
1913-14. <
— in chargs ‘of the Indian News Parade.
1886.
of (‘Inss T, eto., granted extensions of
Posts and Telegraphs: and
»gieal Departments. 1858-59.
f Muslim in Caleutta Port
rust, 970,

Pancity of Muslim —— in the Office of the
Chief Controller of -Supply Accounts.
1619-20.

Pay of certain Bri
Indian
1876-77. z

Percentage of Muslim Uppét Subordinate «

- and Lower Gazetted —— o1 Bomb
Blagda and. Genu-nl India  Railway-

Prosecution of — dfgbtx Gupal ‘Chamber
of Commerce, Delhi. 1627,

Quom of Muslhms for appointment
etc., on Tncome-tax Department. - :

64, £ -

Rate of Tncome-tax for South African ——,
serving in India.- 1617. !

Rationing —— and Inspectors. 1570.

Recruitment of Gazetted —— -in  Supply
Department.! 843-44.

Shortage of —— in Indian Army.. 695.

Special allowance to British Junior married
—— in Tndia. 1227-28, 1453-54

Transfer of —— from other R&llwlys to
North Western mibny.

OFFICER CADET TRAINING um‘—
Cadet -Training Unit”".

OFFIGERS GRADE—
Question 7¢ recruitment on Oudh and Tirhuf
Railway in ——. 1851-52.

ish Marsied —— and
Commissioned Married ——.

Y o

-

OFFICI AL({S)—
e orders 7e i
in Audit Offices.” 1626, -

OFFICIATING ALLOWANCE—
*“‘Allowance(s)”.

hrm for ——

OGILVIE, SIR CHARLES— =
Cantonments {Amendmmi.) Bill—
- Motion for i




mmmmmm&musﬂxmmw-

Motion to connder

Motion to pass. -

Motion re election of menbers to the
Standing Committee for the Civil Defence
Branch of the Defence 'Damrtment 660.

Qath of Office. 1, 947, X, -

OI L SOURC E%—-

omssz« GOVERNMENT—
Motion for adjournment re ——'s ban on
pubhc mem,mgs, efc., for discussmg Cen-
tral  Government's ins - policy.

- 1270-T1

ORPHAN REFUGEF(‘X‘
See “‘Refugee(s)”.

re for and | ORTHODOX CLERKS’ Q['.\RL‘KR(S)—-
" Scientific Proqm.cmg of Potantml _ See “Quarter(s)"" 2
‘ = :)&m“;u bt OR'I;HBOD&}mﬁMPTER(‘ir— o
3 LHI— ye
i ~* Question e hurdships suffered by temm in | OTHERSCIENTIFIC DEPARTMEN
- - —— and Shahdara. 157172, Peimands 5 gr:f, 1900, IMENCE
< Open Line Works—
Demand for. grant, 648, OUDH AND TIRHUT RATLWAY—
; Demand for mpplemt«m.arv granut. 677, S"‘] Railway(s)". =
= OUTPUT—
F OPIUM— : Question re— 2
: t
3 Demand {lzr grant. 1196. i .—T, ete., ;;zgml in B) l(:}h Ind‘h\ and the
) A S .- States.
UI‘;‘"‘ ;{u;‘“"‘h_}l LOIDS= | Steps taken tfo increase of coal, ete.
4 ure of —— for medicinalprepara- | 856.
1572. OVERCROWDING—
; st~ Ghazipur Factory. | Question 7e—
l" g - ——Qanf trains on A‘mrlb ‘Western Railway.
14849,
‘v Ul;?ogl(tqfor ad;ou‘::nmcnt re— = :];‘;': E;”'I;‘:]:’l‘:\""és: in” trains. 1663,
% es ——ref oV AS BU
of vice to Sout Kanan District. | Sez*‘Business'’.
55. | o \ s
preventing raitway travel foxat(enﬂmx} OV FF,P](:,. oo ernplovmene af Mr. Amar
the AllIndia Kisen ~Conference &b | Tath Puniab Trrigation Depart-
A Bezwada. €50-60, 678-96. { 4 2
Qrication fi— 7 1 ment, after conviction. 1032
= ‘Amenidments to the New Delhi | OVERTTME— ; N
- renidmenia  to = eg} ew elhi Rent B 7o de duction Lioin s Qe

Control ——.
e

Iudian. —— for

sradictory —— for fixing qet\ioxi'. of
'W&m;tesuﬁnn North Western i\d

D:lag Magistrate's ——“prahxbmng dis-
posal of chrtain etﬂour aad dye stuffs.

v 1571,
— —— 7¢ five-year lerm for-officials in Audit
Offices..  1€26:

» —— served on Mrs. Sarojini Naidu~ at
Lahore Railway Station.

Action in respect of detenms under — TIT
of 1944. 108081,
Action “in respect of Mahatina Gandhi, efc.,
No. IIT of 1944 .1976.
I'}mp te forwarded fo the Delhi Adminis-
nmﬁoﬂ under the Hoarding and Proﬁteer
350,51,

ing =—— ,
' ORGANIZATION(S)— e
;\ Question re—

Fil:na of prmdenhal pmcemou ‘of certain

Womu;en s — of the Nnnonal War Front.

/.

“Qnutlon re—
Faniine conddmas in —. 720, 1574-75,
~ Famine in Travancore, eic. 1911

al goods with the |

eniployees of the Government of  India
Press. -New~ Dethi, for Fnd&y "Prayers.
1298-99. LT
OVERTIME “ORKA
Question re— -~
Non-payment for —— (o staff of Delhi
Yivision, North Western Railway, 1514.
Uungid —— of ﬂonkhpur r-ulwax wutk-
shop staff.” 974,
OWNER(S)— .
Question re—
- . Permits for import of: mdﬂv ar rice t‘o"—- =
nEr i ;‘n.lcnﬂ? : = -
Sunply of petrol m——-o prwa em,
ete.. in Provinees. 139, 1

P

PADDY—
Qrestion re—
Fixetion of wholesale and reu}l phm by
Covernment of Bingul for — and rice.-

5

-27.
—— gone worse zt stations on Beugﬂ and -
Aszeam Railway. 551-52, 654-55. o
Permits for :mport of —— or rice for
owner's use in Calentta. 1032. -
PAKISTAN DAY MEETING— g
Motion for adiournment r¢ ban on —— l§

- Lucknow. 1463. :
PAMPHLET(S)— EF e
Qi:gshu- re reprmt of t.he —n'fgumgjg

in 2

Naticnal \1 elhm 1401:02, 6=
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PANDE, Mz. BADRI DUTT—
| Moation to reduce demand for—
“Executive Council” re noconﬁdenm in the
Government. 1004,
“Home Department’”
under the Defence of India Act and
Rules. 1124, 1130,
Question re Government centribution . to
Indian Labour Federation. 1916.
Question (Supplementary) re illness and
death of Mrs, Gandhi. 1083,
ANDU—

Question re bridging the Brnhmnpul.ra at
—— and doubling certain Metre Gauge
Line on Bengal and Assam Railway. 137.
PANEL OF (‘HAIR\{A'\{MEN)——
Nomination of the —.
PANTH PIPLODA—
Demand for grant. 1204.

Demand for Supplementary Grant. 1719.

re abuse of Powers

PATNA—
Question re—

Cosx;sbmctiun of —— Broadcasting Station.

Scarcity of rice and rotten quality of food-
grains il —— market. 1567.

PATNA MARKET—

See “Market(s).

PAUCITY—

nestion re—

—— of Muslim Officers, etc., in Calcatta
Port Trust.

Paucity of Muslim Officers in the Office of
Cﬁhlef Controller of Supply Accounts.
1619-20

of Muslims in Delhi Division, North
Western Railway. 1318.

—— of Muslims in the Engineering Depart-
ment, Bombay, Baroda and Central India

PAQPE}}_(S)»— Railway: 489-90.
4 uestion re— -
= cntinl publications lstedfor allotament PAEES ’
L - Consolidated —— of British and Indian
R:“d“m“‘gc"‘;; :;‘L“:t”t 1236‘03 soldiers and -that of American soldiers,
8&29 5 print and other ——. ete. 1977-78.

—— exported from India.

Tenders for loading, eto., of waste — in
Government of India Presses; New Delhi
and Aligrah. 1750.

Transfer of control of —— production and
sp';lmlmae to Supply Department. 1856-

’PAPER PULP—
) ch in. the f of

— phshu and artificial silk. 45-46.-

PAPER TRANSACTION—

Question 7¢ black marRet ——. 1029.
PARVATI DEVI, SHRIMATI—

Question re illness’of —. 423.
PASS(ES)—

- Quuuon re—

. Checking of tickets and —— of Railway

staff.

Infermediate Class —— ior staff aj
after 1928 on Bast Indian
1696.

—— for men te-employed after rst)remenb
on North W Railway. 651-52.

Press Correspondents given Rail

' 1514,

" PASS RULE(S8)—

¢ See “Rule(s)”.

PASSENGER(S)—
Question 7e harassment cnuud A0y = a'l
Bareilly by the Di

pointed
lwnv

.

Desirability of giving old scales of — to
clerks appointed prior to 1st August 1928
on East Indian Railway. 1694-85.

Difference in° —— of Personal Assistants
on North ‘Western Raitway. 078-79.

Duties and scales of —— of Switchmen in
Pelhi Division, North Western Railway,

taken over from East Indian Railway.
1865-66.

Fixation of lower —— for grade I Guards
in Karachi Division, North Western Rail-
-way, on abolition of that grade. 49-50,

Fixing B gf= «ratrmchad
appointed in the Compilation —Section, -
North Western Railway. 46, 491

Grades of —— for clerks on East Indian
Railway. 1695,

Increase in — and dearness allowance for
Non-Gazetted Railway servants,

Tntroduction of low scales of — for
emplo\ ees of certain Cantonment Boards.

Lower initial —— of 'employees in the
Superior  Services (Non-Gazetted). on
State Railways. 1515.

Maximum —— for clerks in grade V on
Fast Indian Railway. 1696.

Memorial of B Class Guards of Howrah
Division for ﬁxmon of ——, ete, 1852

Non-payment of rank — fo “certain per-

» mmﬂt Tmmpoﬂntwn Trammg Centre,

P

Moradabad Division. 154-55.

“PASSENGER BOGIES—
See “Bogies’.

PASSENGER FARE(S)—
_See “Fare(s)”.-
- PASSENGER TRAIN(S)—
See *“Train
PATEL, Me. VALLABHAI—
Question 7e illness of Dr. Syod Mahmud
and —. 423-24.
PATHER, Mp.—
Question e conviction of —— in Durban.

Old scale of —— given to Mr ‘A, J. Doran
and othera re- employed after- retirement.
o7

——, etc., of certain telegraphists. 1684.

——, etc., of Sub-Postmasters. 1505-06.
_— e'r_. of telephone mistries. 973-74.
——, etc, of the Additional qut’

Prmmpal Information Officer. -~ 431.
f certain British Married Officers and
ndun Commissioned Married Officars.
1976-77.

— of Pnoneeu in Civil Pioneer l’areo.
1752.

stafl re-
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“PAYMENT(S)—

Scales of ——, etc., of Group Ins;

and Divisional Inspe‘.mru of

Ticket Examiners on North Welte}'n
Railway. 154.

Scales o

—, etc., of Oudh and Tirhut
Railway Non-Gazetted Staff. 975.

Scales of —— for certain ea- appranucen of
Jamalpur Technical School. 1675. »
Scales of —— of Special Ticket Examiners

and Group Inspectors on North Western
Railway. 154.
See also *‘Scale(s) of —'".

Question re— %
Non-—— of compensation fur booked
lngglge under certain Military Warraut
from Lahmmr Hat to Delhl Sl\ahdan

Non— 0f officiating alluwance to certain
Special Ticket Examiners on North
Western Railway. 977-78.

PAYMENT OF WAGES ACT—
See “‘Act(s)”.
PAYMENTS TO
COMPANIES—
Demand for Excess Grant.
Demand for grant. 646.
Demand for supplementary grant. 662
Payment to other Governments, Depart-
ments, etc., on account of the Aduninistra-
tion of Agency Subjects and management
of Treasuries.
Demand for grant. {1199,

PENAL CODE (AMENDMENT) BILL—

INDIAN -STATES AND
335

See “Indian —"' under “Bill{s)”.
PENSION(8)}—
Demand for grant in respect of “‘super-
annuation allowances and ——". 1203,
Question 7e.proposed increase in —— of
retired Indian Civil servants m:dmg in
Britain.

3 PENSIQN(B), UOMKUTED VALUE OF—

uted value of Pensions”.
PENSIONER(S)—
Qs i re di

Export —— policy. 1754
—— for import of paddy or rice for owner’s
use in Calcutta, 1
PERMIT BOOK(S)—
Question ¢ missing —— in the office of
Commodity Controller, Delhi. 1571
PERSONAL ASSISTANT(S)—
Question re difference in pay of —— on
North Western Railway. 978-79.

PERSONNEL—
Motion to reduce demand for ”Rulwny
Board"” re e to sup
—. 618-37.
Question re—

Delay in transit of postal articles to — of

Defence Services. 1l

Luggage, etc., of of Defence Services
carried by Railways at Government risk.
1595.

Non- -payment of rank-pay to certain —— at
Transportation, Traini Centre,
Jullundur Cantonment. 1

—— of the Special Police establishment.
1458-60.

Petitions for discharge of certain — in
Defence Services from Bihar. 1805-06.
Placing certain barracks out of bounds for
—of Transportahon Training Centre,

Jullundur, 1461, 1997.
Placing Saddar Bazar, Jullundur Canton-
ment, out of bounds for Indian —— of

Defence Services. 1461. %

PERSONNEL BRANCH—
Question re—
Non-posting of Muslims in 8:1. (B.) Section’
of the ——, Bengal and Assam Railway:
1853.

Promotions, etc,;«in —— of Bengal and
Assam Railway. 859,
PERSONNEL OFFICER(S)—
Question 7e: selection of —— on North
Western Railway. 656.
See also ““Officer(s)”".
PETITION(8)— >
Committee on ——. 54.
ngatmn re—

it for low-paid
—. 894,
PERCENTAGE—
ion re—
* Lower
ways.
increase in prices of cotton and woollen
cloth. 1560,
—— of and qualifications for Muslim
recruitment in the Central Excises and
Salt Revenues, Western Division. 48.

of Muslims appointed in Rail:

St T —of Mnnhm and Hindu staff in Sapply

. Department, etc. 1004.

—— of Muslim recruitment for Dellu Divi-
sion Bm}wn; grain shops. 1318-

—— of Mushm Upper Snbordmste and
Lower Gazetted officers Bombay,
Baroda and Central India Raxlwm 1139.

‘PERMANENT ALLOWANCE—
See *‘Allowance(s)"”.
PERMIT(S)— =
Question re—

Delay in the ldue:ixe :l ~; fsar tras
goods inten or t uppl;
ment. 491-92. il

it of
part-

1 of —— of Lala Feroz Chand.

080.
—— for dxaolm-ge ‘of certain personnel in
Defence Services from Bihar. 1805-06.
PETROL— .
Question re supply of —— to owners of
private cars, etc., in provinces. 139, 147.
PETROL BUS(ES)—
See “Bus(es)”.
PETTY CONSUMERS—
See ““‘Consumer(s)".
PIARE LAL KUREEL, Mz —

Election of —— to the Standing Committee
for the Civil Defence Branch
Defence Department. 775,

Election of —— to the Standing Committee
for the Labour Department. 1464.

Motion to reduce demand for— .

“Miscéllaneous'” 7e Post-War Reconstruc-

tion with special reference to_ the
heduled Castes. 1104——06
ilway Board” re non-rej

Scheduled Castes in Railwi
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Question re—
Communal eompouuon of Civil Pioneer
Force Clerks. 1037,
Commiunal representation in certain Postal
Offices at Lucknpw, 46-47.
Enployment™ of ~Scheduled (‘ul«s,,i All-

| . “India Radio. 87. %
1 ~ Grievances of leather merchants, etc.
= 1035

- \ompnyment nf allowance to tailors in
. Civil Pionger Force. 1752,
3 Pay of Pioneers in Civil Pioneer
ey A2
Proposed conversion of Civil Pioneer Force
] into Anxiliary Pioneer Fovce. 1782,
W Representation of Scheduled Castes in Food
Depaﬂment 1568.
. Reservation “ of Provincial
“Scheduled  Castes. 1625, -
Scheduled Casies and their nomination to

1 Officers in
Indian Land Forces, elc. 902.
s Scheduled Castes _Commissioned Officers in
“== dhe United Provinces Civil - Pioneer
3 Force.
= -Scheduled Castes leather goods firms apply-
3 ‘ing for registration as approved Goyern-
ment Contractors. 1676,

‘Scheduled Castes Pegvnenti; 1620-21.

raised

Scheduled  Castes wmments
led Castes Staff of Supply. Depart-

Force.”

vacancies f or

in
British India, “901-02.

Sehedul

s ment.

1330,
Steps for appointment of Scheduled Castes
~ = Recruiting Officers.  902.

Hedijaz. 1215,
PIIFRYM SHIP(S)—
Q on 7¢ officers and subordinates on

46.
mVP[\lAGFN)—
‘Election of Members to the Standing Com-
_.mittee on —— to the Wedjaz. 42-43,

75, -
Motion to reduce.demand for “Depariment
of Indian Overseas’ re facilities for ——

: Hed;u 1076-78. =
PIOAEER (S)—
“Question 72 pay of —— in - Civil —
onee; ARR e
PIONEER FORCE—
JOR - Pe—

Non-peyment of allowance to mlm in
Civil ——. 1752, £

Pay of Pioneers in Civil —. * 1782

Pmmd conversion of il —=ifito
Aux'll)nv —

fb*—-

ﬁﬂm —_ far
- devel 136990,
: Su ﬂn = ost—W &mdmctmn

Trm*ﬁ'o!]’a ngengecbmnof nreau

3 of Public Inf:g:nhon Lthue. 1262-
rm'qm(s;~ -

~ Question z¢ banking fat"hm" to. — to

PLASTIC(B}—— 7 e
- h in the facture of -
= E»:per pn]p, _—- and ;rhﬁcu.l silk.

POI\’L‘(Q) OF ORDER—

—— raised by Mr. H. A. Sathar H. Esuk
Sait re the practice of Government to
point out to a Member ten or twelve days

- afler he put the question that it sho L
have been addressed to some other Depart-
ment. 722,

~— raised by Mr, N. M. Joshi whether the-
debate can go on when Government has
been attacked in several es and no
official member has replied. 995,

POLICE—
Demand for- Excess” Grant.
Demand for grant. 1199,

334.

Demand for Supplementary Grant. 1704-
08,
Question re—
Harassmient of Railwey Staff by ——. 649,

Indians shot in —— firing in Mauritios.

POLICE, CALC TCTPA= -
See “Caleutta Police™.
POLICE ESTABLISHMENT—
Question re—
Cases investigated by Special —.

Personnel of the Special ——. - 1458-60.

POLICE, COVERNMENT RATLWAY—
See “Govermmnent Railway Police™!

1460-

POLICE GUARD— e
_Question 7e—
~——— at Shri Gopal Chamber of Commerce,
e De“l 1626-2i

4

POLICEMAN(MEN)—
Question re ineligibility of — for Military
services. -98.
POLICY(IES)—
Motion fol: mlpumvmh:nt re Orissa. Govex
ment’s ban on public megtingd, ete.
é':l Government’s food-

discussing Cen

xport ycmnts —
~—— regarding seniority on F.ne!,
“Railway. 152-53.
Post-War shipping . 121011, .
Vacilating —— of Government re supp‘)
hard coke. 1317,
POLITICAL CU’(\'K‘T{S)—
‘Question #¢ detenus and — in )az!' 1‘081

POL]TI(”AL DEPART‘V[ENT—-. s
Questicn e retention of . second dlvmtm-

clerks in —— and Railway ——. 108889, ool

POLITI'CAL PRISONERS— =2

Pnlnner(n)" =

Indian:
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POONA—
Question 7¢ demand for fire arms by the
Maharashtra Militarisation Board, ——.
a7, -

PORT(8)—
See *‘Air —".
PORT HAJ COMMITTEE(S)—
Regolution 7o debarring of Government
servants’ election to —. 753-60.
PORT TRUST(S)—
Question re—
Labour unrest in Karachi —. 168081,
1751, 1860-61%
Muslim do\:tors, etc., employed in the
ARP. epartment of Calentta ——.
721,

Muslini Executive Engineers, etc., in the
Civil  Engineering  Department  of
721.

Calcutta
Muslims in the Department of Secretary,
Calcutta, —
Muslims  in lhe E=tule Department of |
Calcutta —. S
P.«uxn\ of \lu~]|m officers, etc., in
‘alcutta ——. 721,

POR I‘EP(%)~
Question re discontinuance of h'mvellmg van
m Karachi Division, N Western

~ Railway. 485-86.
_ PORTS AND PILOTAGE—
Demand for grant. 1199,
Demand for Supplementarv Grant.

POST(S)—
Question re—"
Appointments to — carrvmg allowances
in Circle Post Offices in U.P. 1510.
Bias against Muslim candidates for of
Office Superintendents, Howrah Division,
East- Indian Railway. 961-62.
Clerks selected for certain higher
sanchoned by the General Manager, East
TIndian Railway. 960-61
- Communal reservation in promotions to
g phers’ —— in Noru: Western
Railway. 486.

Gazetted and supervisory —— in the
Punjab Postal Circle. 1512.

Method of filling — of stenogx'ap‘lers m
Posts and Air Department. 1510.

Muslim applicants far —— in the Stores
Department, Bengal and” Assam Ranlway
958,

1708.

Non-employment of Muslims in eertam —_—

in the Establi t Office of Hi h
Division, East Indian Railway. 962

Position of persons working temporarily in

- —— created before war vis-a-viz was:

service men, 1

13 Su Esn::%;. Deput;
—— of Assistant Superinf eputy
Commissioner’s Office, Delhi. 897-98.
Selection for —— of Assistant Coal Super-
intendent in State Railway Coal Depart-
ment. 1500,
Sikhs in high

y salaries —— in  Supply
Department.- 45. 5 o
POSTMASTER(S
Qmsmm r¢ pl g of Wu-elou TInspectors
umhr—m',hel’un)lb and N.- 74
Circle. 1686.

POSTMASTER-GENERAL— -
bty
esirability of posting a Muslim Depat;
—— in the United Provinces. 791. i
Muslims as camp clerks in the office of —,
U.P. 1510.

POST OFFICE(S)— .

uestion re—

Appointments to posla carrying aanancn

" _ia. Cirele in U.P. gl

Delay in delivery of certain Money Orders
by Delhi-Shahdara a75.

Departuienta] examination for posts of
nspectors, ete., of ——. 1681-82, .

Filth deposit nuisance and obstruction of
road to —— in Jama Masjid area, Delhi.

1756.
Public Telephone at Delhi-Shahdara —.
975,

Rush of work at the Tmperial Secrefariat,
North Block , New Delhi. 1855,
Selection of candidates for appointment as 3
Inspectors, etg, of ——, in the Punjab
and N.-W.F.P. circle. 1683.
Staff clerk of Karachi General 1851.
POST-WAR DEVELOPMENT(8)—
Motion to reduce demand for “‘Railway
Board” e financial position of Railways
with special reference to ——. 563.75.
Question 7e of civil anunon m India.
139-40.

POST-WAR FINANCIAL HELP—
See “Financial Help™.

POST-WAR INDUSTRIAL RECONSTRUC-
TION

See “Industrial Reconstruction’,
POST-WAR RECONSTRUCTION— z
Motion to reduce demand for “Miscellane-
e ous’ r¢ —— with special referefice to the
Scheduled Castes. 10981114.
POST-WAR RECONSTRUCTION PLAN(S)—

Question re development officers for evolv-
ing 0-41.

POST-WAR SHIPPING POLICY—

Question 7e —. 1210, 1211.

POSTAGE STAMP(S)—

Question re —— congidered as legal lender
by - Government Rall 'way  Police
Lhaksar. 1

POSTAL ARTICLE(S)—- 3 -~
e " Article(s)™.
POSTAL CIRCLE(S)— -
Qn(;stmn-:le— 3
azetted and supervisory ts
Punjab —. 1512, Lo
Percentage of Muslim Ins)
Placing of Witslass Tospec
ng less upednn
mutenmg the Punjab and N -WFP.

Preponderance of Muslim officers xn “the

Pnn;lh f—— }51()-11f
d or

tors, etc., of Post 6ﬁoen in '.he
-WFP. —. 1685

(S)—
Question re desirability of posting Urda
knowing —— in Central Provinces.

in the

in ‘Sind

1324.25.
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98 rs
! - POSTAL OFFICES— -
", Question re P i in
-certain —— at Luckuow, 46-47. ==
POSTING—
Question re —— of u

c})nd probationers as
Guards, ete., on Oudh and Tuhm “Rail-

Way:
POSTS A\'l) AIR DEPARTME\T—

Observations by —— that it -has never been
the practice and it is not practicable that
during the discussion of the Finance Bill
Members-in-charge of all the departments
should be present in the House. 1236,

Remarks by —— on the cut motion of
Mr.  Abdur Rasheed Choudhury (who _
wanted 1o discuss under the head

“Central Excise Duties” the imposition
of contemplated daty on tea and coffee)
that the-cut motions are intended to give
an_opportunity to the House to discuss
matters of administration under the exist-
ing law and not to discuss any question

in respect of any future law songht to.

be ‘enacted. 1098,

_Remarks by —— that it is_an established
practice that only those who have given
notice of amendments can. move them.
449;

Statement by —— re convention concerning
dol i 502,

YKL/ Election of members to the Standing Com-
{ anittee for the —. 797-98, 905.
i Question re—
| Method lif %lhng posts of stenographers in
——. 151
Relief for employees of —— under Mili-
tarisation Scheme. 1508,
s See also “Department of Pasts and Air’".
i POSTS AND TELEGRAPHS—
Question re—
Extensions of service granted to Muslim
Deputy Director-General and Assistant
s Deputy hl‘);redbr -General,
Lenogmp for Deputy A
General, —; 1626.
"~ POSTS A\D TELEGR.\.PHS DEPART-
MENT—
Question 76—
8 Ne‘lhod of selection of officers for plonm‘ ion
hs:sgher grades in and R.M.S
* Officers of Class I, etc., granted exiensions
of seryice in and ¥ Meteorological
Departments. 1858-58,
_+ Recruitment examination for Subordinate
L. services in —. 1682, -
R Sn&ply of 1 - ete., to empl in
i Wllre]es- Llcem Establishment of —.
POSTS AND TELEGRAPHS DEPARTMEN
(II}?&L ING WORKING E‘(PE\SES),

. See “Tndian Posts and Telegraphs Depart
ment (ineluding Working Expenses)”.
POTATO(ES)—
Question re sboltage of —— and eggs in
Nilgiris,
POTENTIAL OIL SOLRCES—
Nee ““0il Source(s)”.
POWER(S)-— X =
. Motion to reduce demand for ~“‘Home
- Department” r¢ abuse of —— under the
= ence of India Act and Rules. 1115
PDWER ALCOHOL FACTORY-—
3 See “Factory(ies)".
~ PRE- CADET AIR TRA]hING BGHEME—
See “Air Training Schermi
PREMIER(S)—
~ Question re C
= London. 496.
PRESIDENT, Mg. (THE HONOURABLE |
SIR ABDUR RAH
A:mouncunr.nt of the time-table and time-
limit on Speeches in d.ucunmg the
Demnnd: for Grants. "081-82.
on

WMihares Ty

- in the Hons; deprmted by —_—

f e of D

PRESIDENTIAL PROCESSIONS—
See “Procession(s)”".

1399-1400.

Tenders for loading, etc., of waste paper
in Government of Iadia
and Aligarh. 1750,

W a‘;(-s in the Government of India ——,
New Delhi, for work on Sundays and
other holidays. 1399.

See also “‘Government of Tudia

"PRESS ADVISER, SPECTAL—-

See “Special Press Adviser’.
PRESS CONFERENCE— — ~
o See ““Conference(s)”.
PRESS CORRESPO\DEX\T(Q)——
Quastion re—
Aceredition fo a —. 1960.
Classification of Accredxted —— 1985,

. Classification of Accere: —— with
Government of India. 1618-19
= steontent regarding  classification . of
ceredited — Wlﬁl the Government of
Indm 1969. P
1514,

—— given Rm.lw Punl.
5‘ A dikson classification,

- Observation
Memben lhou!d not a.rgu a cue while

?vmg notice_of an nd)oummmt motion.

etc of Aoc'redmd with the Govern-
ment of India. 1869.

See also Correspondent(s)" =

~

- | PRESS(ES)— 2 5
Question re— B
Binders in Government of India , New
Delhi.  1208.
(upx holders and Re\heh passing Readers’
ion of of India
——, New Dethi. 1566, 1567
Deduction  from  overfime of Muslim
emplovces of the Government of India
——, New Delhi, for Friday prayers.
1398.98.

Promohou of qualified Cepyholders and
~ Revisers as Readers in (:o\vernmnnt of -
2 ,Inﬂu —_— 5% -5

Recruitment  of g = R

Government of India —. 349-50.

Supersession of certain Binders of the

Government of Tndia ——, New Delhi.

, New Delhi
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‘PRESS ('()RIZE.}P().\DLNT
COMMITTEE—
y Question re ——.- 145850,
Nee_also **Committee(s)".
PRESS ROOM(S)—
Question re ruleefor admission o the Gov-
ernment of India 3 and for Supply
of Government Publications to Trade
.- Unions; etc. 844,
PREVENTIVE OFFTCER(S)—
Queshon ve_proposed recruitment of -—,
efe.; in Karachi Customs- Office. “82- 83.

PRICE(S)—
Question ne—
Average retail — = % rice in Bengal.

AD Vl S()RY

39

Percentage- increase in —— of cotton aud

woollen ‘cloth. 1560. -

= which wheat is porchased in the
Punjab and sold in Bengal. 28687

|

¢ Control - —= of coal, ete., in Delhi and |
_ Shahdava-Delbi. 1920~ !
Cantrol. —— of foodgrains, ote., in Delhi |
and Shahdara:Delhi. 1920-23.
Fixation of whalesale and retail — by |
Governmeiit of Bengal for paddy and rice.
21.
High — of textiles at Barpeta. 1401
“ * Lowering down of*= of cloth “ to be
manafactured. 1398 I

=t " Rice l!old at-high —— in certain parts of |
3 Bengal. 347.
Scheme for control uf ~—— aud distribution |

8.

Supply of foodgrains at co

of coal, ete. 1393

ed or con-

> - eossional —— to non-military employees
of Bengal Government. 27 |
PRICE CONTROLLED ARTICLE(S}—
Question r7e —.  1404.
{ PRICE. LEVELS— X
; > Qqeauon se —— of agricultural commodi-
E “ities lnﬂ“mwnfwhred goods. 70.
- PRICE I.ISI(S)—— =
! > Qnm:ﬂn re hlw‘k.m of . Indian cotton

goods, elc., in })eﬂn ithout exhibition
of ——. " 1219.

PRINTING
Demand

ND STATIONERY—
r Excess Grant _in respect of

1203.
STATION EEY,

of

335.
‘Demnnd for *grant.
PRINTING AND
TROLLER OF—
See  “Controller
Stationery™
R&RITY (ERTIQ('ATES RAILWAY—
‘Railway Priority- Certificate(s)”.
PB'EOR‘!TY LO.&DTNG——
Ser “Loading”.
PRISONER[S)— :
estion_ re—
Clamﬁmi.wn of Mr. Kndma Vm, a civil
ience —— 1982.
“Enemy —— of war in Tndia, 161
Tiiness of Sardar Ntran]an Singh Tnhb a
security ——. 361
Lower cluu assigned fa cevtain seécurity
_—— in Central Jgil. Ajmer. 1624, -
of sentences ed on certain

LOON-

Printing  and

- m Central Jail, Ajmer.

!\-pa!:nmon of Imlian = in India and -
wastage of food at ‘s camps. 79,
Ih-solutron re re)ease of pa!ﬁ,m;l —

PRIV ILI'GE TICKFT—
. Question re facility of mail trave] g
“holders. 36364,
PROBATIONARY ASSISTANT STATION
MASTER(S)—
N

“ Assistant - Station Master(d): £ 2
PROBATIONARY SIGN ALI‘FR(S)— N
Ser “Signallerts)”’.
PROBATIONER(S)}—
uestion re  posting  of nnpa e
Guards, éte., on Oudh and Tirhut Rall-
way. 1345. >
PROCEDURE= >
Question. re—
—— for admission as accrediged ('orrupon«
dents, 433.34.-

Protest against the —— for importing heary
als. -35. g

che: 1
PROCESSION(8)—
Motion for adjournment re—
Attack hv War -techaician stodehis on the

il at Rajampet. 1759,
DLpersal of the Hinduo Mahasabha Presi-
deptial —— at Amritsar. - 50.

Quwt‘on re—
Film of Muslim League presidential ——
at Karachi.
Films ~ of ", preésidential
organisations. 361
PRODUC Tl()\(ﬁy—
Question  re—
— and sale of standard .cloth in Provin-
1027-28.

—— “of certain

ces,

of opimn  alkaloids l'. G‘lmzmpux'
Factory.  367. 847, 1572.
PROFIT— e 2
Motion for ‘arl)uurmmut e u]v at — i~

Tndia of gold purchased in South Africa
hy the United ngdom 1517, =
Que«l;ou il =
Anomalons “eluth
dealers. 4
—, etc., of Reserve Bank of ]'nd’l. 32687
made by Central Govertment out of -
purehases of foodgrains- from ?‘qtqﬂg
PROGH AMME(S)—
8 uestion re
Radio, 1
PROGRAMME ASQIST ANT(S)—12
Question re Muslims as ’l‘echmcal ~\sm1ml:l
and —— in All-Tudia Radio. 421
PROMOTION(S)—
Question re— =
Block on the —— of station Corrm
C'lerks on North-Western Ruln IHL

allocation of —— of

for expmmnn of .\Il TInd

pr
from inferior to-subordinate. servica oh
Riilways: 1140, =
* Communal representation in  —— for
minority communities dn leways. 137-

Communal reservation in —— {o steno-
= graphe& wposts in  North-Western Rul

Way.
Leaping to-a South Tndian AssuMﬁ
in  Twperial - Agrieultural -~ Research
Institute. 1914, .
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—— of Indians in the United hmgdom
gé\sder the National Service Act. 426,

—— of Officers of Shri Gopal Chamber of
- Commerce, Delhi. 1627.

—— under Wheat - Control Order, 1750,
QBQTECTION—

otion for Adloumment. re failure to give

- —— against mob violence at Haripur.

- 50,

.E%gmrm DUTIES CONTINUATION

“PROTEST(S)— <

-~ Question re — agamst the procedure for
- importing ehumnh 1(84455
PROVIDENT FUND(S)—

Motion to reduce daumﬂ’ for ‘Ru]
Board™ re extension of ulsory 2l

to all Railway Employm = =

PUBLIC TELEPHONE—
Se¢ "“Telephone(s)™. . 4
PUBLICATION(S)— Y
Question re— y
Discoutinuance of frée supply of Govern-
“= ment —— to Chambers of Commerce and
Trade Associations.
Essential —— listed for allotment of paper.
1030.

—— “of cert.am mmunl regorh eommrmng
labour on Railways. =21

Re —— of the Riyasat. 558-59.,

B.vlu for adn to the G t of

In Press Room, and for mpply of
s to Trade Unions, ete.

Government —

PULSES— =
Question re— A e
~ Desirability of snplv o{ e \m’lk ete.,
~at concession rates to lower stafl. 1096-

100 INDEX TO THE LEGISLATIVE ASSEMBLY DEBATES.
Maximum age for inferior <ervants for — | PROVINCE(8)— . -
10 subordinate poan on  North-Western Question re— N
Railway. 1149-50. . Administrative Officers promoted as- Com-
Method: of selection of officers for —— to missioned Officer in Civil Pioneer Force
higher grades in P. and T. Department in 281-
and R.M.S. 1682-83. Distribation to —— from Central Road
——. ete,, in Persounel Branch of*Bengal und. 150,
and Assam Railway. 959. Film producing liccnces issued in ——
——, etc., of Ticket Checklug Staff, Oudh 1751-52.
and Tirhut Railway. 953-54. Ill-treatment meted out to Government of
—— from routine to clerical grade in the India detenus detained in — 233.
office of J.C.M.A. and P., Lahore. 901. Methods for procuring foodgrains followed
—— of Guards on North-Western Rail- by ——, etc. 289,
way. 1513, Private boats commandeered in certain
—of qunhf‘erl Copyholders and Revisers . 1687, 1804.
as Readers in  Government of India Production and sale of standard cloth in »
Presses,  546-47, 1224-25, 1226. 2 —=. 1027
—— of Senior subordinates as Sub-Store | Supply and muomug of food in —— 209.
Keepers on  North-Western = Railway. Supply of petrol to owners of private cars,
-13209 efc., in 139, 147,
—— of Telephone Operators. 1328. l‘l;()\'l\(]\L EXCISE—
—— of Train Examiners as Transporta« mand for grant. 1196.
ill:an Inspectors on East Indian Railway. PROV I\:‘CIA:lA éFOOOD COUNCRLS—
to clerical grade D™ in the office of PRO\ INCIAL GOVERNMEJ\TQ— =
(';uof Mechanical Engineer, Bengal and | Demand for grant. in rexpucf. of—
Asgami Railway. 959. { Grants-in-Aid to ——. 1203,
2 to-Loco, Foreman grade on North- i :\li' ellancous mljmtxnonls betwaen the
\\’ulem Railway. 796. Central Government and —— ¥
q to selection grade of, non-technical | PROVINCIAL HAJ CO\IMITTEE(S)—
Y= hands  on East.  Ipdian  Railway See “Haj Committee(s)".
(Mechanical Department). 46. PROV l\CI&L \ ACANCIES—
er maintained for —— of Telegraphs See “*Vacancy(ies)”".
inemen ‘to- Sub-Inspectors’ grade. PSY CHOL()GICAL WARFARE— =
Selmmm for higher grade —— in Karschl See” “Warfare e
hi Dmmom; 957, 1995-96. PUBLIC— E
PROPAGANDA— s 4 Question e harassmient to —— due to
Question re— £ i = ‘mn-gnpply of wagons for perigitted
Arrangements fm' Tndian — in thﬂ
SR, 408, | PUBLTC ACCOUNTS. mum -
Report en Indian —— in the United States See "Commibtee(s)" g
of America. , 607. PU I;l LIC P,IEAI LTH— 4
Sl s Biies ot B e R 1
| emane or 8 > ary Grant. 1710.
Qneshon gmattuhment of Mr. Asaf Ahs! PUBLIC HOLIDAYS— L g
See “Holiday(s)".
PBOPERTY (A’UE\I)\[F\T) BILL— | PUBL ' I\F()R\IATXO\ RURLA['—~
Bee “Transfer of —" ander “R.-1T (8.)". | Se ureau of Public Infornation™.
PROSECUTION(S)— PLBLIC \1EETINGS—— g
Question 7e— _See “Meeting(s)".
- Pending —  concerning August 1042 PUBLIC RELATIONS DIRECTORATE—
disturbances.  1801. Question re tours conducted by——. 1461,
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Method for procuring —— in the Punjab.
7 288.89, o :

PUNJAB—
Question 7e—
Aszistant. tax,
and

issi of T
- etey , North-West  Frontier
Delhi Provinces. 1802,
Commissioners of Income-tax, ——, North-
West Frontier and Delhi. 3
Delhi detenus detained in —— jails. 896.
Desirability of appointing a Muslim Com-

mis;iuner of Incometax in the —.
1269.

Facilities to Congress detenus in —, 82.
Family all to g dets in

-82.
“Grow more food” campaign in the —.

4.5,
11)-treatment meted out to Government of
India detenus detained in the —. 233-

o $
Method for procuring pulses in the —.
288-89.

Muslim Officer ignored for appointment as

Appellate Assistant Commissioner of
Income-tax in the —. 1623,

Present method for procuring foodgrains in
the —. 2874

Prices at which wheat is purchased in the

and sold in Bengal. 286-87.

Profit made by Central Government out
of purchases of foodgrains from —.

Re-employment of Mr. Amar Nath, Over-
seer, ——, Irrigation Department, after
conviction. 1032,

Treatment meted out to Delhi detenus in

—— Jails: 49. i

PUNJAB AND N.-W.F. POSTAL CIRCLE—
Question re—
Placing of Wireless Inspectors under Post-
masters in the 1686.
Selection of candidates for aj
qupecti)m, ete., of Post

intment as
ces, in the
PUNJAB POSTAL CIRCLE—

See ‘““Postal Circle(s)”.
PUNJAB URBAN RENT RESTRICTION

CT—
See *‘Act(s)”.
PUNJABI, Mz. K. L—
Oath of office. 835.
PURCHASE(S)— : g
Question re United States Foreign Economic
Administrator and —— of commodities
in India. 1402, 1681.
PURCHASING AGENT(S)— _
- Question re Controller 1;:3 Coal acting as

. T—— for industries.
QUALIFICATION(8)—
Question ré— : S
“*Desirability of uniformity in — for
‘sppoi t to G t  service.
1817-18. . =
Mini —— for t of it
as Upper Division Clerks in the Central
Excises and Salt , Western

Minimum —— for recruitment of Hindus
- as lower-grade clerks in the Central
Excises and Salt Revenues, Western

Division. 48.

Percentage of and —— for Muslim recruit-
ment in the Central Excises and Salt
Revenues, Western Division. 48.

—— and duties of Coal Commissioner.
345, 490-500.

—— for recruitment of ‘Superior Tel h
Engineering Officers. 15‘;’21‘. siias

—— of Mr. D. G. Jhadev, Conciliation
Officer (Railways) and Supervisor
Railway Labour. 26.

QUARTER(S)—
Question re—
Closing of arches between —— on Irwin
Road, New Delhi. 1914,
Disparity between un-orthodox . and
orthodox —— in New Delhi. 1217-18.

Keeping of milch cattle in orthodox —.
1561-62.

Lawns in front of orthodox clerks’ —
in D.1.Z. Area, New Delhi. 1561.
Non-provision of free —— to certain
North-Western Railway employees. 1864.
Poor lighting of roads of ministerial —,
New Delhi. 1396-67.
QUESTION HOUR—
Dispensing with the —— on_the General
Budget presentation day. 368.
QUESTIONNAIRE—
Question 7¢ —— issued by Income-tax
Department to Indian firms of Auditors.
49.

QUETTA—
Question 7e— z >
Raising of  Government Intermediate
College, —, to s College. 185.
Restrictions on entry into — 1330-32.

QUETTA DIVISION—.
Question 7e electric mistry wiremen of —
released from service. 978,
QUININE—
Question re—
Import of ——, atebrine, etc. 1214-15.
Manufacture of —— in injectable form.
1213. >
QUININE POSITION— *
Question re —=. 1.2, 21-22.
QUININE PRODUCTION—
Question e ——. 1396.
QUOTA(8)— :
Question re— : -
Exporters and export —— of tea. 1755-
&' = ~
—— of Assamese in Bengal and Assam
Railway Services. 494, =
—— of Muslims - for appoiniment as .
Assistant Collectors of Customs. 1268
— of Muslims for sppointment as Deputy

Superintendent, etc. e
appointment a8
Depart-

v

7/

—— of Muslims for
Officers, etc., on Income-tax
ment. 1263-64. |

Unfilled —— for Gazetted Muslim Officers
in Karschi Division, North-Western Rail-
way. 94840,
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: B N Staff éng:g;g in “Construction Dapartment,
= RACIAL DISCRIMIN ATION—- Vﬁln;:lcs filled in the Lowsr Gazetted
“Discrimination””. - Service on ——.  960.
RALI-\L TROUBLE— Vacanciea in intermediate grades in the
= Question re over New Indian High Stores Department, ——
* " School at Blufi, Durban. 1589, Want of lights on —— trains. 795:94. 4_1
RADIO, ALL-INDIA— Py Watchmen on, — 1853, :
See “All.India Radio”. .| . Bengal-Nagpur—
RADIO SET(S)— Question 7e overloaded coal from Bengal
Question re imported from ‘America and Bihar Coa]ﬁelds taken over by East
% and other (.mm(rlex 1564. - Indian and —. -
,  RADIO STATION(S)— = Bombay, Baroda and Centml India—
S . Question re want of a —— in  Andhra Q“m“““ re—
_ conutry. . 596. Alisf.’;;ao of Muslio Chief Glefks on ——. =
~R£gé{a§}{ BINGH, S:\HDAR, PANJ Desivability of a Selection Board of —. 1
ARI— 3
= Question re arrest of ——. 8085-86. —1,]3'9' o ¢ wotde o P e
§ RATL, MOTOR ('U{S— DLH‘.’:‘HII(V of abolishing Staff Comynittee £
- Question 76— \on u-u’mtmml of Muslims as Apprentice 4
Desirability of rnnning —— between Delhi Signal Inspectors, ete., in ——. 1696.
IR and Ghaziabad. 1687-98. Paucity of Muslims in _the Engineering .
Suctions on North Western Railway served Department, ——. 489.90. i
= by -— 1692, 1696. Perecntage of Muslim Upper Subordiaate i
RALLWAY (8)— and  Lower Gazetted Officers on ——. 3
Bengal -and Assam— 180 4
Motion for adjournment 7e taking over of Unsatisfactory ~catering \arrangements for ;
portions'of the —— by the United States __ Muslims on —— 1140.
Army Rallwa\ Units.. 727-28. East Indian—
- Question 70— Motion for adjournment 7c  proposed
Appointments made -in the - Store Depart- enforcement of enhanced passenger fares
ment, 1333. on —. 1271, 3
Apprcnum Mechanics - recruited  Comma- Question. re—
nity wise in —. 485, Applications uu]xller Il’(;nlmem, of Wagps
Bn the Brahmapntra at Pand d Act against illegal deductions, etc. 1
d%nlﬁzﬁ:m‘n I:1 drem Gangem;;:na:n ;.% and Nerth Western l.mlwa'vs. iﬂm‘ e
clerical vacancies ﬁnad in the | Bms against Maslim candidatcs for posts of - "
Mechanical —Engineer’s  Office, ‘Office Superintendents. Howrah Di ‘Oﬂ»
i 959. o = B i 2
Clerical staff in Persormel Sggd Adminis- | Cases of
trati ffi i 1 o
4 o A o ?ce; o for recrui t on Clerks sclected for certain higher
: RS sanctioned by the General Manager, — >
i F{{lﬂﬂy ration coupons for wtafl of ——. 960-61. T
i 486-67. Continuous and intermittent workers on —— E
Holiday for Shab-i-Barat not grante-d to| - _ North Western ——. 1406.
“Muslims on,——. 1330, 16 Desirability of giving old scales of pay to
~ Mustim applicants. for posts in "the Stores clerks appointed prior to 1st August 1928
Department. 988, on . 1694-95.
s Mn,hm. md mn‘n“mm, pm,,med and Duties and scales of pay of Switchmen in
in the and Delhi Division, North' Western Railway,
Executive offices of —. 957-58. taken over from ——, 1865.66. s
%“31““' :‘E : Maﬁ’“ X i Duties, efc., of waiting room bearers ab ,
on-posting  of  Muslims in~ E.L unmonmwm 1649. = 3
Section of the Personnel Branch, —. | - e -}gm ay3 i
1853, i *‘ and disch d from
“Paddy gone worse at stations on — | qm—vicg, 1357 <
2 PSSI 52, 654-55. Tled M t G Expenditure on Electric Torchcs for Ticket u
= m‘:gg':;““‘ cang;7 on:-Nelrs _Uange “hcckmg Staff on 6—93— and North -
Beaat Vestern Railways. i~
34 '::?’gf;:zumﬂ’;x:mds":?” M‘a;’ Eye test it)r1 Travelling Ticket Examiners :
2 e o A
; etc., in Personuel Branch of Grades of pay for clerks on East- Indian
Promotions to clerical grade. “D" in -the e Clas, - Palies: - {or . Steff -
Oy ni ] appointed after 1928 on —. 1606. .
Quota of Assamese in —— Services.  494. |- Ir{?\llnrmu reported nndm'?xxmantot’ £
M:pmudgithaswmbepulment Act against v o
oi——fmt.h - of Rs. 30—3—45— Maxwmm&}yﬁmdm‘hm;mle on -
560, 958. B - S
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Medical examination’ of Railway - station |-
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vendors, etc., on ——

Muslim m)phcaan for sclection as Law

_ Inspectors on ——, 1854

Non-employment of Muslim in certain posts
in the establishment office of Howrah
Division, 3

Old grades to certain Trawl]mg Ticket
Examiners on —— 151

Overloaded coal from Bengal and _ Bihar
Coalfields: taken over by —— and Bengal
Nagpur Railways 150,

Policy rqzardmg se niorily on —— 15253

Promotion to sel grade of techni
cal hands on —— (Mechanical Depart:
ment). 46,

Promotions- of - Train Examiners as Trans-
portation Inspectors uu =" 148,

Raciol  discr
combined - seniority hsl of Snbcnlmale
Supervising Stafl and draftsmen on ——
(Mechanical Department). 46,

Recruitment of inferior staff in Engineering |
and Mechanical Departments of —. |
1653.

tion for dress of non-Gazetted Rail-
servants on  —— -Adminisivation.

rity of cortain guards in  Howrah
Division,

Sanday 'md other Holiday allowances paid
to Anglo-Indian and Furopean Gunvds on
old Station. 1687

Transfar of two Signal Engineers from ——
to North Western Railway. 225-26,

sed by —— to supplement
ess Allowance. 366.

ng hours of certain ‘staff on -— and

North® Western Railways. 1513, e
Tadian—

Qm re abolition of the _Tower

Gazetted Service on ——. -

Jodhpur—,

Qqeutmn e leway Advisory Committee

: "ﬂw ”nduee ‘demand for ‘“Railway
A" re Financial position of —— with
special reference to Post- Wnr Dcvclop
ments.  563-75.
North Western—
Motion for adjournment, r¢ cancellation of a
large uilgber of passenger trains on the
Quesuon Te—
Applicatjons under ‘Payment of Wages Act
against illegal deductions, ete., on Bast
Indian and ——. 1867, 1925.
Ap intment of Muslims instead of avail-
ﬁa S\kh candidates on —. 130
gmomn of Stanon Corres-

Bringing eomm old -c;lel nf pl
A with the re\'ugd ‘Seales on ——.

in pr to
485.

into line
1.

Mzenngrlph«n posts in. ——.
Continnous _and _intermittent worknrs on |-
Fast Indian ——. 1406 =
‘Contract for cash and pay work on ——.

DmdbnteJ engines on —.

947, 1865.
Difference in ‘of Personal Assistants
PR
Direct l-e;rmlmem of Tnspectors of Worlu

DA

Discontinuance of “travelling van pm-un in é‘
Karachi Division, ——

Discrimination against Sll:h' lhmgrapheh
on ——. 142

Daties and scales of pay of Switclimen in
Delhi Division, ——, taken over from
Fast Indian Railway. 1865:66.

Daties of. Special Ticket Examiners md
Group luspectors on ——. 153,

East indian and —— cmployees duﬂmmd
and discharged from service. 1867.

Employees discharged on —.

Employees of the Chief Cashier- and
Treasurer, —.

Employees promoted to Station  Masters’
guadc on —. 1677. ‘

Engine troubles on 972. 1

Expenditure on electric- torches for ticket i
checking staff on Hast Indian and ——.
1693. i

Fixation of lower pay for grade I guards in
Karachi- Division, ——, on abolition of
that grade. 49-50, 1863-64.

Fixing of pay of retrenched staff re-
appointed on the Compilation Section,
—. 46, 491.

ctors, elc., on,—. 652, 654.

in cerlain trains on ——. 1333-

Loco. Inspectors, etc., on — "1342-43.
Maximumn age for inferior servants for
promotion to subordinate posts on’ ==
50.

focs - for
emp! 1341,
Z\lothods of. vecrui
nate Services Conimission on ——.
Misapplication of the Revised State Ru.l-
way Leave Rules on —. 147,
Non‘fayment for overtime work to staff o£
Dxnsmu, . 1514.
fficiating a to ger~
tain Speclal Txcket Examiners on ——
977-78.

um:ndmg St ——

S Sabordi

3

Non-provision of free quarters to certain

—— employees. 1864,
— “contract for storage of Ilqmd fuel at
Kiamari. 1858 . -

Overcrowding of trains on —.

Overseas business secured by —— ﬂlrongh
certain agencies. 151-52.

Passes for men re-em 5glnyad after tBGl!‘&
ment on ——

Pnlgc{\sty of \lushms in Delhi Dlvmon, 53

Periodical ~ medical exumnahon of ——
employees, - 657.

Picking up of ‘family by Railway employees
on vice-versa at -~ intermediate - stations
under —— Pass Rules.  971-72

Promotion of Guards on ——. 1513,

Promotion of Senior snborduuteu as Bub-
Store Keepers on ——.«

Promotion to Toco. ¥ gndeun——;_,

652,
Contradictory Orders for ﬂxlng
of subordinate-staff on —. 656.
g ,De‘ﬁun times of — Coaching: Express.

Proposed increase in higher

796; :
de Commer-
cial Staff on —. 1 < s




|

104

INDEX TO THE LEGISLATIVE ASSEMBLY DEBATES.

Recognition to the United Union of ——
workers, 1516,

Recruitment on —— 8s a result of examina-
Aion and selection. 1865,

Rest for Guards after mn) period on —.
151314,

Re?a for Guards on —— (Delhi D.vmon)

Scales of pay, etc., of Group Inspectors and
* Divisional Inspe(.lcu &f Special Ticket

Consolidated or

nent travelling allow-
ance to Ticket

xaminers on certain ——.

978.
Curtailment of courses of meals at —
Refreshment Rooms at Delhi, 974.
Delay in pay for coal itioned for
— under Defence of India Act. 150-51.
Gangmen deprived of uniforms on —.
1864.

Gazetted officers on —~ charged with cor-

Examiners on ——. ruption, ete. 1861,
Scales of pay of Specml Ticket Examiners Tn s for securing fuel economy by
and Group Inspectors on ——. 154, © 793,
Sefz?emfe'éa served by Rail Motor Cars. Lights provided in lavatories of reserved
Balection of Assistant O NessTan compartments of General Managers of
v =g 1686-
1865.
R oy B Mirsrnel OB bers. o Ll)“el pegrz:ntage of Muslims appointed in-
656,
Luggage, etc., of personnel of Defence
_Benior subordinates promoted to  Lower Services carried by. —— at Government

Gazetted Service in Traffic and Commer-
cial Branches, —. * 1328-

Stenographers in the Office of the Genern]
Manager, ——.

Sub-Assistant Surgeom recruited on —.
1320-

Supeantendent of —— Walton School.

Commercial Group students at

ton School.

Transfer of officers from othu Railways to

859-60.

Tnmm{vof

1
< Ttmsfer of Ticket Collectors of Delhi Divi-
sion of —— to Transportation Group.

152.

Transfer of twoSignal Engineers from East
Indian Railway to ——. 225-26.

Unfilled quota for Gazetted Muslim Officers
in Karachi Division, 948-49.

Weekly rest day for gang -uﬁ on —.

Workmg hours of certain staff on East
1513.

risk.
Publication of certain snnual reports con-
cerning labour on —. 210.
Representation of minority commnmhea ip
tablishment Branches of —— &7
Unpaid overtime work of Gorakhpur —
workshop staff. 974.

State—

Question re—
Lower initial pay of employees in the
Superior Services (Non- Gazetted) on
—. 1515,

Posts created to meet increased passenger
trafic on —. 16

Rules whereunder absence on leave consti-
tutes a break in service for certain pur-
_ poses on ——.

ing rooms ar

classes staff on —.

Seletion for post of Anuunt Coal Super-
;ng&ndent in —\ Coal Department.

for depressed

Indian'and —. -
State-managed—
fibantang Puint— Question ¢ current luggage rules on —.
Question re— 1981 _95
Additional Staff emeo)nd on —. 954, RAILWAY ACCOUNTS DEPARTMENT—
Application of State Railway rules to —. Question 7¢ posts of Assistant Accounts
Oﬂ‘imrs and Senior Accountants localised
Catering for Muslims on —. =~ 1154, 1575. the —. 1678.
Claims paid by —. 954. RAILWAY A( COUNTS OFFICE(8)—
Conditions of service of —— employ dates for enf new
1344, g leave rules in —. 3
Disbursement of fines fund on ——.—1345. | RAILWAY AD\!II\ISTRATIO\'(S
Military warrants exchanged b Trnvel]mg Question re applications under Payment of
Ticket Examiners on —. 354~ deductions,

* Posting of nnpn;l robationers as g\u!'d.
., on ——, 1345,
Promotion, etc., of Ticket Checking Staff,
——. 953-54.
Recruitment on —— in Officers’ grade.

Wagu Act n%mt illegal
BAILWAY Anvm%w! comnﬂn—

BAILWAY ‘BOARD—
Demand for grant. 522-37, 56291 645-46.

1851-82. \{ouon to reduce demand for —— 7e—
Scales of pay, etc., of — Nou-G d 1 of policy and working of
Staff. i tha ——. 52337,
Subordinate vacancies filled on ——. 1851 Motion to reduce demand for —— e
Question re— . Enhancement of Railway fares, 522-23.
American Officers amployed on —. 49@- Extension of &nhory Provident Fund:
9. x to all Rulw‘y ployees. 585-90.
1 SaTor P
tion from inferior to subordinate service 619-3'1 > !
on ——. 1149. ition of Railways with -peull
1 p tatiou in p tions for " reference to Post-War D«dopmnh.
minority communities on ——. 137-38. 56375,

3
2’
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o Meagre allowance to railway workers. 581. RAILWAY DOCUMENT(S)—-
! & Meagre dearness allowante to railway work- e *‘Document(s)”
3 ers. 508-19. a,m,wu EMPLOYEES—
) Non-representation of Scheduled Caa!ea in See ““Employee(s)™.
F‘“ > ailway Services. '6-85. RAILWAY FARE(S)—
Stopp.ge of l‘rxe number of passenger Question 7¢  Assembly's vote againsé
, trains. 637-45 mrrﬂase of ——. 966-67.
, Question 7e— See also ‘‘Fare(s)”.
E Desivability of oatnb]ishing a Medical | RAILWAY FUNDS—
T Directorate in —. See “Fund(s)".
Eunquiry agaxmw the Dn-ector “of Finance, | RAILWAY GR! AIN SH()P{S)-—
Sl Ser ““Grain Shopls)’. .
;_ RAILWAY BOAI(D OFFICE— RATLWAY L \B()yl{ INSPECTORS OF—
Question 76— Nee “Inspectors of Railway Labonr.
LY Desirvability ofwggmtmg a Sikh Officer in | RAILWAY LABOUR, SUPERV lSOR—
3 z.ha Question 7¢ publication of ——"s annual
' lims Assistants in ——. 964-65. ‘ report. 1924-25.
k RA]’LWAY BRIDGE(S)— | See also “Supervisge of Railway Labour”.
' Question 7¢ authority responsible for samgi- | RAILWAY LINE(S)—
tation of land befween . Shahdara, | Motion for adjournment re dismantling
and Grand Trunk Road. 358, | of  Gouripur—Mohangauj—I haria—
RAILWAY BUDGET— Jhanjate —. 1806.
See “Budget —— Railways™. Question re dnuhlmg of — Iwmeon Delhi
. RATILWAY(Sy ( TRAL ADVISORY | “and Agra. 1324,
COUNCIL FOR— B RAILWAY x\l.\”: SERV I(E—
See “Central Advisory Council for Rail- Question re— <
% ways'". Additional staff for & and ‘BT
RAILWAY CLEARING ACCOUNTS Divisions. 1508-09.
OFFICE— . Certain disabilities in . 1343-44.
Question re— Method of selection of officers for promotion
Additional staff employed in —. 1862-63. to higher grades in P. and T. Depart-*
Alleged “bad working of the M. and M. ment. and 1682-83.
Section, —. 1, Non-payment of extra duty allowance to
Alleged loss of Railway Warrants in M. M. Bembay Circle staff.
Section of —. 1679-80. Transfer of control of Sorting Depunment
etc,, to —— Superintendent in Karachi.

" Applications for active service from certain
employees of 1679:
PBuandle of \mvhnrk»d warrants

found in

1693-9¢
Checking of .\lilih\r_\' Warrants in ——.
1694. |
Oompensltory casual leave in —. 705,

Deficiency of typewriters in ——. 795.
Exmtonee of high power sulphuric Acid
Factory mear —— at Delhi Ku}wngan]
< 1863 $
Grievances of —— staff. .
Late attendance of officers =g
Location in different buildings of the —,

> =

Delhi. ~ 365-66.
Men premoted out of turn as subheads and
cler?nt in —. 1694
Overhauling of \! M. Section work in
1675-76.
Pressure of work in ——, Delhi, 1863.62.
~ Selection of men from Branch Offices for See *
2 ffice, Delhi, 487.
Shﬁ in'—, Delhi. 1855. )
= Bhﬂ' pmoted to Lower G i Service

787-88.
| RAILWAY MILEAGE—
Question r¢ dismantled —.  950.
RAILWAY PARCEL OFFICE—

Qnentlcvn re Muslim employees’ gﬁevancu
——, Delhi. 1148,
RAILW AY PASS(ES)—— . .
See ‘‘Pass(es)”. -

RAILWAY POLI(E GOVERNMENT—
See “Government Railway Police™.

| RAILWAY PRIORITY CERTIFI(‘ATES—

Question 7e discrimination in-issning ——

for transport of bones, etc. 650-51.
RAILWAY REVENUE—

Motions for adjournment re loss of —— due
to not charging fare and freight of certain
Military special trains. 1

RAILWAY ROUTINE INSTITUTE—
Inshtn'.e(s)

RAI LWAY SERVANT(S)-—

Tonxa chargu for late work to —— Staff.
795-96.
Transfer of men “from —— to the Ration
Office. D 487.
RAH WAY(S) CO‘N(‘ILT &TION OFTTC:'R}.—
,— md Snpemnon nf Railway Labour.

v
b~
1024-25.

Ser also “‘Conciliation Officer (Railways)’”.

RATLWAY COOLY/(TES)—

WLW DEPARNE .
7e vetention of Socond Division
ﬂnh in Political and ——. 1088-89.

T

Cases of éé;“d' etc, _against East Indian
1
De&mem nllovume to —— on area basis.

1516.
ination between —— and ; other

Central Government servants stationed in
Bengal as regards supply of foodgrains at
concession rates.

Increase in pay and dearness allowance for
Non-Gazetted ——. 1693,

Instructions - for . prevention,

embezzlements by —. 977. -

Regulation for dresn of Non-Gazetted ——
o:m East Indian Railway Admmutnﬁtﬂ-
1
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Rules re conditions of service of non-
Gazetted 1

Rules reglrdmg conditions of service of
Non-Gazetted —— under Federation.

1699.
Scheme for supply of foodgrains (07— at
concession rates. 14244
See also ‘“Servant(s)"
RAILWAY QFRVICE(S)—
See 'Service(s)".
RAILWAY STA

Nee *'Staf
B.AILW:\\'(S) STANDING FINANCE
COM\[IT'l‘k FOR—
.\'rr Slnndmﬁ Finance Committee for Rail-

ways
RAILWAY S'I‘ATI()N(S)-—

-

Question re—

Difficulty in securing accommodation by
Memb the Masidlative. A Biv ot
Delhi ——.  149-50.

“Duties, etc., of waiting room bearers at
Jnncﬁnu ~——, on East Indian Railway.

Ful] cnpaé';lv reservation in trains at Delhi
o, 6.

Inadequate,number of Ticket Collectors n(
s Jullundur Cantonment ——. 1515,

) Tuspection of cretain —— in Moradabad

Division by the Commercial Superinten-

dent and the Assistant Superintendent.

368. y
Medical Examination of —— Vendors, etc.,
on East Indian Railway. 1696.
No duty roster for Ticket Collectors at
N.lulrnndnr Cu:ktonnwn _ 1515. i
on-payment
: _Tnadg-n‘:m(?ontrmf.::‘ P n-mmam

Non-supply of hot water for bathing at
Delhi —— Waiting Rooms. 975-76.

Order served on Mrs. Sarojini Naidu at
Lahore ——. 88,  «

Small coin difficulties at Burdwan ——.
11 .
‘issued  from Dellu for

bala Section ——.

RAII,WAY STATION BRIDGE——

Question 7¢ contemplated return of certain
lsad uear Shahdara —— to former

45. =~
RAI:,WAY 'I'RAVEL——
See g
RATLWAY WARRANTS—
= Q{eshon e nl};g‘a‘qli i
- m":’m: of lway Clearing Aocmmt,s
RAIL“'&Y \V\TCH AND WARD SUB-
e “Wakch wid Ward Sub Tuspectorls
> See “Watch ang ard Su r(s)”.
RAILWAY WORKER(S)—

e 'l‘u. keu: Delhi-

Motion to reduce Demund for ‘“‘Railway
Board’’ re—
- Meagre allowance to —. 591
= \‘lﬁgre deameu allowance to ——. 608-

" RAILWAY WORKSHOP(S)—

Question re—
“Discharge of My. Halier, officiating chief
chemist at Kanchrapara —. 46.

Less number of engines anred in —.

- 97273,
See -also “Workshop(s)".

RAISMAN, THE HONOURABLE SIR
JEREMY :

Central Excise Bill—

Presentation of the Report of the Select
Committee. 5

Motion to consider. 236, 240-4

Consideration of clauses. 242, 24546 247,
248, 249, 25162, 253-54, 25657 26062
263, 264, 265, 266, 268, 270 273-74
308 309, 31011 3]6]8 319 32224 3%

Motion to pass, 328

Cen_mt,ul Excise Rules (laid op the Table).

Consideration of the rt of the Public
Accounts (‘ommlltoe"pg%‘ 331-33.
Demand for Excess Grant in respect of—
Broadcasting. 335,
Civil Defence Department,
Education. 3343&
Executive Council. 333,
Finance Department. 334
Home Department, 334,
Indiane Overseas Department. 334,
Indian Posts and Tele, nphl Department.
Working Expenses.
Tndustries. 335. >
Payments to Indian States and Companies,

Police. 334.
Repayments to Depreciation Reserve Fund.
336.

334

Stationery and Printing. 335,

Working Expenses. Expenses of Traffic
Department. Ty

Working Lapensee Maintenance  and
Supply of Locomotive Power. 335.

Wo\'hn%asnxgezm Mmcel]nneous ,Expen-

Dewand for grant in wput o!’-h
Customs. 1196.
Department of Indians Overseas. 1076.
Department of Industries and Civil Sup.

plies.

Department of Labour. 1178.
Department of Posts and Air.
Executive Council. 982
Home Department.
Miseellaneous.
Administration of Justice.
Agriculture. 1710.
““Archaeology’’.
Audit. 1672,
Census. 1712, =
Central Board of Revenue, 1671. =
Central Excise Duties. 1631.
_Civil Defence. 1718.
“Civil Vetennary Bervwa 1710.
Civil Works. )
Commerce Departmeul., 1658,
Commercial Intelligence -and Statistics.

1712. S
Council of State. 1637.

1191,
1115,
1673.

Currency. 1714,

Delhi. 1718, 3

Department  of Education, Health. and
Lands. 1643, t . ~
Home Department. 1637-3%. -
I)epaﬁmmt -of Indians Overseas. 1943,

1644.
Department of Industries and Civil sm
plies. - 1656.

w1
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Department of Information and Broadcast.
ing. 1638, 1641.

Department of Labour. 1659,

Department of Posts and Air. 1659,
Emjgration External. 1711, y
Emigration Internal. 1711,

Finance Department, 1645, 1651-54.

Food Department. 1662, >

Imlun Xnoome-m (Amwdmt) Bill—
Motion for leave to introduce. 718. i
Motion to refer to Select Committee. 798- o

, 805-09.
Presentation of the ](eport, of the Select
Committee. 1172, s
Motion to consider. 1722~23, 1727, 1733,
1736-39.

I 7;’»4
clanses, 174243, 1744,

Grants-in-Aid to  Provincial Gover
1717,
Twperial Council of Agricultural Research.

1710,

Tuperial Dairy Department, 1712,

lnnlm Office and Hlxh Commissioner's
Establishment C 1672,

Imm Posts and Tel aguphs Drpurtmmt

pense (not met from’ Reveuue). 171
Industries, 1710.
Interext-Free Advances. iy T T
Interest on debt and other. obligations and
reduction or avoidance of debt. 16
Irrigation, Navigation, Embankment and
Drainage Works, 1634, }
Jails and Convict Settlemenis™ 1673, |
loml Stock (ompmnea 1712
Legislative A and  Legislati ’
mbly rtments 1637 [
i

_ Indian Posts and Telegraphs. Stores 9Sus ;
|
1'

Loans and Advances hennng Tnterest.

= 1me.

Medical Services. 1710.

Mines. 1708, 1709.

Mint, 1714 s |
WMiscellaneovs, 1714, 1716, 1717.
Miscellaneons Adjustments between the |
- Central and the Provineial Govern-
ments, 1718

Mizcollaneous  Departments. 1712, 1713,

1714,.1721-22,

Paoth Piploda, 1719. .
Police. 1704, 1707-08.

Ports and Pilotage. 1708, .

" Public - Hedth 0. =
Salt. 1632 X
Stamps. 1634. ~ « % - ]
Taxes on income inclading  Cozporation

Tax. 1631, 1632 }
War Transport Department. 1660, 1662. |
Zoological Survey. 1708.

General discussion of the General Bnd&
857, , 870, 830, 881

8858878889159149%927929930.

936-45.

General discussion of the Railway Budget.

394, 395.

_Indian Companies. {Amendment} Bill—
Motion to consider. 450. $
Consideration of €lauses. 467 68

Todian Finance Bill—

Motion for leave to introduce. 718 |
Motion to consider, 1236. 1241, 1244,/

1246, 1247, 1218, 1953, 1272, |

1279, 1237. 1288, 1303. 1505
1310, = =1311, 1312, 1313, |

, 1352, 1353, 1356, 1368, 1378, |

. 1380, 1381, 1415, 1416. 1417, 1418,

. 1420, 1421, 1422, 1437, 1438, 1439,

| 1448 1467, 1468, 1469. 1485. 1501,

. 1518, 1520, 1522, 1541, 1604-15.

for leave to introduce in the form]

by- H.E. the (‘n\emor}

!

ion “of

YiTas, 1S, 1876, 1677, 1878, 168081,
Mation te pass. 133\'5-34‘1 87,

Motion for adjournment re-—

Compulsion “onlandlords to coutribute to
National Savings Certificates in
Shahbad, Bihar, 1462

Compulsion used by Magistrates in Lhe sale
of National Savings Certificates. 92,

Demand and Exaction of Enhanced Excise «
Duty at Caleutta, Condia and Delhi on
Duty-paid Tobacco, 981

Inclusion of grauf to the Indian Il.rnbule of
Internationsl  Affairs under  External
Affairs  Department  expenditure. 904,
905.

Sale at_profit in India of gold pnrthaled in
South Africay by the United Kingdom.
1517.

Motion re—

Election of members 1o the Standinj
Finance Cowmmittee, 1228, 1229, 1?5]-3&

United Nations Reliof .and Rehabilitation
Administration Agreement. 1

\lunan to veduce demand for—

*“‘Appropriation to Reserve” < ¢ enhance-
ment of Passenger Fares. 51113, 515.
“l)u)ml(nmnl of Industries and Civil Sup-
plies™ re supply of consumer gomh as @

wear anta-inflation. »1159,
“Department of Labour” (hwrmm\m,
policy in dealing with « uestions affécring
the interests of Indiun Labour. 1184,

“Department of Posts a0 Aie” xe need xor
substantial increase of Dearness Allow-
ance. 1194, =

= “Exeeutive Conncil” re— .

- Appointment of (‘ommmee for scrutinising
expenditure and unggasu'ng econonties.
1040.

® No confid in the Go t. 990,
*Finance Department’’ re up)mvmnent of
Committee for scrutinising Government
expenditure and sugzesting econowmies,
1041. 1047, 1048, 1051, 1052, 1983, 1954,
1055, 1057, 1060. 1066-73, 1074. 1075.
Presentation of the General Budget for
194445, 697.718.
Preseutation of the Repori of the Puhﬂc
* Accounts Committee.
Resolution 7, floatation of loan for subsi-
nlmng the ngnr-n‘luru\ts 747-50, T
8 of by fhe H bl
Qu- Sultan Almwed. 729. 3
RAJ SINGH. RANA—

* Question re arrest of —. 1265
RAJAMPET— =
Motion for adjonrnment e attack by War
technician students '%‘9 the procession of
1

villagers at —— =
| RAM \VA?\ PRASAD, MR —
Question re  cowpulsion on landlords to
contribute to National Savings Certificates
in Shahabad. Bihar. 1983-84. =
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Question re— [
Desirability of supply of puhos milk, etc.,
at concession —— to lower staff. 1006-37.

Different dates for enforcing new pay =——

© “and leave rules in Railway Accouni«
Offices.

Diserimination between Railway and other |
Central Government servants stationed in ‘
Bengal as regards -uppl\ of foodgrains at |
concession —. 15, ‘

Electricity supply —— within the Delhi |

: Pr_m'ince. 359, 848. |

Delhi and Shahdara- Delln 1924. |
Nou-availability of rice- at contrdiled —— |
outside Calcutta. -556-57. !

—— of Incometax for ~South Africau |
Officers. serving in India. 1617
revision of dearness

Representations for
allowance 4
* Scheme for supply of fmdgrmnn to Railway
servants at concession ——. - 142:44, ‘
RATING(S)—
Question re demand for better type of ——
in Indian Nav 419.

RATION COUPON

Question re family —— for staff of Bmgal
! and Assam Railway. 486-87. =
RATION-OFFICE—

Question re transfer of men from lewm
Clearing Accounts nﬂ'ru- to the
Delhi,
RA’I;)I()\ SHOP(SF- —l ld
¢ uestion ¢ gomplainis rsglrdmg Tice sol
by —— in Calcutta. 1030-31
RATIONING—
Motion for adjournment re «lisappearance of

vice from Patna and Bhagalpur markets j\REC TPRU(’I’(I‘Y’ ACT— =
50-51. £

consequent on partial ——.

Question 7r—
Measures for ——. etc.. in Bengal. 558.
1574, - -
Su&%ly and —— of food in Provinces. |

RATIONING INSPECTORS-— !
. () “Inajmc(or(u) |
- RATIONING OFFICER— |
See “Officer(s)’. -
‘RaTlO\I\(‘ SCHEME— |
uests
Lxclumou of ‘Shahdara, Delhi, from —.
Oﬁcers appointed in Delhi ——. 191334,
Retired ;]:opl?ce officials re-employed ligder
Delhi —. 1038.
RAW MATERIALS, CONTROLLER OF——
See “‘Controller of Raw Materials™.
RAY. Mes.. RENUKA—
Hindu Code, Part 11 (Marriage)—
© Motion to rvefer to Joint Cammltcoe and tq

citculate. 827-30.
‘Indian Penal \"ode (Amendment) Bill (Amend-
ment of ions 497 and 498)—

Motion to refor to Select Committee. 167.
Motion for adjournment re lifting of ban on

employment. of women on underground.

; .;;rﬁ in coal mines. 93, 119-21, 130, 134-

- 2
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RATE(S)— | RAZA ALI, SIR SYED—

Consideratiop of the report of the Public
Accdunts Committee. X
Election of —— to the Standing Committee
on Emigration. 436.
Indian Penal Code (Amendment) Bill ‘Amem{
ment of Sections 497 and 498)—
Motion to refer to Select Committes. - 163,
164, 166, 167, 170-72.
Motion for adjournment e injustice io
Muslims in Bihar in the matter of grant
of sugar licences. 1839, 1840-43.

Motion r¢  United Nations Rnhef and
Rehabilifation Administration Agreement,
1966, 2010. 2011, 2012. 5

Motion to reduce demand for—
“Executive Council” 7¢ no confidence in the

Government. 1013,
“Finance Department” re appointment. of
(omnul(m- for scrutinising Government
e and
1048 1061-63, 1070.
‘I'{allnv Board” re—

to  sup

1 personnel.

entation of Scheduled Castes in
i 584

Question (Supplethentary) re rules to enforea

!eoj procity Act.
RE:\DEP-(S)—
Question re—

Copyholders and Revisers passing ——"
Examination of (m\frnme-nt cf India
Press, New Delhi. 1566,

Promotion of qualified (op\holders and
Revisers as —— in’ Government of |

Tesses. 54647, 12284-“%‘1.1 W
i lowest = ip
e ol Tadin Presses. 340-50.
RECOGNITION—

Question re  granting permanent —— to

denominational schools in Baluchistan.

185-96.

| RECOMMENDATION(S)—

Question re—
Action on - of Special
Report. 352.54.
—— of the Economists Conference. 24.
—— of the Foodgrains' Policy Commitiee,

Euquir‘y

Haj

20.37. Symeast
RECONSTRUCTION PLAN’(S)— R,
See_ “Post-War ——'
RECRUIT(S)—

Question ¢ Police “Verification Reports in
case of Dengali —— to Defence Forces.
593-94. 2

RECRUITMENT(8)—
Question re—
('.‘-l:ln‘nlne] ;;‘ '-—F to Class Ilnoﬁcerl l:
‘elegra) Ingineering epartment
96768,

Gunmm‘u of Soled.mn for — on Bengal

t =— of clerical

(ommun(l proporﬁon
Mil\tny Accounts

and menial -l-ﬁ
Department. 899-900.
Direct of T of Works “on

North Western Railway. 655-56.

B

\

e
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RE-EMPLOYMENT—-

" REFORMS COMMITTEE—

IBDEV TO TRE LBG[BLAT!VE ASSEMBLY DEBATBB. =4

Dlwcmmnusnce of — fo Indun Medical
Department (British Cadre).

Methods  of through Snbordmate
. Services Comnu(non on North Western

" Railway.

Minimuni qunhﬂcahon for —— of candi-
dates as Division Clerks in the
Central Excises and Salt Revenues,
Western Division. 48.

Minimum_ qualification for —— of Hindus
as lower grade clerks in “the Central

xcises and Salt  Revenues, Western

Muslim — in the Central Excises and Salt
Revenues, Western Division.

Percentage of and qualifications for

Muslim —— in the Central Excises and

REGIONAL. COUNCIL{S)—‘

Question re— o 2 :
Future status of India in ——. 497, 1038. j
—. 49697, |

REGION AL INSPECTOR(S)— ?
See “‘Inspector(s)’.
EGISTKR(S)—
o re - intained for pr
of Telegraphs Linemen to Snbln:pecwu
grade. 1858,

REGISTERED ACCOUNTANTS—

Salt Revenues, Western Division. 48.
Percentage of Muslim for Delhi |
Division Railway grain shops. 1318-18. _\
Proposed —— of Preventive Officers, etc., |
in Karachi Customs Office. 82-83, 846.
Qualificatiohs for of Superior I'clsgraph |
Engineering Officers. 1512.
—— examination for Subordinate Ber\lces
in Posts and Telegraphs Department. |
2,

16
of experts from England.
(Gazetted Officers in Supply Depm

—_ o! lowest, gmda readers in Govetnmem l
of India Presses. 349-50. |
~f—=— on North Western Railway as a result |

===

of examination and selection. 1865.
—— ‘on Ouadh and Tirhut Railway in \
Officers’ grade. 1851-52. |
—— to Lower Gazetted Service at )'ama]pur
and Moghulpura Workshops. 788-90.
Suggestions for stynuls
Women to W.A.C. (I.). 10798
RECRUITING OFFICER(S)— -

Question re for
Scheduled Castes —.

steps

ggointment of

Question re of Mr. Amar Nlﬂ) Over-
seer, Panjab 'olzr;gmwu Daputment after

conviction.

Resolution re —— for Baluchistan. +760-64,

1760-93.

"REFORMS OFFICE—
Question 7¢ “Cnpps Oﬂer" and activities

See ‘*Accountant(s), Registered”. -
REGISTRAR(S) OF JOINT STOCK
COMPANIES—

Question re discretion to —— to refuse

inspection, etc., of accounts of certain
undertakings. 1402.03.

REGISTRATION OF FOREIGNERS ACT—
See ““Act(s)”.

REHABILITATION—
Motion re United Nations Relief and ——
Administration Agreement. 2001-14.

REHABILITATION SCHEME(S)—
Question ¢ progress in the adoption of —
in Bengal. 556.
See algo ““Scheme(s)”.

| RELEASE— S i
Question re deslrablllu of —— of Mr. -
Gandhi and other Congressgleaders. B896-

a7
Resolution re —— of political prisSners. 2
94-119.

RELIEF AND REHABILITATION ADMIN-
1”11:?ATIOI\ United N Agreem
otion re ations —— ent.
1931-85, 1956-67, 2001-14.
See nliq ‘Agreement(s)”".
]

RELIEF OPERATION (S)—
Question 7e help of the Military in famine

——in Bengal. 30,

RENT CONTROL ORDER—
See “‘Order™.

RENT RESTRICTION ACT—
See “Punjab Urban —"".under "Ag(l M

REFRESHMENT ROO.\[(S)— e i |
Question re— et oy
Absance of Indian —— ab Hupar. 16999 — of Whart and i"'frgcgu. 185788,
cament, of Furopean —— at Hapur. | Report of — of the Establishment Branch i
of the office of Divisional Su t; !
Curtailment of courses of meals at R&dway Howrah. 961. <
~=— at Delhi. 974. ’
Non-display . of Complai Book by RB&PATRIATION—
Munager, —— at Hapur. 1698-99. uestion re— &
REFUGEE(S)— - *f destitute persons from Calcutta.
Question re steps taken to balp ’ndnm and vzt of Tialian  prisonars 10 Tudie: and:
I;:E;;;‘ 5 orphan —. 1749 wastdle of food at prisoners’ camp, 79.
nxqsmon ,,(_) ! ﬁEPAYMENTS TO  DEPRECIATION
Scheduled Castes ——. 162021, ND—

Scheduled Castes —— raised in British
India. 901-02.

Dsmmd 3%%’ Excess Grant in respect nf




s : - - s :
110 INDEX TO THE LEGISLATIVE ASSEMBLY DEBATES. g
7 m )
REPORT(S)— g oz RESERVATION— ¥ ’
Consideration of the —— of the- Public| Question re— k
Accounts Committee, Full capacity — in trains at Delhi Rail-- g
5 Presetitation of the —— of the Public way Station. 976, y !
Accounts Committee. 53, — of Pro‘mcm] vacancies for Scheduled
Question re— Castes. 25. |
Agnou on recomxnend;;.xonu of Specml Haj RESERVE(S)— »
Se kit S Demand for grant inerespect of ‘A; T
National Planning Committee — and tion to -_gra 5032.'.2 pec et
Post-War industrial reconstruction. 837. Motion to“rduge. demand. fot * ‘Appropria-
a Police Verification —— in case of Bengali tion £0 ——"" ¢ enhancement of Passenger
Recruits to Defence Forces, 593-94, Fares.  503.22, -

Pnbhcnt:on of certain annual —— concern-
labour on Railways. 210,

Pub cation of Railway Labour Supeersor s
Annual 924.25,

—of re-orgnmsat.mn of the Establish-
ment Brauch of the office of Divisional
Supérinterident, Howrah, 961,

= on education by Educational Adviser
to the Government of India. 1401.

on Indian propaganda in the United

States of America,

g REPRESENTATION (S)—
Motion to reduce Demand for - lewa
Board’” 7e non of Scheduled Cum
l in Railway Seruces 576-
\ Question re—
: Inadequate —— of Hindus in  Ajmer
s Municipal Committes, 842,
’ 2 Inadequate Sikh —— on  Cantonment
? d, Kasauli. 845, . b
= Ku;chi Division Guards —— for seniority.
151

eV e

Question re desirability of evolving a
central grain ——. 1911,
RESERYE BANK OF I\DIA—
Question r7e—
Limit on \lcrlmz

~u urities to be held by
1-32.

% law-
-li&mm the hort.h \me Fronuer

‘ —— by Sardar Sardul Singh Caveeshar
agamnt ill-treatment meted. out to hun.

=y “the Society of Regigtered Account-
autsin Northern India. 362.63.

~—— for revision of dearness
rates. 434,

—— of distributors on Cleth Control Board.
1397.

allowance

—— of minority communities in Establish-

* ment Branches of Railways.

—— of Scheduled Castes in Food Depart-
~ment. 1568,

REPRESEN TATI'VE( 8)—

ra sy tion
ons with —— ‘of the Sudan and

East  African Governments on_ cotton
crops. 54445,
India's — and the United Nations Relief
.~ and Rehabilitation Agreement. 542
REPRESSION—
Motion for adjournment re —— carried on
under the cover of the Defence of India

" Rules. 165-57, 176.92
 REPUBLICATION—
‘Question 7e —— of the Riyasat. o708,
RESEARCH(ES)—
% * Question re mmqutnre of

in
pcper pnlp, plutws and artificial
“

227-28, -

Profits, etc., of —. 1262,

Sale of gold by ——. 367-68, 1269, .

Sce also “‘Bank(s)”,

RESIGNATION(S)—

Question 7e-—— of appredttices from Lhe
Freeland Hostel, Ajmer.

Rm()LUTIO‘\ (S)— ;.
re— X

Debarxmg of Government, servmu’ efechon
to Port Haj Committees. 753-60,

Negatived, 760. -

Floatation of loan for subsidising the agri-
culturists, -

Adopted. 753, )

Protection of Mosques in New Delhi. 1793-

09,

Ref Committee for Baluchistan. 760-
€4, 1760-93.

s Release of PolmLal prisoners. 94.110, ‘:

Negatived. 119, 4

REST-=-_ <~ 2
Question 7¢— e

—— for Guards after dnty pcﬁoé on’ thnt
Western Railway. 1513-14.

—— for Guards on North Western Railway
(Delhi Division). 148. o

REST DAY—

Question re weekly —— for gang staff on
North Western Railway. 146.

RESTRICTION (S)— ,

Motion for adjournment re fresh —— -
detenus in the matter of length of leu,em £
written by them. 1868.69. =

Question re— .

Action for removal of —— ‘on_entry o e
Indians into the United Sﬁh ~
America. 487, 24

- #Disabilities” and — aﬂectmg Indmns in

the United States of America.
—— tmposed on collieries. 956-57,
—— imposed on movement of Tice from

142,

Burdwnn, efe., fo Cllcnt.h. 1144-
— on of the $
Day. 88, hics
~— on entry-into- Qnet:ta 1330-32. 4
* - —on suspended Railway employees. 151, .
RETAIL PRICES—" ¥ .
Sve *“Price(s)’’. 5 2 3
» e
RETALIATORY MEABURES—- P P
Question 7 —— to colour " bar aondmau in f ->

Kenya. 1024
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@TIRED  INDIAN CIVIL SERVA}«TS—
See “‘Indian Civil Servants
RETIRED POLICE OFFICIALS—

Sre “‘Police Official(s)’.
RETIREMENT(S)—
Question re—
Old scale of pay given to Mr. A J. Horan
and others re-employed after —. 979

Passes for men re-employed after —— on
North Western Railway. 651-52.
BETREI\CHED STAFF—

Ser “Staff

REVIEW (S)——
Question re—

—— of the cases of detenus. 86-87, 1457,
of Work “of Economic Adviser to
Government of India. 1403-.04.

+ Statement (laid fon the mble) re of

important events r¢ Indians in different
parts of the British Empire.

RE\-’IEW OF CABES—

See “Case(s)"”
REVISED STATE'
RULES—

Sée “Rule(s)”
REVISER(S)—

Question re—

RAILWAY = LEAVE

passing  Readers’
ion of Government of » India
Press, New Delhi. 1566, 1567.
Prometion of qualified copyholders and —
as readers in the Government of India
-47, 1224-25,

= Presses. 1226,
. RIAZUDDIN AHMAD lsHA\ MR.—

Quegtion e rexnovnkof My, J Nigam and
from their services. 1086.
RICE—
Motion for adjournment re—
Civil Supplies Commissioner’s Order refus-
ing supply of to South Kanara Dis-

ﬁ",“.

appearance of —— from Patna and
Bhagalpur mavkets consequent on partial
rationing.

Question re—
Azarnga null prices of —— mBmgd 39-

Complaints regardmg —— =old by’ ration
shops in Caleutta. 1050-31.

Fixation of wholesale and. retail prices by.
(10\'211?9110 of Bengal for paddy and

Inferior quality o

el Vizagapatam Districts. * 1912

Non-availability of —— at controlled rates
outside Calcutta. 556-57.
Permits for import of paddy or —— for
owner's use in Calcutta, 1032
Restrictions imposed on movement of —
from Burdwm, ete., to Calentta. 1144,
gt —5;.01 export to Ceylon from

Bengal.
—s::ldzthuhmmlnumpwtnuf
Ben,
Scarcity of —— and rotten Tgﬂht,y of food-
grains in Patna market,
RICHARDSON. SIR HENRY.
Collll Mines Safety (Stowing) Amendment,
Bil
Motion to pass.
Election of — ta '.he Standing Committee
~for the Supply li?lrtment. 1699-1700-
General discussion the General Bndget\

'y

Gest?i% dummmn of the Rulway Budﬁt.

Indian Companies (Amendment) B)l]—
Motion to consider. 449

Indian Finance Bill—
Motion to consider.
/1601.

Indian Income-tax [Amendment) Bill—
Motion to refer to Selecl. Commitiee. 801,
.\lut}son o -consider. 1723-26, 1734, 1735,

1737.
Motion to pass. 1884-85.
Motion for adjonrnment 7e lifting of bm
*  on employment of women on underground
work in coal mines. 128-30.
Motion to reduce demand for— *
“I)epax"tment of Industries and- Civil Sup-
plies’ 7¢ supply of consumer goods as &
means of anti- luﬂnlon 1155, 1159, -
~'Finance Department” re appomtmen!. of
Committee for serutinising Government

1363, 1467, 157678,

expenditure and suggesting economies.
1065-66, 1073. .
Xominmmn of —— on the Panel of Chair-

man.
Question (a p]emenlarv) rE—
Coal sup;?v to Mohini Mills by Messrs,
Andrew. Yule and Co. 1143,

Hand-made paper industry. 1207,

Resolution re floatation of loan for Sub-
sidising the agriculturists.  738-40.
Statement of Business by the Honourable _

Sir Sultan Ahmed4

RAYASAT—

qu«(mn re puhlxcat on of the —— 297-‘
558-58. - =
| RO, \I)l%\——
Election of a member to the Standing Com- =

mittee for e

Election of members to the Standing Com-
mittee for ——. 797. 905.

Question re—

Control of vehicular trafiic on the —
tween Railway bridge, Sh&hdnﬂ"[)dhl
and Grand Trunk —. 1924,

Filth deposit. nuizance and obsmctmn of .

—— to Post Office in Jama Masjid am,
Delbi. 1756.

Maintenance of —— within Shahdlm—
Dethi- 1625, :

- Parking of motor cars, etc., -on the —
betwgen Railway bridge, Shlhde)dln
and Grand Trunk —: 1924,

Poor lighting of —— of mmimanll quar-
ters, New Delhi: ~1396.97."

Sanitation of land between Rm!wsy bndga,
Shahdna—Delhl and Grand Tron
1925.

ROAD BOARD—
Q\lutwn 6'59 dem-abxhty of sdtting up &
1

ROAD I"L'\D—-—

" Bee “Fund(s).
ROAD FUND, CEN
See “Cantul Road
BOLLII\G STOCK—

Question 7e l?n} ln'uted for ﬂnﬂ of
electric bul 1693,

S P Z
'und™’.

lll
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1115-38.
Questi; re  Appl of Stal
‘Railway —— to Oud.h and Tu'hn'.
. Railway. 1345 .
Current Inggage — on Bute Mxmged
Railways. 1991-95.
.+ Different dates for enforcing mew pay
rates and leave —— in  Railway
- Accounts Offices. 366:
- Misapplitation of  the Revised -State

112 4
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BOY THE HONOURABLE SIR ASOKA—
AbeLt,lon of Whipping Bill—
wltgl refer to Select Committee.

Central Excise Bill—

Consideration of clauses. 311- 1a
Hindu Code," Part II (Marriage) Bill—

Motion to continue. 54, 85.

Motions to refer to Joint Committee and to

circulate. - 817-18, 820, 822, 825, 1905-08.

Indian Penal Code (Amendment) B“I (Amend-
ment of Sections ‘497 and 498

Mgtion to refer to Select Committee.

172-

indian States (Protection Against Disaffec-
tion) Ameéndment Bill—
Motion to. circulate. 780-82.

Transfer of Property (Amendment) Bill—
Motion for leave to introduce. 236.
Motion. to consider,

Motion to pass. 483..

ROYAL ARMY MEDICAL CORPS—
Question 7e Anglo-Indian, etc., i
430.

ROYAL SOCIETY—

uestion re—
Formation of — in India. 1205.06.
Tour of Professor A. V. Hill of —.
RULE(S)— »
; Amendments  to; Ajmer-Merwara Motor
Vuluclee ——= (laid on the nhle)
Anlendments to certain M W —_
(laul on t.he table). 5&83.
o the T —— (laid on
et table). et
Central Excise —— (laid on the table). [
797,

Modifications to the Centrsl Excise ——.
~ 1887.
Motion for adj P
carried on under ch'e cover of the
Defence of India —. 155-57, 176-92.
Motion to reduce demand for Home
Department 7e abuse of Powers under
- the Defence of India Act and —.

Railway Leave —— on* North Western
Ra\lwny 147.

) Personis authorised to make —— under sub--

v | RULING(S)

T3 —
—— for_admission to the ‘Governnent of
' India Press Room. and for supply of
Government  Publications to Trade
Unions, ete,
—— for working of Press Correspondents
Advxsory Comxmttae 985-86.

—— regarding _conditions of service of
non-Gazetted Railway Servants. 1450,
—— regarding conditions of service of
non-Gazetted Railway servants under

Federation. 1699,
regarding conditions of service under
Federation.

to enforce Reclprocxty Act. 78

—— where under absence “on leave consti-
tutes a bregk in service for certain
purposes on States Railways. 153, «

RULING(S) BY MR. DEPUTY PRESIDENT
(MR. AKHIL CHANDRA DATTA)—
Mifeellaneous—
It is improper to suggest that the President
would have acted in a different manner
had he been in the Chair. 1247.

BY MR. PRESIDENT (THE
HONOURABLE SIR ABDUR RAHEM}—
Bill(s)—

A" motion for recommiting a Bill to the
Select  Commiftee is a dilatory motion
and out of order unless it is made out

+ that « the recommitment is vendered
necessary by the manner in which the

Select Committee had handled the Bill,*

or that, unforeseen circumstances” ha\-a
emerged - after the
Report, requiring recommitment. 237.
No Honourable Member can speak after
the mover of the motion has replied.

Cut Mot g
A cut m “moved
different demand is out of order if it
entails mere repetition ®f the discussion
previously held. 522-23.

DEMANDS FOR SUPPLEMENTARY
GRANTS— ‘

An Honourable Member can-mention his
points, but cannot have full length debate
on a subject in dealing with -supple-
mentary demands. 671.

MISCELLANEOUS—
A point of order should be rmsed at the
proper stage. 500.
An Honourable Member has no
-~ tak e part. i 3’5‘ debate aﬁset

Bnmngh’l\lmhm are not permntted to
newspapers in the Chamber. 1314.

S
“the mover

It is entirely in the discretion of the Chair -

to call any Member to speak. 587.

RUMOUR(S)— g
Q%s;xon e — of big hnbes in Bengal.

RUNNING ROOM(S)—

section (2) of Se;:ﬁon 241 of the Govern- Question re —— an ents
merit on)Indi. Act, % g:l:lrsmd soClum S

Picking .up of f by  Railwa; - tURYE: B :
omploympor vice versa at %)t«madufz BUSSIA—- 3 v w_cr
stations under No: . Railway to —— to stady
Pass —, & her culhn. 363. 5

Select Committes

A G

1



mmmmmﬂn Am" mm

.

.
= = Dumnd for mpplumnhry gza}t
<5 S S of “Working Expennx.
* SAHNI, §. JIT SINGH— _ General Department”, 668, -
: Question re arrest of ——. 1855, Blection of —— to the itte
2 SALARY (1ES)— i for the Food Departient. ’.lm
X Question 7e— “Gieneral gliscussion of the General Budga&.
Non-official Members of the Central Legis 3 851’, 7L 0 >:
lative Assembly receiving —— or I;‘elr Hindu Code, Part 1T (Marriage)—
e manent ailowances, 1025, Motion to refer to qux:té,sgommitw and _fo
o —=, etc., of ihe Economic Adviser to circulate. 819, 826, % :
e Government of India. i fex (Protocts e it Duﬁw—
:’ - of graduates vecruited as Wireless s ‘;I;n?mAu:e!sdurxoe;f 1105:1 gai Y
s SAI ense Inspectors. 168384, Motion to eireulate. 283, &

Motion fot ud;mmumeuc re—.

Compuision. nsed by Magistrates in the
—— of National Savings COertificates.
9192,

—— at profit in Tndia of gold purchased
in South Africa, by the United Kingdom.
1517,

Question re—

Iudn 221.

of bullion by Reser &.
of ;,o‘d by Reserve Bnnk “of India.

onal Savmgt Certificates. 1801,

- 367-68.

Qnmtmn 7€ ﬂe]ms at —— of Manager of
Publications, Delhi, 1227,
SALT—
w Demand for grant. 1186
Demand — for-  Supplementary
1632-34. .
Question re—
Searcify of —— at Barpe

CGrant,

S}um e hcaua

su:v ghﬁenﬂ*
ion & —— in- Bengal. 103{). :
32;\:1‘ REVE\UES ’(?E;‘ITB,AL EXCISE

Sez “Central Excise and Salt ]!evenuevs".
BALT SUPPLY SCHEME—
Sen ‘*Scheme(s)".
bA\' FRANCISCO- XAVIER, 88—
Question re relesse of —— 1025
SANITATION—
Question 7e—

Anthority _ responsible
,Ba;lway Bridge, . Shahdara, and

d.
et Bhnhdma-l)enn.

of land hut Railway Bridge,
Shnh&an-mlhx and’ Graud Trunk R::Fs

»GAW SI)IGH SARDAR—

~Abolition of };pmg Bill—
Motion to er  to Select f,omm)‘ttnev
1817-18.

A cloth in |

for ——of land

A n!anentof—m!vhe(}ommmm_

Motion for adjonrnment r¢ crder prevent-
g railway travel for attenfling the All-
India Kisan Conference at Beswada.
660, 682-84.

Motion to reduce damund for—

“Home Department’” 7¢ abuse of Powers

snder the Defence of India Act and

Rules. 1193-26, 1133, 1134.

Motion— to "vedute demand for ‘‘Railway
Board” re— * >
o = +
622-23, 632.

Meagre  dearness  allowance ~ to  failway
workers: 617. -

Stappage of large number bf passenger
trains. 637, 658, 64142, =

Question 7é—

Al s for -Sub-Assistant - Busgeons,-
-ete., at _Trwin  Hospital, - New  Delhic

< of Doctors at the Jama Masjid

1586,
instead of
North |

Muslims

Appowtmel nt
2vailable

of

Sikh

-Accapnts Sevvil

of ndia uﬂ)cm lﬂ’u

British and Foreign experta employed hy
varnment. ﬂ)QSQﬁ “
ng of openings D.I.Z, Ana Squares,
ew. Delhi. 1746, i
Communal  composition  of Imha'! ‘ml:t
and- Accounts Service Officers, Govern=

~ ment oi India Hmdqnn:.{en, DQ“!LZ‘
1094- S
D $ion o P tions* for
on  Railways. -
137-38.

Complaints about snpplv of commudities
under Supply Scheme. 1065.96.

Desizability of aprointing a Sikih Officer
in the Railway Board O 1152-53.

D(vsu-abﬂxw af npgin.my ngh Cmm.
Judges trom the

Desirability of supply of Pn!ses, Milk, ete.,
at concession vates to lower stafi. 1096~

9%
D(g:ul.mn of certain Sikh workers. 1085-

Dlscnmmntmn against Sikh ltenqgnphm
on North Western Railway. 142,

Disparity between unorthodex and ortho-
dox. guarters in N@w Delbhi. 1217-18.

Elaven vears course for Delhi Hngb scm

Engmea College for Delhi. 1?4?{.
l::ﬁnhea to detenu Sardar

Smgh Caveeshar.
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Gazetted Oﬁicers « under

the Surveyor-
General. 191,
Government coumel at courte martial.
1088.

Guards qualified by Divisional 'frmspur-
¢ tation Officers and those from the Walton
Training School, Lahore. 979-80.
Tll-treatment meted out to (overnment of
India detenus detained In provinces.

233,

Tll-treatment meted out to Government of
India detens detained in the Punjab.
233-34.

Th-treatment meted out To Sardar Sardul
Singh Caveeshar. 360.61.

Inadequate Sikh representation on ('nn-!
tonm“-:t Board, Kasauli. 845 i

Insecurity in - certain Lrnms on l\olth‘
Western Railway. 1333.34,

Lawns in front of orthodox clerks quarter
in D.I.Z. Arvea, New Delhi. 1561.

M.G.0O. Branch Clerks serving under Chief
Administrative Officer, War Department.
1455-56.

-~

Perceuugo increase in prices of cotton and
woollen cloth. 1560.

Percentage of Muslim and Hindu staff m!
Supply Department, etc. 1094.

Poor lighting of roads of ministerial
quarters, New Delhi. 1306-97.

Quinine production. -1396.

Republication of the Riyasat. '297-98.

Repmenutmn by Sardar Sardul Singh
Caveeshar against  ill- treaf.mmt meted

Sale of buifen by Byssrve Bk 80
e of bullion by rve

Seuior clerks in Medical Deptmm of
the Delhi Province. 1395-96

Sikh Assistants, etc., in ’\I:hlnrv Finance
Department. 1261,

Sikhs in certain caders, at Ammunition |
Factories at Ishapore, etc, 1151-52.

Department. 45.
«Sikh stenographers, eto,, in the office of
Imperial ~ Council of  Agricultural
@ Rescarch. 1919,
Stenographers in the office of the Director-
General, Indian Medical Service, 1919.

Stenographers in the office of the General |

= Manager, North Western Rail: ilway.
Supply of petrol to ownen oi pnvate cars,
ete., in provinces. 139,

recruited in Supply ]
" Want of llght in certain North Block
clerks’ lavatories. 1560-61.
Qneghon (Supplementary) re—
hom of currnpuon against transport

lnhty of Indian Criminal Law_to
erican troops stationed in India.
1680.

A - as G

Appli

of an A liaj
W 1 wew of Indjans
. 5 n
Department. 1210.
?mwnginhnd wuler
mglndmﬂﬂmol
IJ('BW

Dissatisfacti over isiti of

private houses. 1085, 1086. =
Film  produciu Ilceuccs issued in

Provinces. 17

Mr. Zahw/ Ali’s scheme re entertainment
of Indian troops. 766.

Norhooking by Mail Trains between Delhi
and Muttra. 792,

Present method for
in the Punjab. 288,

Prices at w}uch wheat is purchased in the’
Punjab and sold in Ben%aL 287.

procuring  foodgrains

Seditiousness of Congress pledge. 759,
Resolution re— =
Floatation of loan for subsidising the
agriculturists. 747.

Reforms (‘ommuuo for Baluchistan.

1766, 1771-74,
SARAN DISTRIC T«

Question re monopoly for-sile of Standard
Cloth in —— “Bihar. 1749,

SARDUL SINGH C AVEESHAR, SARDAR—

762,

Question 72 l“ treatment meted out to
See ““also “Cuvuaimr; Sardar  Sardul
Singh”. s
SAROJINT NAIDU, MRS — -~
Motion for adjournment re—
Ban on —— 92,
Order served on —— directing her not to

participate in public meetings, etc. 51-
56-73.

Qnebhon re—
——'s recent statement in National Gga.
88.
Order served on' —— at TLahore Railway

Station. 88,
—"5 recent lefter to Governmem of India,

Home Dgu
See also “Naidu, lén.
|SATYAMURTI MR.—
Question e bye-election for the seat of the
892-93,

PR

SATYANARAIN SARAF, MR —
Questrmbg;c detention of —— of Hissar.

-
SCALE(S) OF. PAY—
Question re—
Bringing certain old — into line with the
revmed —— on North Western Railway.

—_ for certain ez-appretices of Jamalpur
Technical School %

Se;f Lalso under “Puy" and *Pay, ‘Scale(s) i

SCARCITY— - *
Question 76 —— of small coins
SCHEDULED CASTE(S! —

Motion to reduced demand for
neous’’ re Post-War Recombmchnn with
special reference to the —. 1088-1114.

Motion to reduce damiand for “Railway

230.

.

Board™ 7¢ non-representati of — in =
‘Pm R

Railway Services.
*Question re—

Eagoymmt of —— in AllIndia Mo.

&m&;’s&: of —— in !’ood Dapl_rt: ,

N

g™
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Baaervntmn of Proviucial vacancies for
1625,

- —_ d their momination to 1.C.8, 1621,
- ommmmuned Officers in Indian Land
Forceu, ete. 902

—— leather goods firms applying for regis-
tration as approved Government Con-
tractors, 1676,

Regiments. 1620-21.

—— regiments raised - in
601-02,

—— snbjected to forced labour and Begar.
903-04.

British  India.

Steps for
Officers.
SCHEDULED CASTE
OFFICERS—
® See “‘Commissioned Officer(s)". -
“SCHEDULED CASTES STAFF— _
See “Stafi”. '
 SCHEME(S)— F
Question re—
Essential Supplies
Maladministration of the salt supply ——
in Bihar. 18-19.
3 Mr. Zahur Ali's —— re entertainment’ of
Indian lruops 765-67.
in the ;dophan of rehabilitation
—_— E ‘Bengal. 1573.74.
—— for control of price and distribution of
coal, etc. 1393-95.
for establishment of - Central ‘\nrsmg
Council. * 9. .
for supply of foodgrains to Railway
servants at concession rates. 142.44,
education by the FEducational
Government of Igdia,

appoi uuent of —— Recruiting
o

_”

COMMISSIONED

of
Adviser to the
13¢20.
= Unani and other systems as part of —— for
> =2 i vi mgdg@al help to masses. 1
s T
“SCHOOL(S)—
Question re—
Anti-Submarine ——. 424.25
Cadet —— for Officer Cadet 'l‘nmm¥ Unit
of Women's Auxiliary \Corps (India).
41718,
Desirability of a High —— for Shahdara-
Delhi. 1406-07.
Eleven-year course for Delhi High ——
1746-47.
Granting permanent recognition m denomi-
national — in Baluchistan. -96.

thléover New Indian ngh i
Durban, 1559,

. Scalu of for opth ez-a) tices of
R
St,ndsnu in Dolln; hd Onﬂsgeu resid

B ing at Shahdara- Delhi.
& "SCHOOL FEES— 2
5 See “Fee(s)".
- sgmncz CONGRESS—
e Question re xga J. J. Ghandy’s addrés at
‘& e
2 tomiu RESEARCH INSTITUTE—

SCIENTIFIC AND
RESEARCH—

Demand for grant. 1201,
SCIENTIFIC DEPARTMENTS, OTHER—
See “Other Scientific Departments®’.

“SCIENTIFIC EDUCATION
RESEARCH IN RELATION TO

NATIONAL WELFARE"—
Question re reprint of the pamphlet —,
1401-02.

SCIENTIFIC PROSPECTING—~
uestion re licences for exploration and
———of Potential Oil Sources.

SCINDIA STEAM NAVIGATION COM-
| PANY—
Question e requisitioning of —— and
Mogul Line shlps 1038-39. .
‘| SEAMEN— .

Question 7e lower wages, etc., of Indian
employed on British-owned - ships.

SEAT(S)—

Question re bye-election for the — of the
late Mr. Satyamurti. 892-93.

SECOND DIVISION—

Question 7e retention of —— clerks in
Political and Railway Departments,
1088-89. 2

SECRET SESSION—

See “Session’’.

SECRETARIAT(S)—
Question 7¢ Office hours in Imperial —
and Attached Offices. 421-22,

SECRETARY, CALCUTTA PORT TRUST—
Question % \{”mél.lml in the Department of

SEGRETARY OF STATE— "/

Question 7e—

Responsibility  for mpplymg ancmh
mformation to —— on Indian food sifua-
tion.  542-44,

Statements by —— on Indmn food situa-
tion. = 196-98.

SECTION 93 ADMINISTRATION—

Question e —— in Bihar. 1266.

SECURITY(IES)——

Question 7e limit on sterling
gg Reserve Bank of India.

—— to be held
22128, 231-
.

SECURITY PRISONERS—
See ‘‘Prisoner(s)”.
SEDITIOUSNESS—
Question re —— of the
597-98, 769.

SELECTION(S)—
Question re—

Congress pledge.

Committee of —— for recrmtmant on,
Bengal and Assam Railway.

Method of —— of officers for promotion to
. Depar{ment

mdx.lf.d- in P. and T.

m!or—ulnwlmp»-
hnm%lndrmhlwny

-
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~ Recrunitment on North Western lewny a8 SERVICE(S)—— :
5 a result of examination and —. Motion ?" mdl;oe demand for “‘Railwa; -~
—— for higher grade pmmahom m Board” Scheduled ~
Karachi and Dethi Divisions. 957, 1 595 Castes in Bm]wny _ 57685
: 96. . - Question re— %
i ~ Aboliticn of the Lower Gazetted —— on

Indian Railways.
Bringing of Sikh Indian Audit and Accounts
— ‘officers to Government of India

i .. —— for post of Asusuut Coal Buperinten-
s gse‘u”!. in State Railway Coal Department.

—— of Asdistant Controllers on  North offices.~ 1261-62.
Westem Railway. = 1865. l € issioned Officers dismigsed from —.
: P didat for appoi t as | 1681-82. 0
3 Imp(-ctora. ete., of Post Offices, in - the | Desirability of unpmvmg ———nnl'(lm‘m! of
Punjab and N.-W.E.P. circle. 1683. | Indian Nurses. - 1206, s
East Indian and h Western Railways. 3

—— of ‘men from Branch Offices. for Rail- |

way Clearing Acconnts  Office, Delhi. | d-and tischargedatons
487,

employees disy
g |

Wiremen of  Quetta T 1
679,

! | Electric P
# . SELECTION BOARD(S}— { Division released from —-. 79,
¥ Question re— | Extensions of to subordinate Railway
e stafl. <63, .
3 Cog%mhon of for_ Delki Division. | Officers of Clags I, etc., granfed extensions
of —— in Posts and Telegraphs and

" Desirability of a — of Bombay, Baroda Meteralogical Departmants 1858-59.

5 and Central India Railway. 1139 Proposed class A urdu; of Income-
25 —— for appointments in the ofiice of the | tax Officer: 1623,

Comptroller of Assam. 4849.

e
) Bengal and “Xham

1
¥
|

| SELECTION GRADE(S)— Rail ———
3 Questmn re promotion to —— of non techni- Removal of Mu, J. Nigam and Mv. Riaz-
= cal -hands on Bast Indian Railway uddin Ahmad Khan from their —
- ENG e Danchtons) =0 R ll(ib re  conditions of of  Non
ul i — -
SENIOR:‘REP‘OVAL INSPECTOR{SI— Gazetted Railway servants. 1459
-See “Inspector(s)”’. > Rules regarding conditions of —— cf Non-
B BENIORITY— : ®  Gazetted ggaxiwav servants under Federa~
- uestion re— 5 tion. 16 -
£
S Contmmry Ovders !olsﬁlig s of Rules regarding conditions. of —— under
subordinate staff. on North Weﬁam ~Federation. 433.
- Railway. 6%.  Rules whereunder absence on leave consti-
~Karachi Division Guards rvprcsenlahou forf am tnteg: Mﬂnﬂga,;-‘lig.w it
—. -151. - on State S -
Policy regarding —— on East Indian | Vacancies filled i the Lower Gazetted ——
- . Railway. 152-85. on Bengal and Assam Railway. 960. -
_ . —s= of certain guards in Howrah Division, | gERvI( COMBDIISSION: 5
1 East Indian Railway. 1852, <+ See: “Comminsion(s)?: L5
1 SEBIORITY LIST—
_ Question 7e preparation of fresh — of SERVICE(S), CONDITIONS OF—
: : Guards in Howrah Division. 1852. Question T!“ —— of Oudh and Tlrhuﬁ Rail-
EE\TE\CE(S\— - way employees. 1344,
Question re quashipg of —— pnsed on | SERVICE VEHICLE(S)— s g
iﬂam nlcﬁ.;fv prisoners in Central Jail, See ““Vehicle(s)™.
s jmer.
SESSIGN(8)—
| s T s =
Cases of frand, etc., against East Indmn “statement on Wy e
= Railway —— 1697 SHAB- IIIADAT-— ;. =
2 Certain military —— di isqualified for elec- Question re holiday. ior not granted to .
tion to Allahabad antonmmt 431, Maslims on Bengal and .\&s‘uu Railway. =
P Dummz;l “ll‘xl:w‘m to Rnﬂwaly 86?& other 1330, 1697.
Central vernment ——.
< Dnrnns allowances for inferior ——. 434 SHKQF\QT AH\L—g) KHA‘?f SIR— .
z uestion r¢ interviews of —— with Ficld =
i Marshil Smuts ~regarding status -of =
Dm:mmmhon botwaen Railway and uther 2 i
Ce‘n{rgil Gow:ﬁ;nent —;;;:t:‘;lonea i SHAHIZZ;M:A in South Afﬂcl. 16394, = EEN
Bﬂiga as 80 ains at AD— T
concessi t:} 5?Ply & Mnhon fm' ndwnmment e N

erdbyxﬂln" rn for




“ags

R s W o St 3P
INDEX TO THE LEGISLATIVE ASSEMBLY DEBATES. w : 2

SHAHBAN, KHAN = BAHADUR m
_ GHULAM KADIR MUHAMMAD—
Election of —— to the Defence Oonmlhuve
Committee. 1759-60.
- Election of —— to the Sundmg Finance

Committee for Railwa ge
General discussion of tl Genaul Budget.
882-84.

Question re steps taken to help Indian and
non-Indian orphan refugees. 1749.

SHAHDARA—
Question 76— .
Authority responsible for sanitation of land
between Railway Bridge, ——, and Grand
Trunk Road. 358,
Civil Supplies for —, Delhi. 558-60.
Contemplated return of certain land near
Railway Station Bridge to former
owners. 45.
_ Disqualification on ground of nepohug fl:)r

Municipal Commissioners, —, elhi.
560-61. =
Exclusion of ——, Delhi, from Rationing

Scheme. 561,

Facilities for education in , Delhi. 561.
Hardships suffered by te eniants in O1d Delhi
and —. 1571-72.
“Municipal Committee, . Delhi. 560.
Postponement of elections to —— Notified”
Area Committee.
Bgm g accommodation in —,
< for stafl of Upper Jumnn Valley
Elecmmy Company. 357-58, 1573.
Snpplﬁ of foodstuffs to reauients of —;

SHAHDARA- DELHI-—
Question 7e—
Arrangements for conveyance of students |
to

&mﬁhﬂl land between Railwa; hndic.
~—— and Grand Trunk Road. {

Students in Delhi 1s lnd Coﬂogal
residing at ——. %

Thefts rﬁhmﬂ by the Palice Station, °

Visit of Director of Public Health, Delhi,

SHAHDARA RAILWAY STATION—
re land r
ment. near ——.

SHAHDARA TOWN—
Question re delivery in ——

m;\éed by Dalln City Telsgnph sﬁca.

SHAM LAL, LALA—
Indian Finance Bill—
Motion to consider.

SHARE CAPITAL—
Question 7¢ Insurance Compunu applying
1455.

for raising of —.
See also “‘Capital(s)”. J
SHEEHY, SIR JOHN—

Indian Finance Bill—
Motion to consider. 1437.

Indian Income-tax (Amendment) Bill—
Motion to consider. 1727.

Consideration of clauses.

1363-72.

|

1740, 1873, 1876,

Oath of Office. 787.

| SHIAMJT MAL—

| Question 7¢ monopoly for purchasing wool o
46.

mor[::hs——l_867 Delhi during summer | S Amsitaarr 1
Control prices of coal, etc., in Delhi and 1 SHIP(8)—
Question re— -
Control prices of foodgrains, efc., in Delhi Commandeering of —— on the -Indian
and —. 1920.25. ‘Register. 724-725.
~ Control of vehicular - traffic on “the road
‘et bridge, —— and Grand Lower wages, etc., of Indian seamen
Trunk Road, 1924. employed on British-owned —. 193.
Cutting of water supply in —. 562. Moghul Line —. 1563, e
Desirability of a !gh School for ——. Rgommtmnmg of Scindia Steam N ion
1406-07. pany and Mogul Line ——. .
De:traﬂl:tvm‘t:;“:::ﬁ:;mg ale.cbed element Umﬁmc;qrnzf ?nl‘;g:‘o!mz plying in
Electricity charges paid by consumers in Doui. S =
1757-58. SHIPMENT(8)—
Expenditure on sanitation in 1925. Question re commitments * respect  of
Fixing of rates of fares for vehicles bet plies of coal for bnnkm and —_
Delhi and —. 1924, 140-41, E:
Foodgrains brought for sale to —— market >
from neighbouring localities. 1924, SHIPPER(S)—
_markets for —. Question re oxporhu on the established list
Ind“mdltute of '—— Mauni- of —. 208.
== SHIPPING—. S
1 Lemisnt Quslﬁ.cm re post-war financidl help to
%hmmnm;a of roads within —— 1925, ndian —. 724
arking of motor cars, etc., on the road (o
hetween Railway bridge, — and Grand | SHIPPING POLICY— 5 é =
~Trunk Road. ly See *‘Polity(ies)".
g o2 m Gc'.','lm 8 | SHOOTING(S)
orthern ] to =
e o o pat«rol huu bctm nnwi-- Question re —— of Ser&nt R. R. Stoart
g 861, 3 = 5 of Calcutta Police.
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SHOP(8)—
Question r+ Ovilian Grocery — in Delhl
608.

>

SHOP. KEEPLR(S)— :,
Question re licences to —— of Shahdnrl~
Delbi for sale of controlled articles. 1924.
)

SHORTAGE—
Question e of salt in Bengal. 559.

SHRI GOPAL CHAMBER OF COMMERCE—
See **Chamber(s) of Commerce’.

SHUKLA, PANDIT RAVI SHA\KER—
Question r¢ illness of ——. -1081.

SIDDIQUE ALI KHAN, NAWAB—
Election of —— to the Standing Committee
for the Posts and Air Department. 905.
Question re— -
Appointment of Brigadier Wheeler as
Director-General of Archaology. 347-48.
Certain military servants disqualified for
electi;;];o Allahabad Cauntonment Board.
1, . 3

Commission “to enquire into alleged ineffi-

cieney of Archwmological officers. 348-49.

Commissioned Officer Cadets discharged
from Belgaam Officer Cadets Training
Centre. 1979-80.

Demrablhty of pmmng Urdu knowing Ponul—

clerks in Central Provinces. 1324-25.
Detention of Walizada Abdulnabi  of
Karachi. 1979.
Genernl;lect-inns to Cmtonmen!. Boards.
1
5
Minimum lification for vecr t of
candidates as as Upper Division Clerks in

the Centrul Excises and Salt Reven:
Western Division. 48.
Minimum qualifications for recruitment of

Hindus as lower-grade clerks in the
_Central Excises and Salt Revenues,
Western Division. 48.

Muslim officers recruited to certain grades
by the Calcutta office of Supply Depart-
ment. 1150,

Muslim recruitment in the Central Excises
and It Revenues, Western Division.

Assistants v‘a.nd
in  All-India

Technical
Asistants

Muslims  as
Progrumne
421,

llnlhms in All-Tndia Radio. 419-20.
Muslims  promoted as Station Engineers

Engineers in  All-Tndia
420-21.

Percentage of and qualifications for Muslim
recruitment in- the Central Excises and
Salt Revennes, Western Division. 48,

Shg- for umng number of Muslims in
cal and Eng:ueermg Section of
All- Indu Ruho 420.

SHAIKH RAFIUDDIN
AHMA
\Qnuhon re—
Clerks selected for certain Iughzr posts
- sanctioned by the General Mnnnger East
~ Indian R.ulwe;. 960-61.

T £ reorga Yot Ty
ment Bunnh of the office of Divisional
Snp-nnm Howrah. 961.

- SIGNAL ENGINEER(S)—
See* r(s)"".

SIGNAL TNSPECTOR(S)—
Question re non-recruitment of Muslinis as .
apprentice ——, etc., in Bombay, Baroda
amd Central Tadia Rulwnv. 1695.

SIGNALLER(S)—
Question r¢ probationary Assmaut Station
Masters and — ng%gfnnbed of Bengal and .

Assam Railway.
SIKH(S)—
Question re— >
Appointment of Muslims instead of avail- g
able —— candidates on North Western-
Railway. 130.
Bringing of Indian Audit and Accounts

Service officers to Government of India
offices. 1261-62.
Discrimination against

North Western Railway.

stenographess on
2. 5

—=— Assistants, ete., in Militarv Finance
Department. 1261.
—— in certain caders at Amimun
Factories av Ishapore, etc. 1151-52. - 2
in high salaried posts in Supply
Department. 45.
—— stenographers, ete., in the office of
Imperial  Council. of  Agricultural
Research. 1919,
Verification 'of the bona fides of —=
recruited in Supply Depamueut 842-43, -
SIKH OFFICER(S)—
See “‘Officer(s)"”.
SIKH REPRESENTATION—
See “Representation(s)*. Samaes
SIKH WORKER(S}—
See ““Worker(s)™. e
SILK— -
Question r¢ research in the manufacture of
paper pulp, plastics and artificial —.
45-46.
SIMLA—
Question re— ‘
Conference called by Burma Government
_at —. 545,
Raising the Grade of Head Clerk, - A%
5 cial Branch, Divisional S ;
Office, Delhi, and Head Clerk, Assistant =
- Operating Officer, —— 114849, w
Ji for -
dation of Memlwr of Assembly at ——, £
842. =
v -
SIND— e
Motion forhad;oummm re failure of Mili-_
tary authorities to prevent, dwonty by
Hurs in Metho Dero, ——. *1867-68. T »
S Quenlon Te— &
1, 'y “d & B 1

ers of Income-tax, appointed in the —
and Bombay Drvmon. 422, 848.
_Australion wheat consigned for —.
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3 © Eligibility of Exami ers, etc., in Boml SORI‘ING DEPABTMENT—
and —— for appearing for T tax fer of control of —, ete.,
o~ Officers’ Exanunanou 598, 1574, to R. \IS Superintendent - in Kurncln.
- Tucome-tax cases taken in npped i ——=. 787-88.
415-17, SOUTH AFRICA— ¥
< Low-salaried, Clerks |‘"9V"'8 Income-tax | Motion foF adjournment re sale’at profit in
Department, in —-. 83, 847. | India of gofd purchased in —— by the
Review of cases of detained —— M.L.As., United Kingdom. 1517.
etc. 768-69.
—— Assembly Members in jail. 83-84. - R ot TN e
2 “;jg':?;,;;;:j e e e Trtevisis. of.- S Shisfast. Abited it
D T e e e S with Field Marshal Smuts. regarding
s(ll\éi 5 lé\.\n BALUCHISTAN “POSTAL | status-of Indians in —. 165,04
-~ . o
- Question rz percentage of Muslim Inspectors’ SOUTH “FR[LA UNION OF—
o 1850.51. See “‘Union of South Africal’.
— hl\&Rz\J RAO BAHADUR N \ ‘SOL;‘I'H”‘?)::F:'"‘L\ OFFICER(S)— _
Election of —— to the Stnmlmg Committee B cer(s
e for Railways. 1464. | SOUTH EAST ASIA COMMAND—
i General discussion of the General Budget Question re expenditure of troops placed
860, 913, 920-23. under 427. - .
Indian Aircraft (Amendment) Bill— SOUTH INDIAN ASSISTANT— S
Mation to consider. 477-79. See *Assistant(s)
Motion to reduce demand for—
o “Executive Council” re no confidence 'in ‘5()‘ THERN INDIA—.
the Government. 991-93, 101% Quesuon re action for aunmlatmg coal rais-
* Miscellaneous™ re  Post-War Reconstruc- ings in Central and 2.
tion with special reference to the ! SOUTH KANARA—
- Scheduled Castes. 1098, 1099-1102, 1112, | Motion for adjournment 7e Civil Supplies
“‘Railway Board™” r¢ non-representation of | Commissioner’s: order refusing supply of
Scheduled C;;;es in a»lwnv Services. i rice to District. 1154-55.
g | SOVEREIGNTY—
Q‘:eosrl("?"; l;’i‘)‘z;h:ﬁ:’lliiy(":“’“'” subjected. to Question re Post-Wam of air ports built
Question (Supplementary) re steps “for rais- [ i India by Foreign Governmenie:Site
- ing, number of Muslims in the Technical | _ < i
! and Engineering Section of All-India | S AL ALLOWANCE—
Radi 420. ‘Allowance(s)"’.
SLADE, MIS . SPECIAL CLASS APPRELILCE(S)—
Question re Mahatma Gandhi’s letter to —— See ““Apprentice(s)”.
! - vegarding Japanese invasion. 87-88. SPECIAL HAJ E\QUI’RY REPORT—
: GHT R— Nee “Report(s)”.

I

uation 7 prevention of < of PHime | SpyC1AL PRESS ADVISER—

cattle. 89, . < Motion for adjournment re notice served on
BMALL COIN(8)— 1 Hindustan Times and National Call not to
= Qusex:::x"yr:?_ Eubhsh certain statements uuhu pund

230:
—— ' difficulties at Burdwan Railway SPEC IAL 'llLk!:,T LX‘\MINER(S)—

! . ‘SML"]:S;“;I"E] i‘)u:::-\sRSH AL S o N S z
JTS, LD A Al— ¢
Question re interviews of Sir Shafaat SPE}“CEL(L&,—] 5 £ M Bhol
Abhmad Khan with —— regarding status : dualh i :;:]" o 84.86. * -
e of Indians in South Africa. 1 SPhED“— e
f’ = S‘(\)Al\!lfl_\ OF REGISTERED ‘\('C'OUNT' Question re accidents due to excessive ——
- See *“‘Acconntant(s), Registorml". 2 s seryice. vehicles. g
e SPENCE, SIR GEORGE— .

g ad ‘mﬁy'— < == Central Excise Bill— .
» Consideration of clauses: 320,
5 “‘i’:."i“‘f“i‘;}’" of B"“*‘;é"d"gn—m and | Dolhi Moslin Wakfs (Amendmeat) Bill—
e sl i i e T Motion to consider. 1830.
o Forced entry of ‘into Ladies’ Inter- Insurance (Amendment) Bill
insedin('e Compartment at Burdwan. 1317 YConkieration ol ciussr 46808

i 3 5 : SQUARE(S)—
£ SOLDIERS’ BOARD—
> s . “ Queman re closing of openm D.I1.Z. Am
, Seb “Tndian —". =, New<Dalhi, 7106,

= MN‘S)’ R e £ SRIIQ.X-S\STA‘A, MR.  -HARI SHAIEAN -
p_2 re red
‘ ,//"; 3 “Government Oﬁeull in Delhi Colleges. Question 7e collection of toll by Delhi Police
E 898.

37 isiﬁ-ﬁﬁ. i from tonga drivers.
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_ SRIVASTAVA, THE HONOURABLE SIR
JWALA PRASAD—
= Demand for nupplemcmary graut Jn respect

of—

Dethi. 1719, ’ l
|
|
|

Food Department, 1663, 1664, 1665, 1666
1667, 1669-70.
Salt. 1633, 1634,

Indian Finance Bill— s

Motion to consider. 1361.

Motion for adjournment re—

Disappearance of rice from Patna and
Bhagalpur markets consequent on partial i
rationing. 51,

Injustice to Muslims in Bihar in the natter |
of grant of sugar licences. 1807, 1832, |
1834, 1835, 7, 1838-40, 1841, |
1842, 1843, 1844, 1846, 1847.

Starvation due to nmdeq\mtn ar rnngemenb«\
for distribution of foodgrains in Buntwal,
Bouth Kanara District. 1462, 1463. ‘

Motion 7e election of Members to the Stand- |
ing Committee for the Food Department. |

1700, 1701-02.
"STAFF— 4
Question 7¢—
Additional — employed in Railway Clear-
ing Accounts Office. 1862-63. |
Additional —— employed on Oudh and
Tirhut Railway. 954.
Additional — for R.M.S. “‘C” and “E"
Divisions, 1508-09.
Checkmg of tickets and passes of Railway
Clmcnl - in Personnel and Administra-,
* tive ‘Offices of Bengal and Assam Rail-
way.
Oummunsl wmposmnn of the —— of
Inspecting  Assistan of

* Commissioner

Income-tax, Amritsar. 1268-69, 1996,

Communal proportion for recruument of

clerical and menial in Military
Accounts Department. 899-900.

Contradictory Orders for fixing seniority |

of subordinate ——-on North Western

Railway. 656. J

Desirability of supply of pulses, milk, etc,,

a at concession rates to lower —1096-

E.\gendltnro on Electric Torches for Ticket

hecking —— on East Indian aud North
Western Railways. 1693

x Extemmm. of service to subordinate-Rail-

Fu:mlv ration mnpons for —— of Bengal
and ilway. 486-87.
Fixing of Pay of ratrenchcd — re-

in the Ci Section,
B\oﬂ.h Western Railway. 46, 941
of “Cleari

Gr ring

Office —. 3
Ha;xumcut nS'Radwm —— by police.

Class  Passes  for -
| appointed after 1928 on East Indian
o Railway. 1696.

s Misbehaviour of military troo towards
nxlwny ~—— and vendors. 5
H;ymeu\‘. for. overtime work to —— of

Dl_vumn. North Western Railway.

Non-payment of extra dity allowance to

mbay Circle Railway Mail Service
l’swenhge of Muslim and Hindu —— in
Supply Department, ete. 1094.

Prombtion, etc., of Ticket Checking —,
Oudh and Tirhut Railway. 953-54.

Proposed increase in higher grade Commer-
cial — on_ North Western Railway.
1864-65.

Racial discrimination in compilation of
combined seniority list of Subordinate
Supervising —— and draftsmen on East
Indian Railway (Mochnnica.l Department).
46.

.Recrunmont of inferior —= in Engineering
and Mechanical Departments of East
Indian Railway. 18853,

Reorganisation of Wharf and Yard ——
1857-58.
Requisitioning of accommodation in Shah-
dara, Delhi for —— of Upper Jumna
Valley electricity company. 357-58, 1573.
Running Room arrangements’ for Deplesned

Classes —= on State Railways. 0.
Scales of pay, etc., of Oudh and Tirbut
Railway Non-Gazetted —. 975,
~ Scheduled C —— of Supply Depart-

1320,

ment.

Bengal and Assam Railway in the scale
of Rs. 30—3—45—5—60. 9s8.

— cnga'wd in Construction Department,
Bengal and Assam Railway. 1853,

—— in Railway Clearing Accounts Office,
Delhi. 1855,

— promoted  to ' Lower Gazetted Service

in Railway Clearing "Accounts
Sug;és.lions for encouragement to —— of
__certain naval ships. 1079,
- Tonga chai for late work to Railway

nts Office —. 705.96.
Transfer of «ﬁwlm clerical — to

graph  Engineering Divisign, Ambala.
1512,
Trials of State Railways —— under Section

161, Indian Penal Code.
Unpaid overtime work of Gm'ikhpur rail-
way workshop —, 874,

Weekly rest- -day for gang —— on North
Western Railway. 146.

Working hours of certain —— on East
Indian and North Western Railways.
1513,

STAFF CASE(8)—
See “‘Case(s)”. =

STAFF CLERK—
Question re —— of K.rachl Geuenl Post
ice. 1851

STAFF COMMITTEE—
See *‘Committee(s)”’.
STAMPS—
Demand for grant. 1196.
Demand for supplementary gunb. 1634.
STANDARD CLOTH— *
Question re—
Monopoly for sale of — in Saran Dh-
trict, Bihar. 1749,
Pm&uqchon and nls of — in Provme«.

appointed in the Stores sznrﬂnent of.
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~ STANDING COMMITTEE(S)—

. Election of members to the —— for«Roads.
.~ 54, 211, 797, 905. - 2
> Election of members to the —— for the
Civil Defence Branch of the Defence
Z, Department. 660-61, 775.
Election of Members to the —— for the
Commerce Department. 1702, 1927.
Election of Members to the —— for the
Food Department. 1700-02, 1988,
P Election of Members to the —— for the
Tnformation and DBroadcasting Depart-
ment, 235, 3
E 4 Flection of Members to, the —— for the

Labour Department. 1235-36, 1464.

X Election of Members to the —— for the
\ Posts and Air Department. 797-98, 905.
Election of Members to the —— for the
Supply Department. 1407-08, 16998-1700.
“Election of Members to the —— on Emigra-
tion. . 235, 369, 436

Election - of Members to the —— -on
Pilgrimage to the Hedjaz. 442-43, 775.

STANDING FINANCE COMMITTEE—
464,

Election of Members to the . 1464,
: 1228-34. : =
STANDING FINANCE COMMITTEE FOR
= RAILWAYS—
A D Jof Members to the —-. 1234,
1464.
STARVATION—
Motion for adjournment 7e due to
“x inadequate arrangements for distribution
- of foodgrains in Buntwal, Sonth Kanara
= District. 1462-63.
Question re —— deaths in Bengal. 34,
13-14.
! STATE(S)—
B Demand for grant in respect of payment
i < +to Indian —— and Companies. 646. -
R = S
: .. .~ Output ﬁ_,brmﬂu’ British India and

37-38.
Trade marks- legislation in Indian —.
p 195. :
)
{ STATE RAILWAY (8)—
& See “Railway(s)",

STATE RAILWAY LEAVE RULES—
- See “'Rule(s)"”.
~ STATE-MANAGED RAILWAY(S)—
See ‘‘Railway(s)".

~  STATE RATLWAY RULES— -
o= Rale(e)".

TATE RATLWAY STAFF—'
See. “Stafl{s)”.. 5

STATEMENT{S)—
Motion for atgoummmt 7¢ notice served on

Hindustan Times and National Call not to
publish cerfain —— unless passed by
Bpecial Press Adviser. 51,
Question re—

Censoring of the —— of Mrs. Sarojini
Naidu. 230-31. s 2k A

Mys. Sarojini - Naidu's recent —— in
National Call.

Recent —— of Mrs. Sarojini Naidu. 231.

Secret session of the Assembly for — on
War situation. 427-28, Y

—lby Mr. Hutchings 7e Bengal famine.
14-15. < Sk =

—— by Secretary of State on Indian food
situation. 196-96.

—— in America by India’s Agent-General
concerning Mrs, Gandhi's detention and
death. -66, 1084, 1089, 1001.

—— on famine conditions in Bengal. 10-12.

—— on war situation.

re convention concerning

motions- 502. 2
—— 7o war situation on the Burma Front.
1807-09.
STATEMENT(S) LAID ON THE TABLE—
—— by the Honourable Sir Sultan Ahmed.

229-30.

condolence

Empire. 53.

STATEMENT OF BUSINESS—
—— by The Honourable Sir Sultan
| 224. 336, 436, 728-30, 797, 1345-46, 1517-
| 18.
|
| STATES (PROTECTION AGAINST DIS-
AFFECTION) (AMENDMENT) BILL—
*See *“Indian ——' under “‘Bill(s)”.
STATION(S)—
Question 7e—
Catering arrangements for local traffic be-
| tween —— a few miles apart.
{ Paddy gone worse at —— on Bengal and
| Assam Railway. 551-52, 654-56.
| See also “Railway Station(s)”.
| STATION CORRESPONDENCE CLERK—
| See *‘Clerk(s)™

|'STATION ENGINEER(S)—
| See ‘‘Engineer(s)"”.
STATION MASTER(S)— ‘ :
©Question re I p ted to —’s
- “grade oy North Western Railway. 1677

STATION SERVICE TELEGRAPH
MAST: 3

ERS—
See ““Telegraph Master(s)™”. »~
STATIGNERY AND PRINTING— -
Demand for Excess Grant in respect of

—— 335.
Demand for grant, 1203.

STATIONERY OFFICE(S)— - - .
Question re absence of Muslim officers in

Central —. 1915, »

STATISTICS—
Demand for grant in respect of
Qcinl Intelligence and ——". ;

| uestion re steps for improvement of i-

| cnltural Pﬂ 15-16th 2

| STATDS=

Question re—

Future

“‘Commer-
1202,

of India in Regional ‘Councils.
Interviews of Sir Shafaat Ahmad Khan

of Indians in South Africa. 19&94g.
—— and position of associates of Institute

* " of Actunaries,” 1220.
STEAMER&(S—— g
Demand for grant in respect of ‘“Worl
== 30 Sypecs uf HEEHY
Ferry — and Harbours™. 647.

2, pe -

Tndians in different parts of the British

121 |

Ahmed.

160192, -

with Field Marshal Smuts regarding —
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Ce e S PR N =
Demand - f lemen antmmu STRIKE(B)——
of n..vé’;,m i Sz &5 R tion r¢ —— in the Governmient of Indm ;1'
and \vnrhng64 of Ferry — md Press. 546. £
Harbours'. -65. STRUCTURAL WORKS— :
STEEL— Demand for grant in respeet of “Worlung -
Question re— Expenses. Maintenance of —
Iron and — mlcased for ciyilian use, Demand for supplementary grant in reapect
\ 1753-54. of “Working Expenses. Maintenance of
\ —— released for use of civilians, 551 — o BEE
S i STUART, SERGEANT R. R.— -
Diserimination against_Sikh — on North Q“;’EO" rciax(&)hsootmg of of Calcutta
Western Railway. 142. s 5 -
Method of filling posts of —— in Post,a | STl:DE\TLQ)-— >
and Air Department. 1510. Motion for adjournment re attack by War
Sikh ——, etc., in the office of Imperial | technician —— on the procession of
Council of Agricultural Research. 1919. villagers at Rajampet. 1759: ~
A —— for Deputy Accountant-General, Posts | Question 7e—
and_Telegraphs, Delhi. 1626. Admission of outside first-year Interntediate ¢
—— in the office of the Director-General, ‘ — to a College in Delhi. ’
Indizn Medical Service. 1919, i Arrangements for conveyance of —— from
~—— in the Office of the Genarnl Manager, | Shahdara-Delhi to Delhi during summer
Norili-Western Railway. months. 1867. -
STEI\OGPAPHE‘R" POST(S)— of —— of Benares Hinda
See “Post(s)™. Umverslty 1085.
STERLING— —in Delhi Schools and Colleges residing
’ Question re —— at- India’s credit. 1457. at Shahdara-Delhi. 17! 9
RLING SECURITY IEB— | Training of Commercial | Gronp —— at »
= E'I'Eb“ "%Lnnl\he;) - ’ ‘ North Western lema\ Walfon School. y
. STOCK(S)— = At 2
Quesunn re— =g | SUB-ASSISTANT SURGEON(S)— 3
laints regarding t —— of | Question 7¢ allowances for ——, etc., at,
certain essential commodmen 1749-50. | Trwin Hospital, New Delhi. 1218.
—— of food, gams hoarded by employers in ‘ See also “Smgeon[s) A
Bengal.
—— of newsprint. 356-57. < SUBBAR.-\YA.\, SHRIMATI K. RADHA .
—_ released from army reserves for eivi-| BAI— B
="~ lians in Bengal. 202:03. Hindu M Pm 1I (Mlﬂl%
Time for d]spnm] of old — of cotton | Motions to vef % ;
textiles. 1563-64 A P}mhce v =
| ndian Finan s
STOCK[ST(S)— B b Motion to consider. 148087, 1497
D") Motion to reduce demand for ‘‘Departuent e
account cf delayed supphei from — and of Labour”” ve Government policy in deal- -
manufacturers. 491 — _ ing with questions ;ﬁe ing the interests
STOKES, MR. H. G.— of Indian Lnbom' 1181-83, 1190.
Election of —— to the Central Advisory Motion to redude demand for ‘Railway
Council for Railways. .1698. Board" re financial position of Railways
Motion to reduce demand for ‘‘Appropria- with special reference to Post-War Deve-
tion to Resetve” re enhancement of lopments. 565-67.
Passenger Fares. 508-11. Question (supplementary) re- colour bar in
STODL{S)— 3 to Li Relisl‘::yt:ou or? Reforms Committee for
T o
e e ‘{3‘_’*"‘5&" o e Baluchistan. - 1970, 178283, e
{  STORAGE FACILITY(IES)— SUB-HEAD(S)— X b
' . See “Facility (ies)”. > Question r; .n;a;n;pmmote]? tlmt of (E]um as e
STORE(S) DEPARTMENT— SE A oieres 11 Baway “’mﬂ\ P
Question re— Accounts Office. 1694 s
R o made in the —, Bengal and | SUB-INSPECTOR'S GRADE— . > |
5 Assam Railway. 1333. See “Grnde(s) ~ -
e . Muslim applicanfs for Posts ln the — N =
§ Bengal and Assam Railway. SUBMA]I[!\E(B)-—
= Staff a appointed in the —— of Bengl Question 7e anti—— SchooL 42425, 1573. 5
: and Assam lenxén the scale of SUBORDINATE(S)— - S
tion re— -
. Vacancies in _intermediate grades in the Qnes i .
~—, Bengal and Assam Railway. 960. | Pem-nr:ﬁ;;::ﬂg ¥ g =
mm:s SUSPENSE— 5 Officers and —— on pd;rm o
tmrespectof"'lndim Promotmnofsmnr-—uSubsmu S
l'm lnll &” —— (not met lzgpcn on Nurthwmm-n Railway.
ﬁum‘Buvenns)" Liga

-

& = ~ - . =

DIy
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Senior —— promoted to Lower Gazetted Consideration of clauses. 273. :
Service in Traffic and Commercial | = Coal Mines Safety (Btowing) Amhﬂn&
. - Branches, North-Western Railway. 1328- Bill—

29, Motion to pass. 446.

- SUBORDINATE OFFICER(S), UPPER— Demands for Snpplemmtary Grants_in res- 4
> See “‘Officer(s; %ect of “‘Department of Information and
SUBORDINATE POST(S)—— roadcasting’. 1641, 1642. -

- Question r¢ maximum age for mfermr Genernl discussion of the Railway Budget.
servants for promotion to —— on North
Western Railway. 1149-50. Hlndn Ccda, Part 11 (Marriage)—
e SUBORDINATE SERVICE(S)— Motion to refer to Joint Committee and to
Question re— * circulate. 818, 820, 881 891. g
Communal percentage prescribed for pro- Indian Finance Bill—
% motions_from inferior to —— on Rail- Motion to~ consider. 1249, 134849,
ways, 1149, 1368, 2428, 143051 1436, 1469, 1470,
I.et.ndm.menl examx]x)mhon for — m Posts 1688, 1589
i lepartment. di I
sungxm()AmEr(wmrs COBAISSTON— l"hfﬁ‘,o,,"",;"‘;,‘,i“de‘f"“{“d“"“‘) s
jee **Commission(s)’ Indian Penal Code (Amendment) Bill (Amend-
S I SUBSOIEI.’_L\ ;’(ﬂ)‘l STAFF— n;\elub of Sections 497 and 498)—
SUBURIR[}ATE SUPERVISING STAFF— Ind,ﬁf:""b&;m&:&ﬁﬁ ‘:,;‘?“..;,ﬂt“m.:?w
See “‘Staff’ tion) “Amendment Bill—
SU B()RI)I ATE VACANCY(IES)— Motion to circulate. 783.
~ See -ancy(ies)”. Motion 76—
SUB-POSTMASTER(S)— Election of Members to the Shudmg Com-
Q"“;“‘m Tl at v P ry ¢ mittee for the Food Department. 1700.
= Mowozia ; OrHlcroass 0 Election of Members to the Standing Com-
ohe, mittee for the Information and Broadcast-
See also ‘‘Postmaster(s)’” V“_'g De;')ar_lmenm g Pty
SUB-POST OFFICE(S)— L\:\uded_ Nations Relief and Rehabilitation
Question re— ministration Agreement.
Conversion of an Extra Departmental — Motion to reduce demand for *‘Department.
P into a Branch Post Office. 1507. of Labour” re Government policy in deal-
, B Working of Extra Departmental — ing with questions affecting the interests
1508. oi Indian Labour. 1187.
SUBSCRIPTION(S)— Motion to' reduce demand “for "Execnhvo
Question re dollar exchange facilities for | o, (.ouncxl" 7e | of z
remitting —— to American g m%ndiwre nnd suggest-
. 1030. mg economies.
B s ‘MTS g Motion to reduce demand for “Executive
g o ()_ Council ”ﬂmmnhd?ncemthe(}ovsm-

' SUBSTORE xmpmm—
Question re promotion ;f Senior :u.L:ordi-

ment. 984, 996, 999, 101&20

Mnuon to rednce demand for ‘‘Home
** re abuse of powers under

nates s —— on Nort!
1329.
SUDAI\ GO\'ER‘\ MENT—
with representatives
of the —— and East African Governments
on cotton crops.
SUGAR LICE.\'CE(S)—
See *‘Licence(s)”.

3 BU(:AR UTECHI}:OLOG\
Tnstitute of Sugar Techno-

IMPERIAL

2 SU Lé’HUBIC ACID FABZ;OI}EY;
uestion_re existence igh power ——
near Railway Cl g Aoeon.nu Office at |
Dolln Kuhmgm_‘

BULTA.N AEMED ‘THE HONOURABLE

w&w Bill—

!ﬁhn!uﬁo&h&mmﬂm 1817, |

Defence of India Act and Rules. 1126
Motion to reduce demand for “Railway
Board"” re st.oppnga of large number of |
passenger trains.
Resolution re— g
Debarring of G t servants’

to Port Haj Committees. 758.
Release of political prisoners. 96. <

SLaLomem. of Business by 224, 336,
3 , 128, 730, 291. 1345, 1517-18. 4

SUNDAY(S 8 .
Qneshsm)_fe Wi m the Government of

India Press, New Delhi, for work on ——
and other hohdsys. 1399.

SUNDAY ALLOWANCE(S)—
See ““Allowance(s)".

SUNDERASAN, MR. N.—

“Demand fnr Supplementary Grant in res-
pect of ‘“Miscellaneous Duparunnh"

173,
Oath of Office. 835, 1617.
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SUNNI MAJLIS-E-AWKAF— ~—— and rationing of food in Pro
See *Majlisi-Awkai”". 3 209, = ritcts.
S . f food 5 D 2 ey
SUPERAN}\UATED PERSONNEL— - ploy
See “Personnel”. gg; _0‘2“"8 and Telegﬂ;phs Depnrtment
- SUPERANNUATION ALLOWANCES AND Yeolllsily 2olPT e Sas i o
PENSIO
* Demand for grant. 1203, SUPPLY ACCOUNTS, CHIEF CONTROL-
SUPERTNTENDENT(S)— e e
Q“\!”MAO& ,el__ — J T See = ontroller of Supply Account.s
: i e el SUPPLY DEPARTMENT—
—— of Nortl{ Western Rulwny ‘Walton El"‘c"'"“ of Members to fhe Standing -
School, 1142, Committee for the —. 140708, 1699- «
Transfer of control of SBorting Department, 1700.
ete., to R.M.8. — in Karachi. 787-88. Question re— -
SUPERINTENDENT OF INDUSTRIES— l’ffHVg e & Lo Sor Sanepait
Question re— < intended for the “
S Connection of the Dethi —— with colour Harassment of —— contractors. 492,
and ]S]:‘ﬁs' ﬁTés' 1571, \lsshn}; officers recruited to certain gradea
. ——, Delhi, 40. y the Calcutta Office of Supply Depart-
SUPERTOR SERVICES (NON-GAZETTED)— ]'J‘:’"f 0,
‘Question re lower initial pay of employees 0| arumce of m‘md h"hdﬁls in —, A
in the on State Railways. 1515. 335. .
Percentage of
. SUPERIOR TELEGRAPH ENGINEERING P"“‘y",ﬁ‘c S wnd Hindo st e
i ‘B3t “Tellgraph Engineering Officer(s)’”. R%‘i}’:’;ull'hmm“ of Gazetted Officers in —. -
SUQPE“B:VISOR OF RAILWAY LABOUR— Scheduled Castes Staff of —. 1330, 4
uestion re— g
Bengalee Inspectors in the office of the Con- Sikhs in high salavied posts in —. 45.
P ciliation Officer (Railways) and —. 26 Transfer of control of paper production”and
E Comniunal ‘composition in the Office of the purchase to ——. 1856-57. <2
c“'?“‘;'h“““‘ ﬁur (Railways) and —. Verification of the bona fides of Sikhs re- X
Conciliation Officers (Railways) and ——, crmted it 842
26-21. 3 SUPPLY‘ BOHEME( f)—
Extension of activities of the Conciliation Question 7e complaints M up] {
Officer (Railways) and 24-25. commodities under 3 y
Qualifications of Mr. D. G. Jllad(.v, Con- 4
ciliation Officer (Railways) and 26. | SURGEON(S)— o R
Question re Sub-Assistant —— recruited on %
smgiz\zrso?r(ﬁ)' POST(S)— North Western Railway. 1320-21.
SUPPLY (IES)— SURVEY OF INDIA— A 3 % $
‘ thlon re— -~ Demand for grant. 1198 :
of tracts on it of ' .
SURVEYOR-GENERAIL— =
3 g:rlza':d from stockists and manufac- Question re Gazetted Officers under the
2 Civil — for Shahdara, DBelhl ] 558-60. = 918 i
© . Coal — to the Glass Bangle Industry 5 T
NI e e
bunkers and shipments. 140-41. i Delh‘x‘ D""i‘mi Nm%h Wlm Rail- 3 i
- Complaints about —— of commodities under e ahe s T DestTnaian Rail: o
Supply Scheme. 108596 Ml e 60 -
_Desirability of —— of pulses, milk, etc., at | SYED MAHMUD, DR, — =1
mCancesslon Rates to Lower Stafi. 1006- Q"\?sﬂ‘"ﬂh ,,.P luiwss@:, 0§4 . and Mn 3 }
allabhai Pate] -24, s
Dmconhnnnncs of frea ——of fGovemment SYLHET— 5= e d
Ennd Trade Ass:;cutmns 5:L Q‘::;s‘::g‘ u:" malmg: jp!de!;l’c in Bamyw.. 3 e f
ssential ame. - 434, . < ‘
Rules for admission to the Government of TAL DRUGS > |-
sIndia Press Room, and for —— of Gov- WI\;'EP‘E};I)'}“C“sNTI MALAR DR -
ernment Publications to Trade Unions, = :
S SYVTHETIC PRQCESSES— 2 E 2 ;
Schemeim'—-o food Rail g mineral oil by "% T\
- servants at concession raw 142.44, — 9-10 = £
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R v
T TELEGRAPH MASTER(S)— =
Qué:hon rs
T AII OR| S— rtain tatwn Service ——. 1677-78.
o~ T to|  Muslims as 13%8. ‘
. —in wal lsnmeer Foree 1782. TELEGRAPH OFFICE(S)— L4 = :
< TAJ COMPANY— Question 7¢ delivery in Shahdara Town
Question 7¢ letter of —— of Lahore to Df Tel gﬂm& received' by Delhi City
Manlana Abul Kalam Azad. 1093, 1264,
1268. TELEGRAPH SERVICE(S)—
- TAXES ON INCOME INCLUDING COR- Question 7e Circle —. 132527
PORATION TAX— TELEGRAPHIST(S)— 3 '
Demand for grant. 1196. Question ré— :
Demand for snpplemanury grant. 1631-32. Hardships of Circles Service —— in Delhi.
= TEA— 1685-86.
» Question re— Muslims recruited as —, ete., 1146:47,
v Export of —— to Tran by land.” 1914 15. Pay, “etc., of certain —, 168485,
- Elggormm and export quotas of —. 1756- | TELEGRAPHS LINEMEN—
’ X See “Lineman(en)”.
e TEA CERS COMMITTEE— TELEPHONE—
Y See “Committee(s)". Question re—
TFCH\IC AL AND ENGINEERING SEC- Opening of new ——and Telegﬂph Engm&
ering Divisions. 1511
- Qumlmu re steps for raising number of 1‘ubl|c —— at Delhi- Shahdam Post Office,
o Muslims in the —— of All-India Padlo i
420. ELEPH'OI\E MISTRIES—
TECHNICAL ASSISTANT(S)— - il B2
< Question re Mus! ax —— and Prog- |TELEPHONE OPERATOR(S)—
. Assistants in All-India Radio. Question 7¢ promotions of ——. 1328,
i TE\IPORM{Y (LE’RK(S)——
‘ TECHNIC‘\L COLLEGF(S)— See “Clerk(s)".
~ See ““College(s)”. TEMPORARY WAR POSTS—
TECHNTCAL EXPERT(S)— 5 See **War Posts”.
Question re —— recruited for training of |,
o War: Technicians. 539. FENL\ e T hips saffered
g sh ered by —— in
TECHNICAL [\5}"}1(‘T0R(Q)— Old Delhi and Shahdara. 157i 72
See “Inspector(s)™. TENDER(S =
NTCAL OFFIUER(S)— )— )
» TE 7 F‘(ﬂl\li{-vr:s)h.[ ER(S) Questm)a 7o == foF loldﬁ\(g. etc., of waste
‘ i \ Government of India Presses, w
" JGAL SCHOOL(S)— ok Defhi aud Aligarh. 1760, ;
= . ng&;w NG T el |TEXTILEE—
uestion re Centres for training war _ Q“&’h"“ st A
200:06, 2 igh pnce d:;i —_— :fﬁ mk él 401. ¥
TEHRAN CONFERENCE— ostile, 160068, 538

Question re previous consultation vnth
Government of India regarding the —.
497. .

TELEGR. m (8)—

| \ Question re delivery im Shahdara Town of
L veceived by Delhi City. Telegraph
= Office. 974-75.

i "TELEGRAPH—

e opening of new Telephone and
IKBDluslIc:m 1511-12:
NT—

otion f¢ W b re ,dgkxonhon of
- efficiency of the ——.
& TELEGRAP ENG G DEPART-
MENT—

Qneshon re chumal of recroitment to Class
967-68.

Officers
“TELEGRAPH ENGINEERING DIVISION—
Questnon re transfer o! clerical M

to Ambala, 1512, .
GRAPH ENGINEERING OFFI-
T‘ e Qn-)t—mn re quﬂhﬁuh&tz for recruitment | .

“'f' of Superior

THAKUR SINGH, cumm- ; ‘
Election of —— to the Standing Committee '1

for roads.
THEFT(S)— : 5 2
Question re— -
Persons arrested for —— of electric bulbs
from rolling stock. 1693. ”
istered by ths Police Station, J
Shah ara, Delhi. -
THORNE, THE .HONOURABLE SIR 1
JOHN—- k
(8. o Faamaes Ak e
Ro istration of Foreigners Agt (
ong:he Table). IQQGK%
Qath of Office. 1011
|TICKET(S)—
Quuuon Te—
Checking o of —— and passes of Railway

jssued from Delhi for Delhi-Ambals

__?ectim Railway Stations.

=
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TIC?ET CHECKING STAFF—
See **

TRADE AHSOCIA'HON(S)—
See *“ Association(s)”

TICKET COLLECTOR(S)—- TRADE CHANVEL(S)— Sy
Question 7e— Question 7¢ new —— for distributing cloth.
Inadequate number of s—- at Jn].lg.ndur 1398. 2
Cantonment Railway Station. 151
Kordutys soster for —— st | Jallondor Tk‘gﬁtﬁ‘}‘}fs AT O =
Cantonment Railway Station. 1515, 7 o 4
‘Transfer of —— of Delhi Division of | TRADE UNION(S)—
3 North Western Railway to i 7e rules for admission to the
> Group. 152 Government of India Press Room, and *
+ TICKET EXAMINER(S)— for sng&ly g:a iGovernment publication to
uhon g z !
or t travelling | TRAFFIC— -
allowanca to —— -on certain Railways. Question re—
p Catering arrangements for local ——
= Eve test for Travelling —— on East between stations a few miles apart. >
Indum Railway. 1861. 1691-92.
p of all Control of Vehicular on the road <
~ - wrtam Special —— on’ North \vegt.em between Railway bridge, Shahdara-Delhi,
Railway. 977-78. and Grand Trunk Road. 1924.
TICKET EXAMINERS, SPECIAL— Eoba i R g e e e
uestion re—
Duties of —— and Group Inspectors on | TRAFFIC BRANCH—
North Western Railway. 153, ‘Question re senior subordinates promoted to.
Scales of pay, etc., of (xroup Inspectors Lower Gazetted Service in —— and' -
and Divisional Inspectors of —— on Commercial Branches, North Western ¥
[ North Western Railway. 154. Railway. 1328-29.
Seales of pay of — and Group Inspecfm TRAFFIC DEPARTMENT—
on North Western Railway. Demand for grant in respect of Working
_TOBACCO— Expenses. Expenses of —. 647.
Motion(s) for adjournment re demand and | TRAFFIC SUPERINTENDENT(S)—
exaction of enhanced _excise dut dy at Question re Muslims taken as —, ete., in
Calcutta, Gondia and Delhi on duty- Delhi Division: . 1515 e,
= s TRAIN(S)— p
Question re— . % ) = -
Excise duty on —. 1461 Motion f°‘ "" of
“Godowns for stocking —. 773—'74 S Mfuunger —— on the
TOB{&CCQ ADVISER—) ‘ e M‘ohon o "'Y- m‘, >
P 1748, U S S Secia ‘ Board” 7e st,oppage of large number of -

.+ TOBACCO MERCHANTS’ ASSOCIATION— Queg?f::e':‘fe: o e
:9:2 SRRt Full capacity reservation in —— at Delhi .
Question 7e collection of —— by Delhi Railway Station. 976.

- Police from tonga drivers. 898. le::} an 1%?;“‘3}" ~—— on North Western
TONGA CHARGES— 3 =
Question re — for éﬁe wscﬁ(ﬂ to Bu]g;va) I";{e;‘;;‘;; ‘“l‘zes"stam —— on North Western
Clearing Accounts ce . . =
TONGA DRIVER(S)— I\o:dbo&k‘;:tg bymhgnglé —— between Delhi
Question 7e eollectxon of toll by Del]n O;‘ e ra. ¢ Rk
Dihee Srome E?Ir::y mgl 4;49-—- on' Nort! estern
T%Em; =5 . Passenger —— cancelled on M% T B
— by~ Public Relations g;?,t“‘“ of Bengal and Assa -~
~ Directorate.. 1461.
—— of Professor A. V. Hill of Royal Railway —— gnnmng ’m}.hon?i light. 1677. .
Society. 1205, ~ St% for relieving overcrowding in —. s
2o 3 > Delhi and Ghaziabad. 976-77. e -
Quze;;lon FEelRps o sii e StackyTon 3 Want of hghts on Bengn] ,and  Assam
TRACTOR(S)— Railway —. = |
Question re import of agricultural —. |pp 7y EX.AMINER(B)—
s 24 Question re promotions of —— as Trans- ’
T.RADE— i 7% povtntuln‘lalnupecton on East Indian R_cﬂ- -
way. 3 a =
Todia and. the Middle Eastomn Covatries TRAINING— = 7
351-62. Question re— -
TRADE AD'VISER(S)— Bevin Boys sent to England for — o )

Question e

Government of Inﬂn =
1564-65.

Technical experts recruited for —— cf W¢
Technicians. 529,

3 3
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—— of Commercial Group students at North | TRAVANCORE— 3
v Western Railway Walton Schoo!. 1141. Questmn re famine in Orissa, —, ete."
¢ - TRAINING CENTRE(S)— TR AVEL(S)——

Question e Commissioned Officer Cadets

. discharged from Belgaum Officer Cadets
> fxmao.
- TRAINING UNIT(8)— . -
: Question re Cadet School for Officer Cadet
¥, —— of Women's Anxiliary Corps (India).
417-18.
TRANSFER(S)— 3

Question 7e—
Policy regarding —— of Non- Ga7etted
Railway servants, etc. 1866,
> —— of \Cantonment Execative Officers.
- - 197
w1 —— of certain clerical staff to Telegraph.
Engineering Division, Ambala. 1512,
of Languages Section of Bunreau of

Public Information to Lahore. 1227,
1262-63. ~
—— of men from Railway Clearing
, Accounts Office to the Ration Office,
Delhi. 487.
—— of officers from other* Railways to
North Western Railway. 1859-60.
- —— of the Hindi Section of the Bureaun

_of Public Tnformation to Lahore, 425-26.
—— of Ticl llectors of Delhi Division
of North Western Railway to Transporta-
tion Group.
— of two Slgnnl Engulems from . East
Indian Railway to North Western Rail-
= way. 26.
> ARANSFER OF PROPERTY
©  MENT) BILL—
See “Bill(s)”".
TRANSPORT—
Question re—
Arrangements for —— of milk “to Delhi
‘stations between Meernt and Delhi.

(AMEND-

1867. >
Delay in the issue of permits for —
goods intended for the Supply Depart»
ment, 491-92,
Desirability of encouraging inlaud water
1687-88.

Discrimination in issuing Railway- Priority
Certificates for of hones, ete. 650-

Want of wagons for —— of Glass Bangles
from Firozabad. 1153-54.
TRANSPORT OFFICIAL(S)—
Question 7e allegations
against —. 283-85.
- TRANSPORTATION GROUP—
e " Question 7e transfer of Ticket Collectors of
a

of  corruption

Delhi Division of North Western Rail-
way to —. 152.

| TR AVSPORTATION INSPECTOR(S)—
Train E:

Motion for adj Joumment 7e order preventing
railway for attending the All-India
Kisan Conference at Bezwada. 659-60,

678-96.
TRAVELLING ALLOWANCE—
Question re consolidated or permanent

to Ticket E on certain Railways,

978.
~ See also “‘Allowance(s)".
TRAVELLING PUBLIC—

Question re accidents to —— between Dethi

and Ghaziabad. 977, 978,
TRAVELLING TICKET EXAMINERS—
Question re—

Military warrants exchanged b;
Oudh and Tirhat Railway. 0

0ld grades to certain — on East Indian
Railway. 1514-15.

See also ““Ticket Examiner(s)”.

TRAVELLING VAN PORTER(S)-—

See ““Van Porter(s).

URER, CHIEF CASHIER AND—

See “Chief Cashier and Treasurer”.

TREASURY (1ES)—

Demand for grant in respect of “‘payment to
other Governments, Departments, etc., o
account of the Administration of Agmc
Subjects and management of —"’, Qg

A== SO

TREATMENT—
Question re differentiation in ——
accredited correspondents. 902-03.
ITRIAL(S)— -
Question 7e —— of State Railways staff =
under Section 161 Indian Peml Code.
153.
TRIBUNAL(S)— -
Question r¢ Chairmen of National Service
Labour —. 297. % 1
TRIVEDI, MR. C. M.—
Tndian Finance Bill— S

Motion to consider, 1470-74.
Motion for adjournment re—

Atrocities perpetuated on Indian men and
women by troop stationed at Olnknlu
near Jamshedpore, 1926-

Special  allowance to British  Junior 5
Married Officers in India. 980." 5

Motion re election of Members to the
De.fence Consultative Committee. 1408,

[‘ROOP(B)—-
Motion for adjournment re atrocities per-*
petrated on induﬂ men and woman lmf
—— stationed at Chakulia near Jams|
pore. 1926-27, , 2014,
Question 7e—
Allotment on entertainment of British and
Indian —, 7-68, 1270, ]
bility ‘of Tndian Criminal Law to .~

0!
as — on “East Indian Railway. 148.
TRANSPORTATION TRAINING COEN-
TRE— =

Question re—

== Pllcmg bnmnh bumda for
o pcmsne}of-— Jullundur. 1461, 1997. |

Non-p:{ment of ¥ Jnlrw to certain G‘n :

3 Amnm~— stationed in India. 1630-

427.
,Mn of their own — in India by ﬂl'"
Ulmgﬂ Nations. 1032:34.
Misbehaviour of . military

844,

railway staff ‘and vmdors
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Mr. Zahur Ali’s scheme 7e enhtamment
of Indian —. 765-67.

TUBERCULOSIS ASSOCIATION—
Election of a Member to-the Central Com-

mittee of the — of India. 1414, 1575-
76.
TYPEWRITER(S)——
Question re deficiency of — in Railway

Clearing Accounts Office. 785,

TYSON, MR. J.
Aligarh \{mhm
Bill—

Motions to refer to Select Committee and to
circulate. 1823, 1826, 1828.

Demand ior Bnpplemenhr) Grant in res-

ect of ‘‘Miscellaneous™. 5.
Indian Coconut Cess Bill—

Motion for leave to introduce. 55.

Motion to 'refer to Select Committee. 212-
14, 215, 221-22.

Presentation of the Report of the Select

Umvemlv (Amendmen!)

Committee.
Motion to consider. 809-10,
Consideration of clauses.
Motion to pass. 817
Motion re—
Election of a Member tothe Central Com-
mittee of the Tuberculosis Association
of India. 1414.
Electu)n oi Members to the Delhi Univarsity

812 13,
814-15, 816, 817.

Bmlutlon re—
- Floatation of loan for auhndunng the agri-
culturists. 731, 7% 730.

T istan. 1764,
=
USSR—
Queshon re arrangements for Indian propa
ganda in the —, o
UMAB ALY SHAH, MR—
Election of —— the Standi

UNION(S)— -
8 uestion r¢ recognition to the united —
of North Western Railway workers.
1516.
UNION OF SOUTH AFRICA—
Question re colour prejudice in the — as

mrdn Municipal Franchise of Indiana.

UNITED KINGDOM—
Motion for adjournment e sale It profit in
India of gold purchased in South Africa
by the —=. 1517.
Questlon ro—~
Booking of orders for capltal goodl ‘with
351.

the —

Consumers’ goods imported from the —.
549- ’

Ploposed visit of leadm&)lndmn industrial-
ists to the —.

Prosecution of Indians in the —— under the
National Service Act: 426, 559.

UNITED KINGDOM COMMERCIAL COR-
PORATION—
Question ré—
Activities of the —. 830
Commodities exported by

R T

840-41.

UNITED NATIONS—
Question re ieadmg of their own troops in
India by the —. 1032 -54

UNITED NATIONS RELIEF AND RE-
HABILITATI()N ADMINISTRATION—

3 1931-55, 1956-

67, 2001-14. :

Question 7¢ of ty to Assembly for
‘Bliml ssion “g,gon .y me: ’:\

UNITED PROVINCES—
Queit iuu re—

Committee. 1464
Indian Finance Bill—
gohon to condnder bﬂlmf
uestion re desirability o nppmnhng an
Aundhra Zonal Officer.

UNANI SYSTEM—
Question 7¢ —— and other :yuwms a8 part
of scheme for improving medical help
to masses. 1390-92, 1996»97

| UNDERGROUND WORK—

. Mgtion for adjournment re lifting of ban
on_emplo; em, oi women on — in coal
mines.

Question 7e cmp]oymant of women for —

in collieries. 1745-46.

.

Uhl’FORM(S)——
Quuhtm
i dqpnverl G === 0 Railways.

1
— of W.AC. L) 80495,
“UNIFORMITY-

Question re dannbllity of — in qualifica-
ﬁom for &gumtment to Government

ts to posts carrying allowancea

‘in Circle Post, Ofﬁcea 1,1: the —. 1510

Desirability of posting a Muslim Deputy
Postmaster General in the —. 791

M ial of Sub-P in the ——
for increase of allowance. 150607

Muslims as camp clerks in the o‘ﬂice of
Postmaster-General in the

Scheduled Caste
the — Cx‘l Pio

UNITED ., STATES ARMY RAILWAY
UNITS— &
over of

Motion for adjournment re taking
portions of the and Assam Rail-
way by the —. F

UNITED STATES FOREIGN EGOI\OMIO
ADMH\ISTRATOR—
Question e —— lniogmh-u of eommp
dities in India. g

UNITED STATF-B OF AMEEIQA—‘ =
Question 7

Action for removal of mﬁwﬂm on entry
. of Indians into the

s -

»
-
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Mnr —— in Karachi Port
e rast. 1860-61

Disabilities and  restrictions  affecting
Indians in the —. 142.
Negotiations between India and —
regarding Lease-Lend agreement. 1748.
Report on Indian propaganda in the —.
498, 607.
UNIVERSITY(IES)—

Question re—
Aligarh Mauslim — and _compartmental

system of examinations. 1226-
Ex t of Students of B

Hinda

UNIVERSITY (AMENDMENT] BILL—
See ‘‘Aligarh Muslim ——"* under “Bill(s)". ]

UNIVERSITY COURT—
Election of members to the Delhi —. 54.

UNIVERSITY EXAMINATION(8)—
See *‘Examination(s)”.

UNORTHODOX"™QUARTER(S)—
See ““Quarter(s)”.

UNPAID T‘Y‘()h_\ll()\ER(S)— ailis
-5

See ‘‘Probationer(s)”,
“UNREST—

UPPER DIVISION CLERK(S)—

VAN PORTER(S)—
See *“Porter(s)".

VEGETARTAN W.A.C. (I)S.—
See W.A.C. (I)s.

VEHICLE(S)—
Question re—

Accidents due to excessive speed of service
—. TI0-7T1.

-~

Fixing of ntes of fares for — between
Delil Shahdara-] 1924. >

VEGETARIAN W.A.C. (L)s—
See “W.A.C. (L)s”.

VENDOR(S)—
Question . 7e—
Medical examination of Railway Station
——, etc., on East Indian Railway.
1696

Mnsbahav:our of military troops towards
railway stafi and —. 844.

VERIFICATION—
Question re —— of the bona fides of Sikhs
recruited in Supply Department. 84243,

See **Clerk(s)".
UPPER JUMNA VALLEY ELECTRICITY
COMPANY—
s el Ity

A

in Shahd.;m, “Delhi, for stafi of
357.58.

See also

“Company (ies)”.

ORDINATE OE’FICER(B)—

URDU— e i

Question 7e demrahlht) of postmg _
knowing Postal clerks in Central Pro-
vinces. 1324-25.

T

VACANCY(IES)—
Question re—
Certain clerical —— filled in ‘the Chief
Mechanical Engineer’s Office, Bengal and
Assam Railway. 950.

Reservation of Provincial — for Scheduled
. 1625.

Castes.
rdinate —— filled on Oudh and
‘Railway. 1851.
Unfilled —— reserved for minority
nities. -593.

— filled by Non-Maslim clerks in the
Establishment Branch of the office of
:%4 Divisional Superintendent, Howrah.

—— filled in the Lower Gazetted Servi
on Bengal and Assam Railway. 060.

‘—— in -intermediate gndel in the Smm
1 and Assam R

| VETERINARY SERVICES, CIVIL—
See ““Civil Veterinary Services'.

VILELAGER(S)— -
Motion for ndjnummm re attack by Wuf-

e
1759

P

—— at Rajampet.

VISHNU SBAHAY, MR.—
Motion for adjournment re fresh restric-
tions on detenns in the matter of ln;gsfeuh
of letters written by them.- 1869.

Oath of Office. 1387, 1745.

VISIT(S)—
Question re—
Proj — to India of Mr. Walter
ite, an American Journalist. 425.

—= of Mr. Wﬂghe Henderson to New
Dellu 490-9:

VIZAGAPATAM—
Question re—
Famine cenditions in the coastal belt of
Ganjam and —— Districts. 1011-12.
Inferior quality of rice in Ganjam and
—— Distriots. 1612,

Various disasters confronting —— District.
1912-13. %

VOTE(S)—
ek

ent,

increase of Railway fares. %667 ‘!‘M*
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< R | WAR
W.AC (T)— 4 i Question re— .
Question_re— Cm for tnunng e

Anglo-Indians, etc., in —.

429.

Communal composition of —. 894.
504

~ ~ Meals of vegetarian ——,

95.
Sufgemom for stimulating lrgcmxtment of

ndian Women to —.
- Uniforms of ——. .894.95.

WAGE(S)—
Question re—
Lower

ete., of Indian seamen

employed l)n British-owned: ships. 193.
Non-payment of —— to workers by Load-
ing  Contractor ~ at  Delhi-Shahdara

Railway Station.

in the Government of India Press,

New Delhi, for work on Sundays and

other hohdavs 139¢.
WAGON (S —
Dem

for grant in respect of Working

Maintenance of Carriage and

—l Stock". 647—
Demand for - supplementary

grant  m

respect of ‘““Working, Expenses. Main-
Stock™. 663.

tenance of Carriage and
Question re—

Desirability of makmg motor traffic a
central uu‘h]eot after the —. 1609.
Enemy prisoners of ——4n India.” 1617.
_ Inadequafe coal supply.  to.-  industries
= unconnected " with ——. 704-95.
osition of persons working tempor&nl
in posts created before vig-d-vis
Pwar service men. - 1454-55,
rocurement of lands for —— ses, .
1870-71. ey
WAI‘; BOND(S)— 3 E
uestion 7e collection of money on-—=

WAR DEPARTMENT—
Question 7e ) .0. Branch Clerks serving"
Administrative Officer, —,

twag%%%nm%

‘\\A.L

See “National —". g

Harassment to public due to non-supply | W. AR SERVICE \[E\— -
—— for permiited articles. 979. Question 7e position of persons working.
Locomotives and —— sent abroad. 949, temporarily in posts created before war
Want of —— for transport of Glass vig-a-vis 145485,
Bmgles from Ferozabad. 1153-54.

Boar re . o
. Provident ,fﬁnd to
= Emp]oyee= 586, 587, 588-90.

WAGSTAFF COLONEL H. W.—
M ndm Demand T

Railway Serviees. 5838::
Oath of Office. 345.

WAITI\G ROOM(B)—
estion - re—
Duties, ete., of — bearers

at. Junction

Stations on East Indian Railway. 1697.

- Non- -supply of hot water for
Del!n Railway Station ——.

. WAKFS { AMFNDMEVT) BILL—

WLLIZADA ABDU‘LNABI..—
estion 7e¢ detention of ——

: m'rQN sc'noon—'

= o . sy

e :

bathmsg at

£

See  “Dalhi  Muslim  ——"  under
o %

WAR RITUATIO\— g
Question re— M‘
Secret_session of the Assembly for
* ment on 427-28.

Statement on ——. 228-30.
$ 7é —— on the- Burma Front.

“W - e
= .5#4

WAR-TTME IRRIGATION PROGRAMME—— e
See * lmgatmn Programme’’.

WAR-TIME MALPRACTICE— -
. Question ye.—— in coal trade, 970.
See also “Malpractice(s)"”. *

WAR TRANSPORT DEPARTI\IENT— =
Demand for grant.
Demand” for snpplenieu

WA% zoxm(sy- %3

for

feeding
mec

of al Group
= Noﬁn}f Weahm' Railway —.

. Qnuhon re &n ied by D
Transportation ()& d
-~ the Lahore. %‘n

WALTON TRAINING SCE’OOL—

Km chi responisibility
gt ﬂﬁ in Tndia." 345-46,
® | waRFARE— =
Que«hon 7e Japan's ‘psychnlogiml S e
estion re— 3 -22, 898-99. -' o
:’sw“?l?:t of North Westm Railway W NT(S e
) at e bnnd.la of um:lnﬁkad —— fonnd.
1141 in Rulmy Cluung Wonm.s Office.
< ' 1603. . -
[WARRANT omcmn(S)—- E =
Divicienal Qiresti gr of —~; Indian .
t!w» drom Medical .Dwt, given Kmergency
Commissions.




¢ “Paper”.
WA'ICH AND WARD SUB INS?“TOE_
~ Question re appointment | Mny
“WATCHMAN(EN)— =
Question re —— of Bengal and Assam
Railway. - 1853;

WATER—

Question 7e¢ non-supply of hot —— for
hathing at Delhi Raiiway Station Waiting
Rooms, 975-76.

WATER SUPPLY—
Question_re cumng of — in Shahdar&
Delhi. 562. -
}gaam TRANSPORT—
Question re desirability of enconragmg in-
land 687—83

WEBE, CAPTAL\ AL W. T.—
Question re 6f Indians Overseas
Department.  1208-10. A

W E\TEP\ DIVISION—

indus as lower grnde clerks 1n the’
(,enﬁral Excises and Salt Revenues, ——.

Mdahm recruitment in the Central Excises
and Salt Revenues, ——.

Peorcentage of - and malifications  for
Muslina recruitment in the Central Excises
and Salt Revenues, 48

WHARF STAFF—
: Nes 7.

and sold in B . 286
Pejeﬂlml of Canadian (;m...\mumls uffar
of —— to India.

3 — purth;bcd by Bast Tndian Ra'!wny to
J pp t Dearness Alk &66.
P WHEAT CONTROL ORDER—

Question re_prosecutions under —. 1759.
WHEELER, BRIGADIER~

4

; wmm LICENGB DIBPECTOE&—

“Inspector(s)"™.
WIREMAN(EN)—

-

Question re electric nn-try —abe"‘

“Division released from

WOMAN(EN)—
Motion for adjournment re hﬂ.mg ofj:an on
of — on d work
in coal mines. 83, 11935, F
Question re—
Accommodation for —— Gnvamment sar-
vants.
Employment of — for anderground work
in collieries. 174546,
Suggestions -for -hmn.lar.mg recruitment of
Tndian — to W.A.O: (1), 1079-80.
‘s Organisation of the National Wlt
Front, 227,

WOMEN'S ALXILI-\PY (.OHPS
Question ¢ Cadvt School for -
Trai mn;, Unit of ——. 417-18.
See also * s

"W.ALC. (L)
WOMED

mm-‘»

DIA)-—

LABOUR.——
ion e Mruductmn of — in. coal
mings, 285-86.0

WOOL—
. Question re monopoly for purchasing —— to
Shiamji Mal of Amritsar. 144-46,

WOOLLEN CLOTH—
Sce "

*Cloth”,

1 re pressufe of —— in Railwa;
ng Accounts Office, Delhis 1861

WORKER(8)— e 2
Qu‘.atmn te==2p s

cf rmittent —— an Kast
‘%miinn and North Western Rndw&m

certain Sikh ——. 108688,

Essenm al

_.._Nonpn\m}anl: of wagea bo e hy Loadmg
Delh:

Station. 359 ;
- Recognition. to_the United Um\m nf Nonh
Western Railway —— 6

WOEKLNG—'
ion re alleged bad—ofthel(.m&

fcndstuﬁ's
1227,

Question e a
General of*

P of —— as Di
Archmology. 347 48,

355-56,

WHIPPING BILL—
= ¢ ition of

* under “Bill(s)”.

= WHOLESALE PRICES—
i See '“Price(s)”.

WIRELESS I\‘SPECTOR(S)—

Question re pl -of —— under Post-
masters m the ijab and  N.-W.F.P.
Cm:le

S LICENCE ESTABLISHMENT— |-

Establishment(s)".

M. Section, Rulwny Clearing Amonxtl
1544,

flice.

WORKI\C- (OA\[\[ITTEE—-
See **Congtress
WORKING EXPENSES. APPBOPB[AT[O’I

T0O DEPRECIATION FUND—
Demand for grant. 647.°

WOBXI\'G EXPENSES: EXPENSEQ 0?
ELECTRICAL, DEPARTMENT—
d for grant.
Demend for supplémentary grant. 669-70.

WORKING EXPENSES. EXPENSES OP ¥
GENERAL DEPARTMENT—
d for grant. 647.

Demand for supplementary grant, 667&?

formnnnnl~——h =
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WORKING EXPENSES EXPENSES OF | Demand for supplementary grant in respect .
TRAFFIC DEPARTMENT— of— i i S -
Demand g_%r Excess Grant in respect of Apprngriation to Depreciation Fund. 673, -
Demand for grant. 647. Arc-bmology 1709.

Demand for supplementary grml. 665-67. Central Excise Duties. 1631.

Department of Information and Broadcast-

WORKING EXPENSES. MAINTENANCE ing. 1639.

AND SUPPLY OF LOCOMOTIVE Emigration External. 1711

PO = : Emigration Internal. 1711.
Demand gg ngoeu Grant in 1espect ,of Finance Department. 1648-49. :
e G i Food Department. 1665-66, 1670.

Jails and Convict Settlements. 1703.

Demand for snpplementary grant. 663.

Mines. 1708-09.
WORKING EXPENSES. MAINTENANCE {}*;ﬂeuﬁe;’;;mDepmmm 171213,
v olice.
ﬁi’g 1‘:{‘2}?}13%33 OF FERRY STEAMERS Working Expenses. Expenses of Electrical
e e T Elle)c?:rfm;;m—mgo the Delhi Umvarslcy
Demand for supplementary grant. 664-65. Conrt. 211,
WORKING EXPENSES. MAINTENANCE Election of — to the Standing Finance

OF CARRTAGE AND WAGON STOCK—
Demand for grant. 647.
Demand for supplementary grant.

Committee for Railways. 1464.
General discussion of the General Budget.
663. 856-59, 887, 937, 944.

General dmcumon of the Ra:lwn) Budget. 3
WORKING EXPENSES: MAI\TTEVANCE 37174,
OF STRUCTURAL WORKS— Indian Fmance Bill— e 8
and for grant, 646, Motion to consider. 1447-49, 1464 70 1521 ‘
Demand for supplefnentary grant. 662-63. 1607.

y Indian Income-tax (Amendment) Bill—
“goxpl!(EII?SGESE—XPENSES. MISCELLANEOUS Motion to refer to Select Committes. 801,
Demand for Excess Grant in

Damaud for grant. 647.
Demand for supplementary grant.

WORKING  HOURS—

Question, 7¢ —— of certain staff on Ent
Inii;?n and North Western Railways.

respect  of Indign Penal Code (Amendment) Bill (Amend-
ment of Sections 497 and 498)—
Motion to refer to Select Committee. 164.
Motion for adjournmert re—
used by Magi in the sale
of " National Savings Certificates. 92.
In)utme to Muslims in Bihar in the matter
of sugar hcences 1807, 1836-38, r 4

669.

woaxs INSPECTORS OF— fotmg of ban on «mh A o
% See “Inspectors of Works”. un{iezgmund work in coal mines. 130,
13!
WORKSHOP(S)~ Order served on Mrs., Savojini  Naidn
uestion re— directing her not-to participate m public
_ Discrimination between Indiai™and A.nglo~ meetings, € ﬁ'n
Iudla.n npplenh(.es at Jamalpur —. | Motion re—

.. 790, 1

Election of Members to the Central Ad-
Recr Lower G

visory Council for Railways. 1235,

3

to tted Service at

Jamalpur and Moghulpura 788-90.

Sp;&l)lﬂ class apprentices at Jamalpur —.

- Unpaid overtime work of Gorakhpur ——
Staff.” 974.

X

XAVIER, 8. 8. SA’{ FRANCISCO-

See “‘San Francisco Xavier, 8. 8.”')

X

Yum. KHAN, SIR MUHAMMAD—

. Abolition of Wluppm Bill—

Motion h refer to Seleet Comumittee. 1813-
15, 1816, 1821.

Central Excua Bill—
ideration of clanses. 252-53.

Election of Members to the Defence Con-
sultative Committee. 1408, 1412

Election of Members to the Stu:r]mg Com-
mittee for the Iniormatmn and Broad-
casting Department. 235.

Elechon of Mambors to tho Standing
mittee for the Supply Department.

08.
Election of Members to the

tanding
Finance Committee. 1228-29, 1230, 1231,
, 1233,
Motion to reduce Demand for— £
“Department of Posts and Air’’ 7¢ need
for substdntial increase of Dearness

Allowance. 1192,

“Execative Council” ¢ no confidence in the
Government. 901, 1001, 1002,
1007, 1014, 1015.

“‘Finance Department” re "ppoinmt of
C pf Gove

expenditure and snggestmg economies.
105:3 1044, 1045, 1048, 1064, 1065,
1066, 1069,
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- »,..,—«Cfmmerce, Ci d.ln
efc, mdustﬂu 601.
— ‘on landlords to contribute to
», National Savings Certificates in Shahaba-
¢

“Home Department” 7+ abuse of Powers
under the Defence of India Act and
Rules. 1120-23, 1126, 1133, 1134.

“Miscellaneous”-7¢  Post-War Reconstrac-
tion with special reference to  the
Scheduled Castes; 1002, 1088, 1114.

“Railway Board" re—

Extensions to superannusted personiel.
619, 620% 628, 63 3

Fi ilways with special

to ’Post War Developments.

reference
572.
uestion 7e—
QLondnn speeches of Messrs. Bhole and
(.lnasudd‘m. hmn i
Mono or ym g WOOl iamji
'SUsLoF Amritear, 10446,

Restrictions on entry ml.n Quetta. 1331
Quemon (Supplementary) re—
Amendments to the New Delhi Rent Con-
trol Order. 658.
Appointment of Brigadier.  Wheeler as
Director-General of Archaology. 348,
. Captain A. W. T. Webb of Indians Over-
seas Department. 1208,
Coal position. 206, 207,
Communication-from 1

~.Chamber of |

Indian Finance Bill— =
Motion to consider. 1537, 1545, 1546,
Motion for adjournment re—
Ban on Palistan day meeting -at Lucknow.
1463.
Injustice to Muslims in Bihar in the matter
nfszggrapl of sugar licences, 1833-34, 1838,

Motion to reduce demand for—

“Department of Industries and Civil Sup-
plies” re supply of Consumer as @
means of anti-inflation. 1173, 1175.

“Departrgent of Labowr™ re 'Government
policy in dealing with questions affecti
lh;J interests of Indian Labour. 1186
1180.

“Railway Board™ re non-representation of
Scheduled Castes in Railway Services.
578,

Question re—

Absence of Muslim Chief- Clerks on
Bombay, Baroda and Central India Rail-
way. 1139-40.

Action on recommendations of Special Haj
‘Enqmr) Report 352-

Ban én unpon lu(be d,c to Pishin
m

dad, Bihar. 1983, 1984,

Directive issued to-Bengal Goyernment in
the matter of distribution. centres in
Calcutta. 20, 21. :

Hawking of Indian cotton goods, etc., in
Delhi without exhibition of price lists.
1219.

Money invested by Indians in Burma. 545,

Production and sale of Standard Cloth in
Provinces. 1028.

Starvation deaths in Bengal 4.

it Surgeons_recrnited on North

of Government servants’ election
to Port Haj Committees. 757.
Protection of mosques in New Delhi. 1793-

9, 1 1798.
C ittee for Baluchi 1788.
Release of pohhcal prisoners. %.

Resolution 7e—"
Debarring

the H bl
Slr Snlm: Ahmed.
YARD STAFF—«
See “'Staff””
YARN—

Motion ‘for adjournment 7e extension for
final disposal of cloth and —— tex-

~marked A or September. 727.
‘mnwiggwn'fﬁnnp

Q ion 7€ for —, a
detenu. 896. =

YUSUF ABDOOLA HAROON, SETH—

Demnnd for Supplementary Grant in respect
Gnﬁu-m -Aid to Provincial Govarm

e i Blanding, Capitios
ection of ——
for the Commerce Department. 1927
Committee

3

jon of — tq the
Tl

C ioned Oﬂicer Cadets discharged

from Belgaum Officer Cadets Training
Centres 1979-80.

Deduction from overtime of Mauslim
employees of the Government of India
Press, New Delhi, for Friday prayers.
1398-99.

Desirability of a Selection Board of
Bombay, Baroda and Central India Rail-
way. 1139,

Desirability of abolishing Stafi Committee

on Bombay, Baroda and Central Inthl,.
Railway. 1140,
Detention

of Walizada Abdulnabi - of
1979.

“Food Ilupecwrl, etc., appointed in Karachi
and Multan Dlvumm’ 957.

Grievances. of porary clerks in  the
General Post Oiﬂce, Delhi, 1333,

Labour unvest in Karachi Post Trast.

<1751, 1860-61, 1680-81. =

Non- !upply of stools to Lino-Machine
coolies.

Percentage of Muslim Inspectors m Sind -
and Baluchistan Postal Circle.

Percentage of Muslim Upper Snbordmlk
and Lower Gazetted on Bomba;
Baroda and Central India Railway. 113‘.

Placing of Wireless I ctors under Post-
masters in the Punjab and N.-W.F.P.
Circle. 1686.

Register maintained for pm-nouun of Tele- =
graphs Linemen to Sub-Inspectors'

1858,
Rurmg'lmmtm of Wharf and' Yard Staff.
Mncmna on ontry into Qum.a. 1530-32.
Wireless.

Lxccnoe !mpecton. 1683-84.
Scales of pay for certain cxnpprenum of
e T
lections for T romotmu in
Karachi and Delhi gnrv‘monl:‘ 957,

96.
%&hﬁ of Karachi General Post Office. ~
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\j

Supersegsion of certain
o\mnm ot of Indna Press, I\cw-Deﬂu

Unﬂ]lad quota for Gezetted Muslim Gfficers

in Karachi Division, North Mmm R.Rll-

= WAy 94849
£ 5

ring
Musiims on Bombrw, Blmdn and Lcntrul
- India Raiiway. 1140.
Wages in the Government of India Press,
= New Delhi. for work on Sundays and
other holidays. 1399, -
Wireless Licence Establishmer
Telegraphs Department. 1
Qne&uon (Supplementary) re—
rt quotas for commodities. 208,
Holida¥ for Juuiat-ul-Wida not, granted to
Muslims in  the Divisional Superinten-
3 dent’s Office, Delhi. 1148.
Lowering down of prices of cloth to be
manofactared. 1398,
of  communal
= Supply Department. 1335,
"« " Proposed visit of leading Indian industria-
Iists to the United Kingdom. 280,
Reqmsmomng of houses by Government in
Calcutta. 76.

Smd Assembly menibers in jail. 83

of Posts-and

Observance holidays in

=

Bders of the

Rem'ulxo:v 7 protection of Mo:zques in New
. Delhi. 1797,

¢ £ |

7

ZAFAR ALI KHAN, MAULAN A
“Centrdl Fxcise Bill—

Censideration of elauses. 251, 2'14c
Demand for Supplementary ‘Grant in. respect
Wrmroees

- Food Lepartment. 1670,

- Fiance Departmont. - 16583, ., E
Election of — to

* Committee for Railways.

Gen':ra.l discussion of the General UudgeL
929-3;

Indian Finance Bill—
Motion to consider. 1294, 1418, 1563, 1614.
Mow)n for adjournment re—
< Injustice to ﬂuhm in Bihat in the matter
-~ of graut of sugar lwances 1835, 1846.
der served  on - Mrs. B;ropm Naida
dit-chng her not to participate. in public
-~ meetings, etc. 64.
Re ression carried on under the cover of
e Defence of Indm Rules.  183-84.
Mohon to reduce demand for—
=, gpropnauon to Reserve” re enhancement,
Passenger Fqus 508. :
“Finauce Depar of
~ Committes for muhnumg Govarnmem
2 ;ag;ndltm and mggemng economies.

‘Railway Board™ re— -
ng&nf.m to "~ superannnated - personnel.

“Stoppage of lar snumber of passenger
Baite, Godr o of

the Staudmg Fmanc; ’
1464.

Question 76— Ea
Cogyholdms and Revisers pmmg Readers®
xamination of Clovernment of India
Press, New Delhi. 1567.
Letter of Taj Company of Lahore to
Maulana Abol Kalam Azad. 1093,
Memorial of B Class Guards of Howrah
Division for fixation of pay, efc. 1852
Pmpxrnnnn of fresh semiority list of
Guards in Howrah Divigion. ~ 1852.
Smug; B Class Guards in Howrah Division.

Seniority of certain guards in Howrah DAVI-
sion, East Indian Railway.. 1852,

Question (Supplamentary) Te—

,\!‘;x&nm fficers employed on Railways.

Coal production and c\port 951.

Filth deposit nuisance and obstruction of
road to Post Office in Jama Masjid area,
Delhi. 1756,

Hawking of Indian cotton goods, etc, in
Delhi without exhibition of price lists.
1213.

Lulzswggod Salt - dealers,

7

London spmhm of Messrs.
Ghiasuddin. 85,

Provincial Haj Committees.

Quinine Position. 2.

Starvation deaths in Bengal.

etc, in' Bihar.

and

Bh;le
1216,
4.
Resolution re— > =

Reforms Committee for Baluchistan. 1787.
Release of political prisoners. 96,

ZAHID HUSSAIN, MR —

"

ZAMAN, MR.

Demands for m[mlemrmurv grants m respeet
of—

App!oprmmu to J)eclarauon Fund
A ation to Reserve. 677

Tuterest Ch:
Miscellaneous Expen
"OpénTine Works. 677,

670,

Payuwents to Indian ‘Companies. .
6 2 =

“Workine Fxpenses. Expenses of Elactrical
Deparlmenl 669.

Waorking Expenses, Expenses of General %

Department. 667. o

Working Expenses. Expenses of Traffic i
Department. 665.

Working Ex es. Maintenance md ply
of lmcomm Power. 663, 5
\Vnrlung Expenses. Mamtemuce
* Working of Ferry Smmeu ei:

- bon 654

Har-

T8,

Working Ex) Mm(enay-ve of Car-
tiage and ‘«:gou Stock. - 663. 3 3
Working Expenses. Uﬁmhunnea of Strue- . 3
taral ks, 662. % &
~ Working - Exponm. Mlmllnnaou “Ex- 3
penses. g i
Oathi of Oﬁee 1208, 1969. .
ZAHUR ALL M s B
Question rc~—lmh'me re enws;iamm 1

of Indian hoop-

‘Oath of Oﬂe: 415
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Question e— -~ 3 1‘
Additional Staff ,.‘,‘nnOndhmd

Ah arh Muslim  University
M“otwhl to refei to Select Committee and
1822-26, 29.

to cir 1828-:
. Coal Mines Snfoty (Stowmg) “Amendment
Bill— .
b Motion to cousider.. 444-45.

Demand for Supplementary Grant in respect

o S e
' Department_of Industries and Civil Sup-
i - plies. 1658
] 3 Department of Information and Broadcasi-
i' ing, 1638-39; 164}‘. e =
4 +  Finance s Departmen =
o Depu-tmm 166364, 1665, 1666,
: scul]meous “Departments. 1721
Salt. 1633,
#°0~ Taxes on income including  Corporation
Tax. 1631-32.
Election of — to the Delhi University
Court. 211. :
Election of to the Standing Finance |
(nnnm'lv 146

1
ral

~ Indian Companies (Amendment) Bill—
Motion to consider. 458-57.
Consideration of clanses. 460.

Tudian “Finance Bill—

»

? ; Motion to - cohsider. 1247, 1283,

1354-63.

e - Indian Tncome-tax (Amendment) Bill— i

Motion to consider. 1754
for adjournment
not

n uuhuu'v

re loss of railway

mbers 1o Sentre
dvisory’ Councii ior Railways. 1235
s = Election of Members to-the Standing Com-
= mitiee for the Food Department.

Standing

1T
Election of Members to
b Finance Committee. 1.
: United Nations Relief and Rehabilitation
Administration Agreement. 1956-58.
Motion to reduce demand for “Appropria-

the
1.

cliarging fare and |
ial trains.

. Tizhut Railway.
* Chiecking of tickets and passes of Rﬁ’f‘%—a

staff. 955,
Ulaum paid by Oudh and Tu'bnﬁ Bailw.y.. ‘

Export of tea‘to Iran by land., 1914.15.
Governinent contribution to Indian- Labour

Federation. 1916, -
Military warrants exchmged by Trlvel}ing
Tickef Examiners on Oudh am'l Tirhub

Rnﬂwav 954-55.
Staff,

aotwn. etc., of Ticket Checki
Ofidh and Tirhut Railway. - ;
Technical experts reumt.ad for l.mnmg of
War Technicians. . 539.

Question {Supplementary) re— =
Al

garh Muslim University und compart-
meuntal system of examinations. 1226,
1227,
Allegations of corruption against transpott
officials. 284, 285. ¥
A Officers ployed on Railways.
Bank{gg cilitics to, pilgrims-to Hedjaz,

Biharis in" the Income-tax Departinent,
1265. 2
Centres for training war technicians. 286.
Colour prejudice in the Union of South
Africa as regards Municipal }nm(.hue

of Indians. 1208.
Committce of selection for-recraitment on
Benigal and Assam Ratiway.” 1532,
Consolidated of British and Indian
nuldlms and that of American soldiers,
ete.

Deputy. Da-ee‘nrs Sediior Regional Inspec-
;.ﬁ‘&"' . TRegional Inspectuu and - Techuical
- Inspectors. 287,
Desirability of mnpmving service condmwnx =
206.

- of Indian Nurses.

Devaloy Officers for evolving post-
541. D

develop-

Jvar reconstroetion plans,
iftecn yegr plan for econemi¢
ment.
Formation of Royal Society in India. 1206,
Govermment agents for purchase of omi—
grains, efc, 836, 837. F
Hand-made paper m%stry
Imports of dves, cham:c;la t!mmgh
British concerns., 1400.-
Iud\aus ‘in- Burma, Malaya States, etc.
for free medical treatment of

consumer goods as a means of

Motion dmund"ior “Deparmmant
= of Posts and Air" re need for substan-
tial )ncrea.se of Dearness Allowance.
1193.94, 1195

tion to Reserve” re enhancement of

Passenger Fares. . 506-09, 511 513, 518.
Motion to reduce d a for 1

# Industries and - Gixil Supphns e SRS,

Meals of \tha.rmn W:A.C. (1.)s. 595,
Muslims .ns'ql‘echmcn] Assistants” and Pro- ~
garimum Assistants in Alllndm Radio.

Muslims prmnoted as Station Engmoen and -
;\é;sislant Engineeq in Alblndia Radin

Outbreak of %gdemcs in Mmh'sa Presi-

e, relerence _to
- 66769,

allowance to railway work-

Motion ‘to rednce demand for “Railway
ard” “ro— = . , dency.
o 1 ;Ball ;.h ial
Financial position ¢! 'ways with speci
Post-War  Developments.

dearness
2, 613-14, 616, 617.

of tors in_ S\nﬂ
n.nd Bnluc)nxtan Pomy‘a (};rt-le

Policy for issue of licences for lmport of,
chemicals and dyes. 1224,

sz method for procuring ioodgmxu
in the Punjab, 283,




136 INDEX 1;9 THE LEGISLATIVE ASSEMBLY DEBATES.
Profit made by Central Government out of U nani_and other systems as ijart. of scheme
%ehm of foodgrains from Punjab. igag!‘mprovmg medical help to masses:
Vacillating policy of Government regarding
Provincial Haj Comx.mtt-ees‘ 1216. supply: of hard. coke. 1517
Scheduled castes subjected to forced labour Resolution re debarring of Government
and Begar. 904 servants’ eégcuon to Port Haj Com-
in difficulties at Burdwan Railwa; mittees. 753,
o Tid, 1igs. "™ BTV JONAL OFFICER(S)— =
Starvation deaths in Bengal. 4. Q‘ﬁ“&%ﬂ:i“f"?bmfy Sl
Transfer of control of paBer pmducuon and ZOOLOGICAL SURVEY—
purchase to Supply Department. 1856, Demand for grant. 1200.
1857. Demand for Supplementary Grant. 1708,
'
\
2LAD—680—14.11-44—PSVPD
X ~
i
!
= e
¢
i
i -
ot
TN - 5
USes 2 ” <
1
e







	0002_ Right
	0004_ Right
	0006_ Right
	0007_Left
	0008_ Right
	0009_Left
	0010_ Right
	0011_Left
	0012_ Right
	0013_Left
	0014_ Right
	0015_Left
	0016_ Right
	0017_Left
	0018_ Right
	0019_Left
	0020_ Right
	0021_Left
	0022_ Right
	0023_Left
	0024_ Right
	0025_Left
	0026_ Right
	0027_Left
	0028_ Right
	0029_Left
	0030_ Right
	0031_Left
	0032_ Right
	0033_Left
	0034_ Right
	0035_Left
	0036_ Right
	0037_Left
	0038_ Right
	0039_Left
	0040_ Right
	0041_Left
	0042_ Right
	0043_Left
	0044_ Right
	0045_Left
	0046_ Right
	0047_Left
	0048_ Right
	0049_Left
	0050_ Right
	0051_Left
	0052_ Right
	0053_Left
	0054_ Right
	0055_Left
	0056_ Right
	0057_Left
	0058_ Right
	0059_Left
	0060_ Right
	0061_Left
	0062_ Right
	0063_Left
	0064_ Right
	0065_Left
	0066_ Right
	0067_Left
	0068_ Right
	0069_Left
	0070_ Right
	0071_Left
	0072_ Right
	0073_Left
	0074_ Right
	0075_Left
	0076_ Right
	0077_Left
	0078_ Right
	0079_Left
	0080_ Right
	0081_Left
	0082_ Right
	0083_Left
	0084_ Right
	0085_Left
	0086_ Right
	0087_Left
	0088_ Right
	0089_Left
	0090_ Right
	0091_Left
	0092_ Right
	0093_Left
	0094_ Right
	0095_Left
	0096_ Right
	0097_Left
	0098_ Right
	0099_Left
	0100_ Right
	0101_Left
	0102_ Right
	0103_Left
	0104_ Right
	0105_Left
	0106_ Right
	0107_Left
	0108_ Right
	0109_Left
	0110_ Right
	0111_Left
	0112_ Right
	0113_Left
	0114_ Right
	0115_Left
	0116_ Right
	0117_Left
	0118_ Right
	0119_Left
	0120_ Right
	0121_Left
	0122_ Right
	0123_Left
	0124_ Right
	0125_Left
	0126_ Right
	0127_Left
	0128_ Right
	0129_Left
	0130_ Right
	0131_Left
	0132_ Right
	0133_Left
	0134_ Right
	0135_Left
	0136_ Right
	0137_Left
	0138_ Right
	0139_Left
	0140_ Right
	0141_Left
	0145_Left

